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LOK SABHA DEBATES 

LOKSABHA 

rnursdaj'. Apri! 9. 19921Chaitra 20. 1914 
(Saka) 

The Lok Sabha met at 
Eleven of the Clock 

[MR. SPEAKER in the Chaitj 

[ Translation] 

SHRI RAM VILAS PASWAN (Rosera): 
Mr. Speaker, Sir. I would like to point out that 
we are holding Nyay Jyoti Yatra and as such 
not coming to attend the House. We have 
come here only to draw the attention of the 
Govemment towards one thing. The hon. 

I Home Minister, Shank?ranandji and Shri 
Kesariji are present here. The Government 
has done an excellent job by declaring 14th 
April, the birth anniversary of Babasaheb 
Ambedkar as a public holiday but at the 
same time this has nol been declared as a 
public holiday in public sector and public 
sector undertakings etc. and the U.P.S.C. 
examinations would be conducted on that 
day as scheduled. In the light ot thIs we 
would urge the Governmenlthat this holiday 
becomes meaningless it a discriminatory 
attitude is adopted. 

We would urge the Government to 
declare Baba Saheb Ambedkar's birthday 
as a holiday for all sectors. There is consen-
sus in the entire House on this point. (Inter-
ruptions) 

THE MINISTER OF HOME AFFAIRS 
(SHRt S.B. CHAVAN): We will try to cover 
Public Sector and Public Sector Undertak-
ings under Negotiable Instruments Act. 

".01 hrs. 

ORAL ANSWERS TO QUESTIONS 

[English] 

Relief to Drought Affected 
States 

+ 
"613. SHRIMATI VASUNDHARA 

RAJE: 
SHRI V. KRISHNA RAO: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the States/Union Territories at pres-
enl affected by drought; 

(b) the estimated loss caused thereby to 
crops and livestock in each affected Statel 
Union Territory; and 

(c) the Central assistance soughl t>y 
each such StatelUnion Territory and the 
amount actually released so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) to 
(c). A Statement is laid on the Table of the 
Sabha 



3 Oral Answers

STATEMENT

APRIL 9, 1992

to the States of Maharashtraand Karnataka.

Drought conditions in some parts of the
States of Gujarat; Maharashtra, Madhya
Pradesh, Karnataka and Rajasthan have
been reported by the State Governments.

According to these reports, the crop
area to the extent of 8.121akh hec. (Rabi) in
Karnataxa, 25.00 lakh hec. (more than 50%)

. in Madhya Pradesh, 58.60 lakh hec. (more
than 50%} 'n Maharashtra and 77.99 lakh
hec. in Rajasthan have been affected. The

. Govemment of Gujarat has reported an
estimated loss of 10.42 lakh M.T. in the
production of kharif foodgrains, 11.71 lakh
M.T. kharif oilseeds and 7.37 lakh M.T. in
cotton. No loss of livestock has been re-
ported.

The State Governments 0 Karnataka,
Gujarat, Madhya Pradesh and Maharashtra
have submitted memoranda seeking addi-
tional Central assistance to the tune of Rs.
50.00 crores, Rs. 650.00 crores, Rs. 220.00
crores and Rs. 789.41 crores respectively
for relief measures.

Under the existing scheme of financing
relief expenditure, the State Governments
are required to undertake relief measures in
the wake of natural calamities, using the
corpus of the Calamity Relief Fund. The
Central Government need provide additional
asslstance.cnly in the case of calamities of
'rare severity' warranting handling at the
natlonallevel. The requests fromlhe above
State Governments for addltional Central
assistance in the wake of drought conditions
have been considered in the light of the
existing schemeforfinancing relief expendi-
ture and the gravity of the drought situation.
It has been decided 10 depute Central teams
to the States of Gujarat and Madhya Pradesh
to assess the situatlon. A Central team is
presently in Madhya Pradesh and the Team
forGujarat will leave shortly. The quantum of
Central assistance if any required to be
provided to these St"\tes will be decided on
receipt of the repo'\.. ...J the Central Team. It
has also been decided that no additional
Central assistance is required to be provided

Oral Answers 4

SHRIMATI VASUNDHARA RAJE: Sir,
Rajasthan drought is something that we all
have to live with. However, I want to ask the {
Government - knowing that the situation in
Rajasthan is very very bad at the moment - r-

wh¥the wheat allocation in January, 1991 to •
Rajasthan was 1 lakh tonnes per month; in
November 1991, this was reduced to 67
thousand tonnes and is currently 75 thou-
sand per month? This works out to a measly'
per capita consumption of 1.7 kg per month
per head to Delhi's ten kgs per month per
head. Does the Government intend to in-
crease these allocations to the level at leas I

comparable with Delhi immediately in view
of the prevailing drought conditions? v,

J

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): Sir, will you
request the hon. Member to refer this ques-
tion to the Food- and Civil Supplies
Min ister. (Interruptions).

SHRIMATI VASUNDHARA RAJE: This
is ridiculous. (Interruptions).

[ Translation]

SHRr JASWANT SINGH: Mr. Speaker,
Sir, Please allow me to speak for a minute.
Hon. Balram Jaknar is aware and it need not
to be explained to him that due to failure of
rains in Western Rajasthan Bajra did not,lo-,
grow and rice is nottne staple food for people
of this region and you have curtaited the'""
supply of wheal. You give 10 kilo wheat per
person to Delhi whereas Rajasthan is given
only one Kilo and when the hon. Member has
raised this issue you are asking him to refer
this question to some other
Ministry.(lnterruptions).

. SHRI BALRAM JAKHAR: Mr. Speake~
Sir, the Mlnistryconcerned with this question
is in a better position to answer this
question. (Interruptions). .

SHRIJASWANTSINGH:Youmaygive
even an unsatisfactory reply. (lnterr/Jptions).
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SHRI BALRAM JAKHAR: The Ministry
which is concerned with it, may answer it. It
is not dealt by me. (Interruptions).

(English]

SHRIMATI VASUNDHARA RAJE: I am
very so rry.It is very ridiculous.(Interruptions).

SHRI BALRAM JAKHAR: Iam always
prepared to do it. I do not shirk from my
responsibility at all. (Interruptions).

{Translation]

SHRI BALRAM JAKHAR: Iwould not
like that the procurement gone by
us (Interruptions) The Ministry which is
concerned with this will peal with this subject
and my intervention will not be proper. (Inter;
ruptions)

SHRI RAM NAIK: You can at. least
console them and express your sympathy.

SHRI BALRAM JAKHAR: I have full
sympathy with you but how can I do a wrong
thing? How Can I commit that I shall do their'
work?

SHRI JASWANT SING I: You have
done a wrong thing by curtail'ng the supply of
wheat. (Interruptions)

SHRI BALRAMJAKHAR:Are you aware
ofthefunctioning ofthe Ministries? If you ask
me questions about my Ministry, Iam pre-
pared to answer instantly. You ask me ques-
tions pertaining to my MiniSiry and i shall
reply within no time. (/nterruptions)

MA. SPEAKER: Please speak one by
one, kindly be seated. Let the hen. Lady
Member ask her question.

[English]

She is quite capable of dealing with ,it.

(Interruptions)

MA. SPEAKER: Please, not like this.

Oral Answers .

You take your seats. Let her deal with it.

"SHFUMATi VASUNDHARARAJE: Sir. I
. justwantto know from the Ministerthat does

it mean that he is declining to answer this
question completely. The questiqn is about
drought relief in Rajasthan and I asked him
that considering that he is also from Rajast-
han and he knows the severity ofthe droug ht
conditions in Rajasthan. does he really feel
that it was worthwhile cutting the wheat
which is going to Rajasthan. considering that
the. bajra crop is completely failed and we
are not rice eaters. He says that his Ministry
i~ not competent to deat with it.

MR. SPEAKER: l will try to help you.
You know that unfortunately this 'question
can be divided in two parts. One part relates
to the Agriculture Ministry. the other part
relates to the Food and Civil Supplies Minis-
try. Probably the hon. Minister is not having
enough information to give reply to your
question on supply ottood to the State. As far
as the agriculture part of your question is
concerned. he is willing to answer...... .

(interruptions)

MA. SPEAKER: Not like this.

[ Trons/alion]

Not like this, please resume your seat.

[English]

Let her speak. Now, part (c) relates to
Food and Civil Supplies, parts (a) and (b)
relate to Agricuiture.

[ Translation]

M . SPEAKERJoshiji, please resume
our seat and allow the hon. Lady Memberto

speak.

SHRI BA LRAM JAKHAR: Mr. Speaker,-
Sir. as far as drought relief;s concerned I am
ready with every information in this regard
but as regards allocation of foodgrains like
rice. wheat and sugar etp .• it is done by the
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Food and Civil Supplies Ministry. As such, if 
I reply to it, it will be termed as an under 
interference. You please ask me questions 
regarding drought relief and I have no objec-
tion in replying to those. (Interruptions) 

MR. SPEAKER: All of you please be 
seated and stop interrupting. Let the hon. 
Member ask her question. If you want you 
can ask supplementaries later. Please don't 
stand and cause disturbance. 

( Interruptions) 

[English] 

MR. SPEAKER: Now, there are two 
parts of this question. If you have the infor-
mation about the Civil Supplies also, we will 
appreciate if you give it. If you do not have 
the information, I will not insist on that. 

SHRI SALRAM JAKHAR: Sir, there is 
no question of that information being with 
me. 

MR. SPEAKER: The Government is 
jointly responsible to the House and the 
people. 

SHRI SALRAM JAKHAR: That is right, 
Sir, but I am supposed to know what is in my 
jurisdiction. 

MR. SPEAKER: If you a not have the 
information, we will not insist. 

SHRI SALRAM JAKHAR: Sut Sir, that 
does not mean that I have the information of 
the other Ministry. That Ministry must con-
sider their job and I must consider my job. 

MR.SPEAKER: Anyway, you ask the 
question. Now you understand the intricacy 
involved in it, if notthedelicacy. The agricul-
ture part you can ask. 

SHRI NIRMAL KANTI CHATTERJEE: 
Sir, he says that part (c) does not belong to 
his Ministry. But he has given the answer for 
part (c) also. 

MR. SPEAKER: You please take your 
set. You are going beyond your limit. This is 
not a question-answer session between you 
and me ...... (Interruptions) 

MR. SPEAKER: Please take your seat 
now. 

SHRI NIRMALKANTI CHATTERJEE: I 
just want a clarification whether part (c) 
really belongs to him because he has given 
the answer to pat (c). 

MR. SPEAKER: He might have col-
lected the information and given the answer. 

SHRI NIRMAL KANTI CHATTERJEE: 
He has given the answer. 

MR. SPEAKER: Now this is little too 
much, Mr. Nirmal Knatiji. I am trying to help 
the Member and you are trying to complicate 
the issue. You do not have to do that. 

SHRI NIRMAL KANTI CHATTERJEE: I 
am not doing that. 

MR. SPEAKER: It you want to ask a 
question using your ingenuity, I will allow you 
to ask your supplementary. You always do 
like this. This is not correct. 

SHRI NIRMAL KANTI CHATTERJEE: I 
never do like this ...... (Interruptions) 

MR.SPEAKER:O.K., itisagoodprom-
ise. Anyway, you ask your question. 

SHRIMATI VASUNDHARA RAJE: Sir, 
in this case it is very obvious that the Minister 
is not interested in answering the question. 
So, I will not press that point. I hate to feel that 
the Govemment would divide something like 
drought relief, into this Ministry and that 
Ministry and refuse to make it a collective 
answer, like they could have done. How-
ever, it is unfortunate for us in Rajasthan, 
that is probably the reason why we are 
suffering for the last 40 years under the 
Government that Mr. Jakhar belongs to. 
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In the current year also the Ninth Fi-
nance Commission certain allocations are 
being made to the Govemment of Rajasthan 
and also I believe they are very measly 
considering that we have been going through 
drought for a period of over 26 years out of 36 
years Rs. 124crores is a very small amount. 
In 1988-89 alone the GovernmentspentRs. 
900 crores. What I want to know from the 
han. Ministeris that he does intend to setthis 
inadequacy right immediately by increasing 
the drought relief to more realistic levels for 
the State, and secondly, is the Government 
thinking of according Rajasthan a special 
status in view of these very unusual circum-
stances? 

SHRI BALRAMJAKHAR: Mr. Speaker, 
Sir, this is not decided by my Department 
because it is the Finance Commission .... 

MR. SPEAKER: You will send through 
the supply Ministry, they will look into it. 

SHRI BALRAM JAKHAR: It is the Fi-
nance Commission which was appointed 
and they went into the whole gamut of ca-
lamity relief and in full consideration and 
consultation with the States it was decided 
that a certain portion, three-fourths, by the 
Central Govemment and one-fourth by the 
State was to be provide for each State each 
year in quarterly disbursements and that 
was of Rs. 84 crores. That was decided after 
complete consideration by all the parties 
concerned and taking into account 10 years' 
average, and that is why Rajasthan got Rs. 
124 crores, and I have got the statistics here 
to show that this year Rajasthan had about 
Rs. 200 crores plus which was unspent from 
the last year and Rs. 124 crores of this year. 

SHRIMATI VASUNDHARA RAJE: It 
seems that the Minister is upset that there 
was no drought last year and therefore, Rs. 
200 crores were left unspent. 

MR. SPEAKER: You will have the 
chance of asking the second supplemen-
tary. 

(Interruptions) 

SHRI SALRAM JAKHAR: I can provide 
a list which has been provided by the State 
Govemment and this is what it is with me and 
I can hand over this also to you. There is no 
problem with that, but it has to be decided by 
another Finance Commission, how much is 
to be given and how much is not be 
given.(Interruptions) 

SHRIMATI VASUNDHARA RAJE: I 
have asked a very very pointed question. 

MR.SPEAKER: Is this yourfirst supple-
mentary or second supplementary? 

SHRIMATI VASUNDHARA RAJE: I am 
asking him from this 
Supplementary.(/nterruptions}. I am just 
asking the Minister, Sir, whether his Ministry 
is going to recommend, since it is a fact that 
Rajasthan is reeling underthis drought. does 
his Ministry intendto rectifythe problem that 
we are facing at this moment? If he could tell 
me the terms of reference under which his 
Ministry operates, then we can ask the 
question, Sir. But every time he gets up and 
says, 'It is not concerning me, it concerns the 
Finance Commission, it concerns the Food 
and Civil Supplies Ministry'.' If he could just 
tell me what the terms of reference are, I will 
ask him the question accordingly. 

MR. SPEAKER: You are also expected 
to know which Ministry deals with the drought. 

SHRIMATI VASUNDHARA RAJE: 
Underdroughl. ..... (lnterruptions) 

MR. SPEAKER: She is also expededto 
know, you need not explain to her. 

SHRIMATI VASUNDHARA RAJE: I am 
surprised that he wants to 
deal. ..... Interruptions) 

MR. SPEAKER: She is trying to under-
stand whether you would help Rajasthan by 
forwarding it to the concerned Ministry. 

SHRtMA Tt VASUNDHARA RAJE: Are 
you trying to do it? 
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SHRI BALRAM JAKHAR: Sir, there is 
the question of a severe calamity and there 
is always a way out and forthat certain times 
a team is Bent to ascertain the damage 
caused by a drought and if that comes under 
the purview of Ihe severe calamity, then 
there GOLld be a separate allocation forthat. 
But ttial has not been so decided, we can 
send a team. We have sent one to Gujarat 
and one to another State and the Report will 
be coming and we can send the same to 
Rajasthan also. (Interruptions) 

SHRIMATI VASUNDHARA RAJE: 
...... sent a team to Madhya Pradesh and to 
Kamataka. 

SHRI BALRAMJAKHAR: That onlycan 
be decided lateron at the national level, how 
far is the severity of that drought, that is all. 

MR. SPEAKER: Second Supplemen-
tary now. He has replied saying that he will 
send a team to Rajasthan and try to find out 
if something more is required. 

SHRIMATI VASUNDHARA RAJE: 
Thank you, Sir, for having clarified it because 
I really would not have been able to make 
out. But I asked another question towhich he 
has not been able to reply as yet. Consider-
ing the special status and peculiar circum-
stances of Rajas!han, are you going to 
recommeno to the Government perhaps, 
you also belong to Rajasthan, that would 
perhaps be a very good idea to accord 
special status. In view olihe calamity that we 
are facing every year and in view of the 
failure of the crop that we are facing every 
year, are you going to accord any special 
status to Rajasthan? 

SHRI BALRAM JAKHAR: WfJ have 
always done like that. In 1987 and 1988, we 
had provided Rs. 900 crores to Rajasthan. 
But, this is a special case here and if the 
team which goes there to ascertain the things 
recommends that it is a severe droug ht, then 
I can put it to the Cabrnet and then it can be 
done.! am not prone to any other extraneous 
circumstance. The whole of India belongs to 
me and I belong to that. 

I Translation1 

SHRI A YUB KHAN: Sir, as you know 
that the hon. Agriculture Minister hails from 
Rajasthan and he is well acquaintad with 
that State ...... (Interruptions) 

MR. SPEAKER: All right. You can ask 
now. 

SHRI AYUB KAHN: Sir, as you know 
that the hon. Agriculture Minister hails from 
Rajasthan and the Lady Member speaking 
before me had made allegations against the 
Congress Government. I would like to point 
out that Rajasthan is in the grip of a devas-
tating drought and 80 per cent of the State 
has been affectad by it. Due to scarcity of 
fodder Rajasthan is fClCing a critical situation. 
The present Government of Rajasthan has 
not succeeded in initiating any new pro-
gramme in any of the districts of 
Rajasthan. (Interruptions) I would like to know 
from the hon. Minister whether the GOvern-
ment would give powers to Rajasthan Gov-
ernment to give assistance for fodder for 
callies or not. Rs. 134 crores have been 
allocated for undertaking drought relief 
measures. In this context, is thele any pro-
posal to send an special investigation team 
to assess requirement of enhanced the funds 
or not? 

MR. SPEAKER: You have replied to 
this before. 

SHRI BALRAM JAKHAR: Sir, I only 
want to say that the hon. Member has rightly 
pointed out that Rajasthan has Rs. 202 crores 
of the previous year and Rs. 124 crores of 
this year. I: nead be I can release one more 
instalment this year. Forthis it is essential on 
the part of State Government to take some 
steps. In thisconnection,l have not received 
any representation from tho Rajasthan 
Govemment so far. 

[English] 

SHRI MUMTAZ ANSARI: Mr. Speaker, 
Sir, from the statement made by the hon. 
Minister, It appears as If no report has been 
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senl tly Bihar to the Central Government for 
relief and central assistance, but it is a fact 
I hat most parts of Bihar have been badly and 
advBrsely affected by drought and severe 
josses hove been incurred by the State of 
Bihar. So, I wquld like to know whether some 
steps will be taken by the Central Govern-
me:~; ;1 an y raport is submitted by the State-
mert Government now and how much cen-
tral assistance will be released by Ihe hprr. 
Minl:;tei" in this regard. The southern part of 
Bihar is adversely affected by drought. So, I 
would also liKe to know whether the Central 
Government is contemplating to undertake 
its own jus! measurement and survey about 
the extent of losses which have been caused 
by the drought to the State. 

SHRI SALRAM JAKHAR: Sir, it is a 
h~lpo!hetical question and what will be in the 
future, I cannot predict. 

Gas for Gas-based Power Stations 

+ 
*614. SHRIMATI DIPIKA H. 

TOPIWALA: 
SHRI DILEEPBHAI SANG-

HANi: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased !o state: 

(a) the daily requirement of gas for gas-
basad power stations in Gujarat; 

(b) whether the gas if. being supplied to' 
these stations according to their req~ire· 
ment; 

(c) if not, the reason therefor; and 

(d) the staps taken to meet their require-
ment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU· 
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) to (b). The total 

'Not recorded. 

commitment of gas fer gas based power 
stations in Gujarat is 

(MMSCMD) 

1. GEB, Dhuvarari 0.42 

2. GEB, Utaran 0.70 

3. AEC, Vatwa 0.40 

4. GIPCO 0.70 

5. NTPC, Kawas 2.25 

6. NTPC, Gandhar 1.50 

7. GEB, Gandhar 1.50 

Some of these projects are yel to be estab-
lished. Approximately 1.6 MMSCMD of gas 
is being supplied at present. One of the 
constraints in meeting the full present re-
quirement is the current availability of gas. 

ONGC is expediting the drilling of wells, 
laying of pipelines, etc. to enhance the availa· 
bility of gas in orderto meet the requirements 
as per commitment. 

MR SPEAKER: Please take yourseats. 
Probably you are all aware that today and 
yesterday we are all on 'Agriculture'. You 
can discuss this issue. You can ask not only 
one question; but you can make a speech of 
10 or 15 minutes. 

[ Translation] 

MR. SPEAKER: Please sit down. What 
is this going on. Why this is not being taken 
seriously? You are not ailowed to do what-
ever you like. I have already told you that you 
can discuss the issue at the time of discus-
sion on the Demands on agiiculture. it is not 
the correct way of discussion. 

SHRI DAnA MEGHE: It has been writ-
ten in the reply that no production is under· 
taken in Maharashtra. (Interruptions) * 
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[English] 

MR. SPEAKER: This is not going on 
record. 

( Interruptions) 

MR. SPEAKER: Please do not disturb 
the House. 

SHRIMATIDIPIKAH.TOPIWALA:lam 
sorry to say that the han. Minister has given 
the commitment figures. My specific ques-
tion has been what is the requirement of gas 
for the gas-based power stations in Gujarat 
and not the commitment and the commit-
ment has been over the year 7.45 and the 
allocation is 1.6. I would like to know the 
reqUirement of the gas power station of 
Gujarat and then I will ask my supplemen-
tary. This is a specific question. I want a 
specific answer tor this. I would like to know 
the exact number. 

SHRI S. KRISHAN KUMAR: The com-
mitments are the same as the reqUirements, 
more or less. Now I will read out what exactly 
has been supplied if that is what the hon. 
Member wants. (Interruptions) 

MR. SPEAKER: Do you know that you 
should not ask a question like this? You can 
ask Supplementary later on. 

SHRI S. KRISHAN KUMAR: I am omit-
ting the million cubic meter per day which is 
common. The requirement of AEC Vatwa 
power station is 0.4. Supply is 0.3. 

The requirement of GEB Utaran is 0.7 
Supply is 0.25 

Full supply is made of 0.50 to GEB 
Dhuvaran. The requirement of GIPCO is 
0.70. It is being supplied. 0.60. 

NTPC Gandhar and GEB Gandhar are 
projects on the anvil. The requirements are 
1.5 each and we have committed 1.5 each. 

NTPC Kawas is a project of the future. 
The entire question of supply of gas to the 

power plant is under consideration. 

SHRIMATI DIPIKA H. TOPIWALA: I 
have not received my answer as to what the 
requirement is. But anyway I will go ahead 
with my supplementary. NTPC's Rs. 1,500 
crore gas based power project is covered 
where the commitment is 2.25 while the 
reqUirement is much more. How and when 
will the Government be able to fulfil this gap? 

SHRI S. KRISHAN KUMAR: The ques-
tion of supply of gas to NTPC Kawas is under 
the consideration of the Government the 
decision is pending because it involves cer-
tain issues of availability. (Interruptions) 

SHRIMATI DIPIKA H. TOPIWALA: Now 
I put my second supplementary. (Interrup-
tions) I cannot help it because I am not 
getting a specific answerto my question. For 
my first supplementary I did not get a specific 
answer. 

MR. SPEAKER: This is your third sup-
plementary . 

SHRIMATIDIPIKA H. TOPIWALA: Yes, 
But that was a sort of a clarification which I 
asked. I could also read out the commitment. 
I have the commitment with me. My second 
supplementary is this: projects which require 
gas are denied gas for some technical rea-
son or the other. As you know, gas is avail-
able but it is not being supplied. May I know 
from the hon. Minister what are the reasons 
for not having a pipeline from Hazira to Utran 
covering a distance of only six Kms. ? Is there 
any plan by when the pipeline will be laid? 
This is my specific question and I want a 
specific answer to it. 

SHRI S. KRISHAN KUMAR: I would like 
to clarify again to the han. Member that the 
requirement is the same as the capacity. 
They have asked for the requirement on the 
basis of capacity. So, I had answered that 
question specifically. 

MR. SPEAKER: Please send it to her in 
writing also. 
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SHRI S. KRISHAN KUMAR: As regards 
Utran, the gas released as at the moment is 
0.70 - 0.25 has been released earlier and· 
0.45 committed in June 1988. All are in 
million cubic metres per day which I am 
omitting. It was commmitted in June 1988. 
For supplyin§ this additional gas of 0.45, a 
37.5 Kms. 16 inch pipeline from Anklesvarto 
Utran is required to be laid which can be 
completed by December 1 993 at a cost of 
about Rs. 7.5 crores. That is the position. 

[ Translation] 

SHRI DILEEP BHAI SANGHANI~ Mr. 
Speaker, Sir, I would like to know from the 
Govemment about its decision to ear;mark 
the land at Pipavav as per its assurance to 
supply gas for gas-based power-plants from 
Tapti High and what the Government is 
doing in this regard. What steps have been 
taken and when it is going to be started? 
Last week, on behalf of the Chief Minister a 
State Government delegation met the Prime 
Minister. What was its demand? The Utran 
Power Station has been completed, but gas 
is not being supplied to it. Crores Of rupees 
were spent on commissioning this power 
station but it is not being utilized. I would like 
to know the time by which the Central Gov-
ernment will sanction the supply of gas for it. 

[English] 

SHRI S. KRISHAN KUMAR: The hon. 
Member is talking about Pipavav ,I presume. 
The question of supply of gas for the power 
station located at Pipavav on the Saurashtra 
Coast and the modalities thereof is under 
.active examination of the Government. 

[ Translation] 

SHRI CHHITUBHAI GAM IT: Mr. 
Speaker, Sir, I want to submit that we have 
been observing for many years that gas 
worth of crores of rupees is being burnt and 
there is no provision for its being utilized. In 
this connection, I would like to know from the 
Govemment whether it has given a thought 
to supply this gas for being utilized at power 
stations in Gujarat. 

Has the Government chalked out any 
plan in this regard, If so, the details thereof? 

[English] 

SHRI KRISHAN KUMAR: I may men-
tion to the hon. Member that the entire gas 
which is produced in Gujarat is used in 
Gujarat only. Now, we have many schemes 
for augmentation of production of gas in 
Gujarat. This is an on-going programme 
and will be accelerated during the Eighth 
Plan. I have the figures here of what the 
production in Gujarat will be at the end of the 
Eighth Plan. It is 9.2 million cubic metres per 
day at the end of the Eighth Plan. 

As regards the second part of the ques-
tion about flaring, it is true that about 20 per 
cent of gas produced in this country is being 
flared because of lack of infrastructure. We 
have a very comprehensive programme to 
achieve zero flaring in the whole country by 
1994 and a World Bank aided scheme of Rs. 
7,200 crores is under implementation. 

[ Translation] 

DR. LAXMINARAYAN PANDEYA: Mr. 
Speaker, Sir, I would like to submit to the 
han. Ministerthat in Gujarattwo power based 
plants have already been lying idle due to 
non-supply of gas. In spite of that, the Na-
tional Thermal Power Corporation awarded 
a contract worth Rs. 1200 crores to a foreign 
company to start a new project in Gandhar. 
As regards the supply of gas, the Gandhar 
Plant will be completed in 1993 and the 
Govemment will supply gas to the plant in 
1994 whereas two gas-based plants are 
already lying closed. Therefore, what was 
the need to invest the capital of Rs. 1200 
crores, and will the han. Minister, enlighten 
us about the mecessity and hurry to award 
the contract by moving earth and heaven. 
This is a scam involving Rs. 1200 crore. This 
contract was awarded to a foreign company 
overnight; this is very uncommon. The han. 
Minister should present the factual position 
before the House. 
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[English] 

SHRI S. KRiSHAN KUMAR: There are 
several schemes for development 01 gas 
potentiai in Gujarat. It is an on-going process 
and the gas production in Gl.'jarat will get a 
quantum jump when the Tapti Gas Field is 
developed. Gar-char-II Project is also await-
ing Govemment sanction. H you are asking 
about the development process of gas in 
Gujarat, this is ar' on-going process and we 
are giving emphasis to it. 

[ Trans/aiion] 

OR. LAXMINARAYAN PANDEYA: Mr. 
S~9aker, Sir, m'.( question has not been 
answered correctly. I wanted to know the 
necessity to commission the third project 
while two projects were already lying ideai 
fer want of gas. When will you supply gas to 
these projects. Tnis is a scam involving Rs. 
1200 crores. Officers have finalized all the 
CO:1tracts within lour days. While dOing so, 
the indigenous companies have been ig-
nored. The Government should tell us about 
the supply of the ;;135. 

[Englishj 

THE MiNISTeR OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): I very weil appreciate the·concern 
of the hon. Memt,fll" for supply 01 gas to the 
two power staiiolS which he has empha-
sised ji 1St ncw. It will always be the endeav-
ou, ot the GOlJer1mer.t to see that invest-
ment made fJr ge 1eration cf power, whether 
in G:.Jjarat 01 elsewhere, and the feed-stock 
the:t is made anc "ommittad to thi.:, is ful-
tilled. Vie wiil be doing our best to see that 
th6se power stati'.ms will not suffer for want 
of gas. 

With regard to the supply of 1.5 million 
cubic metres of gas per day to the NTPC, this 
decision was taken after a great detail of 
discussion with the Chief Minister of Gujarat 
with the Prime Minister and myself. This was 
done not behind the screen, not behind 
anybody. This decision was taken quite. 
openly and this commitment of 1.5 million 

cubic metres of gas per day lo the NTPC was 
made. Hon. MembershoiJld know thq_t there 
has not been any hanky-panky in the proc-
ess of generation of power in this 
country. (Interruptions) 

[ Translation) . 
MR. SPEAKER: Only two questions 

have.been answered in half an hour. 

(Interruptions) 

SHR HARIN PATHAK: Gujara! has bee:l 
facing injus!ice for the last five years. A sort 
of agitation is imminent 
there . ..... (/nterruptions) ...... great injustice is 
being done. 

MR. SPEAKER: Please, sit down. This 
is not proper. You are all rising to ask supple-
mentaries simulatneously. It is not ai ali 
proper. There are other questions also whic:h 
should also be replied. 35 mLwtH ~,ave 
passed and we have taken up or.ly 2 ques-
tions. 

[English] 

Exploration of Oil Reserve~ 

"615. SHRI RAM KAPSE: Wi,i the Min-
ister of PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) whetherlhere are hu~e 01: reserves 
in Gujarat and West Bengal; 

(0) if so, the reasons foroslay i;'j explor-
ing the same; and 

(c)thetimebywhich the Ollis likely to be 
explored from those reserves? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU" 
RAL GAS ANDMINISTER.OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) to (e). There has 
been no delay in exploring for oil and gas in 
Gujarat and West Bengal. Exploration for oil 
in Gujarat since 1956 has established geo-
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logical reselVes to the tune of 768.55 mmt of 
oifason 1.1.1991 of which 254.57 mmt of oil 
is recoverable. Exploration for oil in West 
Bengal was initiated in the year 1949 and 41 
exploratory wells have been drilled and 3 
wells are under drilling. No oif reserves have 
been established so far. Exploration work is 
continuing in both States. 

SHRI RAM KAPSE: We are heavily 
dependant on oil imports. The country needs 
50 lakh lonnes of oii out of which only 30 lakh 
tonnes af oil is indigenously produced and 
forthe rest we are depending on the imports, 
spandir.g a huge amount of foreign ex-
change Is ii a fact that there are claims that 
the ba.3ins of West Bengal and Gujarat 
contain huge oil reserves which the ONGC is 
neglecting? 

Is it also a fact that carbonate rock 
extending from the coast offshore of Bay of 
Bengal to the South Wasl for a length of 100 
kilometres has been demarcated as poten-
tial for oil production? . 

SHRI KRISHAN KUMAR: Sir, the han. 
Members figures are correct except that it is 
nol in lakhs bui it is in million tonnes. There 
is a vigorous progmmme of exploration and 
production of oil in the various sedimentary 
basins of our country. Some basins are 
prolific; there are different categories of 
basins. West Bengal comes in the second 
category. The exploration is going on. 41 

. wells have been aug in West Bengal but no 
trace of hydrocarbons have so far been 
found. 

Similarly, in Gujarat, which is next to 
Bombay High, highest activity of exploration 
is going on. 

The hon. Member is ostensibly referring 
to certain claims made by some scientists 
that there are large reserves of oil in certain 
are~sofGujaratandWestBengalandONGC 
is not taking sufficient interest In developing 
those reserves. Already about Rs. 600 crores 
have been spentin West Bengal and about 
Rs. 3,500 crores in Gujarat. The claims 
made by the particular scientist have been 

found to be untenable and very far-fetched. 
We have, for production of oil, a sciehtific 
basis and sequence that is first surveys, then 
exploration, discovery and then develop-
mental drilling leading on to production. And 
this is being carried on, on a scientific basis. 
There is no question of neglecting any of the 
potential fields either In Gujarat or in West 
Bengal. 

PROF. RAM KAPSE: The global tender 
was issued for 72 areas for oil exploration 
recently. Which are those areas included in 
this global tender from West' Bengal and 
Gujarat? . 

SHRI S. KRISHAN KUMAR: Sir, 72 
blocs - 33 on-shore and 39 offshore have 
been given for intemational bidding and the 
final bids are expected by middle of this 
month. On the Bengal on·-shore, there are 
two blocs, one is in the districts of Nadia and 
Hooghly and the second is in the districts of 
Midnapore and Howrah. In the Benga! off~ 
shore, there are three blocs in the sea but 
there are no names but orlytechnical nome-
nature. 

May I know which was the other state 
you mentioned. 

PROF. RAM KAPSE: It is about Gujarat. 
If you want to say anything about Maharash-
tra, that is also welcome. 

SHRI S. KRISHAN KUMAR: In Gujarat 
Kutch on-shore, there are three blocs which 
have been put up in this international bJd-
ding. The names are not available we have 
some technicai notation tor each block. 

SHRI PRAFUL PATEL: Mr. Speaker, 
Sir, in our country, we ara spending the 
maximum amount of money on foreign ex-
change basically for import of oil. At the 
moment, we have some very good reserves 
in the Bombay High region, in Gujarat and in 
all these adjoining areas. However, one finds 
thatthe crude which is being recovered from 
these wells is not suitable for our refineries 
here. And it has also come to the notice of lot 
of people that most of 'this crude is being 
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exported to foreign countries and against 
that some crude which is suitable for our 
refinaries is being imported. So if this is a 
fact, will the hon. Minister let us know whether 
the refineries here are going to be suitably 
modified so that the crude oil which is pro-
cured from our own oil wells can be refined 
here itself? 

SHRI S. KRISHAN KUMAR: Sir, roughly 
30 million tonnes of crude on the average 
which is being produced In the country as of 
now per year is fully utilised in our ref in aries. 
Only the balance required is imported. Of 
course certain types of crudes are required 
for certain types of refineries depending on 
the product mix and the technology. So this 
is taken into account in the import as well as 
in the technical planning ofthe future refiner-
ies. 

SHRI TAR IT BARAN TOPDAR: Till the 
technology is available to hamess the natu-
ral gas into our domestic and industrial 
consumption, tiow much of natural gas will 
be wasted in terms of dollars? 

SHRI S. KRISHAN KUMAR: The pro-
duction of natural gas in the country is 48 
million cubic metres per day. It is proposed to 
be raised to 80 million to 90 million cubic 
metres per day at the end of the 8th Plan. 
Presently about 11 million cubic metres of 
gas is being flared. About 10 million is being 
flared due to lack of infrastructure. As I said 
earlier, through a series of development 
programmes including a'very massive gas 
flaring reduction project, we hope to reduce 
flaring to zero by the end of 1994-95financial 
year. 

SHRITARIT BARAN TOPDAR: What is 
the outflow of dollars? 

[ Translation] 

Freedom Fighters' Pension 

+ 
*616. SHRI RAM TAHAL CH-

OUDHARY: 

SHRI THAYIL JOHN ANJA-
LOSE: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of applications for grant 
of freedom fighters' pension pending with 
the Union Government at present, State-
wise; 

(b) the reasons for their pendency; 
and 

(c) the steps taken to dispose of these 
applications expeditiously? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS(SHRI RAM 
LAL RAHI): (a), (b) and (c). A statement is 
laid on the Table of the House. 

STATEMENT 

The last date prescribed for receipt of 
applications under the Swatantrata Sainik 
Samman Pension -1980 was 31.3.1982. All 
the applications received by the prescribed 
date had been considered once and dis-
posed off. However, new applications con-
tinue to be received even after the pre-
scribed date. These are 'delayed' applica-
tions and are liable for summary rejection 
unless they are accompanied by documen-
tary evidence from official record£ in support 
of their claimed sufferings. There are 9,387 
delayed applications pending as on 8.4.1992. 
An Annexure showing the State-wise posi-
tion is enclosed. 

Incomplete information, non-production 
of documentary evidence from official rec-
ords in respect of the sufferings undergone 
and non-receipt of the recommendations of 
the State Governments are the main rea-
sons for their pendency. 

Special drives are launched from time 
to time to dispose off the applications. 
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SHRI M.V.V.S. MURTHY: My first technology has not percolated to the rural
supplement is this. Though several schemes areas. The schemes should be such that
have been sponsored, but most of the they should spread science into the villages,
schemes envisaged had not reached the particularly, into thewomen folk.
real beneficiaries. Most of the science gradu-
ates are non-tribals. Though recognised as
predominentely tribal populated districts of
Andhra Pradesh, Vishakhapattanam and
East Godawari, have been ignored with any
of the said schemes.

Likewise, perhaps, several districts in
India have been ignored. These schemes
have been mostly confined to the urban
areas.

I would like to know, through you, form
the hon. Minister, whether she will look into
these aspects and direct that such schemes
should also be launched in these tribally
predominant districts.

SHRIMATI MARGARET ALVA: We
have during the Sixth and Seventh Plan
periods, various schemes for science and
technology for women. These have been
aimed at improving the quality of life of the
woman, essentially in the rural and back-
ward areas of the country.

The second aspect is about ruducing
the drudgery for women in their daily opera-
tions.

Andthirdly, fortraining themforemploy-
ment in the new emerging fields where sci-
ence and technology would be applicable.

I would like to assure the hon. Member
that we have no bias as far as providing these
facilities are concerned for the tribal or the
rural areas. In fact, most of the thrust areas
have been rural-oriented and rural-based.

SHRI M.V.V.S. MURTHY: My second
supplementary is this. We are fortunate that
the concerned Minister herself is a woman.
This question also concerns women.

MA. SPEAKER: Then, the lady mem-
bers will ask the supplementaries!

SHRI M.V.V.S. Murthy: Science and

To achieve this objective, Training Cen-
ters should be started in the rural areas and
not in the urban areas. I want to know
whether the hon. Minister will assure the
House that such emphasis will be given for
starting such Centers in the nearfuture in the'
rural areas.

In the Statements that have been laid on
the Table of the House, in that, most of the
Centers have been located in Delhi and also
in other places. What I want to say is that
such schemes should be really meant for
women folk who are living in the rural areas
and who are very backward. The amount
that had been allocated for this year is also
very merge. It is about Rs. 100 lakh.

So, I would like to know from the hon.
Minister, through you, whether she will be
pleased to say that some emphasis will be
given in future for the allocation of funds and
also for locating these schemes in the rural
areas.

SHRIMATI MARGARET ALVA: The
programme has a two pronged approach of
functioning. One is the actual Research and
Development (R&D) for dinging ways and
means by which you can reduce drudgery in
women's lives You can develop new imple-
ments, new systems of doing things and so
on. For this purpose, we have special re-
search projects.

Sir, secondly we are transferring tech-
nology and making it applicable to women,
who required these improved techniques,
systems, implements and so on in order to
make it easier for them to do their work and
to spend less time, on these regular jobs or
regular work which are part of their lives.

Therefore, research and development
part may not all be rural-based, though the
actual working, functioning and application
has gone to be rural-based for rural women.
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I would like to point out that most of the
voluntary agencies which are involved in
transferring technologies from the Labs to
the fields, are rural oriented. These develop-
ment are taking place in the rural areas
where women are wOrking.

As far as allotments are concerned, as
you know, general problems exist for financ-
ing, the projects and I not only, as a Minister
but as a women would like that more is
al/otted for science and technology for
women.

, [Translation]

KUMARI VIMLA VERMA: Mr. Speaker,
Sir, through you I would like to know from the
hon. Minister whether any assessment of
the schemes related to women has been
done to ensure that these schemes are
proving useful? If these schemes are useful,
will she try for allocation of more funds in the
budget to start these schemes in every State
because we believe she is a capable Minis-
ter.

[English]

SHRIMATI MARGARET ALVA: There
are 19 States which are being funded at the
moment. I can give a list if the hon. Member
would like.

As far as each State is concerned, the
allotment depends on the projects which are
sponsored, which are presented to us and
we are funding.

As far as the secondpart ofthe question
is concerned, we do not directly deal with
this. Through the voluntary organisations or
the State Government we sponsor projects
and ins in this way able to carry R&D efforts
to the women wherever it is necessary or
possible.

[ TranSlation]

SHRIMATI GIRIJA DEVI: Mr. Speaker,
Sir, I would like to thank the hon. Minister for
the spirit with which she is carrying on the
work, but from the statement it seems She

wants to help women of a particular area
whereas on the other hand she does not
want to help in any way the women of other
area. We have been crying hoarse over the
backwardness of Bihar and we raise this
matter almost every day in the House but
inspite ofthat Bihar has been totally deprived
of welfare schemes in the field of science and
technology. By sanctioning only one scheme
of sericulture in Khagaria the Government
thinks everything has been achieved. Iwould
like to know whether the Govemment in-
tends to implement any welfare scheme in
the fields of science and technology in the
backward areas of Bihar?

MR. SPEAKER: No, it is the misuse of
the time. This question is not related to
welfare but to science and tecnnotoqy.

SHRIMATI GIRIJA DEVI: Mr. Speaker,
Sir, I am asking about that only.

SHRIMATI MARGARET ALVA: I have
been repeatedly saying that the effort of the
Ministry of this Department of Science and
Technology is to develop various things
which would help women in various parts of
the country. if it is a new implement or
technology if it is something which the State
Government or the voluntary organisation or
local group are utilising itthat are-popularising
it. I would like to give two examples of it. One
is the smokeless chulha. It was de",eloped,
but various women's organisations, volun-
tary groups have brought it into their
programme; and it is they who are
popularlslnq it, taking it to different parts of

_ the country according to their local situation.

[ Translation]

SHRIMATI GIRIJA DEVI: Mr. Speaker,
Sir, did the people of Bihar demand it?

SHRIMATI MARGARET ALVA: The
State Government has to do this work.

[English]

MR. SPEAKER: The improved chulha
can be done anywhere; and it can be sent to
Bihar.



CHAITRA 19, 1914 (SAKA)
•

SHRIMATIMALlNI BHATTACHARAYA:
The list which has been given in the answer,
it does appear that some States are getting
more of benefits from these schemes than
the other States. Is there any thinking in the
Government as to what extent the State
Govemments and local-self-governments in
the area can be involved in identifying the
beneficiaries; and also whether there has
been any monitoring and reviewing of the
situation as to whether the earning potential
of women has increased as a result of these
things?
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SHRIMATI MARGARET ALVA: I would
like to point out that as far as the earning
potential is concerned, the results have been
very encouraging because the training that
has been given to them in the new areas
where jobs are becoming available have
been very carefully planned; and I must say;
for instance, even in traditional occupations
likesericulture and various other areas where
women have been working, the improved
technique which has been brought in has
increased their income and also made drudg-
ery of the work less; whether we' are talking
about coir industry; even a simple question
of fuel and fodder for rural women with-
wasteland development where particular type
of plant which have been suggested, the
drudgery of collecting fuel and fodder for
women, wihich is very much part of the life of
the rural women, has been eased. And
therefore, when we are talking of science
and technology for women we are talking
only about laboratory developments but of
its application.

It is true that different States are getting
grants at different levels; it depends upon the
projects which are sponsored, which are
sent to us, which are funded by us; and it
depends therefore on how interested and
active the State Governments are in coming
forth with projects which can be funded by
the Department of Science and Technoloqy,
Besides this, I must also say that certain
areas have got specific programmes which
have been launched. For instance, we have
separate programmes for coastal areas,
separate programmes for the hill areas de-
pending on the environment and the local
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problems. In the hilly areas it has something
to do with sheep rearing, with great rearing
and with carding and other problems for wool
development and we have also gone in, for
instance, for medicinal plant development
where women are able to eamby planting
certain types of medicinal plants which have
a market, if they are grown in the backyard .
their own homes. So, these are projects
depending on the areas. When it comes to
coastal areas we are talking about inland
fisheries and other programmes by which
the output and processing of marine prod-
ucts help the Women. So, in accordance with
the areas, there are various programmes for
various groups depending on the local prob-
lems.

SHRI NIRMAL KANTI CHATTERJEE:
Monitoring has not been answered.

Eighth Plan Proposals by Kerala

*595. SHRI THAYILJOHN ANJALOSE:
Will the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:

.(a) whether the Government of Kerala
has prepared the Eighth Plan proposals;

(b) if so, the details of the projects that
are likely to be taken up in the first year of the
Eighth plan;

(c) the estimated allocation thereof; and

(d) the extent to which it wil! be more
than the previous year?

THEMINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H.R. BHARDWAJ): (a) Yes, Sir.

(b) to (d) The outlays are approved by
planning Commission headwise/sub-
headwise and not project wise. The Eighth
Five year Plan of Kerala has not been finalised
so far. However, for annual plan 1992-93 of
the State which is the first year ofthe 8th Five
Year Plan, an outlay of Rs. 913 crores has
been agreed to which is 13.1% higher than
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the outlay of Rs. 807 crores approved for
1991-92.

SHRI THAYILJOHN ANJALOSE: What
are the main proposals submitted by the
State Government to be included in the
Eighth Plan, whether all proposals of the
State Government are accepted by the Cen-
tral Govemment, and what are the proposals
not accepted?

SHRI H.R. BHARDWAJ: The State
Government requested for an outlay of Rs.
913 crores and it has been agreed to.

SHRI THAYIL JOHN ANJALOSE: In
view of the inflation and devaluation of the
rupee, 13.1 per cent is very low as compared
to the last year's outlay and it becomes much
miss after the devaluation of the rupee. So,
it is necessary to increase the outlay at least
by 30 per cent for 1992-93. In view of the
financial constraint of the Kerala Govern-
ment, will the Government increase its share
if the Government of Kerala makes a request
to that effect?

SHRI H.R. BHARDWAJ: So far as the
increase is concerned, it is 13.1 percent and
considering the devaluation, there may not
be much increase, I agree. But if you con-
sider the last year's expenditure the outlay
revised by the Kerala Government is now
Rs. 620 crores; that is the latest information.
So, the increase will be rather more than
13.1 per cent. But the Plan was discussed
thoroughly with the State and they have
agreed to the allocation.

SHRI RAMESHCHENNITHALA: Iwould
like to know from the hon. Minister whether
the Annual Plan for this year is finalised on
the basis of the Gadgil Foumula or the
Modified Gadgil Foumula.

SHRI H.R. BHARDWAJ: This is not in
accordance with the Gadgil Formula. A re-
vised Mukherjee Formula has been used this
time.

SHRI KODIKKUNll SURESH: I want to
know from the hon. Minister whether the
details of the Eighth Five YearPlanforKerala

have been finalised and when is it to be
completed.

SHRI H.A. BHARDWAJ:As I submitted
earlier, the Eighth Five Year Plan is still to be
finalised. Only the Annual Plan has been
finalised and we are having discussions. The
Eighth Plan will have to be discussed in the
next meeting of the National Development
Council which is going to De held perhaps in
the month of May.

SHRI E. AHAMED: The hon. Minister
was pleased to inform the House that the
Government of India now accepted the
Mukherjee Formula. We know about Gadgil
Formula and the Revised Gadgil Formula.
Will the hon. Minister please explain to the
House what is the difference between the
Revised Gadgil Formula and the MuktJerjee
Formula?

SHRI H.R. BHARDWAJ: As a matter of
fact, whether il is Gadgil formula, consensus
formula and now Mukherjee formula, there is
no substantial difference. Now the latest
distribution of central assistance will be,
population 60 percent, per capita income 25/
- including 5percent on distance method and
20 percent on deviation method and perfor-
mance is 7.50 per cant ...(Interruptions)

MA. SPEAKER: Anyway the main ques-
tion is on Kerala and not on formula.

Coal Based Industries

*596. SHRI ANIL BASU:
SHRI RAJESH KUMAR:

Will the Minister of COAL be pleased to
state:

(a) whether the Government are con-
sidering any proposal fer setting up coal
based industries;

(b) if so, the details thereof;

(c) whether the Government have re-
ceived any request in this regard from the
Governments of West 8engal and 8ihar; and
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[Translation) (c) the date on which the proposals for 
these projecls were received from the Gov-

011 SchernesIProjects of Gujarat emmant of Gujarat; 

. *626. SHRI KASHIRAM RANA: WUlthe (d) the reasons for delay in clearing 
Minister of PETROtEUM AND NATURAL them; and 
GAS be pleased to state: 

(a) whether various oU schemes/proj-
ects of Gujarat are pending with the Union 
Government; 

(b) if so, the details thereof; 

(e) the time by which these projactsI 
schemes are likely to .be cleared? 

THE MINISTER OF PETROLEUM ANO 
NATURAl GAS (SHRI B. SHANKAR-
ANAND): 
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Seeds Sold by NSC 

·627. SHRIMATIBHAVNA 
CHIKH..IA: 

SHRI RAMKRISHNA 
KUSMARIA: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the price fixed by the Na-
tional Seeds Corporation for yielding varie-
ties of seeds are too high and beyond the 
reach of poor farmers; and 

(b) If so, the stepstakenJproposedto be 
taken by the Government to ensure reason-
able prices for the farmers? 

THE MINISTER OF AGRICULTURE 
(SHRI BALAAM JAKHAR): (a) No. Sir . . 

(b) Does not arise. 

[Englishl 

Downsn.nlndu ...... 

*629.SHRISHANKERSNiVAGHELA: 
Will the Minister of PETROlEUM AND 
NATURAl GAS be pleased to state: . 

(a) whether there was a proposal to set 
up a number of downstream industries attha 
time of sanction of H8J pipeline of natural 
gas; . 

(b) if so, the list of Industries to be set up 
with ar1tiq)ated date of their completion; 

(c) the estimated utlRsatIon of their In-
stalled capacity; 

(d)whetheranyof1heaelndustrleshave 

since been set up; and 
(e) if so, the detaild.thereof? 

THE MINISTEROF PETROlEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (e). When the HBJ PipeHne 
was Initl8tly approved It was to 'supply gas to 
six fertilizer plants. The requirement of gas 
forthese fertUlzerpiants. The requirement of • 
gas for these fertilizer plants was expected 
to start between October 1986 and ClaGber 
1988, and to each of them the allocatiOn Is 
1.8 MMSCMD. Three of these plants have 
already been commissioned. 

[ Ttanslation) 

Petroleum & Naturel Ga. Indu ...... In 
Bihar 

·630. SHRI RAM LAKHAN SINGH 
YADAV: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) the number of petroleum and natural 
gas industries functioning in Blhari 

(b) the production made in these indus-
tries during each of the last three years; 

(c) whether the Govemrnentproposeto 
set up more such industries in Bihar; and 

(d) if so, the details thereof? . 

THE MINISTER OF PETROlEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
~): (~) In the central public sector 
"rels one 011 refinery and two LPG BottHng 
Plants in Bihar. 

(b) The quantity of crude oU processed 
In the Refinery and LPG filled In the Bottling 
Plants during the last three years is as un-
c:Ier:-
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1989-90 

Crude oil processing in 
Refinery (Million Tonnes) 2.964 

Filling of LPG 
Cylinders (TMT) 36.83 

(c) and (d). There is no such proposal 
at present. 

Sick 011 Wells 

*631. SHRI RAJESH KUMAR. Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether any study has been con-
ducted regarding the sick oil wells in the 
country; 

(b) if so, the details thereof; 

(c) whether the modem technology has 
been applied for the revival df those wells; 

(d) if not, the reasons therefor; 

\e) w\'lethertne Government have signed 
any agreement with any other country for 
revival of those wells; and 

(I) if so, the details thereof? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (d). ONGC contrarily moni-
tors and reviews the status of oil wells. n 
undertakes workoer operations in respect of 
sick wells on a regular basis. In this regard 
the best available technology is used. A 
Task Force set up by ONGC in December 
1990. also made an analysis of sick wells in 
the Bombay off shoe. Western onshore and 
eastern region. 

(e) No. Sir. 

1990-91 1991-92 

2.416 2.262 

42.45 44.36 

(t) Does not arise. 

[English} 

Gas Reserves in Trlpura & Assam 

*632. SHRI HARIN PATHAK: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether gas reserves have been 
dis~overed in off-shore areas 01 Tripura and 
Assam; 

(b) if so, the details alongwith the capac-
ity of each of those gas reserves; and 

(c) the expenditure incurred on the dis-
covery and development of such gas re-
serves. 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Tripura and Assam do 
not have any offshore region. However. 
onshore recoverable reserves to the extent 
of approximately 10.6 billion cu. mts. of gas 
in Tripura and approximately 150.5 million 
tonnes of oil and 147.8 billion cu. mts. 01 gas 
in Assam have been established. 

Probe into Disappearance of NetsJI 
SUbhash Chandra Bose 

6687. SHRI SANAT KUMAR MANDAL: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 
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(a~ whether any Political Party has THE MINISTER OF STATE IN THE 
demanded a fresh probe into the disappear- MINISTRY OF AGRICULTURE (SHRI 
ance of Netaji Subhash Chandra Bose; MULLAPPALL Y RAMACHANDRAN): (a) 

(b) if so, the reaction of the Government 
thereto; 

(c) whether the Govemment have ac-
cepted reported by two committee set up to 
enquire into this matter; and 

(d) if so, lhe details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Yes, Sir. 

(b) to (c). The Government has already 
accepted the reports of the Shan Nawaz 
Khan Committee and the Khosla CommIs-
sion to Ihe elleel that Netaji Subhash Chan-
dra Bose died in an air crash on 18th August, 
1945 at Taihoku. 

[ Translation] 

Funds Sanctioned by National Co-
operative Development Corporation to 

Bihar for Development of Fishery 

6688. SHRI CHHEDI PASWAN: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(al the amount sanctioned by the Na-
tional Co-operative Development Corpora-
tion to Bihar fOI integrated development of 
fishery industry during the current financial 
year; 

(b) whether the Government of Bihar 
has spend the entire amount sanctioned for 
this purpose during the last" financial year; 
and 

(c) if not, the r"asons therefor? 

and (b). No proposalforfinancial assistance 
under Integrated Fisheries Development 
Project has been received from Bihar so far. 

(c) Does not arise. 

[Englishl 

Shale Oil Production in North Eastern 
State 

6689. SHRI GEORGE FERNANDES: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether any task force has been 
constituted to make indepth studies 01 the 
potential and economic viability of §h::!e eil 
production in the north-eastern Statf;: <:)j the 
country: and 

(b) if so, the details thereof? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir. 

(b) A multi-disciplinry Task Force was 
constituted in February, 1991 to assess the 
geographical spread and volume of oil shales 
and related coals, review of existing tech-
nologies and work in pr('lgress in different 
research centres in the world, determine 
R&D efforts to be undertaken including set-
ting up of the pilot ,.liant, assess the eco-
nomic and environment implication of this 
activity and carry out cost benefit analysis of 
the selected processes/pilots. 

ReceIpt of Foreign Contribution by 
Aware 

6690. SHRI J. CHOKKA RAO: Will the 
Minister of WELFARE be pleased to 
state: 
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(a) the quantum of aid received by 
'AWARE'during each of the lastthree years; 

(b) the amount spent by the said organi-
sation on housing schemes for trlbals and 
scheduled castes In Kereem Nagar, Kham-
mam, Mahaboobnagar, East ana West 
Godavari districts of Andhra Pradesh during 
the said period; .and 

(c) whetherthe utilisation certificate has 
been fumished to donor countries by the 
said organisation? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) The quantum of aid 
received by 'AWARE' during lastthree years 
is as given below:-

. Year Amount 

1988 Rs. 11,12,34,706 

1989 Rs.3,33,05,538 

1990 As. 7,35,50,062 

(b) AWARE has reported that it has not 
taken any housing scheme during last three 
years in the district of l<areem Nagar, Ma-

haboobnagar, East and west Godavari dis-
tricts of Andhra Pradesh. It t\8S given As. 
n,OOOI- to few tribla families in Bhaadra-
chalam of Khammam district to construct 
traditional houses during 1989-90. 

(c) AWARE has stated that it sends 
audited statements of accounts to its donor 
agencies. 

Agricultural Products under Negatlv. 

6691. SHRI P. C. THOMAS: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) the agricultural production which 
come under negative list of imports; arid 

(b) the total production and demand of 
these products during the last three years? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICUl TURE (SHRI MUllAPPAll Y 
RAMACHANDRAN): (a) A Statement is at-
tached. 

(b) The information Is being collected 
and wlH be laid on the Table of the Sabha. 
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useomm .... tor Refugees 

6692. DR. C. SILVERA: WHI the Minis-
ter of EXTERNAl AFFAIRS be pleased to 
state: 

(a) Whether the U. S. ConYnittee for 
Refugees (USCR) had urged upon the 
Government to halt the repatriation of Tamil 
refugees to Sri Lanka; 

(b) If so, the details theraof; 

(c) the reaction of the Government 
thereto; 

(d}whetherUSCR had also urged upon 
other countries to halt repatriation of regges 
from their respective soils; and 

(e) if so, thedatalls thereof and If not, the 
reasons for such a call to india? 

!HE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAl AFFAIRS (SHRI 
EDUARDO FAlFIID): (a) to (c). Govern-
ment are aware of the report by the USCR, 
a n~overnment body, in this regard. 
Repatriation of Sri Lankan Tamil refugees is 
continuing on the basis of their desire to 
return and the assurance received from the 
Sri Lankan Government ragarding their 
security and rehabilitation. 

(d) Government have not information. 

(e) Does not arise. 

Strta by NDIIC Employees 

6694. SHAI URUTYUNJAYA NAYAK: 
. Will the Minister of HOME AFFAIRS be 

pleased to state: 

(a) Whether the report regarding strike 
by the errp,yees of New Delhi Municipal 

Committee had been submiltedtothe Union 
Government by the Delhi Administration; 

(b) if so, the details thereof and action 
taken thereon; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OFPARLIAUENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (c). A section of wOrXers of 
New Deihl Municipal Committee struct work 
from 3.12.1991 to 22.1.1992. Their main 
demand was the extension of Siva Shankar 
Committee scale to the left out categories of 
New Deihl Municipal Committee. The AIJ-
ministration has not so far considered it 
advisable to extend the scales to the remain-
Ing employees of NDMC because such ex-
tension among others could lepd to similar 
demands from the employees of other civic 
bodies and branches of administration In 
Delhi and the financial Irnplicati~ns would be 
staggering. 

(English} 

StalVatlon of Tribal Students Living In 
Hostels of Kerala . 

6695. SHRI GURUDAS KAMAT: Win 
the Minister of WELFARE be pleased to 
state: 

(a) whether the Union Government are 
aware that students residing in tribal hostelS 
in Kerala are on the bring of starvation; 

(b) if so, the details thereof and the 
reasons therefor; and 

. (c) the steps takenJbeing taken by the 
Government in this regard? 

THE MINISTER OF WELFARE (SHRI .. 
SITARAU KESRI): (a) to (c). ~ Govern-
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rnent of KeraIa hal Inform that • a I'8SUIt of I'8C8Ipt of their application and subject to 
decentcallsation of the admillisbation of their fulfilling the criteria pI'8SCI'bed in the 
subjectsrelatlngtoScheduledTrlMlsdevel- abovesaidscheme.Thequestionofrefusing 
opment !n Keraia wIh effect from 1.4.1991, the pension etc. would not arise. 
the administration of hostels for trbaI stu-
dents was also transferred to the newly 
formed District Councils. The funds for im-
plementation of variousschemesllnstalments 
are allotted to District Councils In monthly 
instalments. The allotment of funds was not 
made for hostels after three monthly instal-
ment due to non-receipt of the utilisation 
certificates of the previous instalments which 
resulted In the shortage of supply of food 
materiais, However, supplies were arranged 
from local shops on credit basis. The admini-
stration ofthe subjects relating to Scheduled 
Tribes DevelOpment Including all Institution 
like hostels have been taken back by the 
State Government from the District Councils 
In Novermer, 1991 and sufficient funds aHot-
ted to the hostels for agganglng normal 
supplies. Now there is no problem. 

[Translation] 

Facl.lltles to Fraedom Flghte,. 

6696. SHRI BHAGWAN SHANKAR 
RAWAT: Will the Minister of HOME AF-
FAIRS be pleased to state the number of 
freedom fighters who have refused to take 
pension and other facilities provided to them 
by the Union Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OFPARl.IAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): Under the Swatantrata Sainik 
SammanPenslon Scheme, 1980, Pension 
and other facilities such as free 1st class 
railway pass, free medical facilities In af 
hospitals underthe CenIrafGovemment ahd 

. the Bureau of PublicEntQrprise aneiC. G. H. 
S. facilities eenwerthescheme is in opera-
tion etc~, are provided only to those freedom 
fighters who are desirous of the same on 

However, as a token of the Nation's 
gratitude to the invaluabie contribution made 
by freedom fighters in attaining the goai 
toward the Country's Independence. Cen-
tral Govemment offered freedom fighters' 
pension Suo-moto to 270 eminent freedom 
fighters so far. Out of them 17 freedom 
fighters have refused to take pension and 
other facllites. 

[EngHsh) 

Per C8pIta Avalability of IIIIk and .. Ik 
Products 

6697. SHRI MANIKRAO HODLYA 
GAVIT: 

SHRI BAPU HARI CHAURE: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the per capita availabHity of milk, 
ghee, butter and cheese in rural and urban 
areas In each State during the last th~e 
years; and 

(b) the st~ takeR by the Govern-
ment to Increase the production of these 
products? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) A statement indicating Statewise 
percaplta avallabHity of milk during 1988-89, 
1989-90 and 1990-91 (provisi8naJ) is at-
tached. Separate date for per capita ·availa-
b1lity of milk, ghee butter and cheese in rural 
and urban areas are not available . 

(b) FolkrNing are the main strategies 
being pursued to Increase the milk produc-
tion:- -
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(i) Genetic improvement of nationally ing and upgrading of non-descript 
important cattle breeds by selec- buffaloes; 
tive breeding in their hometracts 
and upgrading In other selected (iv) Development of feed and fodder 
areas; resources; 

(v) Organisation of effective animal 
(ii) Cross-breeding of non-describe health services to support the pro-

cattle with exotic dairy breeds; duelion programme; and 

(iii) Genetic improvement 01 important (vi) Implementation of Operation Flood 
buffalo breeds by selective breed- Programme. 

STATEMENT 

Statement Indicating State-wise Per Capita Availability of Milk During 19 88-89, 1989-
90 and 1990-91 

SI. State Percapita availability of milk 
No. (Kgs/annum) 

1988-89 1989-90 1990-91 (Prov.) 

1. Andhra Pradesh 45.2 47.7 45.5 

2. Arunachal Pradesh 49.2 50.1 49.8 

3. Assam 25.7 25.7 26.6 

4. Bihar 33.9 35.2 . 35.8 

5. Goa 21.1 20.5 20.0 

6. Gujarat 75.7 81.8 84.4 

7. Haryana 176.5 194.9 193.3 

8. Himachal Pradesh 99.9 102.9 108.6 

9. Jammu & Kashmir 62.8 65.9 73.2. 

10. Kamataka 52.3. 52.4 53.7 

11. Kerala 52.2 54.4 56.6 

12. Madhya Pradesh 70.7 71.5 72.7 

13. Maharashtra 37.8 43.2 48.5 



89 Written klswers CHAiTRA 20, 1914 (SAKA) Wlittan Answers 90 

SI. State Percapita availabi;jty of milk 
No. (Kg "/annum) 

1988-89 1989-90 1990-91 (Prov.) 

14. Manipur 46.7 46.3 45.0 

15. Meghalaya 29.2 28.3 28.1 

16. Mizoram 12.7 13.7 11.7 

17. Nagaland 33.1 30.9 40.0 

18. Orissa 14.2 14.6 14.8 

19. Punjab 237.1 250.4 254.7 

20. Rajasthan 

21. Sikkim 

22. Tamil Nadu 

23. Tripura 

24. Uttar Pradesh 

25. West Bengal 
---_-

Production of Diesel 

669B. SHRI BHAGEY GOBARDHAN: 
Will thfl Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the curren! demand for dl(;sel in 
agriculture, transport and industrial sectors 
respectively; 

(b) the share of indigeneiolJs SOUl '~es of 
supply in meeting the current demand for 
diesel; 

97.7 998 100.4 

60.8 63.0 62.9 

59.6 62.2 60.9 

10.9 10.6 11.0 

68.3 69.5 72.3 

42.6 43.4 44.3 

(e) the projecFon of indigenous supply 
during the Eight Fiv(J Year Plan period; and 

(d) whether the co~ntry can be self-
sufficient in production of diesel in foresee-
able future? 

THE MIN ISTER OF PETROLEUM AND 
N,I\ TURAl GAS (SHRI B. SHANKAR-
ANAND): (a) The sector-wise consumption 
dUring 1990·91 is as follows' -

(1) Transport (Incl. Agr. Reiail (Trade; 18813TMT 
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(2) Plantation/Food (incl. processing) 

(3) Power Generation (Utilities) 

4. Industry 

(5) Misc. Services (incl. DGS&D) 

(b) 

Year Demand 

1990-91 21140 

1991-92 22638 

(Latest 
outlook) 

(c) and (e). The indigenous supply dur-
ing Eight Five Year Plan will be dependent 
upon availability of crude and augmentation 
of the refining capacity. Though there are 
plans toaugment the refining capacity, in-
digenous production is likely to lower than 
the projected demand. 

Tension on Assam-Nagaland Border 

6699. SHRI GOVINDRAO NIKAM: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a)whethertension is mounting again in 
those areas of Assam and Nagaland border 
where violent incidents took place during 
1985 ,._ 

, i ~le steps proposed to be taken 
by trie Union Government to defuse the 
tension? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 

318TMT 

104 TMT 

1431 TMT 

473 TMT 

(FIGS. In TMT) 

Indigenous %Share 
Production 

17186 81.3 

17244 76.2 

JACOB): (a) Some report to this effect have 
been received. 

(b) In view of the sensitives in the dis-
puted area, the two State Govemment had 
decided to maintain status-quo in the area 
and to deploy of Central paramilitary Force 
tor maintaining peace. A mechanism for 
liaison between officers from the two States, 
at different levels, was also evolved. An 
Empowered Committee comprising of Offi-
cers from the Central and State Government 
of Assam and Nagaland was also consti-
tuted. The State Govemment have been 
addressed to reactivate the mechanism of 
liaison at various levels and ensure mainte-
nance of peace. 

[ Trans/ation) 

Fire Tender in Deihl 

6700. SHRIVILAS MUTIEMWAR:WiII 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) the total number of fire tenders in 
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(~) the number of fire ten~rs among 
them which are more than two years old 
alongwith the 'lumber of those which are still 
in use inspite of being totally unusable: and 

(c) the steps being taken by the Gov-
ernment to replace them by new ones? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 

\ JACOB): (a)"clnd (b). The Delhi Fire Service 
. has 88 fire tenders of different types. All the 

fire tenders are more than two years old. Of 
these 31 tenders are still in use despite 
completing their recommended life of 1 0 
years. 

(c) The Delhifire service is acquiring 66 
new fire tenders. 

[English} 

011 Refinery at Paradeep 

6701. SHRI ANADI CHARAN DAS: Will 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether there is any propose I to set 
up an oil refinery at Paradeep; 

(b) if so, the details thereof; and 

(c) the time by which it is likely to be set 
up? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI i. SHANKAR-
ANAND): (a)to (c). There is a proposal to set 
up a grass root refinery with a capacity of 6 
million tonnes per annum in Eastern India 
during the 8th/9th Plan period. 

Modernisation of Refineries 

6702. KUMAR I PUSHPA DEVI SINGH: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the number of refineries under the 
Indian Oil Corporation; 

(b) whether there is any proposal to 
modernism some of the refineries during the 
E~hlhP~n; . 

(c) if so, the details thereof: and 

(ll) the amount earmarked for this pur-
pose? 

THE MINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Six. 

(b) to (e). The details regarding the 
expansion/modernisation of existing refiner-
ie~ by Indian Oil Corporation are given be-
10'11:-

Name of the project 
Location 

Addl. capacity Estimated 
Proposed to be cost 
created Rs. in crores) 
(In MTPa) 

1 . Koyali Refinery 3.00 303.00 

2. Barauni Refinery 0.5 0.5 19.5 

3. Guwahati Refinery 0.15 0.20 

4. Dighobi Refinery 0.15 350 
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Blo-Technology Projects 

6703. SHRI SANTOSH KUMAR GANG-
WAR: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the Department of Bio-tech-
nology has sanctioned a number of Bio-
technology Project in various Institute under 
the ICAR; 

(b) if so, the details thereof; 

(c) whether several projects sanctioned 
for Indian Veterinary Research Institute (IVRI) 
have been closed: 

(d) if so, the reasons therefor; and 

(e) the action taken against the persons 
responsible for closure? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHR I K. C. 
LENKA): (a) Yes, Sir. 

(b) Twelve ad-hoc Biotechnology Proj-. 
acts amounting to Rs. 327.1 lakhs were 
sanctioned by the Deptt. of Biotechnology 
to! irrplementation at the ICAR Institute. 

(c) No, Sir. 

(d) and (e). Does not arise. 

Stamp Duty. Exemption 

6704. SHRI CHINMAYANANDSWAMI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Union Government have 
been given powers under the Delhi Coop-
erative Societies Act, 1972 to exempt from 
starrp duty in respect of any instrument 
executed by or on behalf of a Cooperative 
Society or a members; 

(b) if so, the date of the notification; and 

(c) if not, whether the Government pro-
pose to issue the notification? 

THE MINISTER OF STATE THE MIN-
ISTRY OF AGRICULTURE (SHRI MULLAP-
PALL Y RAMACHANDRAN): (a) Yes, Sir. 

(b) and (c). No notification have been 
issued under the Delhi Cooperative Socie-
ties Act, 1972. 

However, a notification on the subject 
under the Indian Stamp Act, 1899, was is- j 

sued by the Government of India, Ministry of 
Finance (Department of Revenue) in No-
vember, 1960 and the same notification was 
renotified under the Cooperative l,aw in 
December, 1960, exerrpting cooperatives 
societies in Delhi from the payment of Stamp 
Duty. 

Allocation to ICAR 

6705. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the allocation proposed to be made 
to ICAR during Eighty Five Year Plan; 

(b) the amount of allocation made to 
ICAR in Seventh Five Year Plan; and 

(c) the percentage increase and the 
various new programmes proposed to be 
taken up by Indian Council of Agricultural 
~esearch during Eighth Five Year Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) Sir, the size and contents of the 
Eighth Five Year Plan have not been de-
cided. 

(brRs. 452 Crores. 
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(cj Does no arise in view of (a) above. and tented accommodation. Simultaneously, 
the process of re-construction at school 

LPG Bottling Plant at Hahdia buildings has been started within the avail-
able resources with priority on the primary 

6706. SHRI SA lY AGOPAL MISRA: Will schools. 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether the Government have taken 
arty decision regarding expansion of LPG 
bottling plant of the Indian Oil Corporation at 
Haldia; and 

(b) if so, the details thereof? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). There are no plant at 
present to expand the capacity. 

Damge to School Buildings by Fires 
and Bomb Blasts in Kashmir 

6707. SHRI SHARAVAN KUMAR 
PATEL: Wilithe Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether over 50 per cent of the 
Schools buildings in the Kashmir valley have 
been wrecked by' mysterious' fires and bomb 
blasts during the past two years as reported 
in the Tribune dated January 20,1992; 

(b) if so, the details thereof; and 

(c) the corrective measures takenlbeing 
taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (c). The Government of 
Jammu and Kashmir have informed that of 
5167 government schools 245 schools in the 
Kashmirvalley had been damaged/gutted in 
the terrorist action. The academic activities 
were however, restored in rented buildings 

Move!T1entJlmmovable Wakf Properties 
(T., 

6708. SHRI M. V. V. S. MURTHY: Will 
the Minister of WELFARE be pleased to 
state: 

(a) the value fo move able and immov-
able Wakf properties, State-wise; and 

. (b) th~amount of grants provided by the 
Uni_(ln Govemmenttothe Wakfsduring 1991-
92? 

THE MINISTER OF WEl:FARE (SHRI 
SITARAM ~SRI): (a) and (b). Information 
is bring colleclud anfl will be laid or. the Table 
of the House. 

Smuggling of Jain Idols 

6709. SHRI JANARDAN MISRA: Will 
the Minister of HOME AFFAIRS be pleased 
10 state: 

(a) whether antique Jain idols are being 
smuggled out of the country; 

(b) if so, whether some idols have been 
recovered from the smugglers dunng the 
last three mnths; 

(c) if so, the. details of the idols re-
coveredand the places from where such re-
coveries have been made; and 

(d) the corrective meaSl' res takenJbeing 
laken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRYOF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS· 
TRY OF HOME AFFAIRS (SHRI M. M. 
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JACOB): (a) to (d). Information on theft of 
particular idols is not compiled and moni-
tored by Central agencies. it is for the con-
cerned State police to register cases and 
take-up investigation and also take neces-
sary steps to prevent the thefVsmuggling of 
idols. 

Officials Involved In 1984- Riots 

6710. SHRI RATILAL VARMA 
SHRI ANAND RATNA 

MAURYA: 
SHRI SYED SHAHABUDDIN: 
SHRI RABI RAY: 
DR. RAMESH CHAND 

TOMAR: 
SHRIMATI BHAVNA 

CHIKHUA: 
SHRI DEVI BUX SINGH: 
SHRI RAM BA,'· DAN: 
SHRI DEVENDRA PRASAD 

YADAV: 
DR. A. K. PATEL: 
SHRIGEORGE FERNANDES: 
SHRI SOBHANADREES-

WARA RAO VADDE: 
DR. LAXMINARAYA'N PAN-

DEYf... ., 
SHRI BOLLA BULLI RAMAIAH: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(ii) the part ic. ",Iars of the officials against 
whom disciplinary action and other appropri-
ate action have been recommended by Ms. 
Kusumlata Mittal; 

(b) the details of the charges levelled 
against such officials; 

(c) whether the Government propose to 
initiate action against them; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (d). On the basis of the 
recommendations of Ms. Mittal, it has been 
decided to proceed against police officials 
indicted in her report. In all, Ms. Mittal had 
indicted 72 police officials. Of these, 13 have 
retired and 2 died. The charges·against the 
officials mainly relate to dereliction of duty, 
lack of supervision and failure to maintain 
absolute devotion to duty. Of the 57 officials 
being proceeded against 6 are IPS officers 1 
Add!. DCP; 10 Assistant Commissioners of 
Police; 19 Inspectors; 12 Sub-Inspectors; 2 
Ass!. Sub-Inspectors & 7 Head Constables. 

[Translation) 

Allotment of Dealership on Production 
of Bogus SCiST Certificate 

6711. SHRI SUKDEO PASWAN: 
SHRI ROSHAN LAL: 
SHRI PROBIN DEKA: l} 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether some cases have come to 
the notice of the Government where petroV 
diesel retails outlets and LPG dealerships 
have been allotted on the production f bogus 
SCIST certificates; 

(b) if so, the details thereof; and 

(c) the number of dea!ership can-
celled on this account? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). The retails outlets at (i) 
Babhnan in Basti District (UP) (ii) Deesa in ~ 

Banaskantha (Gujarat) and the LPG dealer-
ships at (i) KarvilChitrakootdham in Banda 
District (UP) (ii) Patna in Patna District (Bihar) 
(ill) ~Iai in Nowgong district (Assam) & (iv) 
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Dondiacha in Dhule District (Maharashtra) 
were allotted for SC/ST candidates. 

The correctness of the SC/ST certifi-
cate has been questioned. No final deci-
sions have taken place as most of the cases 
are sub-judice. 

[English] 

Auction of Agricultural 

6712.SHRIMANORAN.)ANBHAKTA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Andman and Nlcobar 
Administration has auctioned any agricul-
turalland for recovery of colonization loan 
allotted to the refuge settlers under Coloni-
sation Scheme; 

(b) if so, the details thereof; 

(c) whether the colonization loan ad-
vanced to sttlers were written off and the 
persons against whom loan was recovered 
have been refunded; and 

(d) if so, the total amount so refunded? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M, M. 
JACOB): (a) Yes, Sir. Agricultural land was 
auctioned for recovery of colonisation loan in 
4 cases in the Diglipurtehsil and 13 cases in 
Mayabundertehsil. 

(c) In 1981 the Govemment of India 
dec!ded to write off in full the loan amount of 
Rs. 1730/-sanctioned to each of the settlers 
in A&N Islands under the coloOisation 
scheme. h was also decided that those 

migrants who had entered India before 31 st 
March' 58 and who had already repaid colo-
nisation loan in full or in part, would be 
refunded the repaid amount. 

(d) The total amount refunded is of the 
order of Rs. 91,956.30 p. 

Police Personnel on Night Duty 

6713. SHRI GOVINDA CH/I.NDRA 
MUNDA: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether any instances of police 
personnel in Delhi attending to their duties 
during night under the influence of liquor 
have come to the notice of the Govemment 
during the current year; 

(b) if so, lhe details thereof; 

(c) the action taken against the con-
cerned personnel; and 

(d) the steps takenlbeing taken to check 
the recurrence of such instances? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (c~3 Police personnel were 
found under the influence of liquor While on 
night duty during the period from 1.1.92 to 
31.3.92. The officials were (i) Constable 
Tara Chand, who was on antisnatching duty; 
(ii) Constable Ram Kumar, who was on 
sentry duty, and (iii) Canstabel Jeet Singh, 
who was performing duties as a driver. They 
were all placed under suspension. Against 
two of them, departmental enquiry h",s been 
initiated and against the remaining official, 
prosecution was launched. 

(d) Stringent actions is taken whenever 
such misconduct comes to notice. 
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Economic Collaboration with South 
Africa and Israel 

6714. SHRI BHUPINDER SINGH 
HOODA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Government propose te 
establish economic coliaboratlon with South 
Attica and Israei; and 

(b) r. so, the areas indemnified or the 
agreements sig1ed by the Gove~n:nent for 
establishrrenl of such coliaboration with 
these cOuntries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFI>,IRS (SHRI 
EDUARDO FALEIRO): (a) and (b;' II pro-
posed to establish economic cooperation 
with Israel. While no agreement havEi been 
Signed So far, some of the areas Identified 
are agriculture, SCience and technology, 
medicine, civil aviation tourism. 

Regarding trade relations with SOUIn 
Africa, India is a party to the decision taken 
at the Co:nmonwealth Summit In Harare in 
October 1991, which deciaredtha! economic 
sanctions, Including Trade and ji')vcstment 
measures, should be lifted wI-,en appropriate 
trar,sition"l mechanisms have been agreed 
which would enabie ail the parties to partici-
pate fully and effectively in negotiations. 
India will establish eCC;lOrTI,C i,es with South 
Africa when this stage has been reached. 

Spray of Pesticides from Aeroplanes 

6715. SHRI GANGADHARA 
SANIPALLI: Will Ins Minister of AGRICUL· 
TURE be pleased to slale: 

(a) whether pesticides are increasing 
being sprayed trom aeroplane; 

(b) the pesticides alongwilh their quan· 
tities sprayed dunng the last three years, 

Slate-wise; 

(G) whether any monitoring is dne on 
dangers caused due to spraying of these 
pesticides; and 

(d) if so, the details thereot" 

THE MINISTER.OF STATE IN THE 
MINISTRY or AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
No. Sir. 

(b) The information is being collecte·j 
and Will be laid en the Table of the Sabha. 

(c) and (d; Pesticides atter evaiuating 
their efficacy; and safety to h:.Jman beings, 
animals, environment, etc. are approved fer 
use. To avoid hazards, prec..1u:ions like (i) 
marking of araa for spraying; (,') to exclude 
water sou:ces ana car-se human habitation: 
(iii) informing public not less ttla! 24 hours in 
advance of aerial 0r;>eralio')s; and (IV) pre· 
venting entry ot animals ar:d ptirsons fo~ 
specified period; are taken before/during 
aerial spraying, and hence no regiJiar moni' 
tcring in such cases is gen&ra!ly requlreo. 

[ Translation] 

Banning of Lotteries 

6716. SHRI GIRDHARI LAL BHAR· 
GAVA: 

PROF. K. V. THOMAS: 

W,ll the Minister of HOME AFFAIRS 
be pleased to state; 

la) whether any complaints regarding 
conduct ollottenes by pllvate agencies With· 
out the approval of the competent authonty 
have been received by the Union Govern· 
ment: 

(b) whether any requests for banning 
the lotteries being run by th& States have 
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also been received by the States have also 
been received by the Union Government; 
and 

(cl if so, the reaction of the Government 
to (a) and (b) above? 

THE MINiSTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a\ Such complaints are occasion-
ally received. 

(b) No, Sir. 

(c) So far as private lotteries are con-
cerned :hey fall within the purview of State 
Government. The Central Government is-
sued guidelines in 1984 to all the State 
Governmer.t regarding regulation of lotter-
Ies run by them. However, the complaints 
'eceived are sent to the State Government 
for appropriate action. 

Decrease in Number of Farmers 

6717. KUMAR UMA BHARTI: Will the 
Minister of AGRICULTURE be pleased to 
state 

(a) whethe'the nUmberof farmers in the 
rural areas has decreased as per the 1990-
91 cenSUE, whereas Ihe number of land-
holding has increased; 

(b) if so, the reasons therefor; and 

(c) Ihe steps proposed 10 be taken by 
the Govemmenl in Ihis regard? 

THE MINISTER OF STATE IN THE 
MINiSTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN) (a)to 
(c). 1990-91 Agricultural Census has not 
been completed as yet. 

Price of Indigenous/Imported Fertilizer 

6718. SHRI PHOOl VERMA: 
SHRI B. L. SHARMA PREM: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether prices of 1,1digenous 
fertilizers are costlier than imported 
fertilizers; 

(b) if so, the reasons therefor; and 

(c) the steps taken by the Govern-
ment to equate the price of indigenous 
fertilizers with importee fe:-tilizers? 

THE MINISTER OF STATE IN THE 
DEPARTMFNT OF AGRICULTURE AND 
COOPERATiON IN THE MINISTRY OF 
AGRICULTURE (SHRI MULlAPPALL Y 
RAMACHANDRAN) (a) No. Sir. For every 
fertilizer covered under the statutory price 
control, the consumer price of indigenoJs as 
well as imported fertilizers is the same. 

(b) and (c). Question does not arise. 

Production of Pistols and Revolvers 

6719. SHRI RAJENDRA KUMAR 
SHARMA: Will the Minister of HOME AF-
FAIRS be pleased te state: 

(a) whether the Government prcpose to 
go in tor indigenous production of pistols and 
revolvers in order to bring down their prices 
so as to enable the common man to pur-
chase them for security purpose; and 

(b) if so, the time bywhich such produc-
tion is likely to start? 

THE MINISTER OF STATE IN THE 
MINISfflYOFPARLIAMENTARY AFFAIRS 
AND M!NISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
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JACOB): (a) and (b). According to the exist-
ing policy, manufacture of pistols and revolv-
ers and their ammunition in private sector is 
not being permitted .. 

[English] 

LPG Distributorships in Kerala 

6720. PROF. SAVITHRI LAKSH-
MANAN: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether there is any proposal to 
sanction new LPG distributorship in Kerala 
during 1992; 

(b) if so, the details thereof, dlstrict-
wise; and 

(c) the details of LPG distributorship 
allotted during 1991? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). LPG distributorship 
are opened at different places in the country 
on the basis of market survey, economic 
viability, product availability, etc. under vari-
ous marketing plant. 

(c) Nil. 

Marketing/Distribution of Petrol eum 
Produds 

6721. SHRI MOHAN SINGH: Will the 
Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the norms and criteria laid down by 
the Balmer Lawrie Co. Ltd. for marketlng/ 
distribution of petroleum products and 
grease; 

(b) the details of distributors/consign-
ment agents etc. for these products; 

(c) whether the Balmer Lawrie Co. Ltd. 
propose to give advance technology assis-
tance to small sector for manufacturing of 
grease to provide gainful employment to 
needy individuals; 

(d) if not, the reasons therefor; and 

(e) the names of State which are unre-
presented by agents so far for marketing! 
distribution of petroleum products and 
grease? 

THEMINISTEROFPETROLEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). The requisite informa-
tion is given in the statement attached. 

(c) and (d). There is no such proposal 
under consideration of the Government. 

(e) The States unpresented by Con-
signment Stock Agents of the Company are: 
West Bengal, Bihar, Assam and North East-
ern States, Orissa. Maharashtra, Goa, 
Gujarat, and Madhya Pradesh. 

STATEMENT 

1. The norms and criteria followed by 
Balmer Lawrie & Co. Ltd. forthe selecfton of 
Consignment Stock Agents are: sufficient 
market potential, financial security, suitable 
godown space, solvency of the Agent, expe-
rience in marketing etc .. 

2. The names and locations 01 the 
Consignment Stock Agents are given bf,low: 

(i) Nasvaaks Enterprises, VIIV417, 
South Cherlai Mattancherry, 
Cochin. 

(ii) Bhrite Bearings, 20!4 Kamaraj 
Salai, Pondicherry. 

(iii) Bright Associated, 54! 1 , 10th 
Cross, 4th Main Hanumantha 
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(iv) SM Industrial and Consumer 
Products Pvt. Ltd., 136 A, 
Begumpur Malaviya Nagar, New 
Delhi. 

(v) Shri Products India, 15 Bahagat 
Singh Market, Latoouche Road, 
Kanpur. 

(vi) K. K. Enterprise. Sadar Bazar, 
Bilaspur, Madhya Pradesh. 

(vii) The Universal Supply Corpora-
tion, Sogani Bt,awan, M. I. Road, 
Jaipur. 

Loan to Se/ST Entrepreneurs 

6723. SHRI RAM VILAS PASWAN: 

(b) 1989-90 Rs. 

1990-91 Rs. 

1991-92 Rs. 

Total Rs. 

(c) Yes. Sir. 

(d) 1989-90 Rs. 

1990-91 Rs. 

1991-92 Rs. 

(unaudited) Rs. 

or Rs. 

SHRI S. B. THORAT: 

Will the Minister of WELFARE be 
pleased to state: 

(a) the amount received by the N. S. F. 
D. C. from the Union Government till date; 

(b) the amount given to the SC/ST en-
trepreneurs by way of loan for small scale 
and medium project during the last year; 

(c) whether the share capital of the 
NSFDC is deposit in various banks; and 

(d) if so, the amount of interest realised 
from those banks on deposits during the last 
three years? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) Rs. 55.00 crores as 
paid up share capital. 

35.001akhs 

613.591akhs 

4051.521akhs 

4700.11Iakhs 

533.10 lakhs 

681.261akhs 

833.10 lakhs 

2047.461akhs 

20.4746crores 
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[ Translation] 

Recultment of Constables In pelhl 
Police 

6724. SHRI AVTAR SINGH 
BHADANA: 

SHRI S. N. VEKARIA: 
SHRI MADAN LAL KHUR-

ANA: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whetherthe written examination were 
held for the recruitment of constables in 
Delhi Police during the last quarter of the 
previous year; 

(b) if so, the number of candidate ap-
peared and the number of vacancies thereof;; 

(c) the reasons fordelay in declaring the 
result of the examination; 

(d) the time by which the result is likely 
to be announced; 

(e) whether the Govemment have also 
received complaints about leakage of ques-
tion papers; and 

(f) if so, whether any inquiry has been 
conducted into the matter and if so, the 
outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Yes, Sir. 

(b) 25,501 candidates appeared in the 
written test against 1700 vacancies. 

(c) to (f). Following allegations regard-
ing irregularities,leakage of question paper, 
etc., an inquiry has been initiated into the 

matter by a senior Additional Commissioner 
of Police and the announcement of results 
has been with held. 

[English} 

Raid on FireworkS/Crackers Dealers 

6725. SHRI AROUN SINGH YADAV: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Sales Tax Department 
of Delhi Administration raided the wholesale 
dealers of fireworkslcrackers recently; 

(b) if so, the details of the dealers raided; 
and 

(c) the outcome of such raids? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) and (b). The Office of the 
Commissioner of Sales Tax (Delhi Admini-
stration) conducted a general survey of fol-
lowing 9 dealers dealing in fire works in the 
months of October and November, 1991:-

1. Mis. Vishal Fire Works 

2. Mis. Imperial Fire Works 

3. Mis. A. G. S. Fire Works 

4. Mis. Jeggu Mal Ved Prakash 

5. MIs. Shyam Trading Co. 

6. Mis. Ram Chand Chunna Lal 

7. MIs. Ajit Fire Works 

8. MIs. Tara Chand & Sons 

9. MIs. New Royal Fire Works Mfg. 
Co. 
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(c) Certain irregularit_les were detected. 
Action as per law is b8ing t(j~n in all these ",,' , 
cases. ' 

West Asia Peace Talks 

6726. SHRI N. DENNIS: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to 
state: 

(a) whether India propose to participate 
in the West Asian Peace talks; 

(b) if so, the details thereof; 

(c) if no, the reasons therefor; and 

(d) the countries that are participating in 
the talks? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FAlFIRO): (a) India will be happy 
to participate in the West Asian peace talks 
if it is invited to do so. 

(b) and (c). The details would be known 
only when India is invited. 

(d) Names of countries participating in 
1he different phases of the talks are given in 
the attached statement. 

STATEMENT 

List of countries that partiCipated in West 
Asia Peace Talks - Bilateral and Multilat-
eralphases 

1. USA 
Co-sponsor 

2. RUSSIA 

3. ISRAEL 

4. JORDAN 

5. ARAB REPUBLIC OF EGYPT 

6. CHINA 

7. JAPAN 

8. CANADA 

9. TURKAY 

10. SYRIA 

11. LEBANON 

12. PALESTINE 

13. UKRAINE 

14. SPAIN 

In addition to the above listed countries, 
Representatives of the following organisa-
t;-ons also attended the talks:-

1. EUROPEAN COMMUNITY 

2. EFTA 

3. GULF COOPERATION COUN-
Cil 

4. ARAB MAGHREB UNION 

Refined Sunflower 'Ohara' Oil 

6727. SHRIMATI CHANDRA PRABHA 
URS: Will the Minister of AGRICULTURE be ... 
pleased to state: 

(a) whether National Dairy Develop-
!OOnt Board has launched 'Ohara', a refined 
sunflower oil in Kamataka in one litre tetra 
packs; 

(b) if so, the cost of this pack; and 
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(c) the quantify of refined sun flower oil 
'Ohara' proposed to be supplied to Karna-
taka during 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Yes, Sir. The NDDB has launched Ohara 
Refined Sunflower Oil in Karnataka in one 
litre tetra packs in February, 1992. 

(b) The maximum retail price of the oil is 
Rs. 42 per pack of now litre. 

(c) At the present rate, NOOB has a 
capacity to supply 400-500 MT of Refined 
Sunflower Oil per month to Karnataka. 
However, the actual quantities to be sup-
plied would depend on the market demand. 

Prawn Production in Goa 

6728. SHRI HARISH NARAYAN 
PRABHU ZANTYE: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether there is. great scope for 
prawn culture in Goa; 

(b) if so, the assistance given during 
1991-92 to Goa; 

(c) the total export of prawn from Goa 
during the last three years; 

(d) the amou nt spent on prawn hatcher-
ies in Goa during each of last three years; 
and 

(e) the action plans frame up to increase 
the production of 'prawn in Goa? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Goa has a potentialfordevelopment of prawn 
culture in about 10,OOe ha. brackishwater 
area. 

(b) During 1991-92, a sum of Rs. SO.75 
lakhs was given as Central assistance for 
~velopment of prawn culture in the State. 

(c) The total export of marine-products 
including prawn fro'll Goa during the last 3 
years is about 2030 !onnes. 

(d) The amount spent on prawn hatch-
ery at Benaulim in Goa during the last three 
years is as follows:-

(Rs. in lakhs) 

1988-89 27.50 

1989-90 52.90 

1990-91 91.84 

(e) The Action on Plan framed up for 
increasing the prawn production in Goa 
include:-

(i) establishment of a Brackishwater 
Fish Farmers Development Agency 
covering North and South Goa, for 
providing a package of technical, 
financial and extension support to 
shrimp farmers; 

(ii) Commission of a commercial prawn 
seed hatchery at Benaulim, with a 
capacity for production about 25 
million tiger prawn post larvae per 
annum; 

(iii) establishment of a demonstration-
cum-training centre for imparting 
training to shrimp farmers at 
Charao; 

(iv) provision of assistance to various 
categories of shrimp farmers for 
construction of semi-intensive 
shrimp farms, shrimp seed hatch-
eries and feed mills; etc. 
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[ Translation] 

Smuggling of Liquor In Delhi 

6729. DR. RAMESH CHAND 
TOMAR: 

SHRI RAMKRISHNA 
KUSMARIA: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the number of cases f smuggling 
of liquor detected in Delhi during each of 
the last three years; 

Year Cases detected 

1989 84 

1990 125 

1991 259 

1992 67 

(Upto 31.3.1992) 

(c) Amongs the corrective measures 
taken are (i) close vigilance by the police 
check-posts and border pickets; (ii) regular 
chfcking of suspected vehicles, shops, etc. 
ar» (Iii) maintenance of close rapport with 
t~police in the bordering areas, etc. 

[English} 

Protection to Indian Missions Abroad 

6730. SHRI CHETAN P S. 
CHAUHAN: 

SHRI MAHESH KANODIA: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) the special measures taken by the 

(b) the number of persons arrested in 
this connection during the above period; 
and 

(c) the corrective measures taken! 
being taken to check smuggling of liquor in 
Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF 'J,iOME AFFAIRS (SHRI M. M. 
JACOB): (a) and (b) The information is as 
follows:-

Persons arrested 

96 

141 

312 

73 

Govemment to protect India Missions abroad 
in view of the increasing threat due to terror-
ist activities; 

(b) the number of incidents of attact on 
Indian Missions during the last two years, 
year-wise; and 

(c) the nature and extent of loss suffered 
as a result thereof? 

THE MINISTER OF STATE IN THE 
MINISTRYOF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) Yes, Sir. The 
Govemment of India carefully monitors all 
threats to India Missions from terrorist groups 
abroad. Whenever any information of threat 
is received, it is immediately shared with the 
host Govemment and it is requested to take 
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preventive measures to ensure the safety of 
the Mission. 

(b) Nil. 

(c) Nil. 

(c) the number of persons arrested in 
this connection; and 

(d) the remedial measures takenlbeing 
taken to check such cases? 

THE MINISTER OF STATE IN THE 
[Translation] MINISTRY OF PARLIAMENTARY AFFAIRS 

AND MINISTER OF STATE INTHE MINIS-
UNESCO Centre for Tropical Econlogy TRY OF HOME AFFAIRS (SHRI M. M. 

JfCOB): (a) Yes, Sir. The year-w,se cases 
6731. SHRI VISHWANATH SHASTRI: of bogus visa rackets detected in Delhi are 

Wilithe Minister of EXTERNAL AFF AIRS be as under 
pleased to state: 

(a) whether Venezuela had requested 
India to become the member of UNESCO 
Centre for Tropical Ecology; 

(b) if so, the details thereof; and 

(c) the reaction of the Governrrnent 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) No, Sir. 

(b) and (c). Do not arise. 

[EnglishJ 

Bogus Visa Issuing Rackets In Deihl 

6732. SHRIMATI MAHENDRA 
KUMARI: 

SHRIMATI KRISHNENDRA 
KAUR (DEEPA): 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether some bogus visa issuing 
rackets have been unearthed in Delhi during 
1991 and 1992 so far; 

(b) if so, the details thereof; 

1\ 

Year No. of Cases 

1991 5 

1992 
upto 31.3.92. 

(b) and (e). TheSE: cases relate to lhe 
recovery of torged passports. citizenship 
cards, visas, currency notes 0; foreign coun-
tries etc. 21 persons have been arrested in 
these cases. Two of these cases have since 
been instituted in the court. 

(d) Intelligence collection staff upto 
Police Station level has been geared to curd 
such crimes. Criminal cases aie registered 
and legal action taken against the criminals 
as and when any such complaintlinforma-
tion comes to notice. 

[Translation] 

Incentives to Paddy Growers 

6733.SHRISURYANARAYANYADAV: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a)whethertheGovernment proposeto 
provide special incentive to paddy growers 
to increase their production; 
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(b) If so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL!TURE (SHRI 
MULLAPPALLYRAMACHANDRAN): (a)to 
(c). No. Sir. There is no fresh proposal to 
provide special incentives to paddy growers 
to Increase production. Thorough ongoing 
Centrally Sponsored Integrated Programme 
for Rica Development (IPRD) incentives are 
being provided to the farmers to a limited 
extent. in the identified areas to motivate 
them to adopt improved rice productio n tech-
nology. The intives being provided include 
distribution of inputs like certified seees, 
micro nutrients, herbicides, pesticides. plant 
protection equipment, farm implements, etc. 
on subsidised cost. 

(b) hem Unit 

Milk Lakh Litres 

Ghee M.T. 

Table Butter M.T. 

Yoghurt Lakh Nos. 
(Cups) 

Flavouredl'1L/~ Lakh Nos. 

(c) The capacity of Delhi Milk Scheme; 
has been increased from 3.75 lakh litres to 
5.00 lakh litres perdayfromApril, 1990. The 
production of other milk products depends 
upon the availability of surplus fat from the 
fresh milk. 

[Englishl 

Drilling Operations In Ramanathapuram 
District 

6735. DR. V. RAJESHWARAN: Will the 

Production Capacity of DMS Plant • 
. ~ 

6734. SHRI HARI KEWAL PRASAD: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the present production capacity of 
various plants of Delhi Milk Scheme; 

(b) the quantity of milk and milk products 
produced during the last three years; and 

(c) the efforts made during the last ~e 
years to Increase the production capacItY of 
milk products by Delhi Milk Scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) The present production capac-
ity of Deihl Milk Scheme is five lakh litres of 
milk per day. 

1989-90 1990-91 1991-92 

1623.88 1873.19 1738.6l 

896 328 422 
! 

82. 33 59 

6.59 10.41 10.86 

3.06 3.65 3.38 

Minister of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) the outcome of the ONGC drilling 
operations in Ramanathapuram district; and 

(b) the expenditure likely to be Incurred 
thereon? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Two exploratory wells Man-
dapam-1 and Uchlpali-2 have been drilled 
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without any sUC08SS. The third .. II Uehlpli- .. (c) whethertbttCentrallndustrlal~· 
1 has been drilled down to 1985 m. and rltyForcehas.~provldingSecurityto 
presently undarteetlng. the Industrial units; 8nd 

'.~. 

(b) About Rs. no lakhs are likely to be 
Incurred on Seismic Surveye and Rs. 655 
lakhs on drilling during 1992·93 and 1993-
94. 

ClSF Assistance for llalntenance of 
Law and Order 

6736. SHRI PRATAP RAO B. 
BHONSLE: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether the Central Industrial Secu-
rity Force has been helping the local authori-
ties for maintaining law and order; 

(b) if so, the State where CISF was 
deployed during 1989, 1990 and 1991 forthe 
purpose; 

(d) H so,1M number of such units and 
charges collected during eaCh of the last 
three years? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARUAMENTARY AFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) Yes, Sir. 

(b) The names of the State where CISF 
was deployed for law and order duties during 
1989, 1990 a(ld 1991 are given In the state-
ment attached. 

(c) and (d). CISF has been providing 
security to the 208 public sector undertak-
Ings etc. The amount recovered from them 
during each of the last three years is as 
follows:-

Year Amount recovered from public Sector 
Undertakings etc. 

1989 Rs. i ,41,15,37,251.00 

1990 Rs. 1,45,25,80,479.00 

1991 Rs. 1,64,23,56,656.00 

STATEIotENT 

StatelU1SWhere CISF was Deployed for 
Law and Orcl6r Duties During 1989, 1990 

and 1991 

1989 

S. No. Name of the StatelUT 

1. Punjab 

2. Tamil Nadu 

S. No. Name of the StatelUT 

3. Mizoram 

4. Nagaland 

5. Kerala 

6. Andhra PradeSb 

7. Kamataka 
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S. No. Name of the 
State/UT 

9. Madhya Pradesh 

10. Uttar Pradesh 

11. Rajasthan 

12. Delhi 

13. Orissa 

14. West Bengal 

15. Meghalaya 

16. Bihar 

17. Maharashtra 

1990 
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S. No. Name of the 
State/UT 

12. Goa 

13. Chandigarh 

~4. J&K 

15. Gujarat 

16. Rajasthan 

1991 

S. No. Name of the StatelUT 

1. Punjab 

2. Tamil Nadu 

3. Kerala 

S. No. Name of the StatelUT 4. Andhra Pradesh 

1. Punjab 5. Kamataka 

2. Andhra Pradesh 6. Gujarat 

3. Madhya Pradesh 7. Madhya Pradesh 

4. Uttar Pradesh 8. Uttar Pradesh 

5. Delhi 9. Rajasthan 

6. Orissa 10. Delhi 

7. West Bengal 11- Orissa 

8. Bihar 12. West Bengal 

9. Maharashtra 13. Bihar 

10. Himachal Pradesh 14. J&K 

11. Harxana 15. Assam 
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Bottling Plants In Purulla District of 
west Bengal 

6737. SHRI BIR SINGH MAHATO: Will 
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether the Government have re-
ceived and proposal for settling up new 
botting plants in Purulia District, West Ben-
gal; 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). No decision has been 
taken to set up a botting plant at Purulia in 
West Bengal. 

[Translation] 

Import of Agricultural Appliances 

6738. SHRIMATI KRISHNENDRA 
KAUR (DEEPA): Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Government propose to 
import agricultural appliances; 

(b) if so, the details thereof; and 

(c) the foreign exchange involved 
therein? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) No, Sir. 

(b) and (c). In view of reply to part (a), 
I the questions do not arise. 

[English] 

Project for Running Vehicles with 
Conpressed Natural Gas 

6739. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to 
state: 

(a) whether Madras Refineries Limited 
had formulated a pilot project for running 
vehicles with compressed natural gas; 

(b) if so, the details thereof; and 

(c) the decision laken thereon? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B .. SHANKAR-
ANAND): (a) to (c). Madras Refineries lim-
ited has taken up a pilot project in coopera-
tion with the Tamil Nadu Energy Develop-
ment Agency (TEDA) and Cholan Road-
ways Corporation to convert and run 10 
buses on an experimental basis, using 
Cofl1lressed Natural Gas (CNG) and diesel 
on a dual-fuel mode. The first passenger bus 
thus converted has been in operation since 
22nd March, 1992. 

Ban on Import of Seeds 

6740. SHRI V. DHANANJA YA KUMAR: 
Will the Minister of AGRICUL TURE be 
pleased to state: 

(a) whether the Government propose to 
impose a total ban on import of seeds; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
NO,Sir. 
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(b) Does not arise. 

Goat Population 

6742. SHRI ARJUN CHARAN STE THI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the population of goat, State-wise; 

(b) the quantity of milk and meat of goat 
produced during 1991-92, State-wise; 

(c) whether goat are a major cause of 
deforestation and soil erosion; and 

(d) if so, the steps taken to provide 
enough feed to these goats to conserve our 
dwindling forest cover? 

THE MINI~TER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) A statement is attached. 

(b) The information is being collected 
and will be placed on the table of the Sabha. 

(c) and (d). No, Sir, however, agro-
forestry system is being population to aug-
ment the availability of feed to the goal. 

STATEMENT 

Goat Population in India-Livestock census 1987 (Provisional) 

(in thousands) 

S.No. StatelUT Goats 

1. Andhra Pradesh 4876 

2. Arunachal Pradesh 108 

3. Assam 2135 

4. Bihar 15636 

5. Gujarat 3584 

6. Goa 18 

7. Haryana 675 

8. Himachal Pradesh 1120 

9. Jammu & Kashmir 1396 

10. Kamataka ·3889 

11. Kerata 1581 

12. Madhya Pradesh 7751 
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(in thousands) 

S. No. State/UT Goats 

13. Maharashtra 9191 

14. Manipur 44 

15. Meghalaya 194 

16. Mizoram 20 

17. Nagaland 72 

18. Orissa 4804 

19. Punjab 537 

20. Rajasthan 12578 

21. Sikkim 98 

22. Tamil Nadu 5920 

23. Tripura 442 

24. Uttar Pradesh 11321 

25. West Bengal 11907 

UNION TERRITORIES 

26. A & N Islands 45 

27. Cnaildigarh (a) 

28. D & N Haveli 19 

29. Delhi 15 

30. Lakshyadeep 15 

31. Pondicherry 33 

Total 100024 

{2; :~~~ !:t~r 500 
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estem ragion has also been mooted. 

6744.SHRtK. V. ~KABALU: Will 
the Minister of AGRICUlTURE be pleased 
to state: 

(a) whethertheGGvemment propose to 
do away with the subsidies on seeds; and 

(b) If so, the details thereof and the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRI,CULTURE (SHRI 
MULLAPPALLY RJWACHANORAN): (a) 

\ NO:Sir. 

(b) Does not arise. 

Dryland Agricultu .... Reuarch Centre 
In 0 ...... 

6745. SHRI SART CHANDRA PAT-
TANAYAK: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether the Govemment are con-
sidering a proposal to set up a Dryland 
Agricultural Research Centre and a dairy 
Science College at Bolangirdlstrlclln Orissa; 

(b) If so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) NO Sir. 

(b) Does not arise. 

(c)AcIlonfc)rsetttng uparesearch centre 
of the All India CoordInated Resea~ch Proj-
ect, on Ory1and In Kalahandl district, adjoin-
Ing Bolaglr dlstrtct has been Initiated. The 
technology that wlR be generated from this. 
centre will be applICable also to the agrocll-
matlc conditions of Bolaglr district. A pro· 

FIshing Harbours. 

6746. SHRI RAW. KRISHNA KON-
ATHALA: Will the Minister of AGRICUL· 
TURE be pleased to state: 

(a) whether the Govemment have con-
stituted a Central Team to assess the prog-
ress of construction work at fishing harbours 
in the country; 

(b) if so, the recommendations made by 
the said Team; 

(c) the action taken on the recommen· 
dations; and 

(d) whether the Central Team has drawn 
up a programme to visit other fishing har· 
bours du!ing 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAlL Y RAMACHANDRAN): (a) 
There is no single central teamto assess the 
progress of construction of all fishing har· 
bours In the country. Central teems are 
constituted to assess the progress of work of 
specific fishery harbourlharbours as and 
when required. 

(b) to (d). Do not arise. 

extradition of L TIE Leaders 

6747. SHRIRABI RAY:Wllithe Minister 
of EXTERNAL AFFAIRS be pleased to state: 

(a) whether the Government have de· 
clded to take up the question of the extradl· 
tion of L TTE leaders with Sri Lanka; and 

(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) and (b). The on-
going Investigation Into the Rajlv Gandhi 
assassination case Is In Its final stages. The 
Designated Courtforthe assassination case 
fa Shrt Rajlv Gandhi has, so far, issued 
Warrants of arrest and Proclamations as per 
provisions of Section 8 (3) (a) TADA Preven-
tion Act of 1987 against Prabhakaran and 
Pottu Amman. The two accused have failed 
to appear before the Designated Court by 28 
February, 1992, as required in the Warrants 
of arrest and Proclamations. Further legal 
action, which could Include exteradition, for 
the arrest of the accused is being pursued. 

Plan Outlay for Deihl 

6748. SHRI MADAN LAl KHURANA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the Plan-outlay of Deihl for 1991-92, 
head-wise; 

(b) the details ofthefunds that could not 
be utilised by Delhi Administration during 
1991-92, head-wise, and the reasons there-
for; 

(c) whetherPian-outlay of Delhi for 1992-
93 has been reduced as compared to 1991-
92; and 

(d) If so, the reasons therefor? 

THE MINISTER OF -STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) The original Plan-outlay of Delhi 
for the year 1991-92, as approved by the 
Planning Commission, was Rs. 920.00 
crores. This was, subsequently, reduced to 
Rs. 839 crores in view of the Government's 
instructions to effect economy in expendi-
ture. The statement indicating the original 
Plant-outlay and the revised Plan-outlay, 
head-wise, Is enclosed. 

(b) The details will be available after 
June, 1992 when final accounts are avail-
able after reconciliation. 

(c) No, Sir. The Plan-outlayforthe year 
, 992-93 is Rs. 920 crores. 

(d) Does not arise. 

STATEMENT 

Head-wise Approved Outlay and Revised out lay for Annual Plan, 1991-92. 

(Rs. in crores) 

S. No. Plan Head 1991-92. 
Approved Revised 
Outlay Outlay 

1. 2. 3. 4. 

1 . Agriculture 7.00 8.96 

2. Cooperati9n 0.60 0.47 

3. Rural Development 5.00 5.00 
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(Rs. in crores) 

S.No. Plan Head 1991-92. 

Approved Revised 
Outlay Outlay 

1. 2. 3. 4. 

4. Minor Irrigation 2.47 2.04 

5. Flood Control 13.00 11.85 

6. Energy 270.00 210.00 

7. Industries 10.00 14.57 

8. Transport 130.00 123.67 

9. Science, Teach. & Env. 0.93 0.15 

10. Secc. Eco. Services 0.36 0.50 

11. Tourism 1.00 1.00 

12. Survey & Statistics 0.96 0.30 

13. Civil Supplies 0.13 0.25 

14. Weight & Measures 0.10 0.08 

15. Gen. Education 67.00 65.32 

16. Technical Education 18.00 11.62 

17. Sports & Youth Serv. 3.00 2.58 

18. Art & Culture 3.00 2.35 

19. Medical & PUb. Health 70.00 59.14 

20. Water Supply & Sanitation 127.00 130.79 

21. Housing 37.00 35.52 

22. Urban Development 110.00 114.34 
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S. No. Plan Head 

1. 2. 

23. Information & Pub. 

24. Welfare of SC/ST/OBE 

25. Labour & Lab. Welfare 

26. Social Welfare 

27. Nutrition 

28. Jails 

29. State. & Printing 

30. Public Works 

31. Otha~ Admm. Services 

32. Provision for equity base for 
employment Generation 

GRAND TOTAL 

Technical Project Report 

4749. DR. A. K. PATEL: Will the Minis-
ter of PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) whether the Government of Gujarat 
has sent any Technical Project Report for 
the industrial development and maintenance 
of ecosystem through the use of Petroleum 
and naturai gas in the cities of Ahmedabad 
and Mehsana of Gujarat to the Union Gov-
emment; 

(As. In crores) 

Approved 
Outlay 

3. 

0.65 

5.00 

4.00 

2.00 

8.00 

2.50 

0.10 

8.00 

8.16 

5.00 

920.00 

1991-92. 
Rsvised 
Out/ay 

4. 

0.65 

3.90 

2.37 

1.27 

6.65 

1.85 

0.10 

10.35 

11.16 

839.00 

(b) if so, the details thereof; and 

(c) the action taken thereon? 

THE MINISTEROF PETROLEUM AND 
NATURt\l GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). A "Market Survey 
Report forsupplyof NaturalGasto Industrial 
Consumers In Ahmedabad City', was re-
ceived. 

(c) In view of the present position of 
availability and commitments of gas, no gas 
been allocated for Ahmedabad City. 
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[ Translation] 

Schemes of Save Petrol 

6750. SHRI BRIJBHUSHAN SHARAN 
SINGH: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) the quaintly of petrol saved during 
the last six months due to measures adopted 
by the Govemment; 

{b} whetherthe Government propose to 
formulate other schemes to save petrol; and 

(c) if so, the details thereof? 

THE MIN ISTER OF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Although the rate of growth in 
the consumption of petrol has been con-
tained during the last two years as compared 
to the earlier years, it is not feaSible to 
quantify the petrol actually saved dUring the 
last six months due to measures adopted by 
the Government. 

(b) and (c). In addition to the on-going 
measures, the other proposals being pur-
sued use of compressed natural gas in place 
of petrol at selected locations on an experi-
mental basis and assessment of techno-
economic feasibility of blending methanol 
with petrol. 

[English] 

Police Station in Delhi 

6751. DR. RAVIMALLU:Willthe Minis-
ter of HOME AFFAIRS be pleased to state: 

(a) the number of POIiCA ~::!t:8r::; ;'1 
Delhi; 

(b) the numberof Police Station headed 
by SC/ST SHOs; and 

(c) the number of SC/ST Assistant 
Commissk>ner of Police out of the' total 
strength? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARYAFFAIRS 
AND MINISTER OF STATE INTHE MINIS-
TRY OF HOME AFFAIRS (SHRl M. M. 
JACOB): (a) 104. 

(b) 9. 

(c) The total strength of Assistant 
Commissioners of Police is 160. Ofthese, 35 
belong to SC and 8 to ST community. 

Annual Passport Officers 
Conference 

6752. PROF. K. V. THOMAS: Will the 
Ministerof EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the Annual Passport Offi-
cers Conference is being held regularly; 

(b) if so, the deliberations conducted, 
the recommendations made and the extent 
of their implementation during the last three 
years, year-wise; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) Yes, Sir. 

(b) and (c). Deliberations and recom-
mendations of Passport Of~icers Conference 
are of such nature that it will not be in Dublic 
interest to place these on the Table of the 
House. However liberalisations in passport 
procedures for expeditiOUS issue of pass-
ports, some of which emanated from these 
deliberations is enclosed in the statement. 



143 Written Answers APRIL 9, 1992 Written Answers 144 

STATEMENT 

Simplification 0; Passport Procedures 

1. Following categories of applicants 
have been exempted from requirement of 
prior police and CID verifications before issue 
of passports to them: 

(a) All Government servants and 
Employees of Public Sector Under-
taking who alongwhh their applica-
tions submh No Objection Certifi-
cate (NOC) and verification certifi-
cate signed by their Head of De-
partment on Official stationery. 

(b) Retired Gazetted Government 
Servants. 

(c) Former Members of the Union 
Parliament (Rajya Sabha and Lok 
Sabha) and State Legislatures 
(Assemblies and Councils) 

(d) Sitting MPs and MLAs have been 
exempted from requirement of 
police verification where they 
choose to apply for an ordinary 
passport. 

(e) Where an applicant submits his 
application accompanied with a 
verification certificate signed by 
ehher: 

(i) a Deputy Secretary to the Gov-
ernment of India and above: 

(ii) a Joint Secretary and above to 
a State Government: 

(iii) A Sub-Divisional Magistrate and 
above: 

(iv) District Superintendent of Po-
lice and above: 

2. In cases where Regional Passport 
OfficerslPassport Officers are otherwise 
satisfied whh genuineness of applicant, a 
passport may be issued where police and 
CIDdo not send Iheir reports in 4 weeks after 
despatching personal particulars forms to 
them. 

3. Children below the age of 15 years 
may be issued passport without waiting for 
police verification. 

4. Persons holding normal passports 
may be issued fresh passports after 1 0 years 
of its validity without waiting for prior po lice/ 
CID verification. 

5. As from 16-8-90, the Indian ordinary 
passport has been made valid for a period of 
ten years at a stretch from date of Issue. 

6. Procedure for recognition of Travel 
Agents dealing with Passport Offices has 
simplified for ex-servicemen. 

7. To increase the productivity of Pass-
port Offices steps are being taken to comput-
erise the Passport Offices. 

8. Attestation of photographs of appli-
cants by Gazetted Officers has been dis-
pensed with. 

9. The Application Forms completed in 
all respects will be accepted on counters of 
Passport Offices, even from persons other 
than the applicants. 

10. Passport Officers have been ad-
vised to accept ... :..opy of letter of employ-
ment from reputed employers towards proof 
of sia, :;! a~ :!pplicant within jurisdiction of 
passport offices. 

11. The Passport Application Form has 
been revised and all relevant pieces of infor-
mation have been compiled and appended 
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to each application form so that applicant is 
able to fili up application form correctly. 

12. In case of Gulf evacuees, it has 
been decided to issue then Police Clearance 
Certificate based on verification certificate 
issued by the concerned District Superinten-
dent 01 Police. 

13. Restriction on Indian Passport hold-
ers visiting South Africa has been removed 
with effect from 10th December, 1991. 

Pakistan's Abetment to 
Terrorism In India 

6753. SHRI R. SURENDER REDDY: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether India had pointed out in UN 
that Pakistan is aiding and abetting terrorism 
in India; 

(b) if so, the reaction of the UNand other 
member countries thereto; 

(c) whetherthe Prime Mini~terdiscussed 
this matter with various leaders during his 
recent visit to New York; and 

(d) if so, the outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) Yes, Sir. 

(b) Countries have taken 110te of our 
position. Many countries are also seriously 
concerned with the thereat of terrorism, 
particularly State sponsored terrorism. 

(c) Yes Sir. 

(d) Our position was noted. 

World Environment Court 

6754. SHRI R. SURENDER REDDY: 
Will the Minister 01 EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether India had out forward any 
proposal to the UN for the setting up of a 
World Environment Court on the lines of 
International.Court of Justice; 

(b) if so, the details thereof; 

(c) the legal jurisdiction of this court; and 

(d) the time by which this court is likely 
to be set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) No Sir. 

(b) to (d). Do not arise. 

NDDB Project In Kerala 

6755. SHRI THAYILJOHN ANJALOSE: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the National Dairy Develop-
ment Board (NDDB) propose to set up some 
projects Kerala; and 

(b) if so, the locations in thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K. C. 
LENKA): (a) and (b). Yes, Sir. The National 
Dairy Development Board is financing the 
Operation Flood Programme in Kerala con-
vering eight districts of Thiruvanathapuram, 
Kollam, Pathanamthitta, Alappuzha, Kot-
tayam, Idukki, Ernakulam and Thirstsur. 
Besides, a similar dairy development pro-
gramme is also being implementing in six 
districts of Palakkad, Malappuram, 
Kozhikode, Wayan ad, Kannur and Kassar-
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god with assistance of Government of Swit-
zerland. (b) and (c). Does not arise. 

Fishing Harbour In Kerala National Centre for DNA 
Anger printing 

6756.SHRITHAYILJOHNANJALOSE: 
Will the Minister of AGRICULTURE be 6758. SHRI SANAT KUMAR MANDAL: 
pleased to state: Will the Minister of HOME AFFAIRS be 

(a) whether the Government of Kerala 
has submitted to the Union Government a 
development project of Thottapally fishing 
harbour in Kerala: 

(b) if so, the details thereof; and 

;c) the decision taken thereon? 

THE MINiSTER OF STATE IN THE 
MINISTRY OF AGR!,)UL TURE (SHRI 
MULLAPPALl Y RAMACHANDRAN): (a) 
Yes, Sir. 

(b) and (c). The project reportfordevel-
cpment of Thottapa:ly Fish Landing Centre 
iii Kerala has been received in the last week 
of March, 1992. Detailed examination of the 
same for technical feasibility has been taken 
up. 

Hydroponics 

pleased to state: 

Ca) whether the Government have de-
cided to set up a National Central for DNA 
Finger printing; 

(b) if so, the location thereof and the 
estimated capital outlay involved in this 
project; 

(c) whether evidence through DNA 
Finger printing wou·ld be legal; ar.d 

(d) if so, the steps being takBf1 to amend 
the relevant portions of the Criminal Proce-
dure Code and other relevant laws? 

THE MINISTER OF STATE IN THE 
M!NISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE iNTHE MINIS-
TRY OF HOME AFFAIRS (SHRI M M. 
JACOB): (al Yes, Sir. 

(b) The proposed Centre would be 10-
6757. SHAt P. c. THOMAS: Will the cated at Hyderabad and It is estimated to 

Minister of AGRICULTURE be pleased to cost Rs. 432 lakhs. 
stale: 

(a) whether researches are being con-
ducted to cultivate rice and other crops by 
Hydroponics; 

(b) if so, the details thereof; and 

(c) the steps taken to promote cultiva-
tion of various crops by Hydroponics? 

THE MINISTER OF STATE IN THE 
MINiSTRY OF AGRICULTURE (SHRI K. C. 
LENKA): Ca) No. Sir. 

(c) and (d). Legally, there is no bar in the 
acceptance of the evidence based on DNA 
Finger printing. 

Children Going for Mmtanc;: Ii"! Kflshmlr 

6769. SHRt GURUDAS KAMAT: Will 
the Minister of HOME AFFAIRS be pleased 
to state: . 

(a) whether the Government are aware 
that minor children in ~ammu and Kashmir 
have take the path of militancy; 
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(b) If so, the reason51herefor; 

(c) the places where these children get 
training; and 

(d) the stepstakenJpraposedto betaken 
to breing these children bctck to the national 
mainstream? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAUENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
,jACOB): (a) to (d). ""- Government of 
Jammu & Kashmir have informed that It had 
come to their notice that some minor youth 
joined terrorist gangs and received training 
in Pakistan as well as by other Pakistani 
trained terrorists perhaps under duress, 
monetary inducements or fundamentalist 
propaganda. The AdminIStration has taken 
steps through publicity etc. To persuade the 
minor children not to fall Victims to terrorist 
pressures. Also, the terrorists, including 
minors, are exhorted through publicity to 
surrender to the authorities. 

Drug Offences Committed by 
Nigerians 

6760. SHRI GEOAQE FERNANDES: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether out of 234 foreigners ar-
rested In India in 1990 forcirug offences: 104 
were Nigerians; 

(b) If so, the nature of their offences; 

(c) whethertheGov~~ment have taken 
up this matter with the NIgerian and other 
International authorities; and 

Cd) if so, the details and the outcome 
ther80f? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINts-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) and (b). Yes, out of 234foreign-
ers arrested in 1990 in the country for of-
fences under NDPS Act, 1 04 were Nigerians 
and in almost all the cases, the nature of 
offences was possession of narcotic drugs, 
mainly heroin. 

(c) and (d). The Nigerian authorities 
have I:'...aen informed of the widespread in-
volvement of Nigerian nationals in hero in 
trafficking. Instructions have been issued to 
to State GovernmentJU. T. Administrations 
for expeditious disposal ot such cases against 
foreign nationals. 

United Natlo ns Conference on Environ-
ment and Development 

6761. SHRt SHRAVAN KUMAR 
PATEL: 

SHRi MANI SHANKAR 
AIYAR: 

SHRI SANAT KUMAR 
MANDAL' 

Will the Minister 01 EXTERNAL 
AFFAiRS be pleased to state: 

(aj the stand to be taken and the strat-
egy to be adopted by India during thelorth-
coming United Nations Contruence on Envi-
ronment and Development (Earth Summit) 
to be held at Rio de .Ianeno in Brazil; 

(b) whsther!haGov6mfn"''''j proposato 
table the proposals put forward by the former 
Prime Minister Shri Rajiv Gandhi for the 
creation of a Ptant Protection Fund during 
the Conference; 

(c) it so, the details thereof; 

(d) If not, the reasons therefor; 
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(e) whether the Government are aware 
of the recent study report of the Washington 
based World Watch Institute regard'l1g a 
treaty between developed and developing 
countries forthe protection of global environ-
ment; 

(f) if so, the salient features thereof and 
the reaction of the Government thereto; 

(g) whether the Government are aware 
of the recent resolution passed by ASEAN 
regarding global efforts forthe prevention of 
further destruction to environment; and 

(h) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 

. EDUARDO FALEIRO): (a) India will strive to 
establish a regime for international coopera-
tion for the protection of the environment 
which takes into account the need for devel-
oping countries to achieve the desired pace 
of development. India will urge provision of 
adequate, new and additional financial re-
sources and transfer of technology on pref-
erential basis in order to enable developing 
countries to adopt environmentfriendly tech-
nologies. 

(b) to (d). We have advocated the pro-
posal for a planet Protection Fund in the 
Preparatory Committee of UNCED. 

(e) and (f). More then one recent publi-
cations olthe World Watch Institute deal with 
arrangements for Protection of Global Envi-
ronmef\1~' Currently Global Conventions are 
under negotiation on Climate change and 
Biodiversity. India is actively participating in 
these negotiations. 

(g) Ves Sir. 

(h) The details are being collected and 
will be placed on the table of the House. 

[Translation] 

Appointment of Inquiry Commissions 

6762. SHRI VISHWANATH SHASTRI: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the details of Inquiry Commissions 
appointed by the Union Government to in-
quire Into different cases which are function-
ing at present; 

(b}thedates on which the said Commis-
sions were appointed; 

(c) the time by which these Commis-
sions were initially scheduled to submit their 
reports; and 

(d) when these Commissions are now 
to submit their reports? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (d). The information Is being 
collected and will be laid on the Table of the 
House 

[English] 

land Acqu Ired by ONGC 

6763. SHRIMATI DIPIKA H. 
TOPIWALA: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to 
state: 

(a) the total area of land acquired by the 
Oil and Natural Gas Commission for Its 
projects in Gujarat, particularly in Baroda, 
during the last five years; 

(b) the number of persons displaced as 
a result thereof; 
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(c) the guidelines laid down by the
Government for compensation as well as
employment of the displaced persons;

(d) the number of displaced persons
who have been provided compensationl
employment so far; and

(e) the time by which the remaining
persons would be provided compensationl
el1l>loyment?

THf= MINISTER OF PETROLEUM AND
4NATURAL GAS (SHRI B. SHANKAR-

ANAND): (a) 1527.24 hectares. Nil in Bar-
ooa '

(b) Nil according to ONGC.

(c) Compensation is paid as per rules
and regulations.

(d) and (e). "00 not arise In view of reply
to (b) above.

Gas Tennlnal at Waghoda

6764. SHRIMATI DIPIKA H.
TOPIWALA: Will the Minister of PETRO-

~-,. LEUM AND NATURAL GAS be pleased to
~/ state:

(a) whether the Gas Authority of India
Limited propose to install a gas terminal at
Waghodia for supplying gas for domestic
use in the surrounding areas;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF PETROLEUM AND
NATURAL GAS (SHRt B. SHANKAR-
ANAND): (a) No, Sir.

(b) Does not arise.

(c) No gas has been allocated for do-
mestic use In this area.

Screening Committee for Freodom
Flgnters' Pension

6765. SHRI R. SURENDER REDDY:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the criteria being followed whiCh
appointing/nominating the Member on the
Non-official Screening Committee for sanc-
tioning pension to freedom fighters;

(b) whether the Union Government
propose to associate Members of Par!ia-
mont on the said Committee;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINiSTRY OF PARLIAMENTARY AFfiAIRS
AND MINISTER OF STATE iNTHE M,INIS-
TRY OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) Prominent persons including
Members of Parliament having Intimate

.knowledge ot he Movement are appolnted
as Memoers of the Non-officials Screening
Comm,Uee for .sanct'ofl!ng pension to the
freedom fighters relating to that Movement.

(b) At present no Non-official Screening
\

Committee is functioning. As SUCh, there ls
no proposal to associated 'A~mb9rs of Par-
liament on the said Comm~ttea.

(c) and (d). Does not arise.

Indo- Turkish Talks

6766. SHRt R. SUREtmER REDDY:
SHRt RABI RAY:

Will the Mini"ter of EXTERNAL
AFFAIRS be pleased to state:
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STATEMENT

Sugarcane Adaptive Hesearch Project

Name ot the Grant released
Centre 1989-90 1900-91

(Rs.) (Rs.)._-----------
Uehanl 4,37,580 10,82,320

(a) whether high lavel lodo- Turkish talks
ware held recently;

(b) n so, the bilatera! matters taken dp In
the talks and the outcome thereof;

(c) whether Kashmir issue also figured
in the talks; and

(d) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINiSTRY OF EXTERNAL AFFAIRS (SHR!
EDUARDOFALEIRO}:{a)TheTutkishUnder
Secretary for Foreign AffaIrs Mr. ozoern
Sanberk Visited India for bilateral talks on
16· 17 March 1992.

..
(b) improvement of political relations

and enhancement ottrade, economic coop-
eration and c~!tural sxehanqes figured in the
talks. Both sides. agreed that efforts should
be made to 'realise the full potentiat that
exists for cooperation between two coun-
tries.

(c} Yes, Sir.

(d) We explalnecto the Turkish side our
weil-knowi'! position on the Kashmir issue
and conveyed our over Pakistan's interior-
once in Kashmir. The Turkish side took note
of our views.

Sugarcane Production In Haryana

6767. SHR! 8HUPINDEI1 SINGH
HOODA: VIIi!! ttltll Ministerof AGR!CUL TURE
be pleased to slate:

. (a) the total areas of lano enoe. sugar-

S. No. Name 01
gramme

1. Seed Production
. Programme

cane cultivation in Haryana during oach of
the lastthree years; ('"-,

(b) whether any assistance has been
provided to Haryanaforsugarcane research
and development during the above period;

(c) if so, the details thereof;

(d) whether any research project has
been implemented by the Ind~an Council of
Ag rlculture Research in the State during last
years; and

.1

. );.;,-
(e) If so, the assistance. provided to

Haryana under the projects?

THE MINISTER OF STATE IN THE
M INISTRY OF AGRICUlTURE (SHRI K. C.
LENKA'): (a) Sir. The total area under suqar-
cane cultivation in Har}'ana during 1988-89,
1989·90 and 1990-9'1 was 131000. 126000
and 147000 hectares, respectively.

(b) Yes.

(c) Under All India Co~rdinated Re·
search Project on Sugarcane, assistance
amounting to Rs~2..72lakhs. Rs. 3.67 lakhs
and Rs. 3.41 lakhs was provided during the
y€mri98B-SS, 1989~9aand1990·9t respec-
tively.

(d) Yes.

(a) ICAR has released' a grant of Rs.
28.84 lakhs to. the Havyana Agricultural
University under the, SI..'garcane- Adaptive

, Research Project. Detail'> are given in the
statement attached .

Total

(Rs.)

15,19,900



157 Written Answers CHAITRA 20,1914 (SAKA) Written Answers 158

S.No. Name of Name of the Grant released Total
gramme Centre 1989-90 1990-91

(Rs.) (Rs.) (Rs.)

2. Ratoon Manage- 1. Yamuna 2,26,580 4,55,600 6,82,180
Ment Programme nagar

2. Uchani 2,26,580 4,55,6000 6,82,180

8,90,740 19,93,520 28,84,260

't Dairy and Poultry Fanning

6768. SHRI BHURINDER SINGH
HOOOA: Will the Ministerot AGRICUL TURE-
be pleased to state:

(a) whether the Government have any
proposal to promote dairy and poultry farm-
Ing in Haryana;

(b) if so, the details thereof; and

(c) if not, the reasons theretor?

THE MINISTER OF STATE IN THE
MIN-i,:':;TRYOF AGRICULTURE (SHR I K. C.
lENKA): (a) Yes, Sir.

(b) Financial assistance in the shape of
loan and subsidy is made available to the
people in the rural areas to encourage dairy
and poultrytarming. Under this scheme mini
dairy units are proposed to be set up with 3
to 5 rnilch animals.

Ne.w Artificial !nsemination centare are
being set up under the Extension ot Frozen
Semen Technology Programme.

11 egg and poultry district Cooperative
societies have been set up.

Farmers are beIng encouraged to es-
tablish poul~ry breeding farms to enhance

their income under Integrated Rural Devel-
opment Programme and Special Livestock
Breeding Programme.

(c) Does not arise.

Hostels for SCs/STs in Haryana and
Delhi

6769. SHRI BHUPINDER SINGH
HOODA: Will the Minister of WELFARE be
pleased to state:

(a) the hostels constructedforthe Sched-
uled Castes and Sclleduled Tribes in Har-
yana and Delhi during the last three years,
location-wise;

(b) the financial assistance provided by
the Union Government for the purpose dur-
ing the above period; and

(c) the number of hostels under con-
struction and proposed to be constructed
during 1992-93?

THE MIN!STER OF WELFARE (SHRI
SITARAM I(ESHI): (a) No proposals Under
Centrally Sponsored Scheme of hostels for
Scheduled Castes girls and boys were re·
ceivedfromthe Government of Haryana and
Delhi Administration during the last three
years Scheduled Tribes have not been
specified in relation to Haryana and Delhi.
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(c) The proposals fortheconstruction of
hostels for 1992-93 have not yet been re-
ceived from the State Government of Har-
yana and Delhi Administration.

Common Junior Accounts Officers
examination

6n1.SHRI MANORNAJAN BHAKATA:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the amalgamated clerical
cadre employees and their associations have
been representing to the Andaman and
Nicobar Administrations to allow them to sit
in the Common Junior Accounts Officers
Examination on Delhi Administration pat-
tern; and

(b) if so. the action taken by the Admini-
stration in the matter and the reasons forthe
delay?

THE MINISTER OF STATE IN THE
MINISTRYOFPARLlAMENTARYAFFAIRS
AND MINISTRY OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) The amalgamated clerical cadre
employee association. Port, Blair, submitted
a representation that such of its members
who are working in Departments other than
the Pay and Accounts Organisation under
Andaman and Nicobar Administration may
also be allowed to appear in the Junior
Accounts Officers Examination conducted
by the Controller General of Accounts as all
clerical staff in ali other state and Union
Territories are allowed irrespective of the
Departments In which they are working.

(b) The representation was examined
by the Govemment in the light of provisions
regarding eligibiiity in the Regulations made
by the Controller General of Accounts forthe
Junior Accounts Officers Examination. Since

the Regulations restrict eligibility for the
Examination to clerical staff permanently .~
transferred to the departrnsntallsed Accounts
Organisations only. the request ofthe Amal-
gamated Clerical Cadre Employees Asso-
ciation could not be accepted.

Increase In Pay of Part- Time Employees

6n2.SHRI MANORANJAN BHAK TA:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Andaman and Nicobar
Administration employed part-time sweep- I

ers, peon, watchmen, chowkidars1 chaudhry f "-or

craft teachers etc. in various Departments
and pay Rs. 501-orso per month as consoli-
dated pay;

(b) if so. the number of such employees;

(c) when the wage of Rs. 50f-orsowas
fixed;

(d) whether there is any proposal to
increase this amount in view of the high cost
of living; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRYOFPARUAMENTARY AFFAIRS
AND MINISTRY OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (c). The Andaman & Nicobar
Administration engaged 44 Craft Instructors
at the rate of Rs. 250/- per month since
January, 1986, 29 Ayahs at the rate of Rs.
150/- per month since August. 1987. 24
Class IV employees at the rate of Rs. 501-
per month since September. 1980, 46 vil-
lage chowkidars and 46 village chaudharys
on fixed remuneration of Rs. 2001-and Rs.
190/- reSpectively per month and a few Dais
on consolidated pay of Rs. 501-per month.

(d) and (e). A proposal to increase the
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consolidated remuneration to all these part-
time employees is being taken up by the
A8.N Administration in view of increase in the
cost of living.

Coconut D@velopment Board

6773. SHRI HARISH NARA YAN
PRABHU ZANTYE: Will the Minister of
AGRICULTURE be pleased to state:

(a) the activities undertaken and results
achieved by the Coconut Development Board
during the last three years in Goa; and

(b) the action pian drawn up for develop-
ment of coconut plantations in Goa?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALL Y RAMACHANDRAN): (a)
The activities undertaken by the Coconut.
Development Board in Goa during the last
three years include;

(i) Bringing additional area of 223
hectares under coconut; and

(ii) installation of 128pumpsets.

(b) The action plan for development of
coconut plantations in Goa forthe year 1992-
93 proposes to produce and distribute TxD
hybrid coconut seedlings; expansion of area
uL!S!t'!r .<!..ocQnJJ1;.ar.dprovide assistance for
irrigation facilities.

Consulate of Protugalln Goa

6774. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether the Government have re·
ceived any proposal from Protugal for the
opening of a Consulates of that country in
G a;

(b) if so, the action taken by the Govem-
mentthereon;

(c) whetherthe.Government have taken
any decision on custodian property in Goa;
and

(d) If so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) Yes, Sir.

(b) The matter has been referred to the
Goa Govt. for their views in this record.

(c) and (d). These properties are being
managed by the Custodian of Evacuee
Property of the Government of Goa.

Economic and Commercial Wings In
Indian Missions

6775. SHRI BHAGEY GOBARDHAN:
Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the role played by the economic and
commercial wings of the Indian Missions
abroad in promoting our commercial and
economic interest;

(b) whether the officials heading such
wings are specially trained ;lOO equipped for
the purpose; .

(c) if so, the details thereof; and

(d) the steps being taken by the Govern-
ment to revamp these wings to promote
actively the exports C!f our country?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FAlEIRO): (a) The economic 8.
commercial wing hs of Indian Missions abroad
play an action role in promoting our cornmer-
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clal and economic interests. The commer-
cial wings have undertaken an aggressive
drive to increase our exports, to attract for-
eign investment and to channelise latest
technology. An attempt has also been made
to forge closer links with the major regional
economic groupings, Including the Associa-
tion of South-East Asian National (ASEAN)
and the European Community.

(b) Yes, Sir.

. (c) The Foreign Service Training Insti-
tute regularly conducts refresher coureses
for our commercial representatives abroad
to equip them bettarforthe task of prom01ing
our economic and commercial interests.

(d) The Government assesses, on a
continuing basis, the strength and function-
ing of the economic and commercial wings in
our Missions and Posts abrade. Computers
and other facilities have been provided,
whamvor required, to reinforce the economic
and commercial wings. Posts have also been
reallocated, within the overall strength of the
Ministry, to meet the requirements of ac-
tively promoting our exports and pursing our
economic interests abroad.

International Confemce on
Goats

6776. SHRI BHAGEY GOBARDHAN:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether an International Conference
on goats was organised in Delhi;

(:, ~~:;v, :!':g 'C::GGirIJiiQiidationmade at
the Conference;

State

Gujarat

Rajasthan

(c) the recommendations relevant to
Indian context; and

(d) the follow-up action taken to imple-
ment these recommendations;

THE MiNISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K. C.
LENKA): (a) Yes, Sir. An Internationa! Con-
ference on Goats was organised by the
Indian Society for Sheep and Goat Produc-
tion and Utilization in collaboration with the
International Goat Association.

(b) The recommendations have not been s
received by the Government.

(c) and (d). Does not arise.

Increase In Production of Gas

6777. SHRI GIRDHARI lAl BHAR-
GAVA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) the approximate natura! gas depos-
its in the country; Stale-wise;

(b) the n9Wnatural gas deposits discov-
ered during each of the last three years:

(c) whether the Government have any
propel to increase the production of natural
gas; and

(o) if so, the spec!!!::: step~ ~fUPU~ ~~
be taken to step up gas field during the
Eighth Pian?

THE MIN!STER OF PETROLEUM AND
NATURAL GAS (SHRl B. SHANKAR-
ANAND): (a) As on 1.1.91, the estimated
recoverable reserves are as foJlows:-

(Billion cu. rms.)

117.1

3.6
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',- State

Tripura

Assam

Nagaland

Andhra Pradesh

TamilNadu

•..
Arunachal Pradesh

East Coast Offshore

West Coast Gffshore
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(Billion CU. mts.)

(b) Approximately 8.27 and 6.79 billior
cu. mts. recoverable RtS8lVeS were estab-
lished in the year "989-90- Clnd 1990-91

f respect,ively. OiscoWJriesduring 1991·92 are
under appraisal.

(c) and (d). 'V.arious project' such as
development ID the Neelam Mukta. Panna,
Gnadharand R-I5-Aojlfi9lds, and Enhanced
Oil recovery from the L--Uand l·1I!reservoirs
In the ,Bo,mbay <High fields which wi!1 also
lGad to increasadproducUon 01gas are to be
implefl'!ented during the 8th,plan.

Registered Insediddes Units

6778. SHRt MOHAN SINGH: Will me
Minister of A'GRJOUl TUR£: lbe pleased to
rotate:

(a} thalotaloomberof insecticides units
raglstered with lheRegistfation Committee
of CentrallnsectDdes 8nard U/s 9 (3), 9
(3B) and 9 (4) ofthe'tnsactode Act; and

(b) the 'number 01 ~tlons pending
before Ul9 R9~":m'OOmmitte6 tor 9 rant

10.6

147.8

0.9

25.8

2.2

4.1

13.9

535.9

ot registration Uls 9 (3), s (3B) and 9 (4) otthe
Insecticides Act a~on March 31, 1992?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPAlL Y RAMACHANDRAN): (a)
The Registration Committee (not the Central
Insecticides Board) set up under the Insec-
ticides Act, 1968 grants Registration to in-
secticides after satisfying itself about their
efficacy; and safety to human beings, ani·
mats and environment. The number 01 In-
secticides registered under Section 9 (3), 9
(3b) and 9 (4) are 134.27 and 110 respec-
tively_ However Units manufacturing Ins9CtI·
cldes are not registered by the Reglstrat10n
Committee under this Act.

(b) The number of applications pending
with the Registration Committee for grant of
registration as on 31st March, 1992 are as
undor:-

9 (3)
9 (3b)
9 (4)

33
36

727
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Pr::.ducUon ca c!ty of Off-Shors We ft-
CoatSt FIold

6779. SHRI HARIN PATHAK: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the production capacity of off·shore
west coast field,

(b) the cost Incurred for establishing the
potential and cost of development of each
field including trans-potation etc. upto land
fall point; and

(e) the details thereof?

THE MINISTEROF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR·
ANAND): (a) to (e). Production from the
western offshore fields during the last 3
years has been as follows:

Year . Oil Production
(Million Tonnes)

1989·90 22.32

1990·91 21.21

1991-92 18.96

(provisional)

Total investment in thesaflelds has been
Rs. 12085.5 erores upto 31.3.1991.

Development of Cashew Plantation

6780. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of AGR!CUL-
TURE be plea ad to state:

(a) whetliar World Bank team visited
Andhra Pradssh to assess the potential
avauacle in the State for further develop-
ment of cashew. plantations;

(b) if so, the details of areas identified;
and f

(c) the response of the World Bank in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALl Y RAMACHANDRAN): (a)
NO". Sir.

(b) and (c). Do not arise.

Wastage of Petroleum Products

6782. SHRI SMRAVAN KUMAR "
PATEl: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state: - ~

(a) whether 25 percent of the petroleum
products are being wasted;

(b) if so, the whether any strategy to
harness the petroleum resources to the
optimum and to give a thrust to the entire
field of oil conservation has been or is being
worked out; and

(c) if so, the details thereof?

THE MINISTEROF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR-
ANANO): Ca) Some Working Groups have
estimated the potential of conservation of
energy InclUding petroleum products to be
20% to 30% in the major sectors.

(b) and (c). Various measures under
Implementation to promote conservation of
petroleum products include mass aware-
ness campaigns, imparting of education and
training to the target group of oil users,
prornoting use of tuel-enlctent devices/equip-
ment and upgraded lubricants, initiating v

action in the Ilewty identified areas, encour-
aging use of alternative fuels and reducing
wastaqes as well as wasteful use of petro-
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leum products. Increasing the effectiveness 
of these measures is a continuing effol1. 

Import of Crude 011 from Saudi Arabia 

6763. DR. C. SILVERA: Will the Minis-
ter of PETROLEUM AND NATURAL GAS 
be pleased to state: 

(a) whetherthe Government propose to 
import crude oil from Saudi Arabia in 1992· 
93; 

(b) i1 so, the details including terms and 
conditions thereof; 

(c) whether some officials of the Indian 
Oil Corporation had visited Saudi Arabia 
recently in this regard; and 

(d) if so, the details thereof? 

THE MINISTEROF PETROLEUM AND 
NJ. TURAl GAS (SHRt B. SHANKAR-
ANAND); (a) to (d). During the first week of 
March, 1992, a delegation had visited Saudi 
Arabia to finalise the supplies of crude oil for 
the year 1992-93. Saudi Aramco have agreed 
to supply 5 MMT of crude oil to Indian Oii 
Corporation during 1992-93. 

[frans/arion] 

Post·Mattie Scholarships for Back 
ward Classes Students 

6764. SHRI SANTOSH KUMAR GANG-
WAR: Wili the Minister of WELFARE be 
pleased to state: 

(a) whether the Union Government 

propose to provide post· metric scholarship 
to students of backward classes; and 

(b) If so, the details thereof? 

THE MINISTER OF WELFARE (SHRi 
SITARAM KESRI): (a) and (b). One of the 
objection of the National Backward Classes 
Finance and Development Corporation in-
corporated under Station 25 of the Compa-
nies Act, 1956, as a Company not for profit, 
is to extend loans to the backward classes 
for pursuing generallprofessionalltechnical 
education or training al graduate and higher 
levees. 

Voluntary Academic Institutions! 
Organisation on Extemal Affairs 

6785. SHRt ViSHWANATH SHASTR:: 
Willthe Minislerof EXT ERNAL AFFAiRS be 
pleased to state: 

(a) the total number of registered volun-
1ary academic Institutions/organisations 
which are involved In the study and research 
work relating to India's ei,~erna! affairs and 
in!emationa! relations: 

(b) whether H~e Government provide 
annual or any kind 01 gran! to such institu-
tions/ organisations. and 

(c) it so. the details [hereof. institution/ 
organisation-wise7 

THE MINISTER OF STATE IN THE 
MINISTRYOf EX1 ERN.II.LAFFAIRS(SHRI 
EDUARDO FAlEIROr ( .• ) to (c) A State· 
ment is attac}H3d detalliJl'J the institutions! 
organisatiolis receiving financial assistance 
lrom tile Ministry 01 Externai Affairs. 
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Name oftht3lnstilutJonlOrganisation 

Indian Council ot Cult:Jrnl Relations 

Indian Society of International Law 

Indian Counci: of Social Science Research. 

Annual Grant 
Final Estimates 
1991-92 
(In thousands 
of Rupees) 

135000 

500 

1000 

Society for Research and Information System for 
Non-3i'gnoc and Other Development Countries. 7502 

Indian Council For Reseaich on International 
Economic Reiatlons. 100 

!nstitule lor Studies in Industrial DBvelopment. 1000 

[English] 

Vehlcle~ at Disposal of India Missions 

6786. SliRI MRUTYUNJAVA. NlIYAK: 
WiUthe Minister of EXTERNAL AFFAIRS be 
pleased to stale: 

(a) the number o! vehicles at the d,s-
posal of Indian Embassies and High Com-
missions abroad: and 

(bj the expenditure incurred on their 
maintenance during the last lhree years, 
year-wise? 

THE MINISTER OF STATE ir~ THE 
M1NISTRY OF EXTERNAL AFFAIRS ,St-1Rl 
EDUAHDO FALEiRO): (a) Hum" are 327 
vehicles in IlldiCln Mission and Pos.ts atlrcad. 

(0) Expenditure incurr&d (if! InCH Malr,-
le1lanC8 r:li.iF!flg the ia.st lr.reo ye,.:tr<, ,'ear-

wise, has been as under: 

1988-89 Rs.1,22,38,506-76 

1989-90 RS.1,32,25,281-05 

1990-91 Rs.1,46,12,428-54 

[ Translatiofij 

Setting up of Reflnertes with Ass .. 
lenee of ~tQn-Resldent Indian 

6787_ SHfU MRUTYUNJAYA NAYAK: 
Will the Minister 01 PETROlEUM AND 
NATLIRAL GAS b9 pleased to state: 

{a) whe.thar anyd9Cision has been taken 
for sett~ up of refineries with the assis-
tance of non-resident Indians; and 

(0) iI so, th.e details and locations 
lhereof? 
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THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHAt B. SHANKAR-
ANAND): (a) No, Sir. 

(b) Does not arise. 

[English] 

Production of Prawn 

6788. SHRI SATYAGOPALMISRA: Will 
the Minister of AGAICUL TURE be pleased 
to stale the steps taken/proposed to be taken 
to increase the production of prawn in each 
coastai StCltfl? 

THE MiNISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRt 
MULLAPPALL Y RAMACHANDRAN): The 
steps taken/proposed to be taken lor devei-
opment of shrimp farming in each Coastal 
State include: 

(i) Estc.blishment 01 Brackishwater 
FIsh Fil'1T1ber'S Development Agen-
C,c'S in the potential coastal district 

'1qr providing a package of techni-
cal, !inancial and extension sup-
pert te the shrimp farmers. So far 
31 such Agencies have been sanc-
tiuned for establishment In the 
pcwntial districts of 9 maritime 
States. 

(ii) Establishment of demonstration· 
cum-pi!ot shrimp farms and shrimp 
seed hatcheries in selected areas 
lor demonstrating the techno-eco-
nomic viability 01 shrimp farming. 

(iii) Setting up of oomonslratior;-cum-
training centre in each Coasl State 

for imparting training to praw!1 farm-
ers. 

(iv) Providing assistance in the form of 
subsidy to dlsfferent categories of 
shrimp farmers/entrepreneursl 
technocrats. for establishing semi-
intensive shrimp farms, shrimp 
hatcheries and shrimp feed mills; 
and 

(v) Implementation of a World Bank 
assisted shrimp culture project in 
Andhra Pradesh, Orissa and West 
Bengal covering a net water area of 
3810 ha. from 1992-93 onwards for 
a duration of 7 years, at an esti-
mated cost of about Rs. 250 crem. 

Fish landing Centres and Fishing 
Harbours 

6789. SHRI RAMA KRISHNA KON-
ATHALA: Will the Minister of AGRICUL-
TURE be pleased to sla'e: 

(aj the mJlT'ber of fishing harbours and 
fish landing centres cleared by the Union 
Government during the last three years, 
State-~ise: and 

(b) the cost of each of these projects 
alongwitn Central and State share. sepa-
rately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRtCUl TURE (SHRI 
MULLAPPALLY RAMA.CHANDRAN): (a) 
and (b"). Four Fishery Harbours and twelve 
Fisti Land,n] Cent~es were cieared by the 
Union Govemmer.t dt;nng tt'le last three 
years: A Sr,1tement showlOg details IS at· 
tached. 
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Assistance of Army to Tackle law and 
Order Situation 

6790. SHR I RABI RAY: Will the Minister 
of HOME AFFAIRS be pleased to state: 

(a) whether the civil authorities have 
taken the assistance of the Army to tackle 
the law and order problem in various parts of 
the country during 1991 and 1992sofar; and 

(b) jf so, the details thereof? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF PARUAMENTARY AFF AIRS 
AND MINISTR~ OF STATE IN THE tAINtS-
TRY OF HOME AFFAIRS (SHRt M. M. 
JACOB): (a) and (b). The information is 
being collected and will be laid on the Table 
of the HCUSG. 

Industrial Parks 

6791. SHRI GUHUDAS KAMAT: Will 
troe lI.:inist€( of AGRiCULTURE be pleased 
10 state: 

(a) whether the Food and Agriculture 
Organiso.lIon is satting up Industrial Park for 
tho country; 

(bi il GO, the <k'ta!ls thereof; ar.d 

(e) t:~0 nJrnberolcitieswhort.the indus· 
ti:ai Pc:,,:-';s are likely to be set up' 

THE MINISTER OF STATE IN THE 
tvilN1STilY OF AGRICULTURE (SHR! 
MULL4PPALLY RAMACHANDRAN): (a) 
No, Sir. 

(b) and (c) Do not arise. 

HaJ Pilgrimage 

6792. SHRIGURUDASKAMAT: 
SHRI SANAT KUMAR MAN-

DAL: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether Haj Piigrins face uncer-
tainty about their pHgrimage to Saudi Arbia 
for Haj this year; 

(b) if so, the reasons therefor and the 
arrangements being made by the Govern-
ment in this regard; and 

(c) the number of pilgrims who are 
expected to go for Haj this year? 

THE MINISTER OF STATE IN THE 
MINiSTEROF EXTERNAL AFFA!RS (SHRI 
EDUARDO FALEIRO): (a) No, Sir. 

(b) Does not arise. 

(c) About 35,000 pilgrims are expected 
to go for Haj this year. 

6793. 

Dryland Fanning 

SHFi IMATI VASUND-
HARAR/dE: 
SHRl GO"'INATH GAJA-
PATH!: 

Will the Minister (11 AGF;!C'JL TURE be 
plashed to state: 

(a) whether the GovHrnmer.! have a 
proposal to assist Cyprus in drylnd farming; 
and 

(b) if so, thedelailsof agreemflntsigned 
between both the countrie~? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Yes Sir. The programme of cooperation 
(POC) between Government of India and 
the Government Cyprus signed on 26.3. 1992 
during the visit of the Cyprus Minister of 
Agriculture and Natural Resources, includes 
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Rainfed Farming as one oHha several fields 
of coopemlon between the two countries. 
The fields of cooperation which the 'POC' 
whould encourage are given in enclosed 
statement. 

(b) The technical cooperation will be 
implementedinteraliabyexchangeofscier.· 
tific and lechnicalln1ormation, cHga";sation 
of lectures, symposia, exchange Oftl iilmees. 
delegation of scientists and specialist<;. iOln~ 
agricultural research programme and shar-
ing of results thereof. 

STATEMENT 

Field o( Technical and Scientific Co-
operation under POe bmween India and 

Cyprus 

51. No. Field ,]f Co-operalion --_._----
(I) Horticulture includl'1g flo-

riculture and viticulture. 

{ii} 

(iii) 

(i'l) 

(v) 

(vi) 

Field crops including 
breeding of new high 
yieiding varietias. 

Soii fertltity, lertiliser us e 
and irrigation technology 
including improved irriga-
tion systems, fertigaticn 
and re-lise of treated ef-
fluents for irrigatior. . 

Study, design and can· 
struction of water devel· 
opment projects and irri· 
gation systems. 

Land reclamation and 
erosion control of soils. 

Conjunctive use of sur-
face and groundwater 
resoun;es. 

51. No. 

(vii) 

(viii) 

(IX) 

(x) 

Field of Co-operation 

Water conservation, arti· 
ficial recharge projocts. 

Scienlilic research in the 
agricultu,e sector. 

Rainf&Cl Farming. 

Animal Husbandry and 
iivestocK deveiopment. 

Closure of P;:'ultry industries 

6795. SHRi GUFUDAS KAMAT: Will 
the Minister c-f AGRiGUL TURE be pleased 
10 !;!ate: 

(a) whe,her podtry inG'JSlIies are facing 
the clos<Jrc; 

(0) if so, thf; reasun:; therefor; 

(c) whetherthe maize, thE! main poultry 
fc"d is in short SUPi'!:q; 

(d) If so, the r&"$(:I].;' thl>fefor: ana 

(e) the steps !akl>!1 to save the POLlltry 
inclIJs1ries from closllre"1 

THE MINISTER DF ST .A,TE IN THE 
MINISTRY OF AGRiCt.!!_ TURE '(SHRI KC. 
lENKA): (a) ana (b). "j he poultry industry in 
the country has brlen passing thrc~h a 
dHlicuit peried, mainly ave to lo1El shortage 
and high prices of ma,;w, an IlTIfiortanr feed 
ingredient. 

(c) and (d). Maize is in short supply for 
poultry feed due to oecrease in production 
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and increasing demand from poultry and 
other competing sectors viz; Starch Indus-
try. Human consul1l>tlon etc. 

(e): The following steps have been 
taken:-

(i) State Government have been re-
quested to intervene to prevent 
hoarding of maize by traders. 

(ii) NAFED has been asked to procure 
maize locally and explore the pos· 
sibility of its import to make it avail-
able to the poultry sector at reason-
able price. 

(iii) Steps are being taken for increas-
ing the production of maize in the 
country. 

{Iv) Financial assistance has been 
provided to State level Poultry 
CorporationslFederations and 
similar other organisations for 
streamlining the marketing of eggs 
and poultry and supply of balanced 
poultry feed at reasonable prices. 

Mushroom units 

6796. KUMARI PUSHPA OEVI SINGH: 
Will the Minster of AGRICULTURE be 
pleased to state: 

(jl whetherthe Govemment propose to 
set uP mushroom units in the country with 
external assistance; and 

(b) if so, the States where these are 
proposed to be set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL lURE (SHRI 
MULLAPPALl Y RAMACHANDRAN): (a) 
No. Sir. 

(b) Does not arise. 

SoJlErosion 

6797. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Govemment are aware 
of the problems posed by soil erosion in 
Orissa; 

(b) if so, the total hec1ares of land in 
Orissa affected by soil erosidn; and 

(c) the Central scheme proposed to be 
launched toeheel< the soil erosion in Orissa? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPAll Y RAMACHANDRAN): (a) 
Yes. Sir. 

(b) AccordIng to available information 
an area of 78.03 Iakhs ha. is affected by 
various soli erosion and land degradation 
problems in Orissa. 

(c) Substantial problem areas affected 
by soH erosion and land degradation are 
being tackled under State Sector Soil and 
water conservation programmes. The ef-
forts of Stale Government to check soil ero-
sion are supplemented by the following 
CentraVCentrally Sponsored Schemes:-

(I) Soil Conservation In the catchments 
of River Valley Projects. 

(Ii) National Watershed Development 
In Rainfed Areas. 

(UI) Drought Prone Area Programme. 

Ashery Co-operatlve 

6798. SHRI GOPI NATH GAJAPA THI: 
Will the Minster of AGRICULTURE be 
pleased to state: 



185 Written Answers CHAITRA20,1914(SAKA) Written Answers 186 

(a) whether there Is an urgent need to 
strengthen the Fishery Co·operatives in order 
to promote fishing in the country; and 

(b) if so, the steps taken by National Co-
operative Development Corporation and 
Central Board for Fisheries to promote Co-
operative fishery? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Yes, Sir. 

(b) National Cooperative Development 
Corporation (NCDC) startod promoti'lg fish-
ery cooperatives since 1974. NCDC has 
developed Specific patterns of assistance 
for promoting various activities of fishemes 
cooperatives (the quantum of which ranges 
from 75% to 100% for different activities.) It 
also provides funds to State Governments at 
concessional rates (12% in cooperatively 
underdeveloped and ieast developed States/ 
Union Territories and 12.5°/0 in the coopera-
tively developed states), helps formulation 
of proposals for individual societies as well 
as integrated fisheries development proj-
ects covering various districts and arrange 
funds frem international agencies like EEC, 
World Bank etc. tor promoting fisheries 
cooperatives in the country. NCDCprovides 
assistance to fisheries cooperatives, amongst 
others, forthe following purposes: 

1. Purchase of operational inputs such 
as fishing t:>ats, nets and engines. 

2. Creation of infrastructural facilities 
for marl<eting (transport "ehicles, 
cold storages, retail outlets etc.) 

3. Establishment of processing units, 
including ice plants, cold storages 
etc. 

4. Development of Inland Fisheries, 
seed farms, hatcherieS etc. 

5. Preparation of feasibility reports. 

6. Appointment of Experts under 
Technical & Promotional Cell 
Scheme. 

7. Integrated Fisheries Projects 
(Marine,lnlands & Brackishwater). 
Up to 31.3.92, NCDC has sano-
tionedan assistanceofRs. 174.790 
crores and released Rs. 70.643 
crores for development of fisheries 
cooperatives in various states and 
Union Territories. 

LPG Cylinder Plans 

6799. KUMARI PUSHPA DEVI SINGH: 
Will the Minister ot PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Government have a 
proposal to set up some LPG cylinder manu-
facturing plants during the Eighth Five Plan 
period; 

(b) if so, the locations where these plants 
are proposed to be set up; and 

(c) the target set for manufacturing LPG 
cylinders during the Eighth Plan? 

THE MINISlEROFPETROUEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No Sir. 

(b) Does not arise. 

(0) No targets have been set. 

[ Translation] 

Entry of Multi-national Companies In 
Dairy Industries 

6800. SHRIYASHWANTRAO 
PATIL: 
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SHRI V.S. VUAYAR-
AGHAVAN: 

Wilt1he Minister of AGRICULTURE be 
pleased to state: 

(a) whether some multi··national com· 
panies are seeking permi~sior: 1(; set up 
dairy industries in tne country: 

(b) if so, the decision taken b)' the 
Govemmenl in this regard; 

(c) whetl1erthl) dairy industries £l'e likely 
to be affected as a result of entry 0' these 
companies; a;ld 

(d) if so, the steps taken by the Govern· 
ment to safeguard our industries? 

THE MINISTER OF STATE IN THE.: 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) No, Sir. There is no pending 
proposal forforeign collaboration eitherfrom 
any foreign company or an Indian applicant. 

(b) to (d). Do not arise. 

Special Aircraft for VIPS 

6801. SHRI SUSHIL CHANDRA 
VERMA: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) the number of times special aircraft 
have been used by the members of the 
Union Cabinet, excluding Prime Ministerfor 
domestic visits during the last six months; 

(b) the names of the ministers given 
permission forthe use of special aircraft; and 

(c) the expenditure incurred thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFA!RS (SHRI M.M 

JACOB): (a) to (c). The information is being 
collected and will be laid on the Table of the 
House. 

[English] 

Drilling of 011 and Gas wells on coast of 
Bay of Bengal 

6802. DR VAlLAL PERUMAN: Wlllthe 
Minister of PETROLEUM AND NATURAL 
GAS be pleaSetl Ie stat£': 

(a \ the number of oil and gas wells 
drilled under PY2 offshore at Portonova on 
the Coast of Bay of Ber)gal, and 

(b) the results achieved so far? 

THE MINISTER OF PETROLEUM AND 
NATURAL GAS (SHR! B SHANKAR-
ANAND): (a) and (b). One well on PY-2 
structure was drilled which proved to be dry. 

Production of Paddy Varieties 

6803. SHRI MAHENDRA KUMAR 
SINGH THAKUR: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) the varieties of paddy grown in the 
country at present; 

(b) the yield per acre of these varieties; 
and 

(c) the varieties of paddy which have 
successful in increasing the production of 
rice? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
The varieties of paddy grown In the country 
at present can be classified as under: 

(i) localltraditional paddy varieties. 
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(ii) improved paddy varieties mated as 73.95 million in 1991-92 Against 
this demand, the production of rice in 1991-

(iii) high yielding paddy varieties 92 is likely to be in the range of 13.0-13.5 
million tonnes. The State-wise information 

(iv) scented/aromatic paddy varieties 

(b) The yield per acre of these varieties 
depends on the Agreculogical conditions 
and input use under which these are grown. 
The traditionaillocal varieties, improved 
varieties and scentediaromaticvarieties are 
generally poor in their production potential 
as compared to the high yielding paddy 
varieties. The average productivity of these 
varieties of paddy in the country is about 
1.75 tonnes per ha. in terms of rice. 

(c) The propagation of cultivation of 
high yielding varieties of paddy has helped in 
increasing the over all production in the 
country. 

Production of Rice 

6804. SHRI A. PRATHAP SAl: Will the 
Minister of AGRICULTURAL be pleased to 
state: 

(a) whether the present pr~uction of 
rise is sufficient to meet the requirement; 

(b) if not, the manner in which shortfall is 
likely to be met; 

(c) the present requirement of rice, State-
wise; and 

(d) the estimated production of rice 
during 1992-93? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a)to 
(d). According to Report otlhe working Group 
on Demand and Supply projections and 
Improvement of Agricultural Statistics torthe 
Formulation of Eighth Five Year Plan, the 
demand projection for rice has been esti-

on demand for rice is not available. 

2. Since 1992-93 Crop Year is yet to 
start, it is too early to indicate estimated 
production of rice forthat year. However, for 
increasing the production of rice, the Gov-
ernment is implementing Integrated Pro-
gramme for Rice Development in various 
States. 

PartiCipation of Indian Diplomats In 
Political Function Abroad 

6805. SHRI SYED SHAHABUDDIN: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Indian diplomats abroad 
including permanent representatives of In-
dia to the UN are permitted to participate in 
political or quaSi political functions such as 
those held in honour of visiting leaders of 
Indian Political Parties orthose organised by 
Associations, Societies or Organisations 
which work for Indian Political Parties in 
foreign countries; 

(b) if so, the details thereof; and 

(c) the particulars ofthe public functions 
of the Political or quasi Political character in 
which Indian diplomatic representatives have 
participated during the last three yeats, 
country-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) All Indian diplo-
mats including permanent Representatives 
to UN are bound by the Central Civil Serv-
ices (Conduct) Rules 1964 which prohibits 
taking part in politics including participation 
in functions of a political nature. However, 
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whether a function Is of a political nature Is 
to be decided by the Govemment. 

(b) and (c). Does not arise. 

[ Translation] 

Production of Pulses 

6806. SHRI BAlRAJ PASSI: 
SHRI DEVI BUX SINGH: 
DR. RAMESH CHAND 
TOMAR: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the largest pulses growing States in 
the country; 

(b) the percentage of pulses being grown 
in Uttar Pradesh and Madhya Pradesh; 

(c) whether any assistance is being 
provided to these States to further increase 
the production of pulses; and 

(d) if so, details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPAll Y RAMACHANDRAN): (a) 
The largest pulses growing States in the 
country are Madhya Pradesh, Rajasthan, 
Maharashtra, Uttar Pradesh, Orissa followed 
by Andhra Pradesh, Kamataka and Bihar. 

(b) Uttar Pradesh and Madhya Pradesh 
contribute 12.3 and 19.6 percent respec-
tively to pulses production. 

(c) and (d). For increasing production of 
pulses, the Centrally Sponsored National 
Pulses Development Programme (NPDP) 
and the Central Sector Special Foodgrain 
Production Programme (SFPP)- Pulses are 
being il11>lemented to provide input support . 
to the farmers. Under these programmes, 

financial assistance Is given to States on 
various inputs like seed production. plant 
protection measures, distribution of seed 
minlkits, sprinkler sets, rhizobialeultures and 
farm implements and organisation of dem-
onstrations to induce the farmers to take up 
cultivation of pulses with impro~ technol-
ogy on large scale. Pulses have also been 
brought under the ambit of the Technology 
Mission In the Deptt. of Agricunure & Coop-
eration. 

[English] 

Export of AgrlcuHural Products 

6807. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Ministerof AGRICUL-
TURE be pleased to state: 

(a) the agricunural commodities along 
with their quantity likely to be experted dur-
ing the Eighth Five Year Plan Period; 

(b) the present level of production of 
these colTV'TlOdities; 

(c) whether the production areas for 
specific crops are identifiedforthls purpose; 
and 

(d) if so, the steps proposed to increase 
their production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPALl Y RAMACHANDRAN): (a) 
Rice, wheat, coarse grains, spices, cash-
ewnuts, HPSgroundnuts, fruits & vegetables, 
and cotton are likely to be exported during 
the Eighth Five Year Plan Period. No specific 
targets have been fixed for export of these 
items during the Eighth Plan Period. The 
export of rice, wheat coarse grains and col-
. ton will however, depend on the surplus 
being made available after making adequate 
provisionforrneetlngdomestlcrequlrements .. 
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(b) The present level of production of 
these commodities during 1990-91 is as 
under.-

Name of the 
Commodities 

Rice 
Wheat 

Coarse Grains 

Spices 

Cashewnuts 

Groundnut 

Fruits 

Vegetables 

Cotton 

(Million Tonnes) 

Production 

2 

74.58 
54.52 

33.05 

2.08 

0.29 

7.62 

28.00 

57.80 

97.59 

(lakh bale of 170 kgs. each) 

(c) and (d). The following thrust pro-
grammEiS which concentrate on specific crops 
and areas for increasing prodl:ction and 
productivity are being i"1>lemented: 

i) Integrated Programme for Rice 
Development (IPRO). 

ii) Special Foodgrains Production 
Programme-Wheat (SFPP-Wheat). 

iii) Special Foodgrains Production 
Programme-Maize and Milletes 
(SFPP-Maize and Millets). 

iv) Intensive Cotton Development 
Programme- (ICDP) 

v) EliteProgenyOrchards-cum-Nurs-
erySchsme. 

vi) Schemes of Re-planting and sup-
ply of Quality Planting Material in 
respect of Small and Large Carda-
mom. 

[Translation) 

Starvation due to Shortage of 
Foodgralns 

6808. SHRI SURESHANANO SWAMI: 
Will the Ministerof AGRICUL TURE be please 
to state: 

(a) whether the Government are aware 
of the stalVation of the people in certain parts 
of the country due to shortage of foodgrains; 

(b) the areas affected by stalVation; 

(c) whether there is acute shortage of 
foodgrains in the country due to which these 
are being imported; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
StalVation due to shortage of foodgrains in 
any part of country has not been reported to 
any State Government. 

(b) Does not aries. 

(c) and (d). The stock of Wheat and Rice 
in the Central pool as on 1.3.92 were of the 
ordarof 124.00 lakhtonnes, whichisconsid-
erad adequate to meet the reasonable re-
quirements of the Public Distriwtion Sys-
tem. However, the Governments have de-
cidedto ifT1JOf1 t.OO miltion tonnes of Wheat 
with a view to Increasing its availability and 
containing the market prices. 
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[English) 

Procurament of Milk by OMS 

6809. SHRI PIUS TIRKEY: 
SHRI GIRDHARllAl BHAR-

GAVA: 
SHRI NAWAL KISHORE RAJ: 
DR. MAHADEEPAK SINGH 

SHAKYA: 
SHRI NITISH KUMAR: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Delhi Milk Scheme has taken 
a decision to procure milk from a private 
company due to increasing demand for milk 
in Delhi; 

(b) if so, the rate at which the milk is 
procured to be procured from the private 
company; 

(c) whether several col1l>laints have 
been received against the proposed agree-
ment with the private company; and 

(d) if so, the action taken by the Govem-
ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) .and (b). last year, a situation 
arose when some local cooperative socie-
ties stopped the supply of milk to Delhi Milk 
Scheme (OMS) demanding higher prices for 
milk while their contract with OMS was stiD 
amant. In order to maintain the level of milk 
supply to consumers in Delhi and avoid s~ 
situations, OMS decided to diversify its 
sources of supply. Accordingly, after calling 
open tenders orders were placed with some 
private agencies for the supply of milk. The 
private agencies are supplying milk to OMS 
at As. 7.53JKg. and As. 7.731 kg. per day. 

(c) No, Sir. 

(d) Does not arise. 

Gas Pipeline upto Samgarh Gas Ther-
mal power project In Rajasthan 

6810. SHRI GIRIDHARI lAl BHAR-
GAVA: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether the Gas Authority of India 
ltd. has awarded any contract for construc-
tion associated gas pipeline up to Samgarh 
Gas Thermal Power Project in Rajasthan; 

(b) if so, the details thereof; 

(c) whether the construction war!< has 
been started; and 

(d) if so, the progress made so far? 

THE MINISTER OF PETROLEUM AND 
NATURAl GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir. 

(b) to {d). Do not arise. 

Sustainable Agriculture 

6811. SHRI NAWAL KISHORE RAI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government have set 
up an Expert Group of eminent Scientists to 
advise the Govemment on strategies to be 
followed on attaining substainable agricul-
ture; 

(b) if so, the composition of Group; and 

(c) when the Group is likely to Submit its 
report? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) Sir, The Standing Policy Plan-
ning Committee of the Indian Council of 
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Agricultural Research has set up a sub-
group on ·Sustainability". 

(b) The sub-group has fourteen mem-
bers with Dr. J.S. Kanwar, an eminent Soil 
Scientist, as chairman. The members are 
eminent experts in the disciplines of Agron-
omy, Plant Breeding, Soil Science, Horticul-
ture, Forestry and Plant Protection. 

(c) The sub-group is to meet once in 
three months and submit recommendations 
from time to time. 

011 Palm CuHlvatlon 

6812. SHRI RAMA KRISHNA KON-
ATHALA: Will the Minister of AGRICUL-
TURE be pleased to state: 

. (a) whether Oilseeds Technology Mis-
sion has identified areas in Andhra Pradesh 
for cultivation; 

(b) if so, the areas identified by the 
Mission; 

(c) whether the proposal envisages 
replacement of existing crops; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) An 
Expert Committee constituted by the Minis-
try of Agriculture has identified certain areas 
in Andhra Pradesh for oil palm CUltivation. 

(b) The Export Committee identified 
50,000 ha. in Krishna district and 1,00,000 
ha. each in West Godavari and East Godav-
ari districts. 

(c) Yes, Sir. 

(d) Most of the areas identified are lip-

land areas where the crops like bajra, jowar 
are presently grown. 

Occupation of Land by 
Bangladesh 

6813. SHRI DWARKA NATH DAS:WiIl 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government are aware 
that oller 250 big has of land at 'Oombari' 
along india·Bangladesh Border under Pa-
thari<anoli L.A. Constituency in Karimganj 
district of Assam have forcibly been OCCU-

pied bYlne Bangladeshis altho~h the same 
are Within Il1dian territory; 

(b) whether the Government are also 
aware that as per Ir.dira-Muzib Pact in 1974, 
Lathitila are under the above said constitu-
ency was transferred to Bangladesh and the 
Indian occupants had to SlJ rrendertheir rights 
of possession in lieu of compensation but 
until now nothing has b'3en done in this 
regard; and 

(c) if so, the steps takenlbeing taken in 
regard to (a) and (b) above? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLlAMENTAfWAFFAIRS 
AND MINISl ER OF STA fE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) No, Sir. 

(b) and (c). There is no provision for 
payment of compensation in lieu of surren-
der of rights of possession in case o' trans-
ferred areas in the Indo-Bangladesh Land 
Bot;ndary Agreement of 1974. The people 
have the right of staying on where they are as 
nationals of the State to which the areas are 
transferred and status-quo is to be main-
tained pending demacration of the bound-
ary. 
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[Translation] 

Agreement between India and Vietnam 

6814. SHRI GOVINDRAO NIKAM: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether any agreement is likely to 
be signed between India and Vietnam; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI EDUARDO FALEIRO): (a) No, Sir. 

(b) Does not arise. 

[English) 

Settlement of Dues by Egypt 

6815. SHRI SANAT KUMAR MANDAL: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether attention of the Govern; 
ment has been drawn to the news item 
regarding Egypt's agreement to settle all 
outstanding dues in favour of India appear-
ing In "The Financial Express· dated March 
19,1992;and 

(b) if so, the facts regarding matter 
reported therein and the reaction of the 
Govem ment theretoo; 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) Yes, Sir. 

(b) A number of Indian companies ex-
ported equipment/material to certain Egyp-
tian public sector companies in the Arab 
Republic of Egypt under a deferred pa yment 
facility for which ECGC had provided insur-
ance cover .. The Central Bank of Egypt 

stopped release of Foreign exchange in 
October, 1985. for such payments due to 
aifficult foreign exchange position. The 
Egypllan public Sectorco"1lanies. however 
kept depositing local currency with their 
bankers as and when the instalment fell due. 
In the meanwhile, In India ECGC paid to the 
Indian parties, the insured amounts. The 
Central Bank of Egypt has now finally ap-
proved the remittance of these blocked funds 
amounting to approximately US $ 3.7 million 
in full. The Government of Indiais pleased at 
this outcome and appreciative of the Egyp-
tian gasture, which is in keeping with the 
friendly relations between India and Egypt. 

As regards the other two outstanding 
dues mentioned in the news item, the ques-
tion of settlement of the balance of Rs. 7.6 
crores outstanding since the termination of 
the Rupee Trade Agreement is still under 
discussion while the Indian Oil Corposation's 
claims on the Egyptian General Auth~rity of 
Petroleum have been referred to the Arbitra-
tion Court of the International Chamber of 
Commerce and the award of the court is 
awaited. 

Selection of Stenographers In ICAR 

0816. SHRI RAM T AHAL CH-
OUDHA.RY: Will the Minister of AGRICUL-
TURE be pleased to refer to the reply given 
to usa No.' 4690 on March 26. 19~2 and 
state: 

(a) whether it is fact that as a result of 
malpractices some bf the candidates who 
qualified in the examination, could not be 
appointed; 

(b) if so, the dStails thereof; and 

(c) whether the Government would 
reconsider their cases for appointment in 
ICAR? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF AGRICULTURE (SHRI KC. 
LENKA): (a) to (c). Sir, out of 20 candidates, 
who qualified In the examination, appoint-
ment could not be offered to two for want of 
vacancies. The validity of the penel has 
already expired and l8CI1Jitment is now made 
through the Staff Selection Comr_nission. 

Contracts for Supply of Petroleum 
Products 

6817. SHRI AL BAHADUR RAWAL: 
, Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether one Govemment Company 
of Malaysia had been given term contract for 
supply of petroleum products at a much 
higher rate as colTl>arod to other Govern-
ment Companies, thereby resulting in a loss 
of several million dollars; 

(b) whether again recently SUbstantial 
quantity was increased for this company 
cal..sing further loss to our country; 

(c) the names of the C0l1l>anies with 
whom Government have term contracts and 
their rates fo products supply to India; and 

(d) whether there is an attel1l>t also to 
give long term contracts to private compa-
nies or semi-Government Companies? 

THE MINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Indian Oil Corporation 
(JOC) have entered into a term contract with 
PETCO forthe supply of 1.49 MMT of petro-
leum products. This quantity was not in-
creased subsequently. During 1991-921OC 
had term contracts with MIs. BANOCO, AD-
NOC, SNE, SINOCHEM and PETCO for 
supply of petroleum products. The prices for 
each term contract are negotiated sepa-
rately and are different. 

(d) No such decision has been taken. 

Indian Council of World Affairs 

6818. SHRI HARI KISHORE SINGH: 
SHRI MANORANJAN 

BHAKTA: 
SHRI MRUTYUNJAYA 

NAYAK: 
SHRI BHOGENDRAJHA: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Government are aware 
of the deteriorating conditions of the world 
renowned library of the Indian Council of 
World Affairs; 

(b) if so, the steps taken/proposed to be 
taken by the Government in that regard; 

(c) whether the Govemment propose to 
take over the management of the Council to 
improve its functioning, 

(d) if so, the details thereof; 

(e) whether the Government are also 
aware olthe deteriorating living conditions of 
its staff; and 

(f) if so, the details thereof and the steps 
taken In the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALl:IRO): (a) Yes, Sir. 

(b) to (d). Govemment are considering 
various measures for revitallsing the func-
tioning ofthe Indian Council of World Affairs. 

(e) and (f). Governmenfhave received 
representations from the Councirs employ-
ees In this regard. Government hopes that 
the present management of the Council will 
take appropriate steps In this matter. 
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Telecast of Blue Film. on Cable T.V. 

6819. SHRf VISHWANATH SHAS-
TAl: 

SHRI BARE LAL JAT AV: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Government are aware 
that blue films are being telecast on Cable 
T.V. in the name of late night movies: 

(b) whether the Government have con-
ducted or propose to conduct any inquiry in 
this regard; 

(c) if so, the details thereof; and 

(d) the action being taken against the 
guilty persons? 

THE MINISTER OF STATE IN THE 
MINISTAY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) One such case has been re-
ported recently. 

(b) to Cd). The Delhi Police has reported 
that following a public call that an obscene 
film was being shown on the cable T. V. at A-
214, Lajpat Nagar, New Delhi, a police party 
conducted a raid and found that T. V: Phil iv-
ionwasonanda V.C.R. "NIKON"was show-
ing an obscene English film. 

A case u/s 2921341PC was reg istered at 
Police Station Lajpat Nagar and four per-
sons arrested. 

The Delhi. Police have further reported 
that the cable workers had taken the plea 
that the film had been released through 
National Film Development Corporation and 
had a Censor Certificate. Police investiga-

tion did not bear our these pleas. 

[Etlglish) 

Supply of Ga. to lndustrle. In Andhra 
Pradesh 

6820. PROF. UMMAREDDY VE-
NKATESWARLU: Will the Minister of PE-
TROLEUM AND NATURAL GAS be pleased 
to state: 

(a) whether several industries in coastal 
Andhra Pradesh have applied for gas link-
age from K.G. Basin; 

(b) if so, the details thereof; and 

(c) the quantity of gas likely to be pro-
vided annuallytothose industries separately? 

THE MINISTER OF PETROLEUMAND 
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Against an estimated 
availability of 3.2 M¥SCMD by 1996-97, 
allocations of 5.91 MMSCMD of gas have 
already been made inthe Krishna-<3odavari 
basin. Apart from this 35, industries have 
registered their demands, totalling to ap-
proximately 22 MMSCMD, with GAIL. In 
view of the allocations already made, and 
the position of availability, no further alloca-
tions in the K.G. basin have been made. 

SCIST Employees in Ministry of 
Welfare 

6821. SHRI KRISHAN DUn SUL-
T ANPURI: Will the Minister of WELFARE 
be pleased to state: 

(a) the nu rober of Scheduled Caste and 
Scheduled Tribe employees under the Min-
istry of WeHare category-wise; 

(b) the backlog of unfilled posts for these 
categories; and 
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(c) the steps being taken to clear the tached. 
backlog? 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI): (a) A statement is at-

(b) Nil. 

(c) Does not arise. 

STATEMENT 

5/. No. Category 

1. Group 'A' 

2. Group 'B' 

3. Group'C' 

4. Group '0' 

Amount given by Financial Institutions 
to projects sanctioned by NSFDC 

6822. SHRI S.B. THORAT: Will the 
Minister of WelFARE be pleased to state 
the details of the amount provided by 10BV 
ICICVlFCI and otherfinancial institutions for 
the projects sanctioned by or sponsored 
through the National Scheduled Castes and 
Tribes Finance and Development Corpora-
tion during each of the last two years, proj-
ect-wise and State-wise? 

THE MINISTER OF WelFARE (SHRI 
SITARAM KESRI): IDBVICICVIFCI an other 
financial institutions have not provided any 
amount for the projects sanctioned by or 
sponsored through the National Scheduled 
Castes and Scheduled Tribes Finance and 
Development Corporation during the last 
two years. 

[ Translation) 

Water and Wind Erosion Problem In 
Orissa and Gujarat 

6823. SHRI SRIKANTAJENA: 

SC ST 

22 9 

29 4 

45 10 

24 4 

SHRI KASHIRAM RANA: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the geographical area in Orissa and 
Gujarat affected by water and wind erosion 
during the last three years; 

(b) the value of crops lost as a result 
thereof during the last three years; 

(c) the funds allocated by the Union 
Government to these States in this regard; 
and 

(d) the details of the works carried out in 
these states during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRV OF AGRICULTURE (SHRI 
MULLAPPALL V RAMACHANDRAN): (a) 
According to available information area af-
fected by water and wind erosion including 
land degradation annually in Orissa and 
Gujarat are 78.03 lak~ hectare and 125.85 
lakh hectare respectively. 
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(b) Information is being collected from 
the States. 

(c) The funds allocated to the States of 
Orissa and Gujarat under Centrally Spon-
sored Scheme of Soil Conservation in the 

S.No. Scheme 

1. CSSof RVP 

2. Ravine Reclamation 

3. Snifting Cultivation 

Total 

(d) Information is being collected from 
the States. 

12.00 hrs. 

[English] 

SHRI SOMNATH CHATTERJEE: 
Speaker. Sir •....... 

MR. SPEAKER: Somnath ii. after Shri 
Nitish Kumar you may speak. 

[ Translation) 

SHRI NITISH KUMAR (Barh): Mr. 
Speaker. Sir. through you. I would like to 
draw the attention of the House and the 
Govemmentto an il11XJrtant issue. Recently. 
a fierce controversy was raging throughout 
the country overthe sharing ofcauY9ry water. 
particularly between Kamataka and Tamil 
Nadu States.But a more serious dispute 
than that of sharing of water of Sone river by 
Bihar and Uttar Pradesh. The Centre is also 
involved. An agreementwas raachedthrough 

Catchments of River Valley Projects (RVP) 
and Central Assistance to State Plan for 
Reclamation and stabilisation of Ravinous 
Area and Control of Shifting Cultivation 
Scheme for the last three years are as fol-
lows: 

(Rs. in lakh) 

Orissa Gujarat 

772.52 387.42 

Nil 526.82 

280.00 Nil 

1052.52 914.24 

which it was decided to release 5 million acre 
feet (m.a.f.) of waterto Biharon priority basis 
from Sone canals of Bihar which are more 
than 100 years okl. But it is being violated. It 
has been violated forthe last many years not 
only by the Govemment of Uttar Pradesh but 
by N.T.P.C. also ....... (lntenuptions). It was 
the pereptual right of Biharto utilise its water. 
Today. the farmers of the Sone region are 
staging dhama at Boat club to register their 
protest against this violation and the matter 
is going to assume serious dimensions. 
Taking the mat. factor Into account. Bihar 
was to get a total of 5 ma.f. of water on 
priority basis. A policy decision was taken at 
a Secretary-level meeting held in the Minis-
try of Irrigation in 1983 and it was decided 
that H any State utilises the water for other 
purposes excepl for Irrigation and hydel· 
projects. It will have to use water from its own 
share and 5 m.at. of water would continued 
to be supplied constantly to the remaining 
canals of Bihar at any cost. Only afterthat the 
water may be utHLsedfor otherpurposes. But 
unfortunately. the Govemment of Uttar 
Pradesh was given the right to construct 
hyde! power project by using waterfrom the 
Rihand reserviOr. But water Is being used 
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thel8 for thermal power. A thermal power 
plants of the capacity of 18,000 megawatt 
has already been set up in the Rihand valley 
which is using 1.2 rnaJ. of water of the share 
of Bihar and Bihar is facing shortage. Now 
the position is that the N. T.P. C. is planning to 
generate 22000 MW. electricity there. If the 
target is achieved, Bihar will not be able to 
get even a single drop of water from the 
Rihand reservior and the cultivation of the 
entire Sone region, constituting one-fourth 
population of Bihar and known as rice bowl, 
would be ruined. It causes much concem in 
the entire Bihar and the farmers of Sone 
region al8 very much agitated. 

Through you I would like to draw the 
attention of the Govemment to the fact that 
the Bansagar agreement concluded among 
the three States - Madhya Pradesh. Bihar 
and Uttar Pradesh be implemented. The 
policy decision taken in the Secretary-level 
meeting on 4 June, 1983 be implemented. 
Otherwise the injustice being done to the 
farmers of Sone region can take a serious 
tum. It will again worsen the situation. The 
Govemment will be in trouble tomorrow in 
case a controversy like Kamatakaand Tamil 
Nadu rages there. That is why I want to draw 
the attention of the Govemment to this issue 
and appeal, throUgh you, to convene a 
meeting of Chief Ministers of all the thl8e 
States immediately. If the Government of 
Uttar Pradesh or the N.T.P.C. creates dis-
putes, then the whole matter may be referred 
to any Tribunal or to the Supreme Court of 
India. I mean to say that the dispute may be 
settled with honour and patience. The Gov-
ernment should protect the perpetual right of 
Bihar on Sone water ensuring full share of 
water for Bihar in accordance with the provi-
sion of the agl89ment. Otherwise, ihe situ-
ation would worsen ...... (lnterruplions ). Its 
responsibility will lie on th~ Central Govern-
ment. Therefore, I would urge upon you to . 
dil8Ct the Central Government to make' a 
. statement on the subject and take an initia-
tive immediately ...... ( Interruptions) ...... It is 

quite a serious matter. So, I would request 
that the Govemment should respond to 
it ...... ( interruptionS) 

[English] 

SHRI SRIKANTA JENA (Cuttak): Mr. 
Speaker, Sir, we want to know whether the 
Standing Committee of the NIC has met the 
Home Minister ...... (/nterruptions) 

MR. SPEAKER: Mr. Jena, please take 
your seat. Yesterday, I said that we were 
going to fix a discussion on this, after con-
sulting all of you. Why do you worry about it? 

(Interruptions) 

SHRI SRIKANTAJENA: let me make 
my submission Sir. You have said that you 
would fix the date. We wantto know whether 
the Members of the Standing Committee of 
the NIC and the Members of Parliament who 
went to Ayodhya have met the Minister of 
Home or not 

MR. SPEAKER: All that can be dis-
cussed in one go. Please sit down. 

(Interruptions) 

[ Tl3IlSlation] 

MR. SPEAKER: Please listen, the mat-
ters sought to be raised by others may also 
be meaningful. Don' do like that. 

(Interruptions) 

MR. SPEAKER: Are you not satisfied 
unless all of you speak together? 

( Interruptions) 

MR. SPEAKER: I have asked .you to 
speak one by one. But 5-6 Members- are 
speaking at a time. In this way, how -will I 
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regulate the House and whose speech would 
be listened by me. 

( Interruptions) 

MR. SPEAKER: I don't know Whether 
there is tension outside or not. But you are 
creating tension here unnecessarily. Please 
sit down. 

[English) 

MR. SPEAKER: Yesterday, I allowed 
preliminary discussion on it. All of you have 
made statements this way orthat way. Then 
I have said that since you all are interested in 
discussing it, we would discuss this matter 
with all concerned and fix up the time forthe 
debate. Today, again you raise the issue as 
if the other Members do not have anything to 
say. 

[Translation] 

SHRI NITlSH KUMAR: We are saying 
about 'Sone' itself ..... . (lnterruptions) 

[English) 

MR. SPEAKER: I do not know that you 
are not on the same point. Please sit down. 
I have allowed Shri Nitish Kumar to make a 
statement. I have told that since they are 
going to discuss Power, Water and Irriga-
tion, this can also be discussed at that time. 
But in view of the fact that you are very much 
agitated and this being an important issue, I 
allowed him. Again you are prolonging it, as 
if the other hon. Member have nothing to say 
on other issues. 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Mr. Speaker, Sir, this time we are 
not going to have a debate on the Grants of 
the Ministry of Industry. But when the Parlia-
ment is in Session, a very il11>Ortant an-
nouncement has been made outside, not 
only in this country but abroad also. The 

Finance Minister goes to Japan and makes 
an announcement on the dilution of the 
shareholdings in public sector undertakings 
to the extent of 49 per cent. He announced 
the Exit Policy which was adopted by this 
Govemment, when he was in Bangkok. Now 
he goes to Japan and to please his Japa-
nese friends - I do not wish to use harsher 
words, so I would only say 'Japanese friends' 
- he announces the dilution of sharehold-
ings in the public sector undertakings to the 
extent of 49 per cent. 

Sir, there is something more to it. Mr. 
Thungon, the Minister of State for Industry , 
goes a step further. He holdS a press confer-
ence on this very important issue and he 
says that a 49 per cent will be given to the 
foreign investors. While the Finance Minister 
says 'public at large', Shri Thungon says that 
this 49 per cent will be given to foreign 
investors for purpose of modernisation, etc. 
This is a very very serious matter. H such an 
ifllX)rtant policy announcement is to be made 
outside this House, I do not know how we 
can function, how far this House is important 
and how well its status is being maintained 
by the Government. I oppose this very 
strongly. So far as our public sector under-
takings are concerned, the Finance Minister 
has said that this would cover steel and 
telephone industries. Whichever industry we 
feel like offering, we can offer to the public. 
Theretore,letthis Government say categori-
cally that they do not, any longer, believe in 
public sector industries. Let them also say 
that the statement ot Jawaharlal Nehru that 
the public sector would occupy the com-
manding heights of our economy no longer 
holds good, so far as this Government is 
concerned and so far as this country is 
concerned. We want a categorical state-
ment on this issue. 

Sir, I hope, you will express your annoy-
ance as to how such Important announce-
ments are being made outside the House, 
when this House Is sitting." 
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SHRI SAIFUDDIN CHOUDHURY Speaker, Sir, it is a very important question. 
(Katwa): You, pull up the Minister. Earlier also, through this question the atten-

SHRI SOMNATH CHATTERJEE: Sir, 
we oppose this. This is nothing but a sell-out 
to' the foreigners; sell-outtothe foreign multi· 
nationals. 

Our industrial policy and our economic 
policy are now totally guided and controlled 
by these foreign multi-nationals in this coun· 
try. What is going to happen? Is it the prin· 
ciple of self-reliance? Does it any longer hold 
good that we would like to know. How does 
the Finance Minister of this country go to a 
foreign country, when the House is sitting 
and making such important announcements? 

Sir, we want that immediately. the 
Govemment should respond. Otherwise, it 
is very difficult to perform in this House. 
Important poliCieS are being made; impor-
tant economic issues are being decided and 
the House is not taken into confidence. 

Sir, while replying to the debate on the 
General Budget, the Finance Minister never 
said this. Only a few days back, the discus-
sion was held. Then, what is the purpose of 
having a discussion? 

Sir, we would like to emphasise on the 
importance of discussing the demands here 
in the House.. We also wantto discuss impor-
tant issues inside the House. Otherwise, all 
these discussions will become meaningless. 
Parliament is becoming irrelevant to this 
Govemment. Sir, we cannot allow this and 
the Government must here and now re-
spond. Then, we shall decide what to do. 

SHRI TARIT BARAN TOPDAR (Bar-
rackpore): We demand thalthese two Minis-
ters should be dismissed.(lnterruptions) 

[Translation] 

SHRI RABI RAY (Kendrapara): Mr. 

tion of countrymen was attracted through 
you in this House that it was an act of 
indiscretion on the part of hon. Finance 
Minister. He went to BangkoK and at the 
behest of I.M.F. he galle such a statement 
there without taking the Parliament into 
confidence. The House knows this thing. 
You also know it. The House is going on at 
present. It is also true that there is no likeli-
hood of a discussion on the Ministry of Indus-
try before the house is prorogusd. That is 
why I am raising the question of propriety 
that when the session of Parliament, the 
Budget session is going on, how can the 
hon. Finance Minister give a statement at 
Tokyo against the declared policy of the 
Central GOllemmant? I would like to have a 
clarification about it. The hon. Finance Min-
ister should not halle done this. He has done 
an act of impropriety. It appears as if it was 
already decided that the hon. Finance Minis-
ter will go to foreign country and gille state-
ment there at the behest of I."".F. and the 
World Bank and the hon. Minister of Indus-
try, Shri Thungan will announce the same 
policy here. We feel that we have become 
slaves of the two institutions, i.e., I.M.F. and 
the World Bank. The Govemment is respon-
sible for it. That is why it doesn't look nice on 
the part of the Government to say that t~e 
public sector undertakings are still at com-
manding heights insofar as India's economy 
is concemed. We condemn the act of the 
hon. Finance Minister who has given such a 
statement abroad. 

Therefore, we would like that the Gov-
ernment should make a statement immedi-
ately on the issue with which the selfreliance 
of the country is linked. 

[English] 

SHRI NIRMAl KANTI CHATTERJEE 
(Dumdum): Sir, this is a very serious 
matter. 
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SHRI SRIKANTA JENA: Sir, the De-
fence Minister has agreed for a techn ical tie-
up in defence production with America also. 
The Defence Minister has stated yesterday 
in Washington.(lnterruptions) 

SHRI ANNA JOSHI (Pune): Mr. Jena, 
have you give given it in writing? He has 
aUowedme. 

( Interruptions) 

SHRI SRIKANTA JENA: Just a mo-
ment. Please don't mind Mr. Joshi. 

Sir, this is a very serious matter. The 
House has no idea about the Defence and 
Finance Ministers' statements. Yesterday, 
in the House itself, the Industries Minister, 
while replying on Maruti Udyog did not even 
mention about this and after the house ad-
joumed, he had addressed a Press Confer-
ence and said that 47 per cent will be given 
to the foreign multi-nationals and foreign 
entrepreneurs. This is most unfortunate. 
What forwe are here in the House? Why are 
we not discussing such things in the House? 
Unless this is settled and a specific ruling is 
given by you, we are not in a position to 
discuss any other Item in this 
House.( Interruptions) 

MR. SPEAKER: I have allowed Mr. Anna 
Joshi. After him, you can speak. 

( Interruptions) 

SHRI CHITTA BASU (Barasat): this 
relates to the rights of. the 
House.(Int8rruptions) 

MR. SPEAKER: I have aDowed Mr. Anna 
JoshI. Let me regulate the proceedings in the 
House. He has also an . Important issue to 
raise. 

( Interruptions) 

MR. SPEAKER: When Mr. Somnath 
Chatterjee had spoken, he had spoken for all 
of you. I cannot aDoweach and every Member 
to speak. I cannot offerthe luxury of allowing 
every member to speak when other mem-
bers have to speak on other points. 

( Interruptions) 

SHRI NIRMAl KANTI CHATTERJEE: 
We are not questioning yourjudgement. The 
question is too important. 

MR. SPE AKER: If you wanted to raise it, 
.you could have discussed it with your leader 
and you could have raised it yourself. Now, 
I cannot offer the luxury of giving each and 
every Member a chance to speak who feels 
the same way to say the same thing on the 
same point in the same hour. 

SHRI NIRMAl KANTI CHATTERJEE: 
This is not a question of lUXUry at 
all.( Interruptions) 

MR. SPEAKER: I am not allowing Mr. 
Nirmal Kant Chatterjee; 

( Interruptions) 

MR. SPEAKER: What kind of coopera-
tion you are giving to other Members? Do 
you think that this is the only one issue to be 
discussed. There are other Members who 
want to speak; they want to discuss some 
issues. How can you compare this thing? 

H I had not allowed this issue to be 
raised. you could have asked for that. But 
having put It ably before this House, you 
again want to repeat the same thing. This is 
not correct. 

(Interruptions) 
MR. SPEAKER: I am sorry. I cannot 

accommodate this way. 
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( Interruptions) 

SHRI NIRMAL KANT! CHATrERJEE: 
We cannot accept handing over the pubiic 
sector units to the multinationals (Interrup-
tions) 

SHRI SOMNATH CHATrEF\,)[E: On 
an important issue like this - the Senior 
Ministers are here - let some response be 
made. That is why, we, Members, agitated. 
They are sitting like sphinxes. 

THE MINISTER OF PAHUAMENT ARY 
, fAIRS (SHR!GHULAM NAB! AZ.A.D)~ Let 
le, first of all, say that Shri Somnath CtJat-
)rjJe :5 such a senior leader and a Member 

of Parliament He said, this !3 a sei:-c.ut io 
foreigner·s. Let me say that I have a strong 
obiectionto what the hon. Member has said. 
This has ooen said time and again: rather 
this Parliament Session started wit'l this 
only; the first week of the Parliament Session 
was devoted to this. And I think thtl Finance 
Ministerw3s capable enough to satisfy many 
hon. Members on the left side; he was 
cOr.1petent enough 10 satisfy IherT,. So, , 
have an objection thatti11S is noi a fairway OT 
raising tnis question that we have sold out 
thing. 

As tar as any policy annoul)r;errent is 
concerned, I agree with the hon. Members 
that this is the propria!}' on the pari ot the 
Minister to make a policy stalem.:.nt Dr. Ute 
Floor of this House. But I thmk the hon. 
Members will agree that the FinanCE.' Minis-
ter is not in the country; and sometimes there 
are compelling circumstances also. As far as 
compelling circumstances are conce~ned,1 
think the Minister is within his right to do 
so. (Interruptions ) 

SHRI SOMNATH CHATIERJEE: We 
want to ptotest against this. (Interrupt ions) 

This is very bad. What he has said has 
compounded the matter. 

( Interruptions) 

SHRI GHULAM NABI AZAD: let me 
add another thing. 

SHAISRIKANTAJENA:Whatwerethe 
compelling circumstances? 

SHRI GHULAM NAB I AZAD: We are 
discussing in this Session, the Finance Bill, 
we are discussing the Defence Ministl)' and 
we are discussing the Industry Ministry. While 
discussing ail these three Ministries, the 
Ministers will be requested to come forward 
with the circumstances under which they 
had to make those statements. 

SHRI SOMNA TH CHATTERJEE: The 
situation is becoming more serious. 

( Interruptions) 

We must emphatical!y protest and we 
will walk out as a protest against the Govern-
ment policies. 

SHRI ~!lRMAL KANT I CHATTERJEE: 
You are handing ovar the public sector. 
Forty ·nine pe~ cent of the shares are handed 
over and you say that it is not selling 
out!(lnterruptions) 

SHRI LAL K. ADVANI (Gandhi Nagar): 
Sir, deciSions about economic policy are 
being made aoout which there can be differ-
ences of views and which can be debated. 
But today a new thesis is being propounded 
and that thesis is something about which I 
would like you to give your ruling. The Gov-
ernment does not come in. 

The Government has maintained today 
thaHhestatementthat has been objected to 
is really a policy statement but because 
there were compelling circumstances, there-
fore, even though the House was ...... (Inter-
ruptions) 
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SHRI GHULAM NABI AZAD: I did not 
say ,here were-. I said ,here could be". 

SHRI LAL K. ADVANI: My submission 
is that till now the Speaker's stand is that if 
there is any policy statementto be made and 
if the House IS in session, then that should beoo 
made only in the House, not outside. There 
has never been a provision, at ieastfromthe 
Speaker, forcompeUing circumstances pro-
viding exceptions to this rule and today the 
Govemment on its own - firstly, I am not 
sure because I have not gone through the 
entire statement, whether it was really a 
policy statement that was made, or some-
thing different from what the Government 
has been saying till now -but ifthe Govem-
ment itself says that a policy statement is 
there and normally II could have been made 
in the House, because there were compel-
ling circumstances, he hadto say something 
in Tokyo, and therefore it was said. It is a 
situation in which you must set the record 
straight and examine the statement that has 
been made and see if you can ag ree with the 
Govemment's contention. This House can-
not agree with this contention. 

SHRI GHULAM NABI AZAD: Let me 
make it clear. Let me answerlhe hon. Leader 
of the Opposition. 

SHRI LAL K. ADVANI: I do notwant you 
answer. I want the Hon. Speaker's answer. 
I am sorry. 

MR. SPEAKER: To reply to you I must 
listen to both sides. To give some ruling. I 
must hear both the Sides. 

( Interruptions) 

SHRI LAL K. ADVANI: At leastthe state-
ment that he ililS just made provoked me to 
point out to you that it is within your sphere. 
not within· his sphere.(/nterruptions) 

SHRi GHULAM NABI AZAD: I have 

said, well, there is a propriety that any policy 
statement must be made on the floor of the 
House. This I have said. But as far as this 
question is concerned, this is already a pol-
icy. There is nothing new in this policy. This 
is part ofthe policy. This is not anything new. 
That is why, I have said that one week of 
Parliament was devoted to this and the Fi-
nance Minister was strong, enough to meet 
all their points and he was strong enough to 
satisfy them. So, there is nothing new in what 
he has said.(lnterruptions) 

SHRI SOMNATH CHATTERJEE: We 
have become a supplicant nation. We can-
not be a party to this.( Interruptions) Amends 
must be made. (Interruptions) 

MR. SPEAKER: One after the other 
please. 

SHRI SOMNATH CHATTERJEE: Oth-
erwise we will not participate in the debate. 
As a protest we walk out. 

12.25 hrs. 

At this stage, Shri Somnath Chattetjee and 
some other han. Merrbers left the House. 

SHRI A. CHARLES (Trivandrum): Sir, 
the hon. Members on the other side do not 
want to hear the truth. The Industrial Policy 
was extensively discussed during the last 
Session of Parliament. I had also partici-
pated in the present Budget discussion. 
Disinvestment in the public sector was one 
of the major policies contained in the present 
Budget. There was a proposal. to disinvest 
upto 49 per cent. And whatever has been 
stated by the hon. Finance Minister in Tokyo 
-I have also gone through the newspaper -
is only within the policy that has already been~, 
stated and discussed here. They want to 
give a wrong message that we are selling the 
country and we are always surrendering our 

, economic sovereignty. It is unfortunate that 
they are not willing to hear the truth. I would 
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like to communicate to them, through you, 
Sir, that ths is not a sen out but this is an 

': implementation ofthe policy which has been 
already stated here. All minor details in re-
gard to i"1>lementation need not ba de-
clared in the House. 

[ Translation] 

SHRI ATAL BIHARI VAJPAYEE 
(Lucknow): Mr. Speaker, Sir, it seems that 
our leftist friends had come here with an 
intention to boycot the House today on any 

"matter. But the hon. Minister of Parliamen-
~tary Affairs gave them a chance. So, they 
have once again stepped back. 

Mr. Speaker. Sir. you may recall. the 
same situation that took place on the day 
when Shri Solanki resigned. Today, he has 
really pushed his Govemment in a fix. If I 
were in his place. in which I am not, I am on 
this side and I don't want to be on that side, 
I would have said the hon. Finance Minister 
has not said anything new. The discussion 
has already been going on' for quite some 
time. He has not mentioned it. He said that 
there isa proprietly in that a policy statement 
is made on the floor of the House but there 
were some compelling circumstances ..... . 

SHRI GULAM NABI AZAD: I have said 
that it always happens but since it could 
nol.. .... 

SHRIATALBIHARIVAJPAYEE:Mr. 
Speaker, Siri! am recollecting a couplet: 

Zaroor koi Mazboori Hogi, 
Yon koi Bewafa Nahin Hota.· 

So. should we take it that our hon. Fi-
nance Minister has become indHferent. Mr. 
Speaker. Sir. the reply given is not to the 
point. I submit to you to intervene in it. Just 
plill up the Govemment. 

[English} 

MR.SPEAKER: First of all, I think that 
the Parliamentary Affairs Minister did prop-
erly what he should do. This is my impres-
sion. Some Members may have a dHferent 
impression. Secondly, we have such learned 
and erudite Members in the House, who 
know the propriety, the rules and the deci-
sions given. It is not always necessaryforthe 
Presiding Officer to .go on telling the Mem-
bars on this side of any other side that this is 
tobedoneandthis is notto be done. They all 
know about it. So, it is not necessary to give 
a new ruling. There cannot be a new ruling 
on the points which have been raised. 

( Interruptions) 

SHRI E. AHAMED (Manjeri): Please 
repeat the old ruling .... .. (lnterruptions) 

MR. SPEAKER: Innumerable rulings 
have already been given. As far as the 
factual position is concerlled. supposing the 
Finance Minister has saidthatthe equity can 
be to the extent of 49 per cent and all those 
things, this is something alleged, this is 
something said, and from1he other s.ide it is 
coming that this has already been decided 
and this was discussed also. My impression 
is also something like that. But then I should 
not go by impression. And I should have 
factual position before me. There is an alle-
gation and there is also a defence. Afterthe 
allegation and the defence are tallied the 
decision should be given and not otherwise. 

SHRI ANNA JOSHI (Pune): There was 
a disastrous explosion in the Kirki Arms and 
Ammunition factory on Wednesday, April 8, 
1992 at 11 0' clock. In this explosIon. about 
13 persons were killed on the spot, 40 seri-
ously injured and hundred wounded. Explo-
sion resulted in a big fire in which two build-
ings got gutted ana collapsed. Total mone-
tary loss must be around some \akhs 0' 
rupees, 
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There is a wide spread feeling among 
the workers and the citizens of Kirki and 
around that no proper security arrangements 
have been taken inspite of repeated request 
from workers and the union leaders. 

I hereby appeal to the Government that 
a thQrough inquiry should be made; proper 
responsibility should be fixed; reasons for 
the exploision should be found out and full 
compensation and financial help should be 
given to the family members of the deceased 
workers' and also to the wounded workers. 

In the end, I once again appeal th rough 
you Sirto the Defence Ministerto make a full 
statement after the inquiry is completed. 

DR. (SHRIMATI) K.S. SOUNDARAM 
(Tiruchengode): Mr. Speaker, Sir, :bringthis 
urgent matter to the notice of the Govern-
ment of India for immediate action. The 
farmers in the Delta regions of cauvery are 
preparing for 'KurJvai' cultivation. Water is 
also to be released from MetturDam by 12th 
June, 1992. The Tribunal for cauvery water 
dispute has rejected the review petition of 
the Karnataka Govemment against its in-
terim award. It is a triumph for justice and 
dharma. So, the people of Tamil Nadu ex-
pects Karnataka to implement the award 
and release the water as stipulated in the 
award. The Central Government should take 
immediate steps to impress upon \he Karna-
taka Government for the release of the wa-
ter. 

I once again appeal !o the Central 
Government to take up this matter urgently 
and do the needful for the early release of 
water by the Karnataka Government in 
appropriate quantity and at the right time, as 
per the interim '!lward of the tribunal. 

(Translation] 

SHRI RAMSAGAR (Barabanki): Mr. 
Speaker, Sir, I want to raise an urgent matter 

of public il1l>Ortance for consideration of the 
Government. Mr. Speaker. Sir the opium 
cultivation is being done under the control tit 
Government In districts Barabanki and 
Ghajipur. Sir, the Government served a notice 
to the opium cultivators that the loss to opium 
cultivation caused by storm and flood shall 
not be ~ssessed afterthe 7th of March. H this 
assessment is not done, then the opium 
cultivators shall lose their licences. 

I would like to give two more sugges-; 
tions in this regard. Firstly, forthe purpose of 
opium cultivation, 4 divisions were made in 
Barabanki district. Another division was in-
cluded in it, and the cultivators of the thqt 
division, were asked to deposit the opium 
produce in Faizabad divisions. 

Sir, from the point of view of security', 
this is dangerous and farmers may suffer 
considerable loss by this I would like to say 
one more thing in this regard. For the pur-
poses of evaluation hand based and ma-
chine based criteria has been made. I would 
request that opium should be evaluated on 
only 'Jne criteria and the Central Govern-
ment should solve all the problems of opium 
cultivators. 

SHRI ANAND AHIRWAR (Sagar): Mr. 
Speaker, Sir, in Sagar district of Madhya 
Pradesh on 6th of April fire broke out in New 
Colony and people belonging to the Schedu-
eld Castes and Scheduled Tribes, poor 
workers, were rendered homeless. One boy, 
one girl and many people are still in the 
hospital. They have not got the facilities 
which they ought to have got from the State 
Government. 300 houses have been af-
fected by this fire and most of them are 
workers we work on daily wages and some-
how manage two square meals a day.·Their 
plight is miserable. The Government had 
given them an electricity connection anQ 
they were provided Jhuggi Jhonpri type 
houses. That is why I would like to request 
the Central Government to provide As. 
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SO,OOO for each house that has been gutted. 

SHRt RAM NtHOR RAI (Robertsganj): 
Mr. Speaker, Sir, I would like to draw your 
attention and the attention ofthe House to an 
,;ncident that took place in Mohalla Durga 
Prasad on 7th under Bisalpur Thana in Pil· 
ibhit district, where the Bharat Ratna Dr. 
·Bhimrao Ambedkar's statue, was broken by 
some undesirable elements belonging to the 
higher castes. Dr. Ambedkar is Messiah of 
crores of down trodden, Harijans and the 
b;~ckward classes. The way in which his 
statue was desecrated is regrettable and 
)plorable. The BharatiyaJanata Party is in 
.,wer in U.P. but so far it has not succeded 
in maintaining order. I would like to make a 
demand that keeping in mind the backward 
classes and the way in which their senti-
ments have been hurt, the central Govern· 
ment should immediately take action In this 
connection and interfere. All officials should 
be immediately removed from there and 
'orders should be issued for a judicial inquiry 
into the entire episode, because there is lot 
of tension there. This is also a reason for 
terrorism that is spreading there. The U.P. 
administration is not taking action against 
these bad elements.(lnterruptions) If the 
~tatue of our Messiah is descrated, how can 
this country progress? People are shouting 

,itlogans of all kinds there. As a mark of 
~spect to the leader and on our demand the 
Govemment made an announcement for a 
public holiday, but on the other hand. his 
statue is being desecrated in U.P. I would 
request you that those who have broken the 
statue there should be immediately appre-
hended and all those officials there, should 
be immediately removed because this inci-

- \lent took place as part of a 
C1Onspiracy.( Interruptions) 
; 

DR. P.R. GANGWAR (Pilibhit): Mr. 
LSpeaker, Sir, whatever the hon. Member 
'liaid here Is not true. No statue has been 
demolished there.' myself went to that local-
ity and I am a Member of Parliament from 

'. that constituency and the locality which has 
been named is a Harijan locality. The groups 
of Harijans had certainly clashed in which 
stones had been hurled but no statue has 
been demolished there, only brick-batting 
took place between two groups. There is no 
tension there, as the hon. Member has 
suggested. It is only a cooked up story and 
there is no tension or any other 
thing. (/nteffuptions) • 

SHRI RAM NIHOR RAI (Robertsganj): I 
have the newspaper there in which a photo 
of the incident has appeared. 

[English] 

SHRI ANBARASU ERA (Madras Cen-
tral): Sir, as perthe recent import and export 
policy, we are aware that pre-inspection has 
been abolished in respect of all commodities 
exported. All incentives have also been 
abolished and Exim Scrips have been done 
away with. It is quite surprising to know that 
all Export Promotion Councils have fallen in 
line and done away with inspection formali-
ties, except the Central Silk Board. The 
Central Silk Board has still not issued any 
instructions to their field units to stop forth-
with the inspection fonnalities. Consequently, 
the Customs authorities at all the airports still 
insist on the Central Silk Board certificate. 
This is being done deliberately by both the 
Textiles andthe Finance Ministeries to fleece 
the silk exporters for paying speed money. 
This is in violation of Government's liberal-
ised Export-import policy as Appendix 17, 
part I and III ofthe Export policy 1990-93 has 
been deleted. Similarly, the Customs De-
partment insist for a copy of the Test Certifi-
cate of the Central Silk Board for issuance of 
Duty Draw Back on silk goods. This is also in 
violation of Government's policy. Now the 
Duty Drawback for all products is given at a 
flat rate of two per cent as per SUb-serial No. 
2604, 2702(4) and 2709 of the Drawback 
Schedule for All Industry rates. 
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[SHRI SHARAD DIGHE in the Chak] 

I, therefore, urge the hon. Minister for 
Finance and the hon. Minister for Textiles to 
issue suitable instructions to the concerned 
departments to prevent the production of 
pre-inspection certificate by the Central Silk 
Board and not to insist on the production of 

'the test certificate for the issuance of Duty 
Drawback by the Customs Department. 

SHRI RAM NAIK (Bombay North): Sir, 
the public Distribution System in Mumbai, 
with a population of one crore ten lakhs, has 
completely collapsed. Those shopkeepers/ 
consumerso~ieties who have paid money to 
the Govemmentfor supplying the goods, are 
not receiving the goods. As a result, about 
nine hundred shopkeepers !'lave sen! their 
resignations to the Government and 10 thal, 
six hundreds cooperative societies are also 
included. They have said that hereafter they 
will not run the ration shops. In all there are 
3000 shops. The remaining 21 00 shops also 
are deciding that they also want to run the 
ration shops. As a result, the common man, 
the factory workers, the middle class per-
sons, are not getting their daily require-
ments. So, I would request the Government 
to rush the foodgrains immediately to Mum-
bai and also assure the shop-keepers, the 
consumer cooperative societies and the 
consumers' organisations that steady !Iow of 
the ration shops' goods will be made to them. 
If this is not done, it will collapse and I am 
afraid that there would be food riots in the 
city. So, the Government must make a state-
ment and in addition to that, they should rush 
the goods on a war footing to the city. Thank 
you, Sir. 

[T ran6Jation] 

SHRI RAM KAPSE (Thane): Mr. Chair-
man, Sir, I have received a telegram on this 
matter from my constituency. 

MR. CHAIRMAN: I am not allowing you -
now. 

( Interruptions) 

SHRI KODIKKUNIL SURESH (Adoor) 
Sir, the Air India's flight charge from Trlvan 
drum to the Gulf countries is at a very higt 
rate. The longstanding demand of the pas 
sengers flying from Trivandrum to the Gul 
countries had been a reduction in the fligh 
charge of Air-India. But the Air India had no 
taken any action so far. During the yea 
1978, the Air India operated their flight serv 
ice from Trivandrum to the Gulf countriel 
and in the past 14 years, the passenger! 
flying from Kerala to the Gulf countries hac 
been demanding from the Air India for thei 
urgent steps being taken in reducing thE 
unjustified higher flight charge from theSE 
sectors. In this regard the Malayalees resid 
ing in the Gulf countries had also submitte< 
a memorandum to the Government of India 
ButtheAirlndia did not take any action sofa 
in meeting this justifiable demand in thE 
reduction of flight charge from the Gulf pas 
sengers. The following are the demands:-

1. Flight charge of the Air India for thE 
passengers by the Gulf-Trivandrun 
flight should be reduced. 

2. The Air India be requested to refund thE 
overcharge taken from the passengen 
so far. 

The other demand Is to allow the samE 
landing facilities to Trivandrum Airport als( 
as has been done to the other internationa, 
flights from the foreign countries to Trivan· 
drum Airport. 

I draw the attention ofthe hon. House to 
the real fact in regard to the higher fligh1 , 
charge taken from the passengers from Tri-
vandrum to the Gulf countries. For example. 
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the Air India is charging the ticket fare of 
2757 Dirham to UAE-Trivandrum-UAE 
journey.(lnterruptions) Sir, it is a veri vital 
subject. 

The Air India's flight charge is higherfor 
their England-USA and Tokyo flight. Their 
fare to UAE-Trivandrum-UAE is double the 
above fare for taking the passengers to the 
Gulf countries. 

Today the Air India is charging 3040 
Dirham forthe flight to the Gulf from Trivan-
drum. I want that this amount should be 
reduced to 2,000 Dirham. 

The Air India is telling that the fare 
structure was decided by the lATA from 
Geneva. H~nce they cannot interfere in the 
matter. 

MR. CHAIRMAN:Pleaseconciude 'lOW. 

SHRI KODIKKUN IL SURESH: It is very 
very important, Sir. I am coming to the main 
point. 

But various Gu!f-Malayalee organisa-
tions contacted the lATA authorities in that 
regard. They replied thatthe lATA shou Id not 
be asked to interfere with the fare structure 
of Air India since the same was finalised after 
discussion by various countries. 

Therefore, Sir, I request the Govern-
ment of India and the Ministry of Civil Avia-
tion to reconsider the unwanted, unjustified 
fare charged by the Air India from the 
Gulf-Malayalee passengers at Trivandrum 
and Gulf countries. 

PROF. SUSANTA CHAKRABORTY 
(Howrah): Mr. Chairman, Sir, today is the 
72nd day of the strike of some jute mill 
workers of West Bengal. You know that on 
the 28th January, 1992, the jute mill workers 
of West Bengal started an Indefinite strike to 
realise not only their payments and wages, 

but also for determin ing man-machine ratio, 
the problem of bad/iworkers and the prob-
lems of production and productivity which 
are the nodal points of the industry itself. 
Through the historic struggle, the workers 
could come to a settlement, on the one hand 
by increasing a bit of their wages and on the 
other hand, by setting up a committee to go 
deep into the basic pflbblems of the industry. 
But some of the owners are disregarding this 
welcome development. Three of su~h delin-
quent owners belong to my cons'Iiuency. 
They are the owners of Arr.b Mill, lanuran 
Jute Mill and Tirupati Jute Mill. A total of 
about 8,000 workers are involved in the 
process. r have visited the bastiof the work-
ers and Ifound that the workers are facing a 
lot of miseries. 

Besides, the authorities of Baranagar 
Jute Mill arid the North Brooke Jute Mill have 
refused to implement the agreement that 
they signed on 17th March and as a result, 
the strike has been continuing in these five 
mills. The Labour Minister of West Bengal 
has taken active initiative to settle the dis-
pute, buttill now the problems have not bean 
solved. The Central Government is looking 
at the things from a distance and sometimes 
it is issuing sermons from Delhi. It transpires 
from their behaviour that they have nothing 
to do in the matter. I therefore demand, 
through you Sir, that in line with the tripartite 
agreement arrived at very recently. Textile 
Ministry should take up the issue and inter-
vene to bring these errant and delinquent 
entrepreneurs to book, because they are 
defaulters in payment of Provident Fund, 
ESI benefits and many other statutory obli-
gations that are under the purview of the 
Central Government. So, the Labour Minis-
ter and the Textiles Minister shoc-d jointly 
and actively intervene in the matter. 

[Translation1 

SHR SURYA NARAYAN YADAV 
(Saharasa): Mr. Speaker, Sir, through you I 
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would like to draw the attention of the Gov-
ernment towards a very serious problem. A 
railway line connects tile Mansi Junction of 
Bihar to the Sahamsa junction and this line 
dates oacktothe time ct!heBritisher:::. Many 
trains run on this line. The train which should 
run at a speed 0140 kilometre per hOur runs 
ata speed ofmemly 10-~ 5 kilometres i:1 this 
area. Every year the Railway Division under-
takes repairoperatiuns. This being a border 
area I would like the Railway Ministry to 
include the prcposa! tor changing the metre 
gauge line between Mansi Junctio~ and 
Saharasa Junction Into broad gauge :0 this 
year's Railway Budget so tha.t the :ncorven-
ience to crOTes of peopie could be removed. 

[Engiishj 

SHRI M.R. KADAMBUR JANAFlTHA-
NAN (Tirunelveli): Mr. Chairman, Sir, ! want 
to draw the attention of the Government to 
the news item of Hinduscan Times loday, 
which says: 'Lanka fears:" TIE-Naval In-
struction! The fears of Sri Lankan Nal'a! Vice 
Admiral Shri Cianey Femando are u nf c;.; oded 
and his statement is rnif>leading our Indian 
newsmen. The Indo-Sri Lanka Accord of 
1974 is quite clear tnat Indian fishermen 
have every right 10 catch fish near 
Katchatheevu and dry tneir nets and catches 
at Katchatheevu. B~u cur fishermen are ot-
ten attacked and harassed when they fish 
near Katchatheevu. Shrj Clancy Fernando is 
giving bogus news saying that the Sri Lankan 
Navy refrained from taking action against 
genuine Indian fisherman despite the fact 
that they violate the inlernationallaw every 
time when they fish in Sri Lankan territorial 
waters. But, this is not the fact. He further 
says that about 400 fishing trawlers are 
found in Palk Strait on P.pr!!7. There cannot 
be 400 trawlers putting Andhra Pradesh and 
Tamil Nadu together. So, this is a bogus 
news given by the Vice-Admiral of Sri Lanka 
against our fishermen. 

His further statement is that India has 

boon dOing a )leo man's service in containing 
the l TIE and according to Indian Intelli-
gence L TTE traffic has virtually ended. So, it 
is quite clear that the Vice-Admlral's fear is 
unfounded. 

So. the mis;eading news about our fish-
errnon should b6 rectified by the Sri Lankan 
Government 

i want our Government 10 clarify the 
truth to the Sri LanKan Government and to 
project the interests of our fishermen who 
are b6ing often harassed by Sri Lanka Navy 
and Sri Lanka Army. 

SHRI G.M.C. BALAYOGI (AmalapIJ-
ram): Sir, I thank you forgiving me an oppor-
tunity 10 raise this important matter during 
Zer(J Hour. 

At present, in our country lot of edu-
cated peeple have b6en suffering with un-
employment. In this Situation, it is not pos-
sible for the Government to provide employ-
ment for all tllese people. Hence only the 
small-scaie industries can provide b6tter 
employment to these people. Also there is 
good scope to eam foreign exchange through 
these smallscale industries. This sector also 
meets many needs of the people. 

Hence I request you to bring out a 
Central Govemment Order to the 1894 Land 
Acquisition Act so as to enable the employed 
to acquire land locally in either village areas 
or town areas and start their own small-scale 
industries, cottage and village industries 
through which they can provide employ-
ment for themselves and they can provide 
employment for others also and thus im-
prove the backward areas. 

Through you, I request the Central 
Government to take necessary Immediate 
action in the aforesaid case. 

DR. RAMCHANDRAOOME (Birbhurn): 



233 - Written Answers CHAITRA 20,1914 (SAKA) Papers Laid 234 

Through you, I want to draw the attent:on of 
the Gov ..... 1ment and of the House to an 
Important public health prcb/em. 

This issue is brought to my notice by an 
article wlitten on 1 st April by Indian Express. 
I convey my thanks to the press. 

Over 25,000 children and aduts have 
been aHected by the excessively' high level 
of lluoride content in drinking water in the 
fluorosis viilages of Amreli district in Gujarat, 
and in many other parts of our country. 

In "1986 under the National Drinking 
Water Mission. a sub-Mission was formed to 
tackle the problem which affected roughly 25 
million people in 8,700 villages. Thirteen 
Slates like Andhra Pradesh, Bihar, GUjarat, 
Haryana ,Madhya Pradesh, Maharashtra, 
Orissa, Punjab, Rajasthan, Tamil Nadu and 
Uttar Pradesh etc., are the affected States. 
The objective of the SUb-Mission was to 
provide safe and potable drinking waterto all 
fluorosis endemic villages by 1990. 

A pilot projec: was sel up lor all the three 
worst affected States of Haryana, Andhra 
Pradesh and Gujarat (in the 37 viliages of 
Amrali), which tock several years to com-
plete. 

A proiect to construct pipeline from 
Kalubhar dam in Bhabnagar district to bring 
potable water to the affected villages dragged 
on for as many as eight years afteri! was first 
proposed in 1984. 

Medical and health experts after in-
depth study opined that too much of fluoride 
results in hardening of blood vessels and 
there is every possibility that the foetus can 
be affected and miscarriages and still births 
and deformed babies are there ~requently. 

Many of the infants, adults and even 
older people now cannot see the sky. They 
are worst aHected due to high contont of 

fluoride in the drinking water. This is a major 
public health problem and I think that the 
Government has been rendering no service 
in this zone. They are committing criminal 
offences in not providing them safe potable 
drinking water. 

So, I ask the Govemment to come for-
ward to expedite the Project to provide po-
table and safe drinking Vlaterto avert a major 
public health hazard in different villages of 
our country. 

12.55 hrs. 

PAPERS LAID ON THE TABLE 

Annual Report and Review on the work-
Ing of the tribal cooperative marketing 
Development Federation of India Ltd DeIhl 

for 1988-89 etc. 

[English 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTRY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM):(On behalf of Shri 
Sitaram Kesri): Sir,l beg to lay on the Table-

(1) (a) (i) A copy of the Annual Report (Hindi 
and English versions) 01 the Tribal 
Cooperative Marketing Develop-
ment Federation of India limited, 
Delhi, for the year 1988-89 along 
with Audited Accounts. 

(II) A copy of the Review (Hindi and 
English versions) by the Govem-
ment on the working of the Tribal 
Cooperative Marketing Develop-
ment Federation of India Limited, 
Delhi, forthe year 1988-89. [Placed 
in Library See No. LT-1774J92) 

(b) (i) A copy olthe Annual Report (Hindi 
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and English versions) of the Tribal 
Cooperative Marketing Develop-
ment Federation of India Limited, 
Delhi, for the year 1989-90 along 
with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Tribal 
Cooperative Marketing Develop-
ment Federation of India Limited, 
Delhi, forthe year 1989-90. [Placed 
in Library Sea No. L T -1775/921 

(c) (i) A copy ofthe Annual Report (Hindi 
and English versions) of the Tribal 
Cooperative Marketing Develop-
ment Federation of India Limited, 
Delhi, for the year 1990-91 along 
with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Triba! 
Cooperative Marketing Develop-
ment Federation of India Limited, 
Deihl, for the year 1990-91. 

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in laying 
the papers mentioned at (1) above. [Placed 
in Library See No. L T -1776/92) 

Notification under Central Reserve Po-
lice Force Act, 1949 

[Translation 1 
THE DEPUTY MINISTER IN THE 

MINISTRYOF HOME AFFAIRS (SHRI RAM 
LAL RAHI): Sir, On the behalf of Shri M.M. 
Jacob, I beg to lay on the Table-

A copy of the Indo-Tibetan Border Po-
lice, Commandant (Senior Veterinary Sur-
geon) Recruitment Rules, 1992 (Hindi and 
English versions) published in Notification 
No. G.S.R. 88 in Gazette of India dated the 
29th February, 1992 under sub-section (3) 

of section 18 of the Central Reserve Police 
Force Act, 1949. [Placed in Library See No. 
LT-1777192] 

Annual Report and Annual Accounts of 
Indian Council of Agricultural Re-
search, New Deihl for 1990-91 etc. 

[English 1 
THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTRY AFFAIRS' 
AND MINISTER OF STATE INTHE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM):On behalf of Shrl 
K.C. Lenka:- I beg to lay on the Table. 

(1) (i) Acopy ofthe Annual Report {Hindi 
and English versions) of the Indian 
Council of Agricultural Research, 
New Delhi, for the year 1990-91. 

(ii) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Indian Council of Agricultural Re-
search, New Delhi, for the year 
1990-91 together with Audit Report 
thereon. 

(2) A statement (Hindi and English 
versions) showing reasons for de-
lay in lying the papers mentioned at 
(1) above [Placed in library See 
No. LT-1778/92] 

(3) (i) A copy of the Annual Report (Hindi 
and English versions) of the Na-
tional Dairy Development Board, 
Anand, forthe year 1990-91 along 
with Audited Accounts. 

(iI) A statement (Hindi and English 
versions) regarding Review by the 
Govemment on the working of the 
National Dairy Development Board, 
Anand, for the year 1990-91. 
[Placed in Library See No. L T-
1779/92J 
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Review on the working and Annual Re-
port of West Bengal Agro Industries 

corporation Limited, Calcutta for 1984-
85 etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARllAMENTRY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS (SHRI RANGARAJAN 
KUMARAMANGALAM) On behalf of SHRI 
MUlLAPPAll Y RAMACHANDRAN): Sir, I 
beg to lay on the Table: 

(1 ) 

(2) 

(3) 

A copy of each of the following 
papers (Hindi and English versions) 
under section 619 Aofthe Compa-
nies Act, 1956:-

(i) Review by the Govemment.on thw 
working of the West Bengal Agro-
Industries Corporation Limited, 
Calcutta, for the year 1984-85. 

(ii) Annual Report of the West Bengal 
Agro Industries Corporation lim-
ited, Calcutta, forthe year 1984-85 
along with Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon. 

(i) 

(iI) 

(iii) 

A statement (Hindi and English 
versions) showing reasons for de-
lay in laying th6l.papers mentioned 
at (1) above [Placed in Library See 
No. L T-1780/92] 

A copy of the Annual Report (Hindi 
and English versions) of the Na-
tional CouncH for Cooperative Train-
ing, New Delhi, for the y",ar 1990-
91. 

A copy of the Annual P.ccount (Hindi 
and English versior,s) of the Na-
tional CouncilforCc-operative Train-
Ing, New Deihl, fr r the year 1990-
91 together wi'h Audit Report 
thereon. 

A copy of the: evlaw (Hindi and , 

English versions) by the Govern-
ment on the working ofthe National 
Council for Cooperative Training, 
New Delhi, for the year 1990-91-

(4) A statement (Hindi and English 
versions) showing reasons forde-
lay in laying the papers mentioned 
at (3) above [Placed in Library See 
No. L T-1781/92] 

12.57 hrs. 

JOINT COMMITTEE ON OFFICES 
OF PROFIT 

Second Report 

[English 1 

SHRI CHIRANJI LAL SHARMA (Kar-
nal): Sir, I beg to present the Second Report 
(Hindi and English versions) of the Joint 
Committee on Offices of Profit. 

12.57/1/2 hrs.. 

COMMITTEE ON PETITIONS 

Second Report 

[English] 

SHRI P.G. NARAYANAN (Goblchettl 
palayam): Sir, I beg to present the SacOQ( 
Report (Hindi and English versions) of thE 
Committee on Petitions. 

MATTERS UNDER RULE 3n 

(I) Need to mine coal from coal fleld~ 
of Chlmur Area, Maharashtra 

[Tran.s/ation ) 

SHRI VILAS MUTTEMWAR (Chimur) 
Mr. Chairman, Sir coal reserves in the Ban· 
dar coal fields Morpar-l, Morpar Block, 
Bandar Block and Morpar West and Bandal 
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Ax coalfields of the Chimur Area of Western 
Coalfields have been estimated at 6 million 
tonnes, 5 million tonnes, 40 million tonnes 
and 0.45 million tonnes respectively. Like-
wise In the nearby coalfields of Makardhokra 
Makardhokra-" the coal reserves are esti-
mated to be million tonnes, 7 million tonnes 
and large deposits of coal at markdhokra-III. 
In addition, it is believed that 41 million 
tonnas of coal deposits are available at Nand 
Coalfields. Approximately 7 thousand mil-
lion tonnes of coal can be mined from these 
coalfields per day. Therefore, if the afore-
mentioned coalmines become operational 
then directly or indirectly employment cou Id 
be provided to 10,000 persons and also 
many a coal basad anullary industries wilt 
come up, leading to development of the 
above mentioned very backward area of 
Maharashtra 

Mining of such large coal deposits avail-
able in the area will prove a boon for the 
development process in view of the impend- , 
Ing coal shortage. Grade-C .quality coal is 
available In the area which is considered 
best for the power plants and industries. To 
transport the coal to different parts of the 
country it Is necessary that Morpar, Bandar, 
Nand and Makardhokra coalfields be liked 
by rail. Total length of route is 120 kilo-
metres. As you are aware that the people of 
Chimurwere in the fore front in opposing the 
Britishers and also many of them sacrificed 
their lives for the country. In their memory if 
the development of the area is taken up then 
it will be a fitting tribute to their sacrifice. For 
early IrrplementaUon ot Ihis ~heme and 10 
facilitate transportation of coal to difterent 
parts it Is necessary that coordination be 
established between the Ministries of Rail-
ways and Coal. 

(II) Need to connect Jagdalpur by 
Delhl-RaJhara Railway line 

Madhya Pradesh 

SHRI MANKURAM SOOI (Bastar): Mr. 
Chairman, Sir , for the last 25 years all the 

political parties have been raising the de-
mand of linking Jagdalpurwith Oelhi-Rajhora 
railway line. However even after the comple-
tion of last survey there seems to be no 
attempt to include it in the eighth five year 
plan. State Government has also submitted 
a copy of the resolution passed unanimously 
in the legislative Assembly in this regard to 
the Planning Commission. 

There fore, the Centre is requested to 
include the proposal forthe construction of 
this railway line in the eighth five year plan 
on priority basis, to facilitate speedy devel-
opment to the predominantly tribal area. 

(III) Need to clear the proposal of 
. Maharashtra Government for 

mobilising resou rces through open 
market borrowings for funding 
mankhurd Belapur Railway ProJ-
ect, Bombay 

[English} 

SHRI RAM KAPSE (Thane): Sir, a Rs. 
285crore Mankhurd-Belapur railwayprojed 
connecting Bombay city with New Bombay 
is under implementation forthe past several 
years. The project is the life-line for the new 
Bombay area. The commissioning of the 
railway line is to take place in May, 1992. 

However, the on-golng work on the 
project, now in Its final stages, has come to 
a grinding half for non-availability of funds. 

The Maharashtra Government and the 
Central Government have to share the cost 
of the project In the ratio of 2:1. In the past 
five years tne State Government was permit-
ted by the U'lion Finance Ministry to resort to 
open-market borrowing through CIDCO to 
partly finance I"e project. But similar borrow-
ingtothe extent of Rs. 1 OOcrores In 1991-92 
was not cleared :"y the Central Govemment. 
This has led to th.) present stoppage of the 
work. 

Since tha new financial year has com-
menced, I urge up n the Central Govern-
ment to accord cia ... ance to the State Gov-
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emment's proposal to mobilise resources 
through open-market borrowings for early 
completion of this important project. 

13.00hrs. 

(Iv) Need to recognise 'RaJbhar' caste 
to Uttar Pradesh and Bihar as 
Scheduled Caste 

[Translation 1 

SHRI RAM BADAN(Lalganj):Sir, in most 
parts of the country, especially the Eastern 
Uttar Pradesh and Bihar, the condition of 
'Rajbhar' castes is quite pitiable from eco-
nomic and social point of view. Despite their 
pitiable condition these castes have nol been 
included in the list of Scheduled Castes. As 
a resuH of which a sense of frustation and 
deprivation has engulfed Ihese castes. Time 
and again they stage demonstrations and 
rallies in the capital. 

The Centre is requested to include these 
castes in the list of the Scheduled Castes 
and may provide all the facilities made avail-
able to the Scheduled Castes. 

lV)Need to recognise fishermen and 
washermen of Andhra Pradesh as 
Scheduled Tribes 

[English} 

SHRI G.M.C.BALAYOOI (Amalapu-
ram): In my Constituency, nearly two lakh 
fishermen face social and economic prob-
lems in their daily life. Even after Independ-
ence, this community has not been provided 
with the basic requirements like drinking 
water roads, hospitals, education to children 
and a small .pucca house, even though 
Government earn crores of rupees of foreign 
exchange due to their efforts. The Govern-
ment of Andhra Pradesh has recommended 
that the fishermen and washermen commu-
nities be included in the list of Scheduled 
Tribes. The matter was represented by 
several Members of Parliament. So far, the 
Govemment has not taken any initiative in 
the matter. 

Hence I urge upon the Central Govem-
ment to take immediate and necessary steps 
for inclusion of these Castes in the list of 
Scheduled Tribes. 

(vi) Need to develop Dhenkanal 
KeonJharroadvia kamakhyanagar, 
Kallahata, Nudurpuda, Narayanpur 
Into a National Highway 

SHRI K..P.SINGH DEO (Dhenkanal): 
Mr. Chairman, Sir, I would like to raise the 
following matters under Rule 377. 

An alignment exists between Dhenka-
nal, Orissa, the district headquarters on 
National Highway Number 42, only 35 kilo-
metres from the Calcutta-Madras National 
Highway Number 5 and Keonjhar, Orissa, 
district headquarters town on the National 
Highway Number 6, the Calcutta-Bombay 
Highway, a distance of 135 kilometres. 

Dhenkanal-Angul-Talcher on the Na-
tional Highway Number 42, is fast develop-
ing into an industrial area with the establish-
ment of National Aluminium Company, 
Smelter and Captive Power Plant, the Fertil-
izer Piant and the NTPC Super Thermal 
Plant. Similarly, Keonjhar which is in the 
heart of the iron ore depOsits, is gradually 
developing with the charge Chrome Plant 
and the proposed second steel plant. 

It is therefore, desirable and necessary , 
to develop the road Dhenkanal Ka-
makhyanagar MDR 28 kilometres Ka-
makhyanagar Kaliahata via Kankadahad 
CVR- 39 kilometres. Kallahata Nudurpuda 
eVR 48 kBometres, Nudurpuda-Narayan Pur 
MDR, 12 kilometres, Narayanpur-Keonihar 
SH-five kilometres into a National Highway. 

• Apart trom reducing the distance be-
tween Dhenkanal industrial area to Keonjhar 
industrial area by 100 kilometres, it will open 
up the rich mineral bearing area, comprising 
Ch romite and iron ore. n wUl also open up for 
development and economic activity the en-
tire tribal area for tribals, who have been 
denied the fruits of development even after 
seven Five Year Plans due to Jack of and 
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Inadequacy of Infrastructure like communi-
cation, since no railway line exists at the 
moment 

(viI) Need to make earfy payment of 
dues to the fanners of Gujarat 
under Crop Insurance Scheme 

[Tmns/ation) 

SHRI CHANDRESH PATEL (Jam-
nagar): Sir, for approximately one year and 
a half, farmers of Gujarat have not been paid 
dues underthe Crop Insurance Scheme. On . 
a number of occasions myself and other hon. 
Members from Gujarat , Organisations of 
farmers and cooperative Societies have 
written for immediate payment of dues. Even 
personally the position has been apprised 
off but tlU date the payment of dues has not 
been made to the farmers under the afore 
said insurance scheme. As a result of which 
the farmers are not being given new loans. 
Though the farmers are entitledforthe claims 
but even then the payment of dues has not 
been made. 

As a result of which the farmers are not 
able to buy seeds and Insecticides etc. 
Thereby casuing antensive loss in agricul-
tural production and also adversely affecting 
not just the farmers but also the Government 
and the country • Burden oflnterest on loan to 
be repaid by the farmers on bank loans has 
increased two four folds, but no Interest is 
being paid on payment of outstanding dues 
to the farmers, thereby defeating the very 
objectives of Crop Insurance Scheme. 

The entire Saurashtra-Kutch belt in 
Gujarat is 10 the grip of draught and both the 
farmers and animals are facing starvation. In 
the prevailing conditions the payment of 
dues under the Crop Insurance Scheme is 
the only ray of hope. Farmers are now 
dependent just on this payment. 

Therefore.lwould Uketo urge the Central 
Govemment to immediately disburse the 
outstanding payment of dues for 1991-92 

under the Crop Insurance Scheme to the 
farmers. 

(Viii) Need to take steps for protecting 
the Interests of flshennen of R. 
Japur. Maharashtra 

[Englishl 

SHRI SUDHIR SAWANT (RaJapur): Sir. 
I would like to raise the followmg matter 
under Rule 377: 

Rajapur Constituency is the most back-
ward costituency of the country. In spite of it 
being declared lls having achieved 1 00 
percent literacy. Presently the catch on the 
coast has reduced as ships from the neigh-
bouring States are conducting massive 
poaching operations with the modem ves-
sels at their disposal. Bare necessities like 
salt for drying olthe fish Is not provided to the 
fishermen. 90 per cent of the catch is thus 
wasted due to lack of processing facilities. 

The entire shipping Industry has col-
lapsed and resultant effect on the fishing 
industry is clearly visible. Today the future of 
one lakh fishing community Is at stake. I 
would therefore request that the following 
steps be taken urgently:-

(a) Establish a deep sea fishing harbour 
In Rajapur with required research facility. 

(b) Start work on the fishing harbours at 
Sarjekote and Anandwadi. 

(c) Provide assistance to the Maharash-
tra Govemment for desiltation of all the har-
bours of the region. 

(d) Evolve a ..naster plan for promotion 
of the fishing Industry to include. Aquacul-
ture. Deep sea fishing. Shallow water fish-
ing. marketing. promotion of cooperatives. 
provision of infrastructure and inputs for flsh-
Ing. . 

(e) Promote Joint Venture operation 
with foreign flag ships for deep ,"ea fish-
ing. 
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(Ix) Need for construction of a foot ening of the existing five circuits and devel-
brldgealongtherallwaybrldgeovar opmentof3newtourismcircuits.lntheplans 
tlMt river Dhanslrl, Assam. submitted, assistance is soughtforconstruc-

SHRI PROBIN DEKA (Mangaldoi): The 
NF Railway users living on the eastern side 
of Dhansiri river on Rangiya-Rangapara 
branch line are experiencing great difficul-
t:es, because there is no foot-bridge along-
side the Railway bridge there. In the ab-
sence of a foot-bridge there, many people 
are run over by trains or some other people 
fall down in the river as there is no railing 
alongside the existing Railway bridge. If this 
foot-bridge is built, it will catertothe needs of 
the population of that area; because they will 
have to travel only one kilometre to reach the 
Routa Station. Since there is no foot-bridge 
alongside the rail bridge people have to 
travel 1 0 Kms. to reach Routa Railway Sta-
tion. I request the Central Government to 
take up necessary scheme for constructing 
the foot-bridge alongside the railway bridge 
over the river Dhansiri. 

(x) Need to clear the proposals of 
Rajasthan Government for devel-

~ opment of tourism. 

[Translation 1 . 

SHRJtGIRDHARI LAl BHARGAVA 
(Jaipur): Mr. Chairman, Sir, there are many 
possibilities of development of tourism in 
~jasthan. During the last 16 years there 
has been 4 told increase in the influx the 
foreign tourists to the Stdte. This phenome-
noll is continuing and it is expected that by 
the end of 1992 atleast 40 per cent of the 
total foreign toursits visiting India will be 
visiting Rajasthan. Therefore, to goar up the 
State of Rajasthan to meet this challenge, 
there is a need to augment the capacity by 
10,000 beds during the next two years and to 
also develop other places from the toursim 
point of view In the State. 

In the abSence at Ilb8ral financial assis-
tance from the Central Government it will be 
difficult to develop the tourism in the state as; 
per the plans. The State Government has 
submitted to the Centre Plans for strength-

tion of midway cafetaria, resting and trans- . 
portation facilities and tourtsm places etc. 
Proposals to the lime of Rs. 760.681akhs for 
the development of all the eight circuits (3 
new and five existing) are underconsidera-
tion. 

The Central Government is requested 
to immediately clear the above mentioned 
proposals which are under consideration. 

[English 1 

MR.CHAIRMAN: The House stands 
adjoined for lunch break is reassemble at 
2.10p.m. 

13.10 hrs. 

The Lok Sabha then adjoumedfor lunch 
till ten minutes past Fourteen of the clock. 

The LaI< Sabha reassembiedalterLunhc 
at Seventeen minutes past Fourteen of the 
Clock. 

(SHRIMA TI MAlINI BHA IT ACHARYA-
in the Chait') 

DEMANDS FOR GRANTS (GENERAL ), 
1992-93- CONTO. 

MINISTRY OF RURAL DEVELOPMENT ; 
MINISTRY OF FOOD; MINISTRY OF 

AGRICULTURE 

AND 

MINISTRY OF CIVIL SUPPLIES AND 
PUBLlCDISTRIBUTION-CONTD. 

[English] 

SHRI BIR SINGH MAHATO (Purilia): 
Madam Chairman, I resume my discussion 
today for the problems of lac cultivators. 
There are three million lac cultivators in this 
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country. They have been exploited for a long 
time by some industrialists, middlemen, 
moneylenders and exporters. It is only cash 
crop of the lac cultivators. Most of them are 
scheduled castes and schedulad tribes. Their 
upliftmenl is proclaimed 10 be the sacred 
responsibility of the Government. 

Laccultivationgenaraliytukss places in 
West· Bengal, Bihar, Orissa, Madhya 
Pradesh, Assam and some parts 01 Hima-
chal Pradesh. India was the first count;y in 
the world in the 1950 in the producticn 01 iac. 
It produced about 85 per conI of lhe lmal 
producti'Jn 01 the world. In 1978·79, th·;) 
production of lac has declined anc it came 
down to 53 percent. Now it is just 50 per cen:. 
In the Eighth Plan, the Government cllnd:a 
assumed 'hat abo lit 21,485 metric lannes 
will be produced. It is just 50 per cent :)f the 
total production of the world. There are at 
present 194 manufacturers. But in 1950, 
there were 489 manufacfurer&. 

India is exporting lac to USA, UK and 
Germany. India's position is very bad now. 
Thailand Is competing with us and previ-
ouslY,lndia'stotalcontribulian in lacproduc-
tion was 74 percent in export of lac. For the 
benefit of the lac cultivators who are most I; 
Scheduled Castes, Scheduled Tribes and 
poor people, I suggest the hon. Minister for 
fixation of minimum support price and Lac 
Development Board should be constituted 
like Tea and Jute Development Boards. 
Plantation of host trees should be encour-
agl'ld and it should be brought under the 
social forestry scheme. The entire process-
Ing of lacfrom cultivation to export, should be 
brought under the cooperative sector. 

My next point is regarding the public 
distribution system. Prime Minister had 
admitted that the present system of public 
distribution Is urban oriented and most of the 
people from the rural do not get benefit from 
it. So, the Government has advised the 
State Governments and UT administrations 
tor opening talr prtce shops. At present, 50 
per cent 01 the foodgrains are under the 

public distribution system and are consumed 
only by five States like West Bengal, Tamil 
Nadu, Maharashtra, Kerala and Deihl. 20 
percent of the foodgrains are consumed by 
major States like UP,Bihar, Rajasthan and 
Orissa whereas 50 percent of the people live 
below the poverty lina and one-third of them 
are in the rural areas. Now, a decision has 
been taken by the Government in thfJ 13th 
Advisory Council meeting in August, 1991 
and the Chief Ministers Conference in Sep-
tember 1991 that 1700 blocks would be 
identified in 27 States and UTs for opening 
11,000 fair price shops by which 16.7 crores 
of people will be benefited. But till now, due 
to lack of effective Innovative st€'ps, nothing 
has been dona. In West Bengal, there are 
17,256 modified ralion shops by which 536 
lakhs 01 people are benefited. In llrbar. ar-
eas. 2767 !:Iatutory total shops are these by 
whIch 105.74 iakh people are benefited. But 
the question now is thallocdgrains availabil-
ity nas assumed a critical stage. Cantrai 
Government is not sending foodgrains on 
lime. The West Bengal Government gave 
several representations to the Central Gov-
ernment to bring 14 items of necessary 
consumption under the public dIstribution 
sy"tem. I request the Minister to do some· 
thing about this. 

A few days ago, a newspaper reported 
that 49 per cent impurities have been ac-
cepted by the Government. Minister should 
come forward about the actual state of af-
fairs. Now i request the hon. Minister for the 
revival of the rood lor Work Programme. 
This is a very popular programme. I also 
press upon the hon. Minister for enhancing 
the procurement system. At present the 
procurement rate is 10 to , 2 per cent. It must 
be enhanced to 25 per cent. With the availa-
bilityof about, 70 and odd million tonnes of 
foodgrains, the public distribution system 
can be run smoothly. 

lastly, I would like to know the views of 
the hon. Minister of Agriculture on the Denkal 
Draft I want to know his views because he 
says that he belongs to a framing community 
and is concerned about their welfars. Being 
a farmer, the hon. Minister of Agriculture 
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must reject the Dunkel Draft. Most of the 
farmers have already rejected it. He should 
not allow Dunkel to penetrate into our agri-
cultural sector. I say this because if the 
Dunkel proposal is accepted, there will bo 
no possibility oftheGovemment offering any 
price support to the farmers. Whiie replying 
to the debate, I request him to come forward 
with a concrete proposal regarding his views 
about the Dunkel Draft. Th.nk you. 

MR. CHAIRMAN: The hon Minister, 
Shri lanka will now intervene. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): Madam Chairman, as many as 31 
han. Membors have participated in the de· 
bate on the Demands for Grants of Agricul-
ture. V,.,ile discussing on lhese demands, 
almost all of them have given greater em· 
phasis on ecucation and research activitias 
and their extension to the fields of agricul-
ture. 

At the outset, I must thank them fortheir 
valuable suggestions and innovative ideas 
for sustainab'e growth of agriculture In our 
country. The excellent contributions of our 
agricultural scientists have been recognised 
nationalty a"d internationally also. 

SHRI ANIL 8ASU (Arambagh): Still, 
you are not providing adequate funds for 
their work. 

SHRI K.C. LENKA: For providing more 
funds lor tho research sector:' I need you 
help also. I will come to it later. 

Madam, the scientists have been work· 
ing in contemporary areas and they have 
made impressive plans and projects. They 
have made outstanding research in the labo-
ratories as also in the fields. Our Scientists 
have produced some of the finest modem 
technologies in tho world which really need 
exposure and application in the fields lorihe 
rapid transformation of the lives of our rural 
masses. 

Madam Chairman, I want to place 00-

fore this agust House some of the major 
achievements of the ICAR in the field of 
research and education. 

A large number of imprOVed crop varie-
ties have been developed and appropriate 
technology has been devtiloped for control· 
ling biotic and abiotic stresses. We have 
achieved the foodgrains production of 1 76.23 
million lonnes 74.0 million tonnes 01 rice and 
54.5 million lonnes of wheat which is an all 
the time record in production of foodgrains. 
The overall productivity of foodgrains in-
creased by 38 Kg hw:;tare. Oil seeds produc-
tion has reached about 18.5 million tonnes 
which is 1.5 miilian tonne!> higher than the 
previous year. 

SHRI ANIL BASU: We all appreciate 
what the ICAR Scientists have done but you 
may also tell us out 01 the total fund allocated 
for the research work how much has been 
spent. Out of the Budgetary support of Rs. 
190 crores oniy Rs. 15 crores have been 
spent. 

MR. CHAIRMAN: Let the Minister 
complete his speech. 

SHRI K. C.lENKA: As per Plant Genetic 
Research is concorned, India is considered 
as one of the eight important gene centres in 
the world. Germplasmcolleclion. evaluation 
and conservation are the high priority areas 
of research. 

Madam,l would iika to mention some of 
the major achievements or ICAR. Twenty 
seven new crop varieties and hybrids. -18 in 
cereais, 2 jn forage crops, 4 in pulses and 3 
in cotton have been released. In addition 33 
horticullOral crop varieties have been devei-
oped to meet the objectives of the high crop 
productivity and sustainability in crop yields 
under different agroclimatic lones. New and 
more efficient cropping systems have also 
been developed so as to enable water econ-
omy up to 30 per cent without any loss of 
production on a sustained basis. Integrated 
Watershed Development approach has 
helped to substantially increase yields of 
food, fodder and fuel from drylands. 
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Success has been achieved in develop-
ing crossbread animals, cattle strains for 
milk and sheep for wool and meat produc-
tion. An elite herd of buffaloes established at 
the Central Institute for Research on Buffalo 
yielded 2,790 Kg. of milk per lactation of 305 
days. 

New technologies have helped to in-
crease productivity of fISh ponds from 50 kg 
hectaresJyear to a spectular 1850 Kg./hec-
tares/Year and reservoirs from 20 to a record 
220 KglHectarestYear on national basis. 
New technologies for long term storage of 
milt have helped to hasten establishment of 
fish gene banks. Stock assessment of mullis-
pecies resources have led to the location of 
new fishery potential in Exclusive Economic 
Zone. 

The ICAR IS an apex body responsible 
for promoting, conducting and coordinating 
agricultural research, education and primary 
extension education. Agricultural Research 
is undertaken by ICAR through 46 Central 
institutes, 9 Project Directorates, 20 Na-
tional Research Centres established so far 
on fundamental and applied aspects of indi-
vidual crops commodities or disciplines which 
have direct relevance to agriculture, animal 
husbandry, fisheries and allied sectors. 

The Council also operates 71 multi-
location, multi-disciplinary, all-india coordi-
nated research projects all over the country. 

On important commodities and research 
areas, 27 State Agricultural Universities, 
ICAR institutes,selected public and private 
institutions are there. We have been able to 
create a very sound and best infrastructure 
of the ICAR throughout the country. It has 
become the biggest institution not only inthe 
country but in the whole of Asia with more 
than 261akh scientific Workers. It is the third 
largest in the country where scientifIC and 
technical manpower are there. 

It has been estimaied that Rs. 4,000 
crore have been spenl on development of 
science in this country smce independence, 
uptill now. At present, there are more than 

900 research and development institutions 
in the country, including, the bio-gas and 
science and technology institutions. So, this 
is about the research, infrastructures and 
achievements in the country. 

Now I will come to education. As 're-
gards education, we have to go a long way. 
Most ollhe hon. Merrbers, while discussing 
this subject, have suggested that each State 
should have one University. 

This means that all the hon. Members 
realise the importance 01 agriculture in the 
country. They aiso realise the need to en-
hance the education system and also edu-
cation regarding agriculture throughout the 
country for maximising production. Madam, 
I feel, if the agriculture education is not 
included in the curriculum or in the text-
books of schools and colleges in a smaller 
form, then it is very difficult to achieve the 
goal. I think, every individual should be trained 
and should be equipped with the knowledge 
of agriculture and they should also be 
equipped with modern technology. It should 
be done in order to see that in their day-to-
day life in the practical field, they can engage 
themselves. For better agricultural produc-
tion, it is necessary. 

As far as Universities in the States are 
concerned, in the Eighth Five Year Plan, we 
are going to do it. A proposal is under consid-
eration for establishment 01 a Central Uni-
versity in the North-Eastern State. Almost. 
all the Members are aware that North-East-
ern States have no Agricultural University. 
Most of the North-Eastern States are back-
ward so far as agricultural education is 
concerned. They are also backward in re-
gard to research and also in regard to the 
extension. 

So, it has been decided to have a Cen-
tral Agricultural University at Imphal. It will 
have seven colleges. These seven colleges 
will be located at Manipur, Sikkim, Megha-
laya, Arunachal Pradesh and so on. It will go 
a long way in educating the youths and also 
developing the agricultural sector in the North-
Eastern States. 
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SHR RAKA'1fATH DAS structure at present to take this technology to 
(KarlrnganJ): There was a proposal to set up the farmers; unless this modem technology 
an Agricultural University in Karimganj. reaches at every doorstep of the farmers, 

SHRI K.C.LENKA: I will examine that 
point. 

112 acres of land has already been 
allotted for this University. This is about 
educational target that we have to keep in 
mind to work in this direction. I have to inform 
the House about the instrastructure of the 
educational system in the country. The 
educational programmes are by and large 
being conducted through 27 Agricultural 
Universities located in various parts of the 
States. 

The four ICAR's institutes are as fol-
lows;-

(1) Indian Veterinary Research Insti-
tute; 

(2) Indian Agricultural Research Insti-
tute; 

(3) National Dairy Research Institute; 
and 

(4) Central Institute of Fishe~s 

They perform educational functions by 
offering courses for Post-Graduate Degree 
Programmes in the capacity of well recog-
nised "Deemed University" and award de-
grees. The National Academy of Agricultural 
Research Management Hyderabad, trains 
new Agricultural Research Service recruits 
in various aSpects of Project Planning, Im-
plementation Monitoring and Research 
Management. 

The third aspect of the ICAR is agricul-
tural extension. I had heard most of the 
Members while they were speaking on this 
subject; they laid emphasis mostly on exten-
Sion matters. OUr scientists have achieved a 
lot in the agriculture sector, but, uptill now, 
we have not been able to transfer this tech-
nology to the grass-root level. I can say that 
we have a very weak system, weak infra- . 

we cannot maximise production. So, we 
have to give emphasis on that subject, this is 
research extension. 

Most of the Members opine that why 
ICAR is not doing the extension work re-
search rapidly at the grass-root level. I can 
say If ICAR is given this extension respon-
sibility, the whole purpose ofthe ICAR will be 
diluted; ICAR is engaged in education and 
research; and ICAR also conducts first line 
demonstration of the modem technology not 
only to the farmers but it also gives training 
to the farmers but it also giv~s training to the 
Govemment officials, officials of the State 
Govemment and the farmers. 

Regarding first line demonstration of 
modem technology which they have 
achieved, how it can be spread to the grass-
root level? It is the responsibility of the State 
Govemment to extend their infrastructure of 
extension so that this modem technology 
can reach every doorstep of the farmer. 

Ofcourse,lCAR is having an agencyfor 
this extension in the country. 109 KVKS 
have already been established. These KVKS 
are functioning as light-houses of the mod-
em technology and there is an interaction 
between the farmers and the scientists in the 
KVKS. 

The land to lab programmes are being 
executed through the KVKS in 107 districts 
in the country. But we need more. Many hon. 
Members have demanded that the KVKs 
must be established in their constituencies. 
Hundreds and hundreds of memoranda have 
come from the hon. Members demanding 
this. That means the KVKS are discharging 
their functions well. 

So far as the transfer of technology is 
concerned, the KVKS only can take this 
technology to the farmers althe grass-roots 
level. We have not been able to start even 
one KVK in each district. We have a proposal 
'to start a minimum of one KVK in each district 
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of the country during the Eighth Five Year 
Plan. But that depends upon the availability 
of funds. 

SHRI SAIFUDDIN CHOUDHURY 
(Katwa): What Is the cost of establishing one 
KVK? 

SHRI KC. LENKA: In the first phase it 
will be Rs. 2 to 3 crores. Ultimately it will end 
up in about Rs. 15 crores of expenditure. 

SHRI AMAL DATTA (Diamond Har· 
bour): In constructing a KVK, the main ex-
penditure Is on erecting the building. If you 
can do that, in the way the farmers them-
selves live and work,lt will be good. You can 
build your KVKs in tha fashion. 

SHRI KC. LENKA: You are a very 
learned person, I know. but the building of a 
KVK means first to erect a laboratory. be-
cause the KVKs do the research In agrocll-
maticlons where much olthe crops suitable 
to the area grown. So. the first we require the 
laboratory. then equipment. Then this re-
search will go to the farmers. Of course. 
most of the technologies are being trans-
ferred direct to the farmers. The KVKs are 
required largely for the construction of bu ild-
ing and equipment. For the KVK is the an-
swer. 

SHRI AMAl DATTA: It is so only if it is 
complete. 

SHRI KC. lENKA: I want to inform the 
House about the achievements so far made 
by the ICAR so far as extension is con-
cerned. 

About 400 demonstrations covering 
most of the agroclimatic zones showed the 
increased yeild of rice. wheat. pulses and 
oil seeds two orthree times the yelld of neigh-
bouring farmers. Under the lab to land 
Programme, 20,000 adopted farm families, 
especially in areas of rainfed farming, ob-
tained the Increased prductlvity of 40 per 
cent. Krlshl Vigyan Kendras organised 9516 

training courses, benefiting 2,07,446 train-
ees. As many as 1445 trainers were also 
trained. Over26,500 Scheduled Castes and 
Scheduled Tribe farm families have been 
benefited and thereby their annual income 
has been raised from Rs. 1000 to Rs. 3000 
through projects designed for their socio-
economic upliftment. 

Besides this, there are other pro-
grammes also that have been taken up. It will 
take time if I give the details of these pro-
grammes in the House. 

So far as agricuHural engineering is 
concerned. most of the hon. Members also 
opined that most of the land holdings in the 
country are not suitable for the use of mod-
ern agricultural implements. 

A number of han. Members have dis-
cussed about land reforms. After the imple-
mentation of the land reforms in the country 
most of the land holdings are still subjected 
to further fragmentation day by day. 

AN HON MEMBER: How much land 
have you got? 

SHRI KC.LENKA: I have got only four 
acres of land. I am a small agricultural la-
bourer. I am a small farmer having four acres 
of land. 

SHRI E. AHMED (Maujen) : Compared 
to your Cabinet Minister you are a small 
farmer. 

SHRI KC. lENKA: I am telling my 
experience In the field because, I worked in 
the field ... (Interruptions) 

MR. CHAIRMAN: I request the hon. 
Minister to addresss the ettalr. 

SHRI KC. LENKA: Madam. I was tell-
ing about land reforms ... (/nt9rruptions) 

SHRI DWARAKA NATH DAS: The 
Minister has not anything about efll>loymenl 
generation .• ( Interruptions) 
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SHRI K . LENKA: I request the Hon. idea about agriculture in the country. A very 
Member to have some patience. I will come few big farmers are having tractors. Now, we 
to that point later. have to think about the conditions of the 

Madam, I was talking about lagricultural 
implements. After the land reforms, lands 
are being fragmented day by day. The small 
and marginal farmers constitute about 80 
per cent ofthe farmers in the country. And 15 
per cent of the farmers are the big farmers. 
These big farmers occupy 75 per cent of the 
land. Shrimati Indira Gandhi stressed this in 
1974. She had not kept in her mind the 
maximising of our production and she said 
that we should give land to the tillers. 

so far as Orissa is concerned, we have 
done it. And we have given ten acres of land 
to every farmer in Orissa. In Orissa you can 
recognise not even a single farmer as a big 
farmer. In India, Orissa distributed maximum 
percentage of the surplus land to the lan-
dless labourers (Interruptions) 

SHRI E. AHMED: I do not think that 
Orissa has done better when cOlTllared to 
kerala .. ( Interruptions) 

SHRI KC. LENKA: That might be. At 
that time, as the Planning Minister and after-
wards as the Revenue Minister, in the State 
of Orissa I myself had executed these 
plans ... (/nterruptions) I have done it in my 
state. I am satisfied. So far as equipment is 
concerned, we have to change our attitude. 
The big tractors would not be suitable to our 
small farmers. Still the farmers are using the 
traditional equipment forfarming. Ourscien-
tists are now engaged in discovering the 
best indigenous technology and equipment 
based on traditional methods which would 
be suitable to small lands. This is the thrust 
'lrea which we have identified in the Eighth 
Five Year Plan. We are encouraging the 
entrepreneues to manufacture equipment 
which can be placed in the suitable and 
Specific areas uncler the agroclimatic zones 
of the country. There are six agroclimatic 

. zones in the country. So, we want different 
kinds of equipment for small and marginal 
farmers. The number of tractors which has 
been utilised by the farmers will not give the 

small and marginal farmers. 

Really the landless agricultural Iabour-
ers are the real farmers. They work in the 
field. They know what to do and what is 
required forthe development of agriculture. 
The landless agricultural labourers are the 
real farmers of the country because 80 per 
cent of the rural force is engaged in 
agriculture ... ( Interruptions) 

SHRI AN IL BASU: They do not have the 
land ... ( Interruptions) 

SHRI KC. LENKA: That is the point. 
The States should give priority in distributing 
the surplus land to the landless labourers so 
thattheycan showthe result. As the State of 
Orissa had ifT4)lemented land reforms prop-
erly, the production has gone up twice there. 
It is the opinion 0\ the agricultural 
experts ... ( Interruptions) 

l Translation 1 
SHRI NITISH KUMAR (Bam): We do 

not want to ask questions connected with it. 
The subject has been included in the ninth 
scheduled but the land tribunals have not 
been constituted till date. Though the han. 
Minister is dealing with ICAR but even then 
he is not prepared to come out with a reply. 
Why? Land tribunal could not be Constituted 
even though the subject has been put in the 
ninth schedule. The Government is prepared 
to distribute surplus land as has been states 
in the House. 

(English] 

SHRI KC. LENKA: You know every-
thing because you were incharge ofthis and 
you know the details as to how to run an 
agricultural department. Sardar Vallab Bhai 
Patel told that there is no culture than Agri-
culture. We have nothing to tell about irriga-
tions, we have nothing to tell about pesti-
cides, we have nothing to tell about fertilis-
ers. 
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( Interruptions) 

MR. CHAIRMAN: Please do not inter-
rupt him again and again. 

(Interruptions) 

(Translation J 

SHRI SURYA NARAYAN YADAV 
(Saharsa): Sir, we also appreciate the diffi-
culties the hon. Minister is facing in develop-
ing agriculture in the country. That's why we 
are in favour of a son of a farmer becoming 
the Hon. Prime Minister ofthe country so that 
all the problems confronting the farming 
community could be solved. (Interruptions) 

[English J 

SHRI K.C. LENKA: The present Prime 
Minister is the son fo a Kisan. During his 
leadership, he wanted to develop agricul-
ture. He was the first Chief Minister in the 
country who implemented Land Reforms Act 
in Andhra Pradesh. So, our country is now 
fortunate to have a Prime Ministerwho is the 
son of a farmer. So, what do you want? You 
should be satisfied now and help this pro-
gramme. Fortunately, the minister of Agri-
culture is a learned and experience farmer in 
this country. 

SHRI ANIL BASU (Arambagh): There is 
a difference between a farmer and a land-
lord. (Interruptions) 

[Translation] 

SHRI SURYA NARAYAN YADAV 
(Field): The definition of a farmer is the one 
who plaughs the field himself and owns less 
than 30 acres of land. Such a farmer cannot 
be called a landlord. That is why the defini-
tion needs to be changed. (Interruptions) 

[English] 

SHRI K.C. LENKA: To me in the coun-
try, there is no landlord. When the Land 
Reforms Act has been Implemented, there 
should be no landlords. So,everybodyshould 

be farmer. There may be some land owners. 
(Interruptions). There is no landlord. We 
have taken land from them. (Interruptions). I 
am a small and marginal farmer. My senior 
colleague Shri Balram Jakhar is an experi-
enced farmer and the Prime Minister of the 
country is the son of a farmer. So, what do 
you want now? 

I am coming to the Animal Husbandry 
sector. 

Hon. Members are aware that the Diary 
Development... .. 

( Interruptions) 

MR. CHAIRMAN: There are too many 
interruptions. Please allow the Minister to 
reply. 

SHRI K.C. LENKA: In the field of agri-
culture, we achieved a lot. " I mention and 
read, it will take haH an hour. What are the 
results have we shown so far as the modern 
agricultural equipments are converned? I 
only mentioned about our objectives. These 
modern technologies so far invented are not 
suitable to the small and marginal farmers of 
the country. So, we have identified these 
areas where we have to give priority in the 
Eighth Five Year Plan to invent such equip-
ments which will be indigenous, based on 
traditional methods and will be suitable to the 
small and marginal farmers of the States. 

15_00 hr •. 

That is what I have said. But of number 
of things have been invented , number of 
equipment have come out. So. it will take 
time. 

Now I am coming to animal husbandry 
and diary sector. Hon. Members are aware 
that this animal husbandry and live stock 
sector in an execellent tool for generation of 
employment in rural areas. Most of those 
who are engaged in the agricultural field, are 
agricultural labourers and they will be bene-
fited H diary development projects can be 
taken up well in the rural areas. 
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Afterthe ration Flood, we have seen State Governments. If the State Govern-

that in hilly and backward areas, we have not ments do not send their proposals, what will 
developed well, so far as the diary develop- the Central Government do? 
ment and animal husbandry sectors are 
concerned. In most of the North-Eastern 
States also, we have not achieved a lot. So, 
this has been visualised by the Government. 
NDDB is functioning only in ten per cent 
areas of the country. where there is infra-
structure, where milk is available, NDDB, 
according to its principle, are implementing 
their schemes in those areas; The backward 
areas, the hilly areas and most of the North-
Eastern States are deprived of getting any 

. facilities from NDDB. That is why regional 
, imbalance is now found so far as the diary 

development and livestock sector in the 
country is concerned. This has been visual-
ised by the GOllemment. During the Eighth 
Five Year Plan, the Government has de-
cided to launch an Integrated Diary Develop-
ment Programme throughout the country in 
non Operation Flood areas, in hilly areas, in 
North-Eastern States and in backward ar- . 
eas. This will function as a Central scheme 
and will be implemented through State 
Govemments, and all help will be given to 
the State Governments in this regard. 

[Trans/ation 1 

SHRI DATTA MEGHE (Nagpur): They 
have not yet implemented Dairy Develop-
ment project there. Shri kurien is sitting here, 
he knows that NDDB undertakes activities 
only in those areas where infrastructure is 
existing. Why hilly areas and backward ar-
eas are being neglected? They provide funds 
to the areas where milk is already available, 
this is not diary development. Funds are 
given to Gujarat, and other States, wh y notto 
hilly areas? What has Government thought 
in this regard? Funds to the tune of crores of 
rupees are alloc:ated forttle purpose but the 
entire amount is spent on oil projects. Does 
the Government propose to take any action 
in this regard? 

[English I 

SHRI K.C.lENKA: Madam, I have said 
that the projects win be implemented by the 

This aspect of the NDDB has been 
discussed number of times by the Govern-
ment. NDDBfollows its principles. Theirprin-
ciple is to start their activities in places where 
there is infrastrwcture existing because they 
are running their business on commercial 
basis. That is why they have salectf,".l areas 
in the country where already there .:;; infra-
structure, where already milk is available. 
That is why' have said that in order to avoid 
this, the Government. during the Eighth Fiver 
Year Plan, are proposing tnis Integrated 
Dairy Development Scheme which will cater 
to the areas which are not included in the 
operation Flood .. (Interruptions) 

MR. CHAIRMAN: Please do not inter-
rupt. 

SHRI KC. lENKA: This is a Central 
Scheme. There are otherschemesalso. But 
this scheme will be a (',entrally sponsored 
scheme and the State Governments have to 
implement it. Our Schemes will be provided 
to the State Governments and it depends 
upon them how to implement them in their 
areas. 

As regards po~ltry development in the 
country, this is a sector where we can em-
ploy Scheduled Castes, Scheduled Tribes 
and poor sections of ~ople in the society. 
But for the information of the House, I may 
tell that we have the lowest per capita annu al 
consumption of eggs in the world. Our per 
capita consumption is or,ly twenty two eggs 
per year. It has been estimated that if we can 
give priority to this sector ... (lntorruptions) 

[Translation I 

SHRI GOVIND CHANDRAMUNDA 
(Keonjhar): Kindly give the information in 
regard to podu cultivation. 

lEnglish 1 
SHRII<.C. LENKA: That the Cabinet 
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Minister will be replying. He will take up this 
podu cultivation by Adivasis. 

It has been estimated that if you in-
crease the per capita. consumption by just 
one egg, 25,000 jobs will be generated in the 
country. So, kindly imagine that this dairy 
sector, this fishery sector. this animal hus-
bandry sector can provide ample opportu-
nity to the rural masses and can solve the 
unemployment problem of the rural masses. 

SHRI AMAl DATTA : Why are YOl: 
speaking like this? You are speaking like an 
ordinary Member. You are a Minister. You 
should not say that this should be done, thai 
should be done, YOll must lell us what is 
being done. 

SHRI K.C. LENKA: Please listen to me. 
We are now proposing to establish aNa· 
tional Poultry Development Board in the 
country which will look after the develop-
ment of the poultry industry in the country. I 
can tell the hon. Memberthat I am asking the 
West Bengal Govemment to please give the 
Poultry industry the status of awriculture. but 
your Minister has not replied to me up-till 
now. In order to develop poultr~ industry. 

SHRI VWAY NAVAL PATIL (Erandal): 
Sir. I will like to have one clarification. On 
various Boards- Silk Board. Coffee Board, 
etc. Members of parliament are there as 
members, but on the National Dairy Devel-
opment Board. there are no Members of 
parliament. I would like to know whether the 
Govemment is going to consider this aspect 
because it has to be controlled properly. So. 
are you going to nominate Member$ of par-
liament on that Board? 

SHRI K.C. lENKA: Sir, the hon. Mem-
ber have given a very valuabie suggestion. I 
have gone through the Act of NDDB. The 
Government will consider this proposal also. 

SHRt VWAY NAVAL PATIL: The Act 
has to be amended because there are lot of 
complaints about tnat. 

MR. CHAIRMAN: Mr. Minister. may I 
ask you how much longer are you going to 
speak? 

SHRI K.G. LENKA: I am just conclud-
ing. 

At the end, while concluding. I want to 
inform the hon. Members here that the work-
ing Group on Agricultural Research and 
Education has clearly stated that there is no 
future for Indian agriculture unless it be-
comes knowledge intensive and is oriented 
towards the generation of more income and 
skilled jobs for the rural masses. Our rur 
population is predominantly young. 

It would be difficult to attract or retair) the 
young in agncut Ire unless agriculture be-
comes intellectually stimulating and eco· 
nomically rewarding. Based on the Working 
Group's Paper, the following priorities and 
thrJst areas in respect of agricultural reo 
search, education and extension have been 
identified for the Eighth Plan: 

1. To prepare Inventory of Natural 
Resource 

2. Conservation of planned exploitation 
of germplasm 

3. EnhanCing productivity through evo-
lution of new high yeilding hybridS 

4. Development and refinement of Dry 
Farming 

5. Imptoving integrated Nutrient M~n­
agement Systems 

6. Diversification of Agriculture 

7. Research on Export Oriented Com-
modities 

8. Energy Management in Agriculture 

9. Post-harvest Technology of Hort. 
Crops. oilseed and pulses. livestock prod-
ucts 
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and Education peets? (Interruptions) 

11. Transfer 01 Technology and Infor-
matics 

12. Human Resource Development. 

I may submit that we have given priority 
for all these things during the Eighth Plan. 

Madam. several hon. Members have 
given cut motions. Shri Zainal Abedin. Shri 
J.N. Das and others have given cut motions. 

[T ranslalion 1 

Why did you give cut motion in support 
of your demand to set up krishi vigyan Ken-
dra? Now you withdraw your cut motion. 

[English] 

We have already established a Krishi 
Vigyan Kendra in the Jalpaipuri district of 
Wes: Bengal. 

( Interruptions) 

SHRI HANNAN MOlLAH (Uluberia): 
Setting up of one Krishi Vigyan Kendra in 
West Bengal will not solve the problem of 
West Bengai. 

( Interruptions) 

MR. CHAIRMAN: Not now. They can be 
raised later. 

( Interruptions) 

SHRI HANNAN MOlLAH: Just one 
question. Nearly Rs. 800 crores worth of 
betel leaves are produced in the ~ountry. 
There are mainly two demands from the 
producers of these levels. One is regarding 
the preservation of the leayes for 10"9 _r 
ptiriod and the second is about the produc-
tion of medicinal oil from these leaves. 
Research and development Is needed in 
these two issues. The earlier Minister has 
also promised in this regard. I want to know 

SHRI K.C. lENKA: Madam. the hon. 
Member is aware of the situation that most of 
the small farmers living in Orissa and West 
Bengal earn their livelihood from the cultiva-
tion of these betel leaves. We are doing our 
best to help them. We have not failed in this 
regard. The Bidhan Chandrd Krishivishwa 
Vidhalaya Kalyani has started its centres 
there. They are doing their research. 

( Interruptions) 

SHRIAMAl DAnA: Madam.twospE'-
cific issues-preservation of the leaves and 
production of medicinal-oil have been raised. 
The hon. Minister may kindly answer on 
those points. 

SHRI K.C.lENKA: I wish to submit that 
research work is going on in these aspects. 
In addition, the Bidhan Chandra Krishiv-
ishwa Vidyalaya at Kalyani has started a 
branch there. They are doing research work 
on these lines. More than Rs. 6-7 takhs of 
rupees have been given to them. 

Shri Hardhan Roy, Basu Deb Acharia. 
Shrimati Malini Bhattacharya, Ajoy Mukho-
padhyay, Sudhir Giri and others have gien 
cut motions. I would like to inform them and 
the House that an All India Coordinator 
Research Project on Betelvine is in opera-
tion since Seventh Five Year Plan. This 
project has ten centres. Bidhan Chandra 
Krishivishwa Vidyalaya, Kalyani, West Ben-
gal is one of the ten centres of the project. 
Research work on various aspects of 
Beelvine Is already in progress in this 
centre. 

Earlier, in the same State of West Ben-
gal, roving survey was conducted twice in a 
yea I" once during pre-monsoon and another 
during post-monsoon. Technique for raiSing 
healthy crop, dosage of fertilisers, cultural 
practices have been investigated. There-
fore, there Is no failure on the part of the 
Government to strengthen researches on 
8etelvine. And also t~ings like new medi-
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cines are included. So, As. 6.8 lakhs have 
been allotted for this centre. 

So, I request all the hon. Members to 
withdraw their cut motions. 

SHRI AMAL DAnA (Oiamond Har-
bour): When was this money given? 

SHRI K.C. LENKA: Already given. 

SHRI AMAL DAnA: When? 

SHRI K.C. lENKA: We have already 
given. Whether it is the Seventh Plan alloca-
tion or Eighth Plan aliocation,ldo not know. 

Like this most of the Members have 
given cut motions opining that more money 
should be given for the extension 01 KVKs. 
Of course, with this constraint of resources 
we are trying to do it is during the Eighth Five 
Year Plan, and most of the Members also 
wanted the Krishi Vigyan Kendras. Most of 
the areas have been given Krishi Vigyan 
Kendras. Now, 74 new KVKs are on the 
verge of il1l>lementation. Over and above 
that, we will give more. 

Madam, with these words I request the 
hon. Members, those who have given cut 
motions, to withdraw their cut motions. With 
these words, I conclude.(lnt8ITl1ptions) 

MR. CHAIRMAN: Shri Chandresh Patel. 
May I requestthe Members to economise on 
time because two other Ministers are to 
intervene. 

(Interroptions) 

MR. CHAIRMAN: This is just my re-
quest to everybody. 

[Translation J 

SHRI CHANORESH PATEL (Jam-
'nagar): Madam, Chairman, every Govern-
ment whether it is Congress Government, 
Janata Oal Government or any other Gov-

ernment promises to look after the interests 
ofthe farmers. Why the same thing has to be 
promised time and again? It means that 
none of the Governments have ever taken 
care of the interests of the farmers. That is 
why the same th ing has to be repeated even 
after 43-44 years of independence. On one 
side the Government promises to safeguard 
the interests of the farmers while on the other 
with draws the subsidy on fertilizers. The 
prices of pesticides, tractors and other 
machineries have incresed. But if the prices 
of wheat, rice or edible oils are increased, 
people come out on the streets to launch 
agitations and politicians also involve them-
selves with such agitations. Agriculture suffer 
heavy losses some times due to excessive 
rain and some time due to drought or scar-
city. Kutchh, Saurashtra, Rajasthan etc. are 
drought prone areas. The farmers of these 
regions look towards you not lor small sub-
sidy but for irrigation facilities. Mere availa-
bi!ity of fertilizers won't be of any use there. 
They rather demand irrigation facilities and 
wor1<. The Government provided 2 or 3 kg. 
fertilizers, SOO Mg. seeds and also pesti· 
cides to farmers, agree that these facilities 
do count but these do not provide water to 
the farmer to irrigate his land or to give him 
employment. Farmers toils hard throughout 
the day and night whereas the Government 
employees wor1< from 11 A.M. to 6 P. M., we 
also sit upto 6 P.M. but whenever we have to 
sit late, say upto 7 or 8 P.M. we feel quite 
uneasy and worried to call at our residence 
to inform thai we will be coming late. But the 
farmers wor1< from morning till night and if he 
dies due to snake bite he does not get any 
compenration. People die due to consump-
tion of Illicit liquor. In Ahmedabad and Sural 
in Gujarat some persons died due to con-
sumption of poisonous liquor and each of 
them was given Rs. 1 0-20 thousand as 
compensation. But what do the farmers get? 
They do not get even a single penny? The 
Govemment should make a provision Ihat if 
a farmer dies while wor1<ing In his field, he 
would be given As. 10,000 as compensa-
tion. " is correct that at present we have to 
pay one and a haD per cent as premium for 
crop insurance and we have been paying it 
for one and a han year. We met the hon. 
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Minister of Finance and the hon. Minister of 
Agriculture, but they are all helpless be-
cause they find H dHficult to give the money 
forthe farmers. The hon. Minister of Agricul-
ture claims that the Govemment Is taking 
Initiative forthe development of the country. 
But I regret to say that the population of the 
country Is increasing and the farmer is still 
backward. If the farmer is backward rural 
area remains backward then this will ulti-
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mately affect the country. 

Madam Chairman,l would like to submit 
that if we do not have foreign exchange, we 
should export our products. Saurashtra, 
Madhya Pradesh and Uttar Pradesh pro-
duce about 6-7 lakh tonnes of garliC. One 
year garlic is said at Rs. 15/- per bag and 
other year i1 is sold at Rs. 1500/-per bag. I do 
notthink thatthere is any such commodity in 
the world which is sold at Rs. 15/- per 50 Kg. 
at one time and at Rs. 1500/- per 50 Kg. at 
the other. This garlic should be exported 
because it is in demand in the whole world 
while here in our country it is thrown away. 
Same is true in the case of onions. There-
fore, my submission is that we shOUld under-
take to garlic export and onion, it would letch 
us foreign exchange to the tune of Rs. 1500/ 
- crores. But nobody has paid any attention 
towards this. We suggested that NAFED 
should purchase at least 12,000 tonnes of 
garUcevery year but nothing has been done 
In this regard even after the lapse of a period 
of two years. 

Madam Chairman, we live in the coastal 
region I think that more than haH of the 
country lives in the coastal regions. The land 
In the Saurashtra in Gujarat is salty, if the 
farmers get water from wells, it would further 
expand the saltiness of the land. No doubt, 
the area receives rain but the land is salty 
and sail Industry has been set up there. 
Certain norms and conditions have been laid 
down but nobody follcws them. 

Salt Is being produced In about 500-
1500 areas of land. Though lease period of 
the land has expired yat salt is being pro-
duoed there which Is Increasing saltness of 
the Janet If the area under the sea land 

Increased even by one M.M.ln a Year, there 
would have been not a single drop of water 
to drink. 

Madam Chairman, the total production 
of groudnut in Saurashtra Is 25 Iakh metric 
tonnes. As the area is drought prone the 
seeds of groundnut get destroyed. This year 
our groundnut production has been 5-5.5 
lakh metric tonnes. That Is why we talk of 
importing the groundnut tc ,neet the requll'9-
ment of the whole country. It Is in great 
demand and the Government has been lib-
eral enough to allow the mixing of mustard oil 
and cotton oil into it. But when the trader 
indulges in adulteration, he is taken to task. 
My submission Is that instead of providing 
financial assistance to the farmers Irrigation 
facilities and employment should be pro-
vided te the them Saurashtra is a drought 
prone area so majority of the farmers there 
have become poor and idle. They have to go 
to others for work due to scarcity of work. 
Therefore, small dams should beconstruded 
and production should be increased so that 
farmers as well as labourers may get work. 

In the end, I would like to say something 
in regard to crop insurance. Wherever the 
money related to crop insurance is payable 
to farmers, it should be paid at the earliest 
and agricul!ure should be given the status of 
industry. 

SHRI SURYA NARAYAN 
YADAV(Saharsa): Madam Chairman, I 
strongly oppose the Demands for Grants 
placed by the hon, Minister of Agriculture. 

Madam, in the first instance, It Is bad 
luck of agriculture that demands of aU these 
departments viz agriculture, rural develop-
ment, cooperative, animal husbandry and 
fishery have been clubbed together In one 
Ministry. We all know that the Government Is 
not concerned for the 80 per cent of our 
population who live In vDIag9S. I am not 
talking 0' this Government only. All the 
Governments, whichever have so far come 
to power , had no concem for the rural 
people. As a result, the condition of the 
vHlages continued to be WOIS8. Just now, 
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[Sh. Surya Narayan Vadav) there is no end to his exploitation. 

our hon. Minister was saying that there ar9 
a lot of difficulties due to which we are 
unable to do several things. I agree. But 
what is the lasting solution? Taxes are re-
covered from the villages. If they or the 
fanners stop paying taxes today, the eco-
nomic condition of our country will become 
very critical. The farmer is paying tax even 
after going through all these hardships, but 
even then, he bears all burdens of the soci-
ety. 

Madam, just now, one of our hon. friends 
was saying that whether it is scorching heat 
or rain, the fa:mer works in his field day and 
night. No notice is taken if he dies of cold or 
hailstorm fall. But if a person dies in an 
accident in a city or is killed by a terrorist, the 
Government provides a compensation of 
Rs. 3 to Rs. 4 lakhs. What is this? Do you 
want that the farmers should organise them-
selves? Shri Balram Jakhar is an experi-
enced person. God knows what will happen 
to this country when the farmers organise 
themselves. 

Madam, the farmer of this country is 
eager to form his organisation today so that 
he can raise his voice through it. We the 
members, Officers and the people living in . 
air-conditioned palatial houses like the fra-
grance of rose and perfumes, but for the 
fanner, the best fragrance is the fragrance of 
soli, which comes out of the hot earth after a 
little rain. Have you ever given it a serious 
thought. 'don' want to blame the experts. 
But whom should I blame for the absence of 
any provision in the Budget for the farmers, 
which will be presented by Shri Manmohan 
Singh and if1l)lemented by Shli Balram 
Jakhar. 

That is why, I said that untO a farmer's 
son is elected to the post of Prime Minister or 
President, no provision will be there for the 
fanners in the budget of this country. I have 
the experience of the last 50 years. The 
Britlshers had come to exploit this country 
and their biggest victim was the rural publlc. 
We are Independent today, but even then 

I am not saying that there is no develop-
ment in the field of agriculture, but there is 
only 25 per cent development. Only a 25 per 
cent allocation has been made in the Budget 
for the farmers and the rest 75 per cent 
allocation has been kept for others. This 
allocation should be increased. 

We should not follow the examples of 
America, Japan and Russia in our country. 
There is no need to compete with them, 
because their circumstances are different. 
There is no need to cite their examples. 
There should be at least a 50 per cent 
allocation in the Budget for the farmers so 
that different surveys regarding farmers can 
be conducted and something can be done 
for their weHare. When a 50 per cent alloca-
tion will made forthe farmers, it will certainly 
'strengthen them. 

Wheat is produced on a large Scale in 
the entire country, but the Government has 
only got Rabi Crops developed till now. I 
agree that the Government has contributed 
a lot in it, but nothing was done for Kharlf 
Crops. The Government has given 10 per 
cent priority to those farmers who cultivate 
Rabi Crops. We would have to look to 
America and Russia, If wheat was not pro-
duced by our farmers in our villages today. 
The credit of if1l)roving the situation goes to 
the farmers. They were given some kno .... 1-
edge about how to cultivate scientifically and 
they made us self-reliant In foodgralns. Not 
only this, they improved the situation to such 
an extent that out country can export 
foodgralns now. When the situtation has 
improved to such an extent, why there was 
import of wheat. It was done, because the 
Government does not want that the cost of 
foodgrain or wheat should increase, but the 
prices of other Items should Increase. This is 
an Injustice and the farmers wID not tolerate 
this double standard. 

15.34 hrs. 

[RAO RAM SINGH In the ChaN-) 
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Therefore. I would like to request the 
hon. Minister to put an end to this double 
standard. Thefarmersofthls country should 
be given the price of wheat at the same rate 
at which wheat is being imported. A bag of 
fertilizer costs Rs. 200. After producing wheat 
In one acre of land. only the cost of husk 
remains with the farmer. The Government 
can work it out with the help of its auditors 
and scientists. If a farmer produces wheat or 
paddy in one acre of land, o'nly the cost of 
husk remins with him, as he has to pay back 
his loan or debts after selling the wheat and 
the paddy. 

Therefore, I would request you to con-
sider the entire situation seriously. You go 
through the books andsaythata33 percent 
or 20 per cent allocation has been made in 
the Budget or there has been a deficit of 30 
percent. But percentage is meaningless for 
the farmers ofthis country. The Government 
should prepare a developed infrastructure 
for agricunure in the villages and should 
provide high quality seeds to the farmers. 
The State Govemments are also at fault in 
providing seeds to the farmers. When the 
centre supplies seeds late by 5 days, the 
State Govemments take 10 days more in 
supplying them to the farmers. In this way, 
the seeds reach the farmers late by 15 days. 
Then it is said that it is late variety. The seeds 
which should have reached him in April, 
reaches late. Due to this the crops become 
lat and there is less yelld . This results in a 
loss forthe farmer. Therefore.lwould liketo 
suggest that the fertilizers and seeds, which 
will be given to the farmers, should be sent to 
the godowns of the State Governments in 
time. 

. I would like to tell the hon. Minister that 
large scale adunration is going on in fertiliz-
ers. Maximum adunration is done In the 
black type of fertilizer called D.AP. and that 
adulterated fertilizer Is supplied to the farm-
ers. n is necessary to pay attention to it. 

Mr. Chairman, Sir. Whim we go to our 
constituencies. we find that thtlre are no 
roads In the villages, leave alone roade. 
there Is not even a single culvert sothat the 

farmer can move from one place to the other 
easily. He says that at least a culvert should 
be constructed for him. This is the situation, 
large figures are shown here regarding the 
construction of roads. 

Similarly, there is the Jawahar Rozgar 
Yojana, under which Rs. 5 lakhs to As .. 6 
lakhs are given to a block. But when near 
about one and half lakh or two lakh people 
live a block, how to distribute this merge 
amount. Although this scheme Is good that 
funds will be provided to the Gram Pan-
chayats and they wUl decide the construc-
tion of roads. but according to the funds 
provided by the Centre, only an amount of 
Rs. SO,OOO reaches a Gram Panchayat. 

MR. CHAIRMAN: Surya Narayan Jr. 
please conclude. I am giving you time as 
agreed to by your party whip. That time 
cannot be increased. Nothing can be done in 
this regard. 

SHAI SURYA NARAYAN Y ADAV: lithe 
Panchayat builds a school, the cost is esti-
mated at Rs. 3 lakhs and for one kilometre 
of 'Kuchcha' road. the cost is estimated at 
Rs. 1.5 lakhs. In this way, Rs. 50,000 is 
chicken feed. You make all claims in the 
House that you have brought about all round 
development in the villages. but nothing of 
that sort has taken place in the villages. 

Mr. Chairman, Sir, I would also like to 
make a submission regarding the houses 
provided in the Harijan colonies by the 
Government It is indeed ridiculous. It is 
known to one and all whether he be an 
Engineer, an expert or any hon. Member 
that it is not possible to build a house with 
fourteen or fifteen thousands rupees. N0-
body can build a house with this meagre 
amount However, the Government ~bulJt 
such houses to which not a single Harljan 
has shifted. Such houses have been built 
borth in Delhi and in the villages. They are of 
inferior quality. In the vOlages, the people 
themselves tell the Government officials to 
pocket the entire amount and give them a 
receipt in return. They say it very frankly. II at 
all, the Govemment is serious about prOvid-
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Ing them with homes, then let It be a unit with 
a room along with a kitchen, a toilet and a 
bathroom, which would cost about Rs. 
60,000. The houses that the Govemment 
provided earlier, were washed away during 
the rains. No Harijan or Adlvasl had shifted 
to those houses. 

Mr. Chairman, Sir, you arecontinuously 
ringing the bell. You are also a farmer, who 
wishes to alleviate the problems of the farm-
ers. I would like to make some suggestions. 
First of aD, agriculture should be granted the 
status of an industry. 

The price of produce should be deter-
mined on the basis of the expenditure in-
curred on it. Granting of i.,dustry status wUl 
Irrvnensly benefit agriculture. Today, the 
number of unemployed people runs into 
crores and not in Iakhs and this factor is 
responsible to a great extentforthe Increase 
in the incidents of theft, dacoity, kidnappings 
etc. It is said that an erfl)ty mind is a devil's 
workshop and these incidents of crime are 
reflective this. H agriculture is given the status 
of an Industry, the children of the farmers 
won't migrate to the cities In search of jobs. 
They will cultivate their one ortwo big has in 
better way and won't run from pillar to post in 
search of employment and thus the problem 
of unemployment wW die a natural death. 
Therefore, the Government should give a 
serious thought to It and study its implica· 
tIons.1 can understand yourcolll>ulsion and 
that Is why I demanded that a farmer should 
be made the Prime Minister so that he can 
take his own decision. 

WIth these words, I conclude. 

[£ng6sh 1 
MR. CHAIRMAN: Prof. Ummareddy 

Venkateswarlu, to speak now. Kindly restrict 
your speech to ten minutes. 

PROF UMMAREDDY VENKA TES-
WARLU (TenaIQ: Mr. Chairman, Sir, I will try 
to brief as far as possible. 

I will confine my speech to certain saR-
ent features and this Is more In the way of 
suggestions. 

MR. CHAIRMAN: Can you please speak 
In the mike, so that the Reporters can hear 
you properly. 

PROF UMMAREDDY VENKATES-
WARLU: This is more in the shape of certain 
suggestions to be taken by the Government, 
particularly at this junc1ure where we have 
got an aprehension that the country Is self-
sufficient orvery comfortable In food produc-
tion. And the country cannot be col1l>iacent 
Qver the present slate of affairs. 

I have got certain figures to show as 
what treatment has been given to agricul-
ture. It Is getting deteriorated from time to 
time and from plan to plan. Except in the 
First Five Year Plan where 34.5 per cent of 
the total Budget allocations were given to 
agriculture and its allied subjects like the 
irrigation, flood control etc, In the Second 
Plan it was reduced to 25.5 per cent; in the 
third Plan, it was 21.7 percent; in the Annual 
Plans between 1966-69,1t was 22 per cent; 
in the Fourth Plan, it was 23.9 percent; in the 
Fifth Plan, it was 21.9 per cent; in the Sixth 
Plan, it was 25.5 per cent; in the Seventh 
Plan,lt was 21.8 percent; In the Annual Plan 
for 1990-91, It was 20.3 per cent and In the 
present Annual Plan,lt is around 20 per cent 

This Is the treatment that Is being given 
to agriculture and its allied sectors. And we 
have been harping upon that the agriculture 
production should be stepped up and also 
the teeming millions are to be fed with. We 
have just now heard the comments that have 
been made by our hon. Minister Shrl Lenka, 
who has been paying very good sentiments 
against the scientists available In our coun-
try and also about their competency. 

Being one of the agricultural scientists 
I have myseH worked for about 27 years in 

. the agriculture universities. I really take pride 
that we have got the very best and colT98-
tent scientists in ourcountrywhenco~ 
to several other countries. The pnly. thing 
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that is lacking here is that the scientists do ment is there, it is getting nullified in the 
not have any autonomous powers. I have teeming millions and in the population growth. 
been seeing in several universities and insti-
tutes that even to get a few rupees sanc-
tionedthey will have to approach and walt for 
months together thereby most of the proj-
ects get delayed and the expec1ed technol-
ogy is not being generated. 

In previous year the present Govern-
ment has taken certain measures on the 
economic front. It proved as indicated by the 
Kay Indicators of Growth Performance of 
1991 -92 that besides the GNP and GOP 
which have fallen down to 2.5' per cent in 
1991-92 when compared to 6.1 per cent in 
1989-90 and 5.8 percent in 1990-91 for GNP 
and 6.0 percent in 1989-~0 and 5.& percent 
in 1990-91 for GNP the growth performance 
of agricultural products has also been re-
duced to zero. The foodgrain production 
shows a much more dismal figure. It has 
been reduced to-1.5 per cent. Even the 
industrial products stand at-0.8 per cent. 
This has resulted in heavy reduction of per 
capita foodgrains availability also in the 
country. 

Right from the beginning I have been 
mentioning that we are not that comfortable 
in agricultural production. Even In the previ-
ous years of 1990-91 and 1991-92 the agri-
cultural production has been much more 
dwindled. The latest production is hardly 170 
million tonnes as against an estimated target 
of 182.5 million tonnes. 

The per capita foodgrain availability is 
very much alarming. We have to look back 
right from 1951. In 1951 the per capita 
foodgrain availability in this country per day 
was 394.9 grams. In 1961 it had been in-
creased to 468.7 grams per day. Right from 
1961 to 1991 the per capita availability of 
foodgraln in this country has almost been 
stagnant. In 1970 it was 45Sgrams per day, 
in 1980 It was 410.4 grams per day, in 1990 

.It was 474 grams per day and in 1992 this 
has further been reduced to 465 grams per 
day per head. This is where we have been 
standing as far as the per capita availability 
offoodgraln Is concerned. Whatever achieve-

As and when there is an adverse cli-
maticconditlon, we have been attributing the 
reduction In the foodgrain production to ad-
verse climatic condition. I can accept that 
reduction will be due to adverse climatic 
conditions; but besides adverse climatic 
conditions the Government also has got 
certain impact in production of foodgrain. 
This country cannot afford to be complacent 
over the present position. The buffer stocks 
also are getting dwindled and are likely to 
reach alarming levels shortly. The food prices 
are sky-rocketing. This disappointing trend 
cannot always be attributed to adverse 
climatic conditions. The Government poli-
cies in successive years are also respon-
sible. 

This is mainly due to the decreased plan 
allocations to agricultural and allied subjects 
in successive Plan periods; non-formulation 
of National Agricultural Policy even after 45 
years of independence; present defective 
fertiliser policy; increased power tariff in 
agriculture; non-availability of adequate 
quantities of foundation, hybrid and im-
proved seed; defective implementation of 
fertiliser and pesticide control orders, lack of 
encouragement to agricuHural SCientists to 
generate more and mora technology; inade-
quate and untimely supply of institutional 
credit, heavy transmission losses in transfer 
of technology from laboratory to land, non-
availability of low cost agricuHural tools, 
implements and machinery particularly which 
are suitable for small and marginal farms; 
non-remunerative agricultural priceS and the 
dwindling cost benefit ratios in agriculture 
non-availability of suitable technology in dry 
land farming; defective comprehensive crop 
insurance scheme and its non-coverage of 
this to aU the crops and non-sophistication of 
cyclone and weather forecast infrastructure. 

These are some of the issues wh ich can 
be engineered and mottored by the policies 
of the Government. The condition of the soil 
is not only that It is thirsty but It is also hungry. 
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Even the fertiliser consumption is getting 
increasedfromtimetotime. With the recent 
fertitiserpolicy ofthis Govemment, the growth 
rate in fertiliser consumption has also tre-
mendously decreased. I will just substanti-
ate my statement. As far as the nutrient 
consumption in the country is concerned, 
the position is like this. In 195O-S1, 0.691akh 
tonnes have been consumed. In 1960-61, 
2.92 lakh lonnes have been consumed, 
thereby there was a growth rate :>f 32.3 per 
cent. In 1970-71, 21.77 lakh tonnes have 
been consumed and there was an increased 
growth rate of 64.S per cent. In 1980-81, 
55. 161akh tonnes have been consumed and 
the growth rate was lS.4 per cent. In 1990-
91, 12S. 761akh tonnes have been consumed 
and the growth rate was 12.8 per cent. As 
against this background, during the last year, 
with the fertiliser policy of hike in price by-30 
per cent adopted, 1351akh tennes only has 
been consumed and the growth rate was 
hardly 7.3 per cent. . 

This is how the consumption of fertiliser 
has gone down very much particularly dur-
ing the last year. Major set back it growth 
rate is there, only during 1991-92 owing to 
the Subsidy withdrawal policy that has been 
adopted with regard to fertiliser. I can u ndeT . 
stand that subsidies are bound to be cut 
down but should be in a gradual phase. As 
far as the subsidy is concerned, even the 
scientists advised differently. I will quote 
only one or two aspects of what a scientist 
says: 

"Fertiliser subsidy is a common 
feature in most developing coun-
tries. It is justified on the ground 
that it makes fertiliser available to 
farmers at prices they can afford 
and thus seeks to ensure self-suf-
ficiency in foodgrains production. 
The fertiliser subsidy is thus an 
unavoidable outcome of pursuing 
the basic goal of self-sufficiency in 
foodgrains production based on 
increase in fertiliser use supported 
in tum, by low price of fertilisers to 

the farmer and increased avai:abil-
ity from domestic production.· 

I will the quote again what Mr. Gupta 
says: 

"The adoption of this recommen-
oation aims at preventing an in-
crease in the quantum of subsidy 
without adversely affecting the 
healthy growth of the Industry.· 

[ Translation] 

SHRI DILEEP BHAI SANGHANI 
(Amreli): There is lack of quorum in the 
House. 

[English] 

MR. CHAIRMAN: There is lack of quo-
rum in the House. The belt is being rung. 

Now quorum is there. Please wind up, 
Prof. Unmarreddy Venkateswarlu. 

SHRI UMMAREDDY VENKATES-
W~RLU: Sir, the fertiliser is relatlvelycheaper 
in several other cou ntries when compared to 
our country. This can be compared in terms 
of the foodgrains required to purchase one 
unit of nutrient, particularly nitrogen. In 
Philippines, the paddy that is required to 
purchase one kilogram of nitrogen is 2.25 
kgs, In Pakistan, it is only 1.97 kgs; in Japan, 
0.34 kg, but in India, it is 3.19 kgs. In Korea, 
it is 0.16kgsand in France, it is only 1.82kgs. 

When compared to all these countries, 
the foodgrain requirement to purchase on 
unit of fertiliser nutrient 'N', in India is very 
costly. Even the fertiliser consumption per 
hectare in India is the lowest when com-
pared to some of the Asian countries. The 
consumption of all the nutrients put together 
is Bangladesh 93.2 kg; India 64.1; Israel 
181; Japan 367.1; Korea 397.4; Korean 
Republic 407.8; and Pakistan 71.7 kgs per 
hectare. SO,lndia almost records lowe~t per 
hectare consumption as far as fertiliser 
consumption is concerned. h is proved 
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beyond doubt that the presenf fertiliser pol- 16.00 hrs 
icy of the Government is proving futile. It is 
going to be counter-productlve. Hence, I 
suggest that the total subsidy, which has 
been lifted earlier, should be I'8Stored. The 
farmers should be aided in the Interest of the 
nation. 

Though I have got several other issues 
to space I would like to say that the Fertiliser 
Control Order, 1957 and also the Insecti-
cides Act of 1958 have almost become re-
dundant and nowhere these are being im-
plemented. 

You have been receiving several"fig-
ures saying that they collected so many 
samples and sent them for laboratory analy-
sis. None of these figul'8S are correct. So, 
this. Even in Andhra Pradesh itseH, the 
circulation of spurious pesticides and fertilis-
ers is no a very high scale that it is to be 
prevented. 

Particular1y aboutthe agricultural prices, 
these prices are to be announced quite ahead 
of the season. You have to take into consid-
eration the several aspects of cost compo-
nents, the paid out cost and overhead cost. 
While considering the inputed cost, family 
labour should also be computed at the rate of 
actual wage or minimum wage, whichever Is 
higher. The managerial cost should be taken 
at 15 per cent of the total cost. Risk and 
uncertainty element should also be taken at 
5 per cent of the total cost. 

With regard to the crop insurance, the 
Prime Minister had recently announced that 
a new co~nslve crop insurance 
scheme is going to be announced. So far, 
nothing has been done. While taking into 
consideration the crop Insurance, even If the 
crop Is harvested, as long as it Is there in the 
filed, the insurance should cover it. The 
vHlage should be taken as a unit. 

FinaHy, I would Ike to say that I oppose 
the demande for grants that have been pre-
sented and I thank the chain forthe opportu-
nltyglven. 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI): Mr. Chalrman,llistened with great 
attention the speeches of the hon. Members. 
I want to be as brief as possible. As you 
know, Sir, the primary responsibility for the 
Food Ministry is the management of the food 
economy and undoubtedly, it Is a challeng-
ing responsibility for a country like India with 
a population of 844 millions and to ensure 
food supply from Kashmir to Kanyakumari 
and to far-flung areas like Leh, Nagaland 
and Mizoram. It has also to be appreciated 
that we procure only 15 to 20 per cent of the 
total production of the country. So, our effort 
is only supplementary and the central pool 
stOCks depen9 on the cooperation of the 
State Govemments also .. As you know, our 
procurement is mainiy confined to a few 
States like Punjab and Haryana, Andhra 
Pradesh and western UP" These are the 
main concentrating States where from we 
get the maximum procurement. I will try my 
level best to involve allfhe States to procure 
more and more. Otherwise, it would be diffi-
cult for us to sustain or to increase the 
allocation. Inspite of the constraints, you will 
be happy to know that last year. we have 
made allocatione were more by four million 
tonnes of foodgralns. about two million ton-
nes of rice and about two million tonnes of 
wheat. This is all insplte of the fact that last 
year procurement was three million tonnes 
less. Our responsibility is also to see to the 
interests of the farmers so that they get the 
support price and farmers are not forced to 
sell at distress price. Keeping in view this 
policy, we continue to procure whatever 
quantity the farmers offer us at the support 
price. In the meantime, as you know, we 
have increased the support price of paddy 
and very recently, we have increased-·to 
support price of wheat also from As. 225 to 
As. 250. I made an announcement yester-
day. 

MR. CHAIRMAN: Is it from Rs. 225 to 
Rs. 250 or from Rs. 250 to Rs. 275? 

SHRI TARUN GOGOI: As. 25 is the 
bonus. Support priCe Is increased from As. 
225 to Rs. 250 and wwe have declared a 
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bonus also. Whoever supplies to the central 
pool will get this bonus of As. 25 per quintal. 
Commission on Agricultural Costs and PrIces 
go into the costs and other details and on the 
basis of their recommendations. we fix the 
support price so that farmers are not com-
pelled to sell at a distress price. This is not 
the market price aiso. 

SHRI SRIKANTA JENA (Cuttack): 
Support price Itself Is the distress price. 

SHRI TARUN GOGOI: How can I say it 
as a distress price? Farmers are volunteer-
ing. It is not a compulsory one. We buy 
whatever they offer us. It is not that we can 
compel the farmers to sell at the support 
price. "the market price is higher. they are 
free to go ad sell at the ~rket price. The 
responsibility of the Govemment is aiso to 
see that the consumers are getting it at a 
reasonable price, Though the economic 
cost is more, we supply it at a lower rate to 
the consumers. And the Prime Minister 
made it clear and reiterated that tood sub-
sidy will continue lnspite of what others may 
say. On the other hand, Prime Minister has 
given more stress for providing subsidized 
food to the tribal and other areas including 
vulnerable sections of the people. My friend 
Shri Kamaluddln will deal with that subject. 

One hon. Marmer has mentioned about 
the poor quality of the foodgrains distributed 
through the P.D.S. We do receive com-
plaints occasionally but the complaints are 
really very few . We allot the foodgrains to the 
State Govemments. The State Govern-
ments have every right to Inspect the 
godowns and satisfy themselves about the 
quality 01 the l00dgralns. "they are not 
satisfied they have every right to reject the 
10odgrains. 

. Now, I come to the aspect of import and 
export of foodgrains. As you know, Govem-
ment has decided In the month of January to 
'~rt 100dgrains because at that time a 
'SIuatlon arose when the stock position had 

gone down. As on 1st January. the stock was 
52 lakh tonnes while the buffer stock norm 
was n lakh tonnes. This was one of the 
reasons why we took the decision to import 
wheat. As far as export of wheat is con-
cemed, on 17 August 1990, it was decided to 
export about 10 lakh tonnes of wheat, out 01 
which two lakh tonnes were exported. On 11 
AprIl 1991, It was decided to allocate 10 lakh 
tonnes of wheat for export. In the month of 
June when we found that the procurement 
had gone down, we reduced it from 10 lakh 
tonnes to eight lakh tonnes In the month of 
September. In the meantime we increased 
the allocation to the P.D.S. by more than two 
million tonnes. Had we not increased the. 
allocation to the P.D.S. by another two mil-
lion tonne$, prices would have gone up by 
there would not have been any need to go in 
for Import of wheat. This is the reason why 
we decided to import. As regards exports, 
we exported 6. n lakh tonnes of wheat and 
earned about Rs. 179 crore worth of foreign 
exchange. 

As tar as import is concerned, we called 
tor tenders and 25 parties have submitted 
the tenders. In view of the fact that the 
international price is higher and aiso in view 
of the fact that the new crop is coming to the 
market, we deferred the decision to import, 
though we have kept the option open. As a 
measure of food-security, whenever we feel 
the need for it, we will go in for import of 
wheat. 

Shrl Nltish Kumar has raised the matter 
of impurities in foodgrants. I may clarify that 
this is a wrong appreciation of the technical 
specifications ... (Interruptions) 

SHRI AMAl DA ITA: Why is the pro-
curement price increased all of a sudden by 
way of bonus? It should have been in-
creased much ear1ier. The Fel's finding Is 
that if you do not offer at least Rs. 280, you 
wID not get the foodgrains. That is why you 
announced the bonus. When the procure-
ment season has started, you fixed the price 
at As. 250. And now, only yesterday, you 
have decided to give another Rs. 25 as 
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bonus. What is the raascin for 1his change SI-H T~ GOGOI: But they are 
in policy in the course of just 15 days? You . opposing that also. 
should not go on changing illike that 

SHRITARUNGOGOI: Ate you or your 
party not willing to give anatherRs. 25 to the 
lamas? AN you opposadlo this incraase? 

SHRI AMAl... DATTA: We are not OfT 
posing it Thera should be consistentty one 
policy and I shoukt be realistic. 

MR. CHAIWAN: The Minister is reply-
ing. Please dI- not interrupL 

I SHRtAMALDATTA: It isonlytodepriwt 
ithe smaI lamas of this benati of As. 25. 

SHRI TARUN GOGOl: That is not cor-
rect. Only smaI farmers sell between April 
and May andthis inI:erItMt is meanlforthem 
only. The big farmars hoaId the grain and 
sea much aatar. 

SHRI AMAl... DATTA: Why was it not 
doneearlier? Heshouldg;.,eadearanswer. 

MR.. CHAIRMAN: He has aIraady said 
thal he has exanined the situation and he 
thought iI fl to announce As. 25 more as a 
bonus.. 

SHRI AMAl DATTA: ts that an answer 
Sir? 

IotR. CHAIDAAN : Can you not change 
,... policy according 10 the situation? Thera 
• no grotmd in your atgUmHIl. Please 51 
down. 

SHRI AMAL. DATTA: I am saying. thai 
was known. The $0 caIed situation was 
known before. !hat is what I am saying. 
Whiespeaking on the Budget I myself saieL 

SHRIRL BHATIA : Punjab has agreed 
D giwt one nan tomes of WhNL 

SHRI AMAL DATTA: They wi! not be 
able to procur81hal 

MR. CHAIRUAN: Mr. Minister.ldo nat 
think lwouldbequllaconacttosaythatthey 
ara opposing it tis point is !hat it should be 
announced earlier ralherthan announcing it 
hef8 now. I think we should welcome I. 

(~) 

SHRI TARUNGOGOI: About the impu-
rIias. I would like to say that they are within 
the limb of the provisions of the Preverfion 
of Food AduIleraIion kJ. and they are c0m-
parable with oIhercountriasaiso. These are 
alnat ......... thesearawrongappacia-
tion of the 18Chl1i;a1lles. Olhenrise. • 
anybodr vioIaII8s the provisions of Food 
Aduleralion Act. •. 

SHRI NIT1SH KlAIAR: Mr. Chairman, 
Sir. Has the Gcwarnrnanl get exarrined the 
r8pOIts appearing in the newspapers about 
49percent~? Thenthentaremany 
other factors involVed in • like 10Iaign ate-
maca. c:oku, moisUecxDenlad*- Have 
yougetthase ..... I8d. •. (~_ 

5tH TARUN GOGOI: Yas. I haw 
8XiIIiill.ad it These .. aI ...,.._ and 
they arefoundinwrilii .. liywilhtheslandard 
of the provisions of the PnwenIion 01 Food 
AduII8ndion Act. 

SHRI SYED MASUDAl.. HOSSAIN 
(UursNdabad): What is the pennissi)Ie .... 

MR.. ~ Kindly do not inter-
rupt him. This Isbecomirlg toohquenl SIvi 
ArnaI Dalla 1& a senior t.tamber. thai is why 
I allowed him. Kindly do notlntamJpt him. 

(~) 
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nalsWttocrosslallbal ............... (&9IsIJJ 
AddnIss 1he House 1hraugh" a.air .... 
kindlfdo not irdarrupL Shri AmaI UaIta is a SHRI TARUN GOGOI: I wil supply you 
senior UentJer of 1he Hause 1haI is why I a c:apy of 1he Older also. 
aIIow8dhim. ou...isa,,"' .. anumbar 
ofodaUel.ibelswbo ... lDspaak. n.y MFlCHAlRMAN:Arayoumveringthat 
wiI be dani8d of1he CJIIPOfIUIIIYof spaaIdiIllg ......, paint also? 
I too nuch limB is 1aan ..., in inIarrupIions 
ofllis nahn. 

SHRI SYED UASUW. ItOSSAW : 
Through you IMXIIdlikelDma.whiIt is1he 
peiillisslJle Iinil of for8ign II i I riaIs.._. 

IIR CHAIDIAN:Ttae isnoprowision 
loask .. llisunlass .... isapainlofOldar. 
The Minister has to WI'iflIalB his inIarwn-
lion. 

SHRI TARUN GOGOI: AbouI1he stor-
age capacIy, Ihe FCI has got 20.33 Iakh 
tonne.... 

(~ 

MR. ctWRMAN: No. inIamIpIiDns" 

SHRI TARUN GOGO!: I have already 
awaradthequaslion of i.,.,urity. (1ntBmJp-
Iiians) 

SHRI TARUN GOGOJ: These are aD 
pennisstie limits under the Prevention ~1 
Food MIIaration Ad. • ~ 

MR.. CHAIRMAN: Mr. MinislBr, I thin\( 
1he poinlthat has been raised appears to be 
vary valid that I 49 per cant is pet'I'11issIlIe 
Iinil.I does appear to be a bI on the higher 
side. 

(~) 

an. I is 18 per cent 

be I8COIdad. UR. CHAIRMAN: II what they are point· 
ing out is a fact, then what is your raaction? 

(T~ 
':.';.,,- " 
~ NIllSHt<lJMIIR: • is indeed a SHRI RAGHUNANDAM LAl.. BHATIA 
very bad' ...... as ~_ ." lie boll. (Andsar): Sir, • is a confusion. • is ~ 
MinisIiar~~"1 ........ ......,.lisamxtul8. AmixtUl8ofbarte~ 
that.eft. ..................... .-- glainandmoistul8 also. 
nj He Werailadllis ............ _ -
1hehon..lli'-llrr"ss, I 1I_""'''''''is .. 
peiilisslJlelmi.. has ............. is .... 
SI ............... sIIDuId ........ dari-
ficaIiDn. Today" han.. ...... is ..... lo 
18p1y. bill J'OU liii0.-.... I - ill RIpIIIs 

SHRI TARUN GOGOI: Take for ex· 
.... moislura to the tune of 18 percenl, ~ 
isnatin1JudY. smIarty. takB1he~o1 
10.-caII taIey and athergnms. These 
.. not iqJurIies. Acc:oIdiIlg to 1he paper, ................ .. natgiwen PftIf*"CDIMnIgItbf" __ 

~'So" paaperc:lldicaliun ..... 
..... rgiwesshould .. giwen .... pubIcI.y IIR.. CHAHIAN: My way of '**Ing iii 
1biaughadwadisen_1IIs. (............,__ . Ibis. l~inaway •• theI8ls50.-cpI1 
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Of.barley. then also •• does not appearlo be '" sugar. We have lIOII gal an insaaIIad 
an~. capidy or abcM 1 IaIdI tonne though 1ha 

Iicansad capKIy is 170 1a1d11onnes.. We 
SHRiTAAUNGOGOI:Yes.Sir.ltisnot havegalabaul.o105sugarfactoriesaWlough 

fan irl1JUrilY. 1he Iansed facbils ant 507 IaIdI tannes.. 

MR CHAIRMAN: I it is not an in1JU1Iy. 
then wi! you call it as an aduleralion? 

SHRI RAGHUNAN>AN L.AL BHATIA: 
Barley is also a food item. Wheal is also a 
lood iem. Then. how can you say that I is 
impuriy? I am surprised to hear this. Sir. 
what kind of discussion is going on in this 
House? 

SHRI TARUN GOGOI: H such is 1ha 
fCIS8. even then. ~ is not an impuriy. ( .... -
TlJfUJns) 

MR. CfWRMAN: I would request 1ha 
Govemmentthat if this is thefact,1ha rnaaer 
may be examined and suitable reply be 
given. 

(tJtenupfioos) 

-
MR CHAIRMAN: NornominlernJfDJns. 

SHRITARUNGOGOI: Now.lwllcomt 
to storage. The Working Group has gone 
into it and according to them, it wi! be sdIi-
ciant I storage capacIy worth 23 riIion 
tonnes is there by the end of 1994-95. 

. In 1ha meantime. we have gal mDl81iaJ 
23 miIion tonnes. F.C.l has got 20.53 
mHon tonnes. ewc has got 7.76 ,.... 
tonnes. SWC. has got 9.59 niIion tomas.. 
But •• isafactthat in the rural _thereant 
shortage ofstoragecapacilies Besidesthal 
Fel. ewc and SWC have also got theirown 
storage capacities. Particularly in the rural 
aeas - taluks and blocks - the UinisIry of 
Agriculul8 and Cooperation and the Minis-

I ·tryofRurai OII\eIcJpmem have ... scIanas. 

Now. I wiI comt to sugar. We ant aI 
inler8SIedtoknowaboutsugar. Thecaenry 
is 8IiI wry forIunaae enough to ... tap in 
production of sugar In 1he warId. Last,.... 
we had produced about 120.40 1aIdI___ . 

IIR. CHAIWAN: We ant the top pro-
ducaIs in 1ha wodd.. 

5tH TARUN GOGOI: Yes. We ant 
nurrta ... nDIr. We have aIraady aIJo... 
caIad last ,...S,611a1d1 tomes of sugarfor 
8IpOIL ....,. 'lit _have axporIad abcM 
4.831a1d1 tames.. We have earned fcnign 
exchange worth abouI Rs. 338 aura. This 
,... also. I have aII8ady allocated 2.51akh 
tonnesofsugarforexport. The international 
maIIIraIprica alsugarisslll higher. We have 
to .....,. our quality atrteI see that the cost 
'" pruducIian is a c:on.,etiIiva a.. If. is 
..... _ can go in a big way for exports. 
l1a8 is a gIaaI possI"" for expansion of 
sugar iIDIsIries in the country. SIll, there 
ant abcM 689 '4lPi aions for Iicance ant 
....... We .... aIraady l8Wialllll8d the 
whale laIasingpality ..... theguidelnes 
.... beatannouncacL lwasannounced in 
the II'IJIIIh of NcMJntJer. But, in the mean-
tina. _hadgiNn in1MJrIanca to expansion 
aI sugar .... whk:h have below economic 
capidy.1haI is 2500 TeD. 

As~SI""'l8price.IMUdsay 
1haI_ .... aIraady incl'l as 8 d • from As. 
231-10 As. 26/-. We have ahady inc:I8asad 
this sIIaUDIy ......... price. As a I8SUI of 
theila Bas B in .. stab*Ny ....... mprice. 
_had_ina I as B theex-tac:mlypric:e. Due 
10 tis, _ have 10 raise the issue price aI 
sugar also. 

SIIri AR Tape J8IdI8rdaJ raised a point 
about ....... also abcM 27 new n6 I 
thnt. .... n .. 6 ••• thecalal installation 
"' ....... fadarias has gone up; iI was 
__ abauIAs. 2OaoI8S; now I has gore 
... As.. 34-35 CIIInS.. The han.. I.teniJeIs 
................. the Prine Minister. 
lb8y .... saDnIad"',,8 S 8 &lliuias 
tar;;. «. aIID. We have gone 1hnJugh 
.......... lobe ........ .., ... Financ:e 
........, ........ 10 go 10 ... Plaiilling 
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nsnt; Food; Agriculture; and 
[Sh. Taron Gogoil About SDF, we have also I8Iriewad the i 
Minister; then again I has to go to the Cabi-
net.. So, It is in a final stage. I hope we will 
be abfe to come to a decision. 

( TI3IJSIation] 

SHRI DATTA MEGt£: The State of 
Maharashtra produces 40% I11DI8 than the 
3IIW8Q8 sugar production In the rest at the 
country. They ant manyoo-opendive nils in 
the state. Although, last year 27 licences 
W8f8granteci andOfderstothe effad issued, 
but a policy is yaI to beformulalad. De1ega-
tions have met the hon. Minister and the 
Prime Minister in this regard. Why does not 
the Govamment take a decision? Fanners 
possessing one or two acras 01 land ant 
mentMMs ofthec:o-operatiwt sector. Why is 
if being delayed? 

(EngIsh) -

SHRI TARUN GOGOI: We have gone 
intol. Wecametopowerafterthal Thenwe 
nMswadthewhoiething only In the monIhol 
I'«weImer. Ther8 was a proposal. II has to 
go to the Fmance Minister - it is a long 
process; then It has to go to the Planning 
Minister; then it wiI go to the Cabinet. ThaI 
mantive is notonfyforcooper.lliws but also 
forOlhers.. In fact. we had aIraady an incen-
tive scheme in Ihe SevanIh Five Year Plan. 
Now, we aJ8 going to the Eighth FIVe Year 
Plan. In the meantime, ... want to consider 
thKcase aIso;oIhaI ••• nonnaIy, you ant 
not antlleCllor L (hsmfJfionS) 

(Ttan*iooI 

SHRJ DATTA MEGHE: Thousands 01 
smaI farmers ant .... in the co-aperaIive 
sadicn . 

SHRI TARUN GOGOI: We have now 
I8Viwed I.. ThaI was in SevanIh FIVe Year 
Plan. ThaI is why, we want to cover L 
NonnaIy, the ilCllrliN", isfortMtlyfMt 
year. You know ballar1han L 

whole thing. In the meantime, we have 
sanctioned about As. 616. crores;ouI of that, 
As.394cr0r8Shawaftadybeer!disbursedi 
as loans. So, this is thefundformodemisa-' 
tion, rahabilitation and forsugan:ana devaI- . 
opment. 

I think I have CICJIIInd ..most all the 
points. Some hon. Mermershave askedfor 
sugarcane ~ories in lP. some han. 
UerrDers have asked for these factories In 
other arsas; some han. Members have 
asked for sugaJCane technology. I wlliook 
into them 

I will raply to all the hen. Members in 
rasped of the points raised by them durin9 
the debate. I earnestly raquest them to 
Withdrawn their cut motions and extend 
support to the Demands for Grants. 

MR. CHAIRMAN: Would the han. Min-
ister Shri Ultarmhai H PaIBI Ike to inter-
vene? 

SHRI E. AHAIED : As perfhe rule. the 
Speaker has fo decide the time for all the 
parties in the House for a discussion on the 
Demands for GIants for all the MinisIries. 

MR. CHAIRMAN: The Speaker does 
not decide. • js decided in Ihe Business 
AdvisoryCommillee meeting. 

SI-R E. AHMED: Now for these four 
MInis1rias. we haveahadyspanl rnontthan 
11 hours. 

MR. CHAIRMAN: Thefe is no pan of 
order involved in that. 

SI-R E. AtWED: I WOI*Ia.. to say 
thai aIIlhe big parties have been gillen ~. 
Only one menDer of a smaI party. SIwi 8ir 
Singh Mahalo has been given 15 mnutes 
out of these eleven hours of dabaIe. No 
other Mantlar fIom the smaIar padias has 
been given time. 
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order. 

SHRJ E. AHAMED: The discussion went 
on for eleven to twelve hours. 

MR. CHAIRMAN: Nothing will be re-
corded. Kindly sit down. 

(Interruptions)" 

MR. CHAIRMAN: You kindly take up 
the matter with the Hon. Speaker in his 
Chamber. Nothing will be recorded. 

( Interruptions) 

MR. CHAIRMAN: Shri Uttambhai H. 
Patel. 

[ Translation] 

THE MINISTER OF STATE IN THE 
MINSITRV OF RURAL DEVELOPMENT 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI UHAMBHAI H. PATEL): Mr. 
Chairman, Sir, I am grateful to all the hon. 
Members ofthe House, who expressed their 
valuable thoughts regarding the Demands 
for Grants of the Ministry of Rural Develop-
ment. They have given very important sug-
gestions. They also referred to the draw-
backs in the implementation of vaious pro-
grammes of my ministry. In my reply I would 
like to respond to some of these issues. My 
friend and colleague Shri Venkat Swamy 
has also responded to some of the issues. I 
would like to assure the han. members that 
necessary action would be taken immedi-
ately on all the suggestions given by the hon. 
Members. 

Underthe leadership of Shri Narasimha 
Rao, the Government has taken many im-
portant steps in the field of rural develop-
ment in the past nine months. The Govem-
ment is committed to removing poverty and 
accelerating rural development. Our poli-
cies Include the planning and Implementa-
tion of programmes at the local level, the 

"Not recorded. 

Involvement of voluntary agencies in devel-
opment work and stress on providing maxi-
mum benefits to the poorest of the poor. It Is 
myflrmbellefthat if the slate Chief Ministers 
follow the path shown by the Prime Minister 
and answer the Important task of rural devel-
opment themselves, then the rural develop-
ment programmes would certainly get a 
boost. 

The Rural Development Policy of our 
Ministry has there major comp ... 'lents -
Poverty alleviation and provision ·;)1 maxi-
mum employment opportunities, provision 
of minimum needs including potable water 
facilities and motorable roads and land re-
forms and programmes related to rectificatin 
of land records. Apart from this, we also 
have special area programmes for drought 
affected areas and desert areas whicll are 
facing extreme resource shortage. 

The Integrated Rural Development 
Programme (tR.D.P.) is such a scheme 
which has direct lin" •• ;!!!'> the people living 
below the poverty line. This programme 
envisages the policy of providing income 
generating assets byway of providing grants 
from the Government or providing loans 
from financial institutions to selected fami-
lies below the poverty line. Under this pro-
gramme the families having an annual In-
come upto As. 4800 during the Seventh Five 
Year Plan and during 1990-91 and 1991-92 
were considered as the targetted group. The 
objective of this programme was to ensure 
that the families provided with income gen-
erating assets would get opportunities of self 
employment which will boost the income of 
these families and help them cross the pov-
erty line. 

Now, a decision has been taken to 
redefine poverty line by adjusting It at the 
price level of 1991-92. In the eighth Five 
Year Plan the poverty line in the rural sector 
would be fixed at an annual income level of 
Rs. 11000 for a family. The targetted group 
would be the families having an annual in-
come upto Rs. 8500. The experience gained 
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during the implementation of poverty allevia-
tion programmes have brought to light the 
fact that in the case ofthese programmes the 
selection ofthe targetted group Is required to 
be made very carefully and properly. The 
State Govemments have been asked to 
select the families living below the new 
poverty line properly and to circulate the list 
approved by Gram Sabha. 

In 1991 a provision was made accord-
ing to which at least 40 percent of beneficiar-
Ies should be 40 per cent women. Earlier, 
the percentage of beneficiaries was 30 in the 
case of women. The previous target ear-
rnarkedforthe coverage of Scheduled Castes 
and Scheduled Tribes was 40 percent. The 
said percentage has now been increased to 
fifty from 1990-91. At present, both the 
&eheduled castes and Schedued tribes get 
a subsidy equal to 50 per cent of the loans 
amount subject to the maximum ceiling of 
Rs.5OO0. 

Under this programme 1821akh families 
have been provided subsidy to the tune of 
Rs. 2708.03 crores and Rs. 5372.53 crores 
as bank loan during the seventh five year 
plan. In 1990-91, as corJl>ared to the target 
set to benefit 241akh families, as a matter of 
291akh families were actually benefited who 
were provided subsidy to the tune of Rs. 
668.16 crores and bank loans worth Rs. 
1190.02crores. Duringtheyear1991-92, till 
February 1992, twenty lakh people were 
extended assistance out of the targetted 
figures of 22.51 lakh families. Set for the 
year 1991-92. Under the programme sub-
sidy to the tune of Rs. S08 crores and bank 
loans to the tune of Rs. 905 crores were 
made available. From the beginning of this 
programme till 31st March, 1991, out of the 
38 million beneficiary families, 16.1 million 
families belonged to Scheduled castes and 
scheduled tribes. 

At present this programme is being 
evaluated through a large number of non 
Govemental organisations. It has been found 
that 28 per cent of the beneficiaries have 

risen above the poverty line. Even now 33.4 
percent of rural population is stiR living below 
the poverty line. Keeping this in view we will 
continue to give importance to our objective 
of extending assistance to the poorest of the 
poor under this programme. 

The second aspect of this question 
pertains to the quantum of loan and subsidy 
that is to be provided. The subsidy amount 
of As. 3000, As. 4000 and Rs. SOOO was 
fixed about ten years back. Keeping in view 
the limitation of budget, ourGovemment will 
considerthe question of raising this amount. 

To eliminate the role of middlemen the 
Govemment have issued orders to abolish 
assests purchase system under Integrated 
Rural Development programme in SO per 
cent blocks of the country through purchase 
committees. Favourable reprots have been 
received regarding the new system. We will 
consider to implement it in all the blocks of 
the country after reviewing it in consultation 
with the Reserve Bank. 

We have .already introduced Group 
Insurance Scheme for all the beneficiaries 
selected after 1.4. 1988 underthelntegrated 
Rural Development programme. After the 
death of the beneficiary his successor will be 
entitled to get an insurance amount of Rs. 
3000. Similarly, the cattle purchased under 
this programme will also be insured. 

The State Governments have been 
asked to take stringent steps under this 
programme to curb corruption wherever it 
comes to light. District officers have been 
made especially resonsible for it. 

Under TRYSEM, which was started in 
1979, the existing talents among the rural 
youths belonging to the age groups of 18 to 
35 years have to be developed and in addi-
tion to this there exists the provision to teach 
them new techniques and to increase their 
managerial efficiency so that they might be 
prepared for self employment and employ-
ment as workers. Under this programme in 
1992-93-three lakh people wDI be trained. 
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child development was started In 1982 In prepare a time bound programme to cover 
rural areas. The aim of this programme was all the villages and settlements completely 
to give maximum opportunities to women for during the eighth Five Year Plan. 
self employment and enhance their reach to 
social services. Initially the programme which 
was 1"1>lemented In 50 districts of the coun-
try has been extended to 241 districts. Every 
year this programme Is being extended In 50 
additional districts and it is estimated that all 
the districts of the country will be covered 
underthis programme during the eighth five 
year plan. Under this programme poor 
women in rural areas are organised and 
mamet support income generating activities 
relating to them are provided. For th:s pur-
pose, a sum of As. 15,000 is given as recur-
ring fund. Till date 45,212 women groups 
have been formed in the country and the 
number of beneficiaries under this pro-
gramme is 7,56,171. 

The issue of providing water to all the 
5.831akh villages is a subject matter of top 
priority for our Government. The hon. 
Members are well aware of this fact that the 
primary reason behind the high rate of infant 
mortality is the use of contaminated water for 
drinking purposes, for household chores and 
for other purposes. The National Drinking 
Water mission was established in 1986 to 
accelerate water supply with the help of 
improved and low cost technologies. Out of 
the1 ,61 ,722 identified problem villages, 
1 ,57,376 pi IJblem villages could be provided 
with safe drinking water facility. There are 
still 4 ,346 villages which do not have even a 
single clean drinking water source within 
their reach. Out of these maximum number 
of villages will be providecl drinking water by 
1992-93. 

Keeping in view the fact that still there 
are around one lakh villages or settlements 
which have been partially covered by the 
facility of clean drinking water supply, as also 
the need of the hour to cover these villages 
entirely, the State Governments have been 
asked to conduct country wide survey to 
make a proper assessment. This survey 
would be completed by July 1992. On the 
basis of the results of Its report the AajIv 

In the policy of providing drinking water 
facility we have laid particular e"1>hasis on 
making available drinking water in those 
places In the villages where scheduled castes 
and scheduled tribes are residing. The State 
Governments have been given special cen-
tral assistane to the tune of As. 60 crores for 
providing clean drinking water to 30 thou-
sand settlements of Scheduled Castes and 
Scheduled Tribes facing scarcity of water 
under the programmes launched to cele-
brate the centenary year of Dr. Baba Saheb 
Ambedkar. 

Under the National Drinking Water 
mission the guinea worm problem which is 
prevalent in only 6 states will now be elimi-
nated from by the end of the current year. 
Similarly the Central Government has taken 
several steps to remove the excess quantity 
of f10uride from drinking water. Alternative 
sources of clearn drinking water and equip-
ments to remove flouride will be made avail-
able to the affected villages. For both the 
works a~al provision to provide funds to 

-the states is being made. Public awakening 
campaign is being launched in this regard. 

The Government have taken this deci-
sion to open laboratories at all the places for 
the qualitative test of drinking water. The 
setting up of 110 such permanant and 26 
mobile laboratories have already been ac-
corded sanction. 

I would also like to point out that the 
constructed amenities provided for the dis-
posal of dirt and dirty water are comparitlvely 
very inadequate. This issue will be taken up 
for discussion at an early date in the National 
Seminar andthe policy will undergo change. 

I would like mention that Wortd Bank, 
U.N.I.C.E.F. and manycountries of the World 
are extending their assistance forthe imple-
mentation of these two programmes. 
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The programme started to make avail-
able drinking water In villages through Rajiv 
Gandhi National Drinking Water Mission is 
the biggest in the world and has become a 
model for other developing countries. 

In order to systematic agricultural de-
velopment and to maintain it, an effective 
system is essential for marketing of agricul-
tUr81 products, so that the interests of pro-
ducers and consumers may be safeguarded. 
A model act has been circulated to the States 
In orderto make uniformity in the regulation 
and management of markets. Till now out of 
6,934 wholesale markets 6,640 markets have 
been brought under this regulation. In order 
to provide basic infra-structure facilities for 
these market under a central, sponsored 
progral'Ml8, the committees of the trade 
centres are given an amount Rs. 4 lakh to 
As. 20 lakh per market through State Gov-
emment. Under this programme, the total 
amount given to State Govemments from 
the inception of this programme, till now for 
3,854 markets is As.90 crore. Similarly, 
State Govemments have been given As. 
37.61crore for construction of 4,628 village 
godowns. 

Now both the programmes of the devel-
opment of markets and construction of vil-
lage godowns have been completely en-
trustedto the State Govemment. Classifica-
tion and standardIzation of agriculture and 
related matters are very important. In order 
to ensure classification and graduation serv-
Ices the Marketing and Inspection Director-
ate have set up a network of regional offices 
and sub-offices in the country and many 
Eggmark laboratories have been set up. 

In orderto reviewthe function of present 
State Mandl Acts, and various Agriculture 
Marketing Bodies and recommend proper 
measures to strengthen and systemise the 
marketing of agricuJturalproduds, the Gover-
nemnt has commissioned a high-level 
Committee. The Committee has already 
started its work and It is expected to submit 
is report within three months. The Commit-

tee's report will be an important guideline for 
marketing policies of the Govemment In 
future. 

For the complete development of our 
villages and the rural people, the maximum 
participation of the people thernsleves Is 
essential. In order to encourage voluntary 
organisations in rural development, the 
Govement of India has set up a registered 
society of Council for Advancement of 
People's Action and Rural Technology 
(CAPART). As a part of our development 
pOlicies like the Integrated Rural Develop-
ment Programme, the Jawahar Rozgar 
Yojana, supply of Drinking Water, Rural 
sanitation etc. CAPART takes the help of 
many other voluntary organisations as Its 
partners to Implement many programmes. 
Taking into account the ncessities of special 
areas,CAPART helps new projects aiso.In 
order to find out markets forrural handiworks 
and products the CAP ART organises 'Gram-
shree' fairs also. Such fairs have proved 
very successful and they have encouraged 
rural artisans. 

During 1991-92 the CAP ART has sanc-
tioned 1921 projects of Voluntary Organisa-
tions upto January 1992, which will be given 
the aid of Rs. 37 crores. In comparison to the 
number of projects sanctioned during 1990-
91, the number of those sanctioned during 
1991-92 is double. Our Government will 
always be giving Importance to the participa-
tion of voluntary organisations for rural de-
veloopment. 

In my present capacity ofthe Minister of 
State in the Ministry of Rural Development, 
I held discussions with many State Gover-
nents, in the country and reviewed the rural 
development programmes on district, black 
and village level. I talked with the Voluntary 
Organisations and have made my efforts to 
introduce the rural development programmes 
to the poor with the cooperative of everybody 
and through our Ministry as well • 

I do not think that I have mentioned all 
issues which the Hon. Merrbers have raised 
during their speech. Once again I would like 
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Development, Food, Agriculture ... nd 
toassumthehon.MembersthattheGovern- MR. CHAIRMAN: KIndly listen to me. 
ment headed by Shri Narasimha Rao is We can arrive at some conclusion. Shri 
wholy cormitIed to materialise the dreams Balram Jakhar has Indicated that he would 
of Mahatma Gandhi, Pt. Nehru, Mrs. Indira like to speak at 50' Clock. However, there 
GancI1I and Shrl Rajlv Gandhi about rural are stm about 8 to 10 Members who appear 
daveIopmant. Whleperformingthistaskwe to be very keen to participate in the discus-
shaD always take the Hon. Members into our sion. Even if five nVnutes are allotted to each 
confidence and guide ourselves with the Mertt>er, kwHI take another 40 minutes time. 
suggestions of these hon. Members. So, It is entirely upto the pleasure of the 

I appeal that we should work and give 
ful support to the wOlk started uncler the 
leadrsh., of the Hon. Prime Minister for the 
developmenlofthecountryandtheupliltment 
of the poor together with the Members of 
PrIament, intellectuals. scientists, industri-
alists and through the media ike television. 
radio and advertisements. 

I would also Ike to mmind you that 
eradication of poverty is as irq>artant as was 
to free the country. As we make every effort 
in elections to wake up the people, like that 
I request aD that we shouls wake up people 
and be united to remove poverty. This is my 
poIle raquest. 

Before, I concbIe, I would Ike to nt-' 
quest to pass the demands of Grants intro-
duced in the Budget 01 my Ministry. 

[EngIsh) 

MR. CHAIRMAN: Hon. Members, ten 
hours were allotted for the disaJssion and 
voting on the Demands forGrants underthe 
contml 0I1he Ynistries 01 Rural Develop-
ment. Food, Agriculura. Civil SupprIOS and 
PublicDislJbJtion. Uptonowwehavespent, 
apPh .. dmalely. 12 hours when 10 hours were 
aIIaUed. Hon. MnsIers. Shit Kamaluddin 
Ahmed and Shri BaIram Jakhar are yet to 
speak. Shri BaIram Jakhar has indicated 
that he would Ike 10 speak at 5 O'clock. 

(~ 

SSI-R AMAl.. DATTA: Sir, the Minis-
ters have already taken two hours. 

(~ 

House whether you would like to extend the 
time by 40 minutes and also whether Shri 
Balram Jakhar Is pl8pared to postpone his 
reply after 5 O'Clock. 

(lntenuptions) 

SHRI ATAL BIHARI VAJPAYEE 
(lucknow): Sir, why not we take up the repJy 
tomorrow? 

SHRI AMAl DATTA: I think we have 
already agreed to sit upto 8 p.m. 

SHRIJASWANTSINGH: (Chittorgarh): 
I think we can have the reply tomorrow. 
(IntBlTUtions) 

(Tmnslation) 

SHRI DATTA MEGHE: Mr. Chainnan, 
Sir, I too have been enlisted to speak hem. 
I want that alleast our questions be allowed 
to be raised. 

[£ng6sh) 

SHRI SUNil DUTT (Bombay North 
West): Sir, I may submit that ten hours'time 
is nothing for such a massive and huge 
Department of our country. There are so 
many factors - Agriculture. Food, Rural 
Development. CivU Supplies.and Public 
Distrubution - involved. I think this is one of 
the main sources of livelihood of our country 
because 80 percent of the people live in rural 
India. This House is giving only ten hours' 
time for this. I think this is nothing. I request 
the Chair and the hon. MInister that the hon. 
Minister can reply even tomorrow. But we 
roost speak on these issues. 
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[Translation} 

SHRI ~ASWANT SINGH: I agree with 
him For the convenience of the House four 
or five Ministries have been put together. 
Generally every Ministry Is discussed and 
answered separately. This is right, as you 
told that ten hours have been allotted. If the 
House orthe hon. Members are not satisfJed 
with the time of ten hours and now only Dr. 
Jakhar remains to speak, I would like to 
request the hon. Minister that despite the . 
fact that the hon. Minister wiD have to attend 
the meeting of Chief Ministers, he should 
spare one hourfor us and instead of replying 
today he may do so tomorrow. It wUl be 
convenient to the House and the Hon. 
Uembers. 

16.49hrs. 

[MR. SPEAKER In the ChalJ1 

SHRI DAnA MEGHE: Till now I have 
not been given an opportunity to express my 
views. t have been sitting here regularly 
from the day before yesterday but I got no 
such opportunity. If I am not allowed to make 
a speech, alleasll should be allowed to ask 
questions. 

[English} 

MR. SPEAKER: I think let us extend the 
time. 

{Trans/aUon} 

THE MINISTER OF AGRIeul TURE 
(SHRI BAlAAM JAKHAR): Extendit uplo 
6'OCIock. 

[EngDshj 

MR. SPEAKER: I think that we can do. 
Thank you. 

know, who would like to make the points 
which are already made, they need not re-
peat them Balrarnji will give reply today. 

[Translation} 

SHRI NITISH KUMAR: Do it 7 '0 Clock 
instead of 6 '0 clock. 

[EngOsh} 

MR. SPEAKER: I think let us start with 
Mr. Aharned. Mr. Ahmed, I think you win 
certainly help us by not repeating the points 
which are already made. 

(Interruptions) 

SHRI JASWANT SINGH (Chittorgarh): 
One minute, Sir. With your permission I 
would like to make this one point and this 
request is relaled to the discussion on the 
Demands for Grants andlhe foreseen events 
which are going to appear tomorrow. To-
morrow. Sir, in the scheduled will get listed 
the beginning of the discussion on the 
Demands for Grants of the Ministery of Ex-
temal Affairs. Tomorrow is also Friday, it is 
Private Members's day. The time available 
for the beginning or the commencement of 
discussion is going to be banlly 40 minutes. 
On as important a subject as the Ministry of 
External AfIalrs, If the beginning of the CIS-
cussion is compressed to nearly 40 minutes 
and thenJhe discussion is fractured by a 
whole of 10 days and tehreafter the discus-
slon to come on the 2Oth,1t will be Injustice to 
the patticpants and also to the subject under 
clSCUSSlon. 

MR. SPEAKER: I agree. I don' think 
that we am going to conclude the discussion 
and voting on this today Itself. I is going to 
spia over to tommorrow. 

SHRI JASWANT SINGH: What about 
(Interruptions) the External Affairs Ministry's Demands? 

MR. SPEAKER: let us see. We wllfind 
timefortheMemberswhowanttospeakand MR. SPEAKER: External Affairs wiI 
make new points. Those Members, you come later. 
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case. then let him reply tomorrow. things are concerned, is not in consonance 
with the policy adopted by the Government 

MR. SPEAKER: let him IlIPIy today.' In this matter. Whatl would like to bring to the 
Mr. Kamaluddin wiD reply tomorrow. noticeoftheAgncuhureMinisterlsthatthelll 

SHRI JASWANT SINGH: n is all right 

SHRI E. AHAMED ~Manjeri): Mr. 
Speaker. Sir, before I just go to the subject I 
may Just Inform you, because out of these 12 
hours, the smaner parties have only been 
given very tittle time. 

MR. SPEAKER: I have heard what you 
are saying, you need not raise It. You, in fact. 
have very very limited time. n Is not neces-
sary for you to raise It again. 

SHRI E. AHAMED: Because a number 
of Members of the smallerpartles are thelll ••. 

MR. SPEAKER: Please come to the 
point. 

SHRI E. AHAMED (Manjerl): Sir, while 
supporting the Budget proposals for the 
Departments put forward by the IlISpectlve 
Ministers, I may point out certain points 
which,l should say, the Govemment has not 
taken care of. 

Sir, for the Rural Development the 
Budget allocation has been reduced com-
pared to last year. In the year 1991-92 tile . 
Budget aIIoca1ionforthe Rural Development 
was Rs. 3,521.24 crQr'es WbUe~he allocation 
to 1992-93lsonlyAs.~,113.2"croreS. Sir, 
there Is a reduction or about 12 per cent of 
the Budget aBocatlon compared to last year. 
Ida not know whatJustlflcatlon Is there fortlle 
MInIstels on this reduction of the Budget 
allocation for such an IrJ1lortant Ministry. 
Especially when the Government is going 
ahead wah the poley of aBevlating the pov-
erty In the rural public. LIkewIse. the alloca-
tIonJawahar RozgarYojana in 1991-92 was 
As. 2.1 00 CI'OI'8S wh8ll1as this year's alloca-
tion Is only AS. 2.046 cro ...... again less than 
3 per cent of what has ~ alocated last 
year. TherefOl8. the Government's per-
spective so far as the rural development and 

is a IlIference for setting up of an Agro-
Business Consortlum,ln the Budget speech 
of the Anance Minister. I would like to know 
whal the Govemment proposes to do In this 
matter; what steps the Goverrnment has 
taken to Implement this Agro-Buslness 
Consortium projec1, the setting up of which 
was announced by the Finance Minister In 
his Budget speech. Again, I would request 
the 000. Mlnlsterfor Agrlcuhure to enlighten 
the House at to the clear Idea with respect to 
this Agro-Buslness Consortium. 

The third point I would like to mention is 
about the Govemment's promotional pro!-
edsforhortlcultuf8. It is saldthaitheGover-
nent wants to promote hortlcuhure and that 
efforts wUI be made to boost the exports. 
:;',;i. it is a matter of regret that horticultural 
crops which earn valuable foreign exchange 
are neglected by the Govemment. Take the 
case 01 cashew-nuts. It earns foreign ex-
change to the tune of Rs. 500 crores a year. 
What Is the total outlay for the development 
of the cashew crops? h Is not even one per 
cent of the foreign exchange that cashew is 
earning forthe country. The cashew indus-
try is an export-orlentect one and to meet the 
raw material raqullllments, the country Is stiD 
~ raw nuts trom the African coun-
tr\es. Even then \he Govement nas no\ 
taken adequate maasures \0 \nctease \M 
produdIon and the productivity of cashe~ 
cultivation within the country. The provlslol 
during 1990-91 for cashew cultivation W81 
only As. 471akhs. During 1991-92, It W81 
just As. One crore. b is heanenlng to note 
however, that there Is an Increase In tht 
provision lor cashew development duri~ 
1992;93. but this Is also not enough. 
wonder why there Is no Cashew DeveJos: 
ment Board. There are several boards, fe 

. ~, Coffee Board, Tea Board. Spice 
Board and such other organised Instltutlorn 
The spices which earn only less tha.'l a ha 
01 what the cashew Is earning by way c 
foraign exchange has a Board anct coffe 
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which Is also earning only a half of what 
cahsew Is earning by way of foreign ex-
change has a Board. ~refore, It is high 
time for the Govemermt to constitute a 
Cashew Development Board for the devel-
opment and also for rapid cultivation of 
cashew. 

Sir, another exBfYllle is coconut, it is 
also an Important oilseed which has been 
neglected for years. I am happy to note that 
there Is an Increased provision for coconut 
development this year; it has been increased 
from As. 5.5 CIOres to As. Nine CI'Ores. 
However, there Is need to strengthen the 
Coconut Development Board to make. an 
effective Instrument. for the development. 
protection and productivity control AIJ&-
quate planting material like hybrid seedlings 
are not avaBabie. More seed farms may be 
set up and the Incentive for cutting and 
removing of the wild root from the diseased 
plants may be raised from As. 75/- per tree 
to As. 2001- per tree. Then, Coconut and 
Coconut by product processing unit also 
may be set up. 

Sir, another Important matter which I 
may just bring to the notice of the concerned 
Ministry Is with respect to the fisheries. It is a 
marine product and It earns about As. 1,000 
crores by way of foreign exchange every 
year, but stII some of our fishery projects 
have not been taken care of. Even now, 
there Is the corJlllalnt of water poIution. 

17.00hrs. 

In Kerala recently there Is a disease 
called Epidemic al ceretor syndrome which 
affected the fisheries very much and also 
affected our marine products exports which 
I hope"lhe Government will take care of. 

One In'1>Ortant thing Is about our food 
processing units. Quite unfortunately our 
products ... not having that much of suff~ . 
clent market In the InternatIonaJ market only 
because of the price structute. ~ price is 
not because of Is cost of manufadut'afrom 

on the packaging material Unless the Gov-
ernment~mentsorbeingsoutadutycut 
on the packaging material, ourproduclsmay 
find It difficul to get sufficient markets. 

I may Just bring to the notice of1he Food 
Minister one more point. FCI is supplying 
rice in KeraIa and Keraia is perhaps the only 
State where there is statutory rationing. Two 
days back, FCI haseven tssued Instruc:Iions 
to their Fel Manager not to supply rice to the 
distrbutors because there was some pr0b-
lem between the FCI and the State Govam-
ment. How can a Governrnent-controled 
Corporation Issue such arbiIrary orders 
preventing the supply of rice to the cIstIbJ-
tors? The entire rice distribution in the Sbde 
had colapsed for the last two-three days. 

Therefore,' would Ib to urge upon the 
Govemmentthatwhentheyaredealngwlh 
a senslive matterlb the dIstriJution of rice, • 
they should be more careful andtheyshould 
have been very cIscreet in passing such 
0Jders. 

I hope the hon. MkIIsIar .. enIghIen 
the House about this very Innovative Idea of 
the agIO-busin8ss consortium for agricul-
tural deYelopmenl. 

I conclude my speech. 

SHRI SUNL ourr (Bombay Nodh 
W8Sl): Mr. Speaker. SW,I rise to support the 
Demands for Grants forb Ynistry of Agrf-
cuIlure, Food. Rural Development. CIvil 
Supplies and PubIc DisIrIxItion. 

I COfIllIment our hon. Minister ShrI 
BaIram Jakhar who is keeping In view the 
dreams of our Father of the Nation. Ma-
hatma Gandhi who always lei and said that 
the progress of India las In the progt8SS of 
rural India. 

We have to full .. asphtiorlS of the 
people 01 ruralincla. we have to make their 
dream c:ome true.. More Ihan 80 per C8ff of 
thepeopledwallin rurallnda. __ fromlbe 
Nllcsof~and""'andfram 
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ancient civilisation who came and settled on mentally and physically. So, more emphasis 
the bani< of the Ganges and Jamuna and the is laid on rural health-<:are, good living, 
Chola dynasty of South India, agriculture educationandcreatingself-ef1l)loymentand 
was the main source of livelihood. local jobs so that they do not run to the cities. 

Therefore, a new democracy was intro-
duced after the independence of India and 
all ourstalwarts who came and adorned this 
august House whether they were in opposi-
tion or in position, they also felt that agricul-
ture is one of the most Important aspects of 
the livelihood of our Indian people. 

I do not deny the contribution of the 
Opposition leaders and the opposition stal-
warts who adomed this House and contrib-
uted to the welfare of India but I will be failing 
in my duty if I do not pay my comf>lirnents to 

, PanditJawaharialNehru.IfMa!latmaGandhi 
is the Father of the Nation, I will call Pandit 
Jawaharlal Nehru as the Father of India's 
Democracy. He had capable colleagues with 
him and with the capable colleagues and 
stalwarts in the Opposition, he built a mod-
ern, self-reliant India and he dreamed to 
make India beautiful and self-respecting. 
Like a true Gandhlan, he started his move-
ment and he thought of rural India. He knew 
what the land of India needs. There used to 
be famine earlier. But he said what India 
needs is water. So, he started programmes 
to harness the rivers. He knew that we need 
power and so he started power-stations. 
That is how we started building up our India 
lVith the help of our great leaders like Pandit 
Jawaharlal Nehru. We started building up a 
>elf-reliant India, the fruits of which we are 
10W reaping. In this august House we are 
:liscussing the progress of Rural India. After 
Pandit Jawaharlal Nehru, Shrl Lal Bahadur 
Shastri started a movement called JaiJawan, 
lai Kisan. This movement also picked up. 
Ne started growing more food forthe people 
)f our country. Shrimati Indira Gandhi com-
:>ieted the task of Green Revolution. Our 
)81~ved leader the late Shri Raiiv Gandhifelt 
th8n...au.cv' - riS'li.1s..StiJ1.ltlLrural poor is 
being neglected; women and children ofthe 
villages are not having a proper distribution 
of essential things which they need. There-
fore, he fell that they not only needed to be 
upgraded with food but to be upgraded 

Sir, about Agriculture,l would like to say 
that the farmers of India always stood by the 
needs oft he country. If the Green Revolution 
is successful, it is because of the sweat aOd 
blood of the farmers of our country. In the 
same way, I would like to say that so far as 
our fishermen are concerned, if the farmers 
grow food for us from the soil, the fishermen 
go deep into the sea and fight with the waves 
and strong currents of the sea and bring food 
for us from the sea. They also fightthe strong 
currents and this is how they bring plenty of 
food for us. But unfortunately we give incen-
tives to them to produce more and we do not 
give many incentives to them to earn more. 
A farmer needs good seeds, favourable 
weather fertilizers, pesticides, water, elec-
tricity, tractors, diesel, bulls, labour and his 
own hard-labour and work. In the same way, 
a fisherman needs good boat, good nets, 
diesel, good weather, favourable sea, suit-
able places to anchor his boat. All these 
things cost money, labour and a lot of risk to 
life. But the price fixed for their labour and 
yield is much less than the labour and money 
involved. We should not forget that a farmer 
or a fisherman has to raise his family, edu-
cate his children, take care of their health 
and see to it that they attend festivals, they 
have propoer ciothing and he has to see to it 
that he gets his children married with respect 
and dignity. He can manage all these things 
from the yield of his fields or the catch offish 
from the sea. Today, with the essential 
commodities of life becoming very expen-
sive, It will be fair on the part of the Govern-
ment to give a reasQnabie. fair price to the 
yields of the farmers and fishermen. 

[Translation] 

Mr. Balram Jakhar is very fond of Urdu 
poetry. I would like to recite a couplet-by 
famous Urdu poet Shri Allamah Iqbal:-

"litho Meri Ouniya Ke Garibon Ko Jaga 
Do, 

Takho Ubraha Ke Oaro-Olvar Hil;:o 00, 
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Jis Khet Se Dehkan Ko Mayassar Na 
HoRoJi. 

Us Khet Ke Har Khosh-a- gandum Ko 
JalaOo: 

[English] 

Ourfamers toil there in iheviliages.1 am 
not talking ofthe big farmers. But I am talking 
of the small farmers. I am sure they cannot 
provide full. proper. nutritious diet to their 
chiidren.lamsure. ourhon. Minister being a 
farmer himself. he will do the needful. I know 
that he has many programmes and he will 
definitely take care of the smallest. and the 
smallest of the farmers. 

About erv" f.-uppiies and Public Distri-
bution System. I feel that everything iooi<s 
very rosy on paper. But at the grass-root 
level. the enthusiasm fades away. What we 
need Is a social and moral commitment from 
the merrbers of the Government. politicians 
or bureaucrats. cwOlan shop-keepers who 
have got Ucence to distribute the various 
essential commodities of life. They all must 
have a commitment that any food-staff that 
reaches the poorest of the poor. any food-
stuff that reaches the villages. will be pure. of 
goodquaUty and healthy. And. anyone dOing 
any malpractice should he heavily punished. 
People must have confidence that whatever 
they are getting at the distribution shops. is 
the best. Unfortunately. In this regard. the 
people of our country have got won that 
confidence. 

. - About the rural development. what is 
the progress of a country? Is it called prog-
ress If we provide more food or if we make 
dams~ w. make power stations or bring 
more jumbo-jets ovar.bent to the country or 
give more conomic· and commercial free-
dom? No, SIr. These are material gains. 
material progress. But the most essential 
progress In the progress of human beings. 
our people. the people of. our great country. 
Our people should be moraUy. spiritually. 
physically and mentaly progressive. This 
can only happen whan we upBft the men. 

women and children of rural India. the poor 
people. the Scheduled Caste and the Sched-
uled Tribes people. This should be and must 
be our moral commitment-neither verbal nor 
governmental commitment to our nation. We 
have to make them feel about the equality. 
We have to make them feel that they are part 
of us. We have to create a sense of belong-
ing. They should not feel that the Govern-
ment. politicians and bureaucrats are giving 
charity to them. Unfortunately. tin date. they 
are feeling as though they are living on the 
mercy of the Government. This feeling in 
them has to go. This can only go with the total 
commitment from all of us. Our beloved 
leader Shri Rajlv Gandhi felt the pains of the 
rural India. I rememberwhat he said once In ' 
his speech at the Red Fort. He said. ·When 
we give an aid of one rupee to help the poor -
~oole of our country. the poor man gets 
only thirty nalya paise out of It. Where does 
that seventy paise go is not known. This is 
because there is no feed-back. • 

Underthe leadership of Shrlmatllndlra 
Gandhi. lot of programfil9s were introduced 
for the upliftment of rural India. The pro-
grammes were put Into gear during the pelrod 
of Shri Rajlv Gandhi. And like a true and 
dddicated Congressmen. our Prime Minister 
Shrl Narasimha Rao is keen to see that 
these programmes are Implemented very 
soon so that people In viUages have the 
benefit of these programmes. 

I am very happy that he picked up a right 
man Shri Balram Jakhar who comes from a 
village. I am sure that he will be an Instru-
ment In fuHilling all these programmes what-
ever the Government of India has decided. 

Towards the rural development. we have 
programmes like the Integrated Rural Devel-
opment Programmes. Jawahar Rozgar 
Yojna, Rural Water Supply Programme. 
Sanitation System. Panchayatl-raj. indira 
Awas Yojna, Training of Rural Youth for Selt 
Employment. Development of Women and 
Children in Rural India and 80 on. • we 
slrlcerely implement all these programmes, 
It wOI change the destiny of our country. 
These programmes cover every problem of 
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rural India tak" care of people living in are the most ifll)Ortant aspects which you 
vDlages. Jntegrated Rural Development must keep in consideration. 
Pn?grammes are very good on paper. They 
are' being Implemented also and other pro-
grammes are also being implemented. But 
we do not have the feed-back, we do not 
have any agency to tell us whether the aid is 
going to the right people or not. Therefore, it 
is very essential that whatever programmes 
that we have on paper, we should implement 
it. These programmes are for the future 
modem development of India. We have 
thought of sanitation, we have thought of 
safe drinking water, we have thought of 
indira Awas Yojna whereby we give houses 
:0 the Scheduled Caste and Scheduled Tribe 
Jeople. All these programmes are planned 
Nith great vision and thinking. But we do not 
(now whether these programmes are being 
mplemented with the same sincerity or not. 
~edia has been writing thaI these pro-
~rammes are not being implemented prop-
~rty. There is no feed back. The food back is 
Jnly on paper. There is a lack ot will and 
:Jedlcation on the part oj the poople who 
implement this. My submission is that there 
ihould b9c0mmission appointed to keep a 
Natcn on these programmes as to whelher 
:hey are being implemented properly or not. 
~ thent is no leakage of funds. 

Secondl,!, out Of tr,~ allotment of fund!; 
'or the prograrrmes, how much goes 10-
Nards the salaries and conveyance of troe 
JeOpIe who are implementing these pro-
~rammes? How can that be curbed? Proper 
'eed back should be there. Rural Devaiop-
'Tl8nt should be considered as an integrated 
Jart of India's progress. Therefore aU the 
~inlstrles that are concerned with the hu-
nan beings progress, they should, togeth&r, 
lave an Integrated coordination and that is, 
n the case of water resources, welfare, 
18atth, family welfare, education, sports, 
tnergy and environment and forests. They 
ue all interconnected with each other as far 
:IS the progress of the rural India is con-
:erned. And they should be equally involved 
Nhen we think on how we can upgrade the 
'Ural india. We mist doubly enoourage the 
ocat music, pottery, dances, theatre which 

I may suggestthatthe non-Govemmen-
tal organizations like the ~al organiza-
tions who have been doing a great work in 
the rural India, they should be encouraged 
and they should al!o be helped and some of 
the finances should be givtln to those people 
also. Lastely, I always felt that there is noth-
ing that you cannot achieve. I always felt that 
there is nothing that is Impossible in the 
dictionary of human beings. And I will end my 
speech by saying a urdu couplet: 

"Wah KalIn sa Mushkil kaam Hai jo 
poora Ho Nahl Sakta, 
Koshish Kare Insaan to kyc. Ho Nahi 
Sakta" 

[English] 

MR. SPEAKER: Shrimati Oil Kumari 
Bhandari to speak now. You may pleilse 
restrict your speech to five minutes. 

SHRIMATI OIL KUMARI BHANDARI 
(Slkkim): Please give me ten minutes. 

MR. SPEAKER: No, many ottlar)vtern-
bers are there who want to speak. . ~,' 

SHRIMA TI DIL KUMARI BANDARI: Sir, 
I have not spoken, since thabeginning of this 
Session. So, I may please be given ten 
minutes time. 

Sir, I rise to support the Demand for 
Grants of the various Ministries that are 
being discussed today. I was very much 
touched today by the sincere concern that 
was shown by the state Minister of Agricul-
ture for the development of hills and back-
ward areas, Th8 hilly areas of the country 
have been neglected which is a fact-an his-
torical fact. The direct faU-out of this neglect 
has been the demand 01 Gorkha land. the 
demand for Uttarakhand. the demand for 
Himachal, the demand for Jharkhand and 
now the problems i I Kashmir. 

Today. whi:& intervening in the discus-
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sian, the Minister of State of Agrlculture 
• show sincere concern about the backward-

ness of these areas. The glaring regional 
Imbalances between these backward hilly 
StateS and the plainS is very much obvious 
by the fact that the Government Itself Is 
aware of It. Though It Is too late, but If. Is 
always batter to be late than never. Many 
hen. Members have already expressed their 
views on the aChievements of the Govern-
ment and the problems In respect of these 
MinIstries. facing b)' the country peopie very 
eloquently. So, I wi!: dwelt upor. the problems 
faced by mostly the hi!! people, who are living 
in the hilly areas. 

For a mountaino\Js and hilly State like 
Sikkirn, rural development is the crux of any 
development strategy. Sikkim, where over 
90 per cent of people live in rural areas has 
yet to achieve a level of economic growth 
which can adequately upmt the living stan-
dards 01 rural population. This is despite the 
enormous efforts put up by the State Gov-
ernment in the last one decade. 

Rural develpmenl in the hills shOUld first 
address itself to the utterly neglected irMa-
structures and then the basic needs. The 
ultimate goal should be to create a sustain-
able system of development !hat generales 
both incol'llEl and employment without ad-
versely affecting the natura! resource base 
in the rural areas. We In Sikklm have been 
trying to adopt this strategy 01 development. 
For example, the problem of providing po-
table drinking waterto averyvUlage is a very 
stupendous task. The Slkkirr. Government 
with its meagre resources has been doing its 
utmost to cover all th.a villages in tyhe near 
future. This is true that the Centre is helping 
the State. But the assistance Is not adequate 
and is not commensurate with the problem of 
this magnitude. 

Heavy rainfall bring wIth It constantland 
erosion, land slides, natural calamities of 
various proportion and it is a regular phe-
nomenon for us. The damage done is so 
large and widespread that the funds at the 

disposal of the State Government Is sordidly 
Inadequate even for the restoration work. 
That Is the reason why some of the damaged 
porUons are sUII crying for adequate help to 
bring them back to normal condition. I see no 
reason why the Centre cannot create a 
separate fund for the reatroration work and 
initiate some effective preventive measures. 

Sikklm has a vel)' limited scope for 
generating employment in the Govemment 
sedor. We have seen that unless we set up 
professional Institutions that would sharpen 
the skills of the rural population. we c:annot 
give any Job orientation to the rural people. I 
!&ElI, despltG the Il1VTIEInse potentlal of the 
small and cotmge Industries, they have 
largely remained un exploited. The UnIon 
Govemment must corne in a big way with 
finance; technology and instltut.lons in order 
to give a boost to thls sub-sector. 

I can assure that the atmosphere is very 
congenial in the State for such economic 
intervention In the State by the Union Gov-
ernment. The first priority Item of rural devel-
opment strategy should be infrastructure. in 
IhQ Mly regions because of its historical 
negligence alld topographical variations, this 
sub-sector stands to be the very basis of 
rurai development. For Sikklm, the story is 
no! different. In the absence of any meaning-
fIjI and substantlallnltlatlve by the Centre, 
rural infrastr;JCture continues to remain poor 
and inadequate. This Is only strengthening 
the socio-economic imbalance In a strategi-
cally situated Slate. I appeal thatthls crucial 
Sub-sector of infrastructure should be given 
serious thought in terms of its multi-faceted 
development. 

In regard to agriculture many people 
may not be aware that only 14percentofthe 
total area of Sikkim is cultivable. ow.-90per 
cent of the State population depends on this 
meagre land for existence. The pressure on 
the land Is very high. The tragedy Is that n. 
cultivable land is fast shrinking because of 
continuous soil erosion and huge landslides. 
A ftlilIor option Is to go in for intensive culti-
vation, use of more fertRlzers, better seeds 
and modem methods of agrlculural opera-
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tions. this Is the only way to increase pro-
duction and productivity.

Here I must mention thaUhe last ten
year's data Indicate tha production of total
foodgralns has almost doubled from 62.9
thousand tonnes In 1982-83 to 116.3 thou-
sand tonnes in 1989-90. I am still perturbed
that the growth rate could have been much
higher particular1y for rice and wheat, which
Is not so. This cert,alnly calls for more agricul-
tural research and lab to land practices.
Intensive CUltivation has its own Uinitations.
Hence there Is need for diversification In the
agricultural'sector. The State's resources
being meagre, It Is not In a position to de-
velop or undertake this in a big 'way, though
they have also started pisciculture, floriclIl-
ture and horticulture. HGnce the Agriculture
Ministry needs to come to help the State to
achieve its plan for diversificatitln in the.
agricUltural sector.

In 1983-84 Sikkim was promised to be
given one agriculture university. Butthat has
not materialised as yel I would urge upon

~ the Government tosanctton the same forth-
with. I am hopeful that our AgricUlture Minis-
ter hlmseH being an agricUlturist, he knows
the need forsuch an agriculture university In
such a backward area. I am very happy that
the Minister of State has himself said that the
North Eastern areas Including Slkkim are
very backward and I hope that they will do

, t something positive in this respect .

. Sir, poortechnology, Inadequate critical
Input.s and geographical constraints have'
made Sikkim's asrlc~lture more vulnerable
to any natural calamities. The level of food
production today cannot meet the require-
ments of the State. Large quantity of food
like rice, wheat and other essential com-
modities like sugar, kerosene Oil,etc. have to
be brought from outside the State. On the
face of it,the populatlon growth togetherwlth
increasing floaUng population and tourist·
traffic, the quota items provide to Sikkim has

~ been stJarply faUlng short of the demand.
The Centre Is requested to Increase the .

~ quota on a more rational and scientific basis
at the earliest.

Civil Supplies and
Public Distribution

318

Another aspect that needs considera-
tion Is that during rainy days, there are land-
slides on the onlty line of communication,
Sikklrn has got with the other States of the
country, that Is the National Highway 31-A.
The whole movement of goods comes to
dead halt for a number of days. As a result
pricos of essential commodities and other
consumer articles shoot up by leaps and
bounds. So, to contain such a situation,
there Is a need to have food godowns, cold
storage and warehouses, so that perishable
and non-perishable commodities could be
stored to meet any emergency situation. The
Ministry of Food needs to look into this
problem and help Sfkkim to.set up such an
Infrastructure.

One more aspect I would very much like
to highlight Is the transportation cost in car-
rying food and other consumer articles to
Sikklm from outside the State. The hike in
transportation cost Is reflected In prices of
commodities In the State. The people of
Slkklm have had to pay a much higher price
for essential Items and other products as
compared to other parts of the country. That
means the actualtate of Inflation In Sikkim Is
generally very much higher than the rest of
the country. In this background, the public \
distnbution system has a very crucial role to
play In Sikkim. To make it succeessful, the
supply should -eot only be adequate but
should also be regular.

Secondly, fair price shops shouldbQ set
up at places aasHy accessible to the people
even in remote villages. Care should be
taken to "'nsure that the supply reaohes the
people and they are benefited thereby.
Hence, there 1$the need for streamllnlng the
whole set up. It requires adequate mach~

.ery and this calls for allocation of mere funds
to make the system a success. I hope th'
M!n~tryof Food and Civil Supplies are aw
of the difficulties faced by the hlHy State in
the country. Hence, I am sure that the}

.would, while appreciating these difficulties,
help such hilly backward States or areas in
streamlining the public distribution system
so th'at the poor. people of such areas '_an
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avaH of the facllltles that falr price shops 
offer. 

SIr, I thank you for gMng me time to 
speak. 

MR. SPEAKER: Now, Shri AmaI Datta. 

SM AmaI Datta, your party's time Is 
already over. So, you shall have to make a 
brief speech. 

17.29 hours 

SHRt AMAl DAnA: t am very sorry 
that the time is over. Just on that point, may 
I say that the time allocated to discuss the 
Demands for Grants of the four Ministries is 
less? 

MR. SPEAKER: That was decided In 
the Business AdvIsory Committee and ap-
proved In the House. 

SHRI AMA1. DATTA: Maybe. But. It 
should be considered at least next time. I am 
not saying anything about this time. 

MR. SPEAKER: Okay. But. you 8IlI 
quite capable of maklng the points in a short 
time and very forcefully. 

SHRt AMAL DA ITA: These four Minis-
tiles ant most concemecl wlh the lives of 75 
per cent people 01 india living In villages. 

MR SPEAKER: That is exactly whiywe 
cant you not to mak8 the points on the 
5ubj8ds which aI'8 not Isted. 
/ 

SHRl AMAl DATTA: My earnest re-
quest Is this. There we,. only one or two 
opportunile. In the whole two-tbrae Ses-
sions 01 the House to discuss these mattelS. 
So, next time at least 15,20 hours should be 
atlacatad when these Ministries come to-
gether •. 

MR. SPEAKER: I agree wlhjou. Now 
come to the point. 

SHRI AMAl DATTA (Diamond 

Harbour): The AgrIculture Is a Ministry which 
is very very wide. In this country, we have lot 
of things under agriculture naturally. India Is 
a country which has been traditionally 
agricultural. Only recenUy, we have gone 
Into Industry. We have gone Into industry 
with such a gusto that we have tried to 
reverse the original capacity, the original -
what should I say -tendency of this country 
to depend on agriculture. This we have done 
at a ~me when the relative advantage of 
agriculture allover the wor1cl has Increased 
be)lOnd aU Imaginations. In 19505, when the 
Industrial policy was formulated and 
agriculture was relegated to background ancl 
agaln agriculture had to be brought back te 
some amount of prominence because of thl 
food SC8ICity from which we suffered In thE 
60's, barring that, agriculture has always 
been neglected in this country. 

I for one have always felt that the peoplE 
ruling the country- whetharpolltlclans or thE 
bureaucrats - have not been able to trull 
blgestthe significance of the recent advat1C8l 
-' advances which have taken place In iN 
wor1d since 1950's In the biological sclellC8l 
-giving rise to biotechnology, whose p<UntIa 
has not yet been truly realised not only Inthll 
country but noleven In the whole world. ThE 
potentiality Is vast But.we have not do", 
very radically towanis biotechnology. Ever 
forgetting that, biological scienCE 
development has aUowed· somE 
in1Yovements In seed production In plan 
production and aJlthaL In agrooomicprac:tlc8l 
and everything. That we have not bean abI. 
to absorb In this country. 

Nowwedonothaveaproperagricultura 
policy. We do not have proper economh 
poIicy,1n the budget speech,l said that ahb 
country is not giving proper emphasis te 
agriculture. Unfortunately then and there 
the FInance Minister agreed with IlI8 that thh 
was a coned assessment. But nothing hal 
been done to change that sIluatIon.l am sun 
thai with the able persuasion c.-our AgrIcuItun 
Minister and aI the other MInisters he~ 
the different DepaI1ments which 81'8 undlt 
discussion now, veryaoon apollcy·changt 
should take place. I say this because tadal 
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It is possible-according to FAO's report - for wheat is 20 quintals per hectare and for rice, 
India produce twice the foodgralns that india It Is 27 quintals per hectare whereas In 
Is producing with less amount of fertiliser. China, It Is 37 quintals of wheat and 55 

We have done nothing to exploit the 
water resources of this country. We have 
done something. It is really slgnHicant to 
exploit the water resources. In fact, we have 
nol done the detailed engineering work which 
is required to store the water and use It over 
the years. We have let It run along and let It 
run away with the top soli which Is being 
depleted very quickly. A proper agricultural 
policy is required because we are lacking in 
resources. Whereverwelack In reSO'JI'C8S, a 
proper allocation is necessary and thai poliey 
should decide what should be the proper 
allocation. 

We have to decide whether we go for 
foodgrains production, we go for commercial 
crops production, we go for aD kinds together, 
but we cannot do that. Therefore, where the 
emphasis has to be put, for how long? And 
when we put tha emphasis, we should not 
scatter our resources too much. What we 
have been hearing in this House - we know 
from other sources also - Is that the 
Government has scattered Its research 
resources over a wide range. And much of 
the research which is being done, remains in 
the laboratory and does not go into the field. 
For one thing, there Is no coordination 
between research and extension wor1(. The 
filed services are not coordinated· to the 
laboratory. Laboratories say, we do not have 
a mandate to take It to the people. Something 
has to be done because it has gone on too 
long in this way that money Is being spent on 
research and fruits ant not being made 
available to the people .• is being do,. over 
such a wide range of ¥las that we are losing 
the benefit of COfICtWItration of resources In 
one sector. For Ir*tance, In foodgrains, we 
are still with high-yielding varieties. But we 
have not gone jor hybrldlsation which has 
alloweQ China to do~ its crop production 
in the 70·s. Cueto hybcIdisation, China could 
doUble Is foodgralnftroductlon In the course 
of a few years.' tNnk my statistics should be 
authenticaled t& the Agriculture Minister. 
State-wise highest production In terms of 

quintals of rice.1t Is about double In some 
cases. In wheat,lt is little less than double. 
Now. this has been possible because of 
Improvement In technology. or course, they 
are using mora fertilisers than India. But we 
are not concentrating on our resources. That 
is one point. 

Secondly. we have a better climatic 
condition while, in China, they have four to 
five months of winter and during winter, they 
cannot grow anything at all. Whereas we can 
grow practically all over India Barring some 
hill regions, we can grow three to four crops, 
a year. Now, we would like to have some 
Inlomlatlon from the Agriculture Ministry. 
Even though agriculture should be an open 
book, we do not get the necessary information 
from that Ministry as to how rooch land Is 
under high-yielding varieties and what Is the 
intensity of agriculture in those lands In 
respect of high-yielding varieties. What Is 
the production State-wise, block-wise and 
district-wise? We should get the statistics to 
see whether there is room for improvement 
or not These are absolutely essennal 
information without which no critical 
examination of the achievements In the field 
of agriculture can be made. Only after we 
have suffered a tood crisis In the 1970$, 
agriculture came to Ume\\ghl Before that, we 
saw that OUf tendency has always ~n to 
concentrate onfoodgralns as the only subject 
of agriculture and not dlversHied little bit of 
our efforts on fruits, vegetables and other 
horticultural products on which the world 
trade is the highest of aD agrlculluraIproducts. 
The Minister must know that certain under-
developed or developing countries in the 
world like Turkey, Thai~ and Indonesia 
have recently gone In for horticulture 
production and have done very wallin a very 
short pace of time. • think the Idea of the 
Government of India to improve our 
perfonnance in exports could be beUer 
achieved if weconcentrale on certaln aspects 
of agriculture Ike dHlerent horticultural 
proclJcts and piscicultural products andttmgs 
like and there is enormous scope in It for 
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India. In fact, i am told by no less a person 
than the Fisheries Minister of West Bengal 
that we can produce so much bracksh water 
shrimps that we wiD be able to feed the entire 
world. Probably, the world wW not be able to 
buy, at today's price, the shrillllS produced 
.In India and price of shrlmsp wUI come to 
millions of doUars. Efforts In these sectors 
are very minimum. One should seek out 
sectors where we can make the greatest 
gain In the shortest possible time and where 
our medium and long term advantages lie. 
so, we should have an agricultural policy 
with short term. medium term and long term 
persepec:tivas. We do not have that. I hope. 
In a hort time, the MinistrywUI take upon itseH 
the burden of having such a policy. 

Now, when I go from the macro to the 
micro level, I wonder to see that there is no 
Idea In the minds of the people of my 
constituency as to what Is the best suited 
ago cIimatlcconditions.1 t is because the soU 
has not been tested. They do not know what 
should be the colT8Cl croppattem for different 
blocks or different parts of different blocks. I 
understandthat the soli conditions vary from 
field to field. There is no arrangement for 
doing thIS. But there should be an 
arrangement. a there Is such an arrangement, 
then the Ideal or the optimal crop pattern can 
be told to the people that this is their crop and 
aoiI condition and with certain additions or 
alterations, they can grow this crop and so 
on. But the farmer has not been told that 
Extension services are not itquipped forthat. 
In fact. our Extension Services have no 
knowledge of the latest developments in the 
fields of horticulture and agriculture. I am 
sony to stale that no State Government has 
got this knowledge. As I have already said, 
the links between the Iaboratores and the 
extension services sf11lIy do not exist Today, 
Shrf Lenka was intervening In the debate 
and certain questions were put to him with 
ragani to betel leaf. He replied that this 
question should be addressed to the Kalyani 
lMIlYerslywhich Is doing some work on betel 

leaf. This is the only university In West Bengal 
and we do not know that they 818 doing this 
work. Though we are very much concemecl 
about betel leaf, the growers do not know 
about it; their leaderdo not know about it and 
traders too do not know. H Is not known that 
certain amount of money Is given. H Is also 
not known what achievements were obtained 
with that money. So, what I am saying Is that 
absolutely there is Jack of Information. How 
much are we to suffer because of this lack of 
Information I We cannot really assess our 
achievements. But whatever we are able to 
assess, is very poor because there is really 
no policy and no coordination. And whatever 
we are doing, we are doing it in a haphazard 
fashion and spreading the given resources 
verythlnly. Thereby. weare unabletogetthe 
ef1eet that could have been obtained through 
concentration. If you put two and two togather 
in a concentrated way, then you may get a 
result of even five and not merely four. This 
is tile effect of synergism But I am very sorry 
to observe that we are getting only two or 
three and not even the minimum of fourl I 
hope the Ministry reaUses that there are 
various lacunae and addresses lIseH to the 
task of removing them. 

Reverting to the performance of 
Partlarnent In this matter, I say that there is a 
Select Commlttee on Agriculture. But this 
Commlttee Is not functioning. Manycountrles 
of the world which have such forums have 
utilised them very usefully. Especially, the 
British Parliament has utUIsecI the services 
of their Parliamentary Committee on 
Agriculture to achieve very good results. I 
hope a similar exercise will be undertaken 
here also. 

MR. SPEAKER: We 818 doing It. Thank 
you for a very good speech. 

[Translation] 

·C.K KUPPUSWAMY (Colmbatore): 
Hon'bie Speaker, Sir, I thank you for having 
given me an opportunity to express my views 
In support of the demands for grants of the 

-Translation of the spech orIglnaBy delvereclln TamB. 
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Ministries of Agriculture, Rural Development benefit bot the States of Kerala and Tamil 
and Food. Nadu. Instead a1lowlng'the wasteful flow of 

As far as Agriculture loan is concerned, 
I would Jlceto draw youratlention to the sorry 
plielht of farmers whose burden increases 
manifold due to accruing Interest on the loan 
amount obtained. For Instance, an 
agrlcultuJlst In Tamil Nadu who had taken a 
loan of aboutRuf)9GS flftythousandcootinued 
to have the loan burden to the tune of about 
one Iakh rupees and above even efter paying 
back about Rupees forty thousand. There is 
another Instance where a farmer had to 
finally part wHh about onelakh and seventy 
five thousand rupees against a loan of about 
Rupees fifty thousand. At the same time, 
businessmen and Industrialists could 
manage loan assistance In various forms at 
lesser Interest rates. Even H they do not pay 
back the banks property their loans are 
ignored. They ewn get waivers In some form 
or the other. But the plight of the farmers 
continue to be In a pathetic state. Agricultural 
lands are taken overfordefault In payments. 
As far as Colrnbatore district In Tamil Nadu 
is concerned, Agrlculturtsts have to rely on 
ground water alone. They have to dig up well 
up to a depth of about 300 It to 400 It. They 
have to erect pump-sets to draw water and 
to Irrigate their fields for cultivation. Both 
cotton and paddy have to be cultivated only 
in this fashion. Hence I request the Minister 
for Agriculture to consider the case of such 
farmers in Coimbatore district who have to 
put In so much towards the Inputs and I 
request the Hon'ble Minister to waive the 
agricultural loans In the case of such 
Industrious farmers. 

Irrigation facility In TamB Nadu have not 
been Improved ever after 1967. No dam 
worth Its name has been constructed ever 
after late Kamaraj's regime. It is a sorry state 
of aHail'& to which we are mute spectators 
now. No irrigation scheme has been drawn 
up after 1967. After the departure of the 
great leader Shri Kamaraj, many viable 
Irrigation schemes have not been taken up at 
aI. Forlnstance.lherewas a proposal to tum 
the course of the West flowing rivers like 
Pandiar and ~zha to liTIgate and 

these rlverse Into Arabian Sea, their course 
could have been diverted to benefit farming 
commmHy from both the States. Centre 
must now take up this scheme pending for a 
long time now. Both the Govemments of 
Tamil Nadu and Kerata could share the 
expenses and must go ahead wilh the 
scheme. Centre must help In all p\~£sible 
ways to overcome hurdles, If any, In Ciil'rying 
out this Irrigation project thai will also save 
Invalt!able water. I urge upon the Centro to 
consider this much awaited irrigation project 
and give 8'90 by to the satisfaction of farmers 
living In the border districts of both the States. 

As far as river Cauvery Is concerned, we 
are aware of the Issues involved In tackling 
the vexed problem. Lakhs of Tamil farmers 
migrated to Karnateka several years ago 
and cpntrlbuted a lot to make thai land a 
fertUe one. But, recently thousands of them 
were rendered homeless and weill made 
refugees In their own country. A relief to the 
tune of about Rupees two crores andaeventy 
lakhs has been paid. Han'bIG Prime Minister 
also convened a meeting of the Chief 
Ministers of the riparian States. The relle' 
and compenation paid to the affected farmers 
Is inadequate and dismal. Hence, I request 
the Centre to look into it to pay more telief to 
aggriveted and displaced farmers. 

While referring to Animal Hvsbandty,' 
must have to point out to the Kangeyam 
breed which Is famous for its sturdy built and 
Industrious labour they oHer to the tiller of 
the soil There used to be' a very big dairy 
farm In Palaya Kotta In Kangeyam area 
which Is famous for rearing cattle of that 
breed. It Is renably understood that the dairy 
farm is proposed to be would up. Th£ re are 
about two thousand cattle heads wh,,~h may 
be handed over to prospective buyers. I 
requestto the Govemmentto go In for buying 
the same and preserve the Kangeyam breed 
of cows and bulls Intact. As far as milk 
cooperatives are concemed, efforts should 
be made to ensure that genuine caltle 
growers and milkmen are members of such 
cooperatives. Certain anomalies like people 



327 Demands for Grants APRIL 9, 1992 Civil SIJtJO/les and 
Public OIstribution 

328 
(Gen.) 1992·93 Ministries of Rural 
Development; Food; Agriculture; and 

ISh. C.K. Kuppuswamy] requirement but exporting the foodgtalns. 

from other occupation being made members 
of such socletJes are there. This should be 
stemmer out. I bring this to the notice of the 
Government to ensure that any genuine 
farmers and cattle growers are made 
members of such milk societies. The 
Government may also chalk out a pian to 
introduce a provident fund scheme to benefit 
farmers thereby ensuring legally valid 
minimum wages. 

Finally, I would likG to conclude my 
speech drawing tllv attention of the 
Government to ths persisting drInking water 
problem in Coimbatorg dis1r1d..1 a.'1l a Member 
ropresenting that conSli1uency for third time 
in a row now. I have raised this Issue on 
earlier occasions too. Now I bring It to the 
notice 01 the Ministertcr Rural Development 
The upgradation of Infrastructure facilities. 
lor providing drinking water to people of 
Coimbatore district calls for your altentlon 
still now. KIndly attlmd to the prob!em at the 
earliest. With this I tt,ank you and conclude 
my speech. 

SHRI HARI KEWAL PRASAD 
(SalelTl'ur): Mr. Speaker. Sir, Congress party 
has betayedthe people of the country as weI! 
as the farmers by giving a false assurance of 
brining down the prices within hundred day. 
With your permission, j would like to make 
some suggestions in respect of the Demand 
tor Grants present\,; being d\$Cused In the 
House. 

There Is much difference in the words 
and deeds of the Congress Party. The policy 
through which Congress proposed to give 
remunerative prices to farmers forthelr crops 
has been changed. Brodadly. I considerthat 
the Govemment headed by Shri Morarji Desai 
In 19n was the best for farmers. That 
Govemment Implemented many schemes 
forthe benefit and welfare of the poorfarmers 
and for those who werfi fully dependent on 
agrlcunure. Ours Is an agrlcunural country. 
ThatGovemment took many measures which 
helped In large production of foodgrains. At 
present we a1'8 not only meeting the domestic 

During the regime of Morarjl Desai one 
bag of urea us~d cos! Rs. 51/- which is now 
proposed to be increased to Rs. 1751- per 
bag. Therefore, had you adopted the same 
attitude which was adopted by that Janla 
Government you would have been able to do 
some good lolhe farmerofthls country. After 
that came the Janata Government which 
also tho ught 01 doing some good to farmers. 
It announced to spend 50 percent of the 
Budget out lay of the count.ry on farmers and 
rural upllftment. When Janata Party 
Government waived offthe agricultural loans 
of farmers up to ten thousand rupees then 
the some member of the House criticized-
this step and opposed It. 

Many of our friends had opposed and 
criticised this step of waiving off the loans 
saying that it had brought the Government of 
India on a verge 01 bank.ruptey. But I would 
like to ask a question from my those friends 
and particularlly from the hoo. Minister as to 
why th910ans given to big industrialists were 
waived off by the Govemment In the past. 
Janata Government had waived off loans 
onlyuptoRs.10,OOOI·ofSmallneedyfarmers 
and you people made great hue and cry over 
It and btamedtha1Governmentbutyou people 
do not say anything when the loans of big 
industrialists are waived off. In this wa~ 
Government has set a precedent of even 
waiving off big loans. In my opinion, no 
agrlcul\ure policy has so far been chalkec 
out. Shrl Bhanu Pratap Singh had prepar8C 
a detailed policy which is now gathering due 
in almirah. Please take the trouble of seel~ 
that policy also. The conditions have changec 
now. While fixing the prices of the wheat thl 
cost 01 production is not taken into account 
The price of sugarcane produced by farmen 
Isflxed by Govemment and not by the farmer 
Report says that the total area uode, 
sugarcane cultivation was 35,00000 hectaraI 
and out of it 16 lakh hectare was in Utta 
Pradesh alone. The target flxedforsugarcant 
production was 23 crores t~)Ones lor the yea 
1991-92. Procurement price 01 sugarcarn 
has not yet been fIXed and 50% crop'is stU 
standing In the fields. " It continues like thll 
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farmers. 

MR. SPEAKER: You have a little time at 
your disposal. Please conclude soon. 

SHRI HARI KEWAL PRASAD: I would 
like to submit that the price of the sugarcane 
should be genuine and Government should 
take ~teps to stop the five pereant cuI in the 
Commission by sugarcane committees. 

It has been stated In the· report that 
Government proposes to set lip six fertilizer 
factories but Itle Gorakhpur plant In Eastern 
Uttar Pradesh is lying closed. Government 
on one hand proposes to set up six new 
factories and on the other hand some 
factories are lying closed. At least 
Government should take measures to 
recommission the closed factories. 

Agriculture should be declared an 
Industry ard the agriculture inputs like 
fertilisers, waler, seeds etc should be sold at 
chE'ap rates. Crop Insurance scheme should 
be lnl>lemented strictly. LoatlI allow interests 
Should be made available to the farmers and 
fifty percent of the budget should be allocated 
to vUlages. The price of the agricultural 
products should be fixed by taking into 
account their cost of production. 

\n the construction Of the houses under 
Indira Aawas Yojana, third rate bricks are 
Used. It Wlnnot resist water even lor two 
year. You can find out foryourselfthat all the 
houses built underlndlraAwas Yojana are in 
this condition. Government should ensure 
that such things do not recur. You launched 
a scheme to construct 10 lakh wells. Under 
this scheme officials and big contractors 
have mebezzled the money which was to be 
given to the. people. You please make an 
enquiry. Now I would like to raise a question 
related to the land reforms. The land, on 
which thousands of people belonging to poor 
ancI backward classes are inhabited Is owned 
by big (rich) people In the whole country. 
These rich people force the poor people to 
work for them. When these people refuse to 

work they are beaten by them. Sometimes 
case is filed in courts. I would like that you 
please look into such matters. You please 
make arrangements to distribute the land 
owned by big landlords, rich person and 
Ministers, among the poor and landless 
people. So that they can get land tor their 
livhood· and the enemployed persons can 
get the employment. A few days ago, I read 
a statement of the Prime Minister in a 
newspaper in this regard. If hon. Agriculture 
Minister is true 10 his words, he shoulddaclare 
at once in this House that a campaign will be 
launched in the whole country to distribute 
the excess land belong ing to the landowners 
rich persons among the poor. Under the 
Land Reforms Act. I wilt greatly benefit the 
Farmers. With these words I appose the 
demands of grant,. 

SHRI DAnA MEGHA (Nagpur): Mr. 
Speaker, Sir, I support the demands of the 
Ministry of agriculture, rural development, 
civil supply and public distribution. Before 
my allotted time expires that the drought in 
Maharashtra Is very serious. I would Uke to 
mention lor which the hon. Minister has 
already made a reference in Question Hour. 
That question reads that 58.16 lakh acre. of 
land had been affected by drought In 
Maharastra and the State Government has 
sent a proposal of Rs. 791.41 Crolll for renet 
works. In reply to thai question If has been 
stated that a Committee will be sent In Gujarat 
and Madhya Pradesh but there Is no nsed to 
?rovide an additional assistance to 
Maharashtra and Karnataka. In these 
circumstances, when there Is an acute 
shortage of drinking water In the villages and 
there is severe drought on large scale In 
Maharashtra, we get this written reply that 
the Central Govt. Is not going to provide any 
assistance. I appeal to the Central 
Government that the poor, dalits and 
adivasies also live in the vUlages of 
Maharashtra and they all are facing the 
draught. It is correct that Maharashtra also 
has big cities like Nagpur and Bombay. 

The Central Govem.nent especially our 
Prime Minister has a very good relations with 
Maharashtra. Shri BairamJakhar also visited 
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there. He knows each and everything about 
Maharashtra. Today tt)ere is heavy draught. 
You please send a Committee there. " it is 
not done peopiewilltaka a wrong impression 
about the intension of the Government. The 
Central Government should fulfill the justified 
demands of the Maharashta Government 
because aU the States are equal before the 
Central Government. 

18.00hrs. 

Mr. Speaker, Sir, regarding agriculture, 
I would like to mention a few vital points due 
to lack of sufficient time. A scheme for 
procurement of cotton has been under 
operation in Maharashtra, since several 
years. We request the Central Government 
to provide assistance to the Maharashtra 
Govt. forten years. But in Maharashtra there 
is some rumour that the State Govt. wanted 
discontinue this scheme because other states 
do not have similar scheme. Maharashtra is 
a good State Co-operative sector has done 
well there. Today the farmers get good profit 
from cotton production and if there is any 
loss the Government bears it. We always 
make request for export of cotton and to 
prepare yarn from the cotton. We can get 
more price if we prepare yarn and cloths but 
I find that the rich people are demanding to 
discontinuethe scheme lor the procUfemen\ 
01 aores ot rupees ot Farmers are lying with 
the State Government deposit as. This 
scheme is very Ir11><>rtantforthefarrners. All 
of us and the aU the farmers ofthe State want 
that the Central Government should start 
this scheme in other states also so that the 
farmers may get full assistance. I think, the 
rumours to discontinue the scheme is 
baseless. In my constituency ranges is 
produced in abundance. It is the Central 
Govemment' scheme and the State 
Govemment bring It into practice. But today, 
the crop of orange is very good ...... ? 

MR. SPEAKER: Time is over. 

SHRIDATTAlAEGHE: I am speaking at 
the first time during the session. This is the 

firsttime I have been given an opportunity to 
speak and moreover I am not making a 
speech; I am stating only some points others 
have taken 15 minutes fortheir speech. I am 
not taking so much time but if I do not talk 
about my constinuency, my presence in this 
House has no meaning. I fail to refer the 
problems and difficulties being faced by the 
people of my constituency, my coming tothis 
House becomes fruitless and it would have 
been better If I had not been elected to this 
House. 

MR.SPEAKER: It is not a Maharashtra 
Govemment budget. 

SHRt DAnA MEGHE: I know it, well. 
That is why I am stating that the Centrell 
assistance is being asked for the cottom 
scheme. But the Central Government does 
not want to provide assistance and wants to 
discontinue the scheme. II is a good scheme 
of Maharashtra Govt. please you should 
take over this scheme. The Central 
Government can help the orange producers 
and can provide assistance to the research 
Centre. 

The Central Govt. is providing assistance 
tothe Rural Deptt. of Maharashtra Govt. and 
I think it is also the duty of the Central Govt. 
and I think It to the State Govt. in this regard. 
I had already mentioned about rationcard in 
Delhi. Borrbay too is an economic capital of 
India. It is a very big city. It gets grains etc. 
from the whole country. But we get very little 
quota of cMI supplies while Delhi gets double 
of it. Cities like Bombay and Delhi should be 
given equal quota. We do n01 supply equal 
grain to those people who work hard, who 
are labourers and they cannot aHord to 
purchase it from the market. So you please 
arrange to supply the same quota of 
foodgrains as you are supplying to Delhi. 
Bombay is a big city and when the matter 
relates to the big cities It should be treated 
alike. I conclude with one more point that the 
development should be equal. Foryears, we 
have been demanding forthe constitution of 
a development boan:f. Our Chief Ministerwlll 
come and wHl have a talt with the Prime 
Minister tomorrow. We have talked to the 
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PrIme Minister, he has told us that he would people of country ara getting food and we 
constitutedevelopment board within 24 hours are self-sufficient in the matter. But it is true, 
it a proposal is brought before him We can as our hon. friend has said just now, that the 
spend money, for the construction of roads production In India Is lowerthan that of other 
and Irrigation in villages, which we will get countries and he has given an exaf11lle of 
from the development board. Ourd8rnandIs China In this regard. I would like to make a 
that the demand of development boards request that our scientists should go abroad 
should be set up for VIdarbh, Marathwara, to aoqulr8 knowledge. Our population has 
Konkan and other regions of Maharashtra inCNaSed from 36 crore to 84 crore. We are 
and fundS for these Boards should be providing food to the people of our country. 
allocated. Then, we can develop these areas • win Ct'8ate problem. If we don' Increase our 
from the money which we will getfrom these production at the ratio the population is 
boards. MaharashtraGovemrnentsaysthat inCt'8aSing. Therefora; we should increase 
It has sent the proposal to the Central our production. 
Govemment but we do not know the 
whereabouts of this proposal. When Shri 
RallY Gandhi visited Nagpur, he publicly 
announced that he would consider aboutthe 
development boards if he came in power. 
We want to fulfill the promises made by Late 
Shrl RajIY Gandhi. So you should consider 
our demand for development boards so that 
we can get funds for the development of 
backward regions of Maharashtra State. 

SHRI RAM NAGINA MISHRA 
(Padrauna): Mr. Speaker, Sir, I thank you for 
giving me time to express my views on 
Demand for -Grants of the Ministry of 
Agriculture. Our hon.leamed Members have 
said so many things and I don't want to 
repeat them. But some things have been left 
out. I want to put forth those things in the 
HoUse. Sir, 1 have been straight forward from 
the very beginning and It has become my 
habit ...... 

MRSPEAKER: Mr. Nagina, !here is no 
time for such things. 

SHRI RAM NAGINA MISHRA: You 
kindly Usten to me for a While. h was said that 
people wera dying of starvation. Any hon. 
Member who is above sixty years old'may 
tell whethertwo square meals was available 
to the people of the country 42 years back. 
But today people get two square meals. At 
that time, the population was 36 crora and 
now. has incNaseto 84crore. Food is made 
available to everybody .• Is at due to the 
efforts put In by our agricultUral scientists. 
ThaUswhy, I am thankful to them. Today, the 

Today, the most important thing Is that 
ceiling of farmers'land has been fixed. h has 
been fixed after independence and during 
the ragime of Congress Party. It is a good 
thing. I want to tell you that still there are 
some big Talukedars who possess a large 
area of agricultural land. On papers, it has 
been shown in the names oftheirgrandsons 
- daughters and dogs and cats. It is a matter 
of pride thatthe Minister of Agricultura ofthe 
country has been bestowed upon the title of 
'Krishi-Pandit'. Farmers are proud of their 
Minister who is expert in agriculture and a 
'Klishi Pandlt'. Thus, I would like that the 
hon. Minister of Agriculure should get the 
matter examined. ,belong to rural araa and 
lekhpalls the highest officer In a village. His 
version Is conslde!8d to be final. Most of the 
agrlcultura land Is In the possession of big 
landlords though It has been shown In 
differant names. Secondly, I would Uke to 
submit If he has shown the land In the narne 
of poor persons, the landlord will Htigate 
even upto the Supreme Court and try to 
maintain his possession. That is why, the law 
should be amended. The litigation has been 
going on for the last twenty years. The 
Govemment should formulate such a law 
that landlord has no scope to move to the 
court. Govemment should get b{lCk the 
agricultUf8 land from them and disburse It 
among the poor people. NOt only this, some 
people have formed trust and made their 
family members as members of the trust 
They too utilising It. I would Hke to request 
that the Government should get it 
examined. 
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MR. SPEAKER: Tenancy law and land 
ceiling Is the subject 01 State legislatures. 
You have explained your point of view. Now 
please come to the next point. 

SHRI RAM NAG INA MISHRA: The 
Central Government can also enact law ..... . 

MR SPEAKER: It Is the subject matter 
of the State Government. 

SHRI RAM NAGINA MISHRA: It Is true 
that much of our cultivation depends on 
nature. I belong to such an areas where 
drough and flood occur almost every year. I 
would like to submit to provide irrigation 
facility where it is not available. If the country 
wants to progress, the Government must 
,:>rovide Irrigation facility. There Should be 
arrangement to check the floods. There are 
areas in the villages which generally remain 
water logged. Thousands of acres of land is 
submerged under water and standing crops 
are ruined. There must be some drainage 
system to flush out that water. Today, the 
fate of sugarcane-growers is in dark in Uttar 
Pradesh. You will be surprised to know as 
the. hon. Minister has said in his statement 
that the Government realises taxes worth 
billions of rupees. I do not think that there is 
any sugar mill from which Government does 
not realise as As. 2-3 crore as taxes. 
Govemment also realises taxes from Sugar 
Development Corporation. But what is the 
condHion offarmers? Large sums of farmers 
are outstanding against mill owners. At the 
time of marriage In the family, the farmer has 
to take loan from moneylender or Talukedar 
against this slips of sugarcane at the rate of 
interest of Rs. 25-30 percent. There is also 
Govemment recovery. It he doe not pay his 
property is attached. warrant is issued against 
him. He Is arrested and imprisoned. What is 
all this going on today.? 

The Govemment Is giving su!>sidy on 
wheat. Immediate payment Is made at the 
time of procurement of wheat and pulses, 
etc. Sugarcane grower Is the most 
unfortunate person who faces hardships and 
has to face even attachment and warrant. 
Thus, I would like to point out that In the past 

also, Central Government had done favour 
of farmers. Loans to the tune of Rs. 120 crora 
advanced by banks to farmers have recently 
been waived off. If you can't do anything in 
this regard, you may do one thing I am not 
begging any sympathy. I would only request 
the Central Government on behalf of the 
sugarcane growers that arrangement should 
be made to make payment to them by banks 
againstthe slips given by the mills owners to 
the farmers so that they may be able to meet 
their requirements. These slips are their 
guarantee. When the mill owners make the 
payment, It should be paid to the Banks. No 
other facility can be as big as this facility. 

Secondly, I would Hke to submit that 
there are 105 sugar mills with 800 to 1200 
tonnes capacity in Uttar Pradesh. They are 
incurring losses of crores of rupees. Their 
recovery is the lowest. According to an 
information given by the Government, only 
30 percent sugarcane ofthe total production 
of Uttar Pradesh comes to milisand the 
remaining goes to 'Kobhu' or crusher While 
the mill rate is As. 45 per quintal and the 
crusher rate Is Rs. 28 to Rs. 30. The difference 
is that the crusher owners who procures 
sugarcane at the rate 01 Rs. 28 to As. 30 
makes cash payment whereas the payment 
of sugarcane which is sold to the mill at a rate 
of As. 45 per quintal Is not made Irrvnediately 
and is paid later on. There is considerable 
production of sugarcane. I would like to 
make a request because you have become 
the advocate 01 farmers. We are having rich 
crop of wheat as wen as sugarcane because 
of the efforts put in by Deptt. of Agrlcuhure. 
I would like you to be an advocate olfarmers. 
You are the advocate df sugarcane growers, 
you should plead the case with the 
Govemmentand make proper arrangement 
of procurement of sugarcane. The amaH 
factories are sick and their recovery Is going 
down. The capacity of mills with 800,2200 
tOMes should be incre~to 25OOtonnes. 
Besides, I understand that the Govemment 
of Uttar Pradesh has asked for mora lIoences 
from Central Government keeping In view 
the Importance of sugarcane. AppUcatlona 
seeking 50-100 licences from the 
GovemmNU have not yet been cleared. No 
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HceIlO8 has been issued so far. There are overthe rivers. HeIlO8 sugarcane and other 
billions of rupees lying In the account of commodities are being transported by boats 
Sugar Development Fund. Earlier, also, the from one place to other. So, I request that 
Central Government has given permission roads and river·bridges should be 
to Increase the capacity to some sugar mills. constructed. 
Allocation to Devaria miD has not been 
increased for the last two years. It was 
assured to raise the allocation of funds to 
Laxmiganj, Betalpur and Bhatni mills. But 
due to paucity of funds, it is not being raised. 
In the same way, I would like to make a 
requestto handoverthese mills to the private 
sector, if you cannot run them properly. We 
know that all the applications are lying 
pending with the Central Govemment. There 
are 14 sugar mills in Deoaria. The capacity of 
these sugar mills is 800, to 1200 tonnes. 
There is a need of increasing the capacity of 
sugar .mills throughout Uttar Pradesh 
especially In Deovaria. There is need to set 
up 3-4 sugar mills in Deovaria. The 
applications seeking rlC8ndes to set up sugar 
mills have been by the private sector. I want 
that sugarcane should be crushed in time. 
The conditions in South India differ from 
those of north India. Weather conditions of 
south India are congenial to sugarcane crop 
all the year around, but In North, sugarcane 
begins to dry just after May and thereafter 
the NCOverycomes to 4 per cent. Therefore, 
sugar factories do not work for more than 6 
months in North India, whereas in South 
Indlatheyrunforabout 9 months. Therefore, 
attention should be paid towards crores of 
farmers who depend on sugarcane and steps 
should be.taken for their welfare. 

Sjr, our area falls intheterrai region and 
just now the hon. Minister also made a 
statement that water of our area does not 
contain Iodine. Deficiency of Iodine causes 
diseases like goitre, elephantiasis and 
malaria people' are drinking water from 
ditches. My subni$sion is that clean water 
from tubewells should be made available to 
people there so that they are saved from the 
diseases. likewise, there are no roads In 
Narayan; area in the Nepal border. " 
suga~ and other crops are prod~, 
how to transport them from one place other 
Without roads. There are also no bridges 

SImilarly, the Fair Price Shops are 
all(rtted to a selected few. The commodities 
are either grabbed by officers orsold in biack 
market by shopkeepers themselves. Only 11 
3rd of it Is distributed. In this connection. I 
would suggest that these shops should be 
allotted to crores of unemployed youth of the 
country. In this way the unemployment 
problem could be solved and the distribution 
system too would improve. The middlemen 
should be removed. 

In the same manner there was also a 
reference to wheat procurement. The thing 
isthatewn Gowmment purchases are made 
through middlemen. When the farmer goes 
direct with his wheat, It is first filtered in water 
and then the defects are pointed out. But 
when the same wheat is brought to the 
centre through middlemen It is accepted 
without any check. Therefore, I want that at 
least the farmer should be assured that he 
will not be harassed and there will be no 
middlemen in between. 

With these words, I conclude with the 
hope that due attention would be paid to my 
suggestions and the problems solved. 

[Eng/ish] 

KUMARI FRIDA TOPNO (Sundargarh): 
Mr. Speaker, Sir, I would like to speak in 
Oriya. 

MR.SPEAKER: Have you given notice 
to speak in Orlya? 

[ Translation] 

*KUMARI FRIDA TOPNO: Yes Sir, 
Interpreter Is there In the booth and he has 
been informed that I would Ike to ~ak in 
C 'Ia 

'Tn,,, don of the speech originally'" "red In V ,,; 
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[Kumar! Frida TopnoJ other dry districts of Orissa. Farmers should 
be~adaquatelytostartdrylandfarming. 

Mr. Speaker, Sir, I rise to support the 
demands forgrants in rasped of the Ministry 
of Agriculture, Rural Development. Food. 
CIvIl Supply & Public DlstrlJution. As time at 
my disposal Is very short,l woukllke to draw 
the kind attention of the Government to some 
problems of Orissa pertaining to these 
Ministries. Sir, Irrigation facilities are not 
available in the State of Orissa except the 
coastal districts. So. the farmers in the other 
districts mostly depend on rain water to 
cultivate the land. Irrigation projects have 
not been executed In these districts. So, they 
have no other way to get water. They can 
developthe agricullure if proper arrangement 
has been made to SGt up dug wells in large 
number in the dry areas of the State. There 
are $Ome areas where irrigation is possible 
through lift irrigation only. Keeping in view 
the diffICUlties of the farmers in the absence 
of water for cultivation, the Government of 
India should arise the State Government to 
give priority for lift irrigation whel'8lt is found 
possible. Constraint of resources should not 
pose anyproblem. The Government of India 
should allocate adequate fund for this 
purpose. At the same time dry land farming 
should be encouraged. if it is done, the 
farmers in the dry areas can grow new 
varieties of crops. In this connection, Sir, I 
would like to say that the dry land farming 
was initiated in my district, Sundargarh in 
1988-89. The farmers were supplied with 
good quality fertilisers and certified seeds. 
That is why they were able to get good crops. 
Even they had done the cultivation on the 
fallow land and had good harvest. The poor 
people, particularly the smaH and marginal 
farmers were mostly getting benefit from dry 
land farming. But. it is regrettable that this 
centrally sponsored scheme is not being 
properly implemented now in these districts. 
The present Government in Orissa is not 
paying proper attention tosupplygood quality 
seeds andfertilisers to the smaUand marginal 
farmers. So, the farmers are net fT1JCh interest 
to take up dry land farming. Sir, th,," IS a 
centrally sponsored scheme. So, the State 
Government should be advisedto implement 
this scheme vlgOfOU8ly in Sundargarh and 

Sir, it Is not possible for the farmers to 
earn their llvelhood from farming alone as 
they do not have the facilities to grow crops 

. throughout the year In every area. They 
remain Idle for several months In a year. How 
can they weet their family expenses when 
they have no work? In order to generate 
e!T1)loyment as well as purchasing power, 
the Government should create job of some 
kind or the other. In this connection, I would 
like to stress on dairy development. There Is 
a great scope to promote dairy in Orissa. 11 
the rural people get facilities like loan to buy 
good variety of cows and buffaloes and also 
some help under the centrally sponsored 
scheme they win be able to produce milk and 
milk products from which they can generate 
income to earn their livelihood. Therefore, I 
urge the Government of India to pay adequate 
attention to promote dairy In different parts of 
the country. PrIority should be given in 
implementing schemes pertaining to dairy in 
tnedstricts wheiefarmers do not get irrigation 
facilities. 

Then Sir, there is a great scope for the 
development of fishery in the costal districts 
of Orissa. The fishing potentiality of the State 
has not been property tapped. There are 
several villages in the coastal areas where 
people do not have waft( throughout the 
year. ,Therefore the villagers should be 
assisted to undertake fishing operation. " Is 
regrettable that the big private companies 
are given lease in Orissa for fishing 
particularly prawn cultivation. I urge the 
Govemment to direct the State Government 
of Orissa to assist the traditional fishermen 
and local youths to undertake fishing. In this 
process local une~ymentproblemwlll be 
resolved to a large extent. Therefore the 
GoYemmertshould identity the fishing zones 
in the State andaxploltthe fishing potentiality 
in order to getJerate 8f11)Ioyment for the, 
people of the coastal vtaages. 

SIr, I would Ike to give e~ on 
rural development in my constituency. We 
have got a steel plant at RoutMIa and a 
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cement plant at Rajgangpur. People of these if we are not able 10 provide drinking water 
areas have got some employment. Rest of in those villages. The Government of India 
the ar&as in my district have a number of should give top priority to ensure potable 
problems. The people of rural areas do nol drinking waterfacility to those villages before 
have any other scope to eam their Hvelihood the ensuring summer season. 
throughout Ihe years. The centrally 
sponsored schemes are not properly 
implemented. So, they do not have any work 
to do. Therefore, Government should monitor 
the Implementation of the rural development 
programmes and see that the benefit Is 
actually given to the people for whom the 
schemes have actually been sponsored by 
the Central Government. It Is regrettable that 
every village do not have roads. There are 
several villages where health centres, 
schools and drinking water facilities have not 
been provided. No industry Is set up in these 
villages as there is no ~torable roads. 
Therefore every village should be connected 
by roads. There are some tribal areas which 
are located In the forest and hilly tracks. 
Roads should be constructed to connect all 
those villages in the hOly area under the 
centrally sponsored rural develOpment 
programmes. Priority should be given for 
construction of roads to the inaccessible 
aroas. Sir, the Government offices, hospitals 
and school buildings located in the villages 
are not being properly maintained due to 
constraint of fund. I request to the Central 
Government to allocate fund adequately for 
the proper maintenance of the Government 
establishment located in the ruraterea in my 
districts As It 18 a backward district, 
Government of India should made fund 
prOVision for that district for that purpose 
under the centrally schemes. I hope the 
Minister for Rural Development wID pay 
proper attention to IrflIIernent my suggestion. 

Sir, I woulq Oke to draw the attention of 
tl19 Government to the problem of drinking 
water in my district. The potable drinking Is 
not available in every vHlage. We have got 
some tubeweHs in some villages. Sir, those 
tubewells have become defuRCt. They should 
be Immediately repaired. Otherwise the 
problem of the people wHI become more 
acute. Then, Sir, there are sel/eral villages 
which have not been supplied with potable 
drinking water. The crisis will deepen further 

Lastly, Sir, I would like to say a word 
about the Food and Civil Supply Ministry. 
The allocation of wheat and rice to Orissa is 
not adequate. The poor people are not getting 
rations from the Fair Price Shops according 
to their actual need. Moreover, there are 
some irregularities In the distribution system. 
I request to the Minister of Civil Supply to put 
an end to the irregularities and revamp the 
public distribution system expeditiously. 

I thank you very much for giving me the 
opportunity to speak. I support the demands 
whole hear1edly and conclude my speech. 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): Mr. Speaker, 
Sir, the number of hon. Members who 
participated In this discuslon is 42. ! am 
thankful to them for offering their views. 
Everybody expressed his sYf1ll8thy for the 
farmers. In fact, they should. There can be 
nothing more important than this for use. 
Some of our friends say that 70 to 80 percent 
people depend on agrlcuHure. ! believe that 
100 percent people depend on it. Sant Kabir 
has said-

"Na Kuchch Dekha Nem Dharm Mein, 
Na Kuchch Oekha Pothi Mein, 

Kahe Kabir, Suno Bhai Sadho, Jo 
Kuchch Oekha Sarothi Mein". 

Bread Is the biggest thing. these is a 
sayng~PunFibi-

"[)hid wIch Ni Rotlyan 
Te Sari Gailan Khotian." 

If the stomach is empty, everything 
appears useless and nothing can be done. 
Agricultural production is the very basis of 
bread. H there is production everything .ms 
smooth. Some of our hon friends are saying 
that production has declined and foodgrains 
are not avanable. It is also not so that there 
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was no agriculture policy earlier and there is 
none now. It is not that we are running the 
work without any policy. Had It been so, we 
would not have commended the farmer. We 
would not have praised them that they have 
shouldered the responsibility of the whole 
country. Earlierthe population olthe country 
was 34 crore whereas it has exceeded 86 
crore now. Everything runs smooth. Earlier 
we required 50 million lonnes ana now our 
requirement is 176 million tonnes. II is 
needless to say that still we f':!quire more 
foodgrains. We are moving ahead and 
expecting increase in agricultural productiol'. 
On the other hand, nobody sees that 
production has increased. People wi!: 
compfain that they are not getting suffiCient 
food. It is because every year there is an 
increase of 2 crore people in the country. 
How can It be che_cked. We shall have to 
think over it. There is no expansion in the 
land area. It remains static. 

We shall have to consider all these 
points. Everybody asked me as to what is the 
Agriculture Policy and what I was going to 
do. A system is being followed right from the 
beginning and the production Increases at 
the same ratio. There should be co-operation 
,from both sides. Nothing can be done single-
handedly. Our scientists are busy in research. 
Had there baen no co-ordination and 
encouragement from the Government, 
perhaps we would not have achieved that 
much progress. My efforts and endeavours 
are also aimed at it. We are proud of our 
achievements. During the course of the 
debate there was, inter-alia, a reference to 
Btianu Pratap Committee. It was alleged 
that the recommendations of the committee 
were not Il1l>lemented properly. It was 
discussed in the Cabinet as wen, but it was 
notil1l>lemented that time because of certain 
consider actions. It would not be good if we 
act without proper thinking. During the past 
months I asked all the States and reply from 
almost all the States have been received. I 
consulted the farmers of different States 
separately thrice. Just now Shrl 
Venkateshwar was saying something. He 

happened to be an agriculture scientist 
earlier. I would like to inform him also that If 
there is anything practical he sllould come 
direct to me and offer his suggestion. I wlH 
accept them. There Is no objection in It. We 
ali should work together. This matter is above 
party politics. If agriculture prospects, aillhe 
parties will be benefited and the health of all 
will improve. That's why we will have to work 
with national spirit at heart and in this 
connection have also Invited suggestions 
from all. I have got no objections In this 
regard. I will arrive at same conclusion very 
shortly and In the coming session. I will 
definitely came up with it before you, so that 
development and progress could be ensured 
by following a set of poliCies in a systematic 
way. I hope your valuable suggestions wil! 
definitely enrich the process. 

It Is the demand of everyone, Including 
the hon. Members, that the farmers should 
be paid remunerative prices ofthairprodu08. 
And at the same time inability to pay 
remunerative prices Is also expressed. I felt 
sorry at the burning of wheat during the 
protest staged on 6th. This pained me much 
because we are equally concerned about 
the welfare of the farmers. You people 
persistently raise the demand lorpayment 01 
higher prices to farmers of their produce as 
if we are against It. Agriculture is my only 
vocation, which I did myself and did not 
pursue another profession viz. trade etc. An 
hon. Member enquired from me about the 
total land in my possession and whether I 
have distributed it or not. I would like to 
submit that I was the first person to have 
invited people for distributing land with 
ownership rights. You people can yourself 
witness how I have converted the barren 
land Into the fertile land. The area which was 
once a desert now abounds Ingreenery and 
stands as a beautiful oasis. 1101/9 both nature 
and farmers. I love plants Uke my own off 
sprigns. Thafs why I do not want to hurt the 
farmers sentiments nor I am agaInSt payment 
of rumerative prices to farmers of their 
produce. However, besides this we also 
have to think of the Interests of the nation 
while taking care of our farmers. Farmers 
have voluntarily done a lot for the country. 
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Farmers have not got involved in any sort of 7. Effect on general price level 
corrupt practice Le. black marketing, hoarding 
and profiteering. But if the demand is made 
for excessive increase in prices of agricultural 
products, then it is not correct. Decision to 
import of wheat is also opposed; it is another 
matter whether the imported wheat has 
arrived or not. The Ministry of Food has 
stated that the wheat has not yet arrived. 
Can the purchasing of medicine for a patient, 
Suddenly fallen ill, be postponed for next day 
if the medicine casting Rs. 5 is available at 
Rs. 15 in the night? You have alleged that as 
per our promise we could not rollback prices 
within 100 days. However, can it be achieved 
that way? We will have to see things in right 
perspective and also to keep a proper check 
and balance between various things. If the 
farmers' interests are to be watched then we 
will have to watch the interest of the common 
man 100. We will have to consider the 
conditions of both the farmers and poor. 
That's why after a deep thinking I announced 
payment of bonus of Rs. 25 per quintal on 
wheat to farmers over the above the 
procurement price. The demandto increase 
the procurement price should be made after 
due consideration. We take so many Ihings 
into account then we fix the procurement 
prices. I would like to inform you that. 

[English] 

"While making this recommendation, 
the CACP takes into accounl the need for 
"balanced and integrated price structure in 
the perspective of the overall needs of the 
economy and wilh due regards 10 the inleresls 
of producers and the consumers". The 
following factors are taken into consideration: 

1. Cost of production 

2. Change in input prices 

3. Input-Output price parity 

4. Trends in market prices 

5. Inter-crop price parity 

6. Effect on Industrial cost Structure. 

8. Effect on cost of living 

9. International Market Price Situation 

10. Parity between prices paid and prices 
received. 

It will thus be seen that while fixing 
support prices, it is ensured that it covers 
cost of production and also provides a 
reasonable margin of profit to give incentive 
to farmers for investment and adoption of 
improved technology. 

The cost of cultivation/production taken 
inlo account includes all paid-outcasts, such 
as, those incurred on account of hired human 
labour, bullock labour/machine labour (both 
hired and owned) and rent paid for leased-in-
land bes ides cash and kind expenses on use 
of material inputs, for example, seeds, 
fertilisers, manures, pesticides, irrigation 
charges, including cost of dieseVelectricity 
for operation of pumpsets. Besides, cost of 
production it includes imputed value of family 
labour. The cost also covers depreciation of 
farm machinery and buildings. As such, the 
cost of production covers not only paid-out 
costs, but also imputed value of owned assets 
including land and family labour for which the 
farmers do not incur cash expenses.· 

[ Translation) 

We do not procure the products forcibly. 
It is with the consent of the farmers. We only 
wantto insure the farmers against loss in the 
years of bumper harvests when prices are 
very low. If we do not purchase then who will 
come to their rescue? At present the position 
is comfort~ble but a few years back what 
was the pOSition? 5-7 years ago during 
harvest season the crop could not be sold at 
any price. That's why the support prices 
were fixed to prevent the prices from going 
down beyond a certain level so that the 
farmers may not be in loss. All this was done 
to insure the farmers against loss. You must 
be remembering the past time when the 
prices were not beneficial to the farmers. 
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There have been a failure of onion crop in 
Nagpur and Nasik. Recently, the issue of 
garlic crop was rightly raised that one year it 
was sold for Rs. 3.000 and another year for 
Rs. 500. We will have to check al/ these 
things and \ have 90\ a scheme in my minI) 
as to how we can even out these cyclical 
changes with your cooperation. I would like 
to chalk out a scheme for farmers so that 
they may be able to know before hard the 
required quantity of crops to be sown and in 
which area it is to be sown depending on the 
marketing facilities. In case of more crops, 
prices come down and farmers suffer loss. In 
case of failure of crops, there is scarcity. 
Thus the farmers suffer both ways. 

Mr. Speaker Sir, just now Shri Mishra 
was talking about sugarcane. Sugarcane is 
cultivated for profit if crop is bumper then it 
has to be burnt. Therefore, I propose a 
balanced cultivation of sugarcane depending 
on the total demand for sugarcane, sugar, 
gur and khandsari. Similarly, the cultivation 
of potato and other things should also be 
undertaken in proportion of demand forthese 
items. The farmers need to be informed 
about all these things. I feel pained when 
anyone accuses us of lack of concern for 
farmers, because if farmerssufferlhen where 
will we go? We cannot ampute our legs 
because without legs we cannot move. So, it 
is not correct to make allegation against us 
that we are working; against the farmers' 
interest. Rather we will set right the vested 
persons who dare farm the farmers' interests. 

Mr. Speaker, Sir, the demand to confer 
the status of industry on agriculture was 
raised. Undoubtedly, it is a heart moving 
demand and it will be given a thought as to 
what benefits can be provided to the farmers. 
There- re so many issues which are to be 
considered in this respect. I would like to 
make available aJlsuch benefits to agriculture 
as are available to the industries but with 
certain changes. Should I make the loans 
available to the farmers at the rate which is 
applicable to the industries? Should I provide 

electricity to the farmers at the same rate that 
is applicable to the industries? Should I do ali 
these things which are not In Javour of 
farmers. I want to make the agriculture 
profitable. I do not favour blanket increase in 
prices 01 agricultural produces because I 
have 10 keep in mind several things in this 
regard. I 'Know how much toil and labour are 
involved in agriculture. Yesterdays' speech 
of Shri Nitish Kumar painted me very much. 
You must have heard the story of Caesar in 
which Cassia us and his ruffian Caucus united 
to assassinate Caesar. They brought Butus 
to their fold. When Brutus struck at Caesar 
with a sword, Caesar had said, "Et Tu, Brute 
Ihen fali, Caesar'" If a farmer's son questions 
me for putting on a suit, it dues not look nice. 
Rather, he should be happy that a farmer's 
son can afford to wear a costly suit. It may not 
be tolerable to a king. The kings were 
repressive to us. A king may allow us to wear 
fur caps but not coats. We can prove that we 
were not born from heaven. We are the sons 
of farmers. We have vigour and ambition. I 
want to change the lot of the farmers. I wanl 
to make them aware that they are inferior to 
none. We want to go ahead shoulder to 
shoulder. We are not prepared to accept 
second class status. There is only one thing 
in my mind that we are all Indians, we are all 
equal. The kings have become a thing of 
past. Today we are the king because we 
produce. We earn with our own hands and 
make both ends meet. So please do not take 
it otherwise for my quotation 'Et tu Brut'. A 
reference was made to agriculture and to the 
rate of interest. There was apoint in my mind 
but I could not so far talk to the hon. Finance 
Minister in this regard. Perhaps he is not 
understanding my language or I am not 
understanding his. He does not understand 
me because I am a farmer. But I will make 
him understand one day the basic problem 
of the farmer Le. the rate of interest? How to 
effect acut in the rate of interest. I will take up 
other things later. But I will say that the 
present rate of interest is low. It is now 11.5% 
upto Rs. 17,000 and 13% upto Rs. 25,000. 
The rate is higher when the amount increases 
further. I want to reduce the rate of interest of 
the amount between these limits. I seek your 
co-operation for it. 
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Then comes the question of foodgrain
production. There was a reference to China
in this regard. As you all know, I have visited

,..China. I have visited almost all the countries
.of the world in public interest. I studied the

~system prevailing in these countries and
explored as to what can we do for our county

" and what can we learn from them. I P,~tthe
same into practice after returning here. Had
I not visited these countries, my outlook

.• would not have been broader and Iwould not
been above to do what I am doing now. I
would not have been able to think what I am
thinking today. Because a man becomes
weak without a broad outlook. I want to
inform the House that we have 30 percent
irrigated land. We have worked hard and
made progress year after year. But till now,
no proper system could be evolved for
irrigation. So agriculture is not that" strong.
Irrigation is the base of agriculture. This year
the Kharif Crop was very good though there
was no rainfall in the end of August and
beginning of September. We suffered a loss
of 5-6 million tonnes due to that. I sought
funds from the Ministry of irrigation and other

r';\1inistries for better agricultural production. I
have demanded more funds from the
Planning Commission and I hope Iwill get it.
I agree with you that the present allocation is
not sufficient and that is why I have held
meetings with Planning Commission twice. I
know that the commission is also
experiencing Financial constraints. Even

~then, I urged them some how to mobilise
-;\~esources for the Ministry of Agriculture. If
'1unds are not provided how will I fulfil my

promise of annual production of 2 crore
'tonnes, for this, I want that there should be
proper irrigational facilities. Iwant maximum
benefits from minimum water. We experiment
everything. We provide assistance for
protection from flood havoc and funds for
irrigational facilities. Still it is not enough.

..:...eeople have progressed a lot. Someone
\ advised me to borrow modern technology

r from Israel or other countries. I have said
already and again saying that -

<e
"Uttam Vidhya Lijiye Yadyapi KishiSe
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Paro Apavan Thaur Mal, Manchan Tajal
Na Koy".

I am always prepared to learn from anybody
and accept good suggests from any quarters .
Iwant to infuse new blood in every1hing.1f we
can have irrigation, we can change that
whole structure of agriculture. I am working
on that today.

Iwant that we should adopt new methods
for development works. At the same modern
methods of irrigation by should be adopted.
The hydel projects, and dams, for irrigation
should be constructed with modern
technology.

This thing is being done in Narmda
Sagar. Vajpayeeji,l would like to inform you,
for example, that today Gujarat has 20 per
cent irrigated land and it will increase by 100
percent once the Narmda project is
completed. Then it will be 40 per cent. It will
change the entire shape. But we have to
work for that and educate our farmers,. Indira
Gandhi Canal flows in Rajasthan. I know its
weaknesses and since beginning I have
been saying that the problem can not be

. solv~d only by releasing water. The main
point is how to utilise it. We need extension
services and develop command areas. If we
release more water it may cause salinity, It
may prove counter productive. So, we have
to make research. That is why I have asked
our researchers to go ahead. Ido not want to
keep them confined to laboratories. I do not
want to make them show pieces only. Let
them ~ive results. Iwill not be satisfied to see
them in labouratories alone. I want them to
come out of the labouratories. I want that
they should make their research in the fields
practically.

We need more funds for irrigation. We
will have to launch more schemes for
irrigation. We require funds as much as
possible for the water shed programmes. I
want to implement this scheme in the entire
country. I have directed in clear terms that
the scheme should be implemented
everywhere. I would like to make a
submission about Bihar. How production will
take place in Bihar unless the regional
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imbalance is removed? I can say that if Bihar 
can make progress like Punjab, we can also 
provide food to whole of Bangladesh. These 
States can provide food to the whole country 
as well as to other countries. We have 
everything. The only thing we lack is a desire 
and a devotion. Someone was appointed 
somewhere, but he did not work. As such 
people should be encouraged to work. The 
work can be accomplished in a better way by 
division of labour. We have to remove regional 
imbalances. I would ilke to inform about a 
new variety forwhich research papers have 
been published. Anew research in agriculture 
has come to light. We have got seeds 01 a 
new variety which will produce 30 to 40 per 
cent more in dry farming. That is -

{English} " 

"Development of a new and more emcient 
cropp'lng system to enable water economy 
up to 30 per cent without any loss of 
production on a sustained basis ... ;" 

I Translation) 

I am talking about horticulture. New 
high-yielding varieties of seeds are being 
released. 

[English) 

"Development of superfast growing and 
early naturing rice vaneties possessing a fair 
degree of tolerance ...... Increase in the 
production of breeder seed of a ii-seeds etc. 

[ Translation] 

There can be no work without new 
varieties of seed. We have to keep in mind 
this special point in production. We will have 
to do more research on seeds. I have a 
scheme to amalgamate both State Seed 
Farm Corporation and Mietro Seeds 
Corporation. Afterthat we should work in full 
swing to produce good quality seeds. 
Alongwith it I also want that farmers should 
increase production by using the new variety 

of se'eds and benefit from that. But I need 
good persons who work honestly so far as 
seed sector is conce med because supply of 
substandard seed will cause wide spread 
damage and ruin the entire croop. This is the 
priority sector so we will supply seeds 
keeping this fact in view. 

In addition to that we have carried out 
research and here are its findings for you. 

[English] 

"Release; of high-yielding varieties! 
hybrids in various crops Including 192 in 
cereals, 74 in oil-seeds, 21 in pulses, 30 in 
comme rcial crops and 16 in forage crops 
were releasedlidentified. development of rice 
variety, increase in production, development 
01 new cotton variety. LRA 1966." 

( Trans/ation] 

We have done all this and have also 
developed a new variety of mango, which is 
very good. We have also developed 
Tendermat, Cocnut hybrid variety.Today, 
we are getting 8-1 0 kg. cashewlrom one tree 
whereas we used to get only 1 kg earlier. We 
want to do all this. We have stopped importing 
and we are producing those things in our 
country which may yield good crop. I had 
gone to Pattur to inaguarate a seminar. The 
Government has opened a research centre 
there which is very beautiful and this Centre 
har.started releasing new varieties of seeds 
as a result 01 which there will be a sea-
change in the condition of the farmers and a 
new ray of hope will be seen on their faces. 
The Government wants to work like this. 
Alongwith it, new high-yielding varieties of 
vegetables have been developed. If seeds 
are good, one can hope to have good 
production of tomato as high as 300 quintal 
in an acre. You go and see for yourself as to 
what the smail farmers are going. They have 
adopted this technique. 

[English) 

Development of new technicques to 
increase productivity of fish farms. 
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[ Translat[on] 

They are doing a lot and just now our 
hon. Member Shri Amal Datta has left the 
House. I would like to tell him that I have 
recently inaugrated a project of Rs. 100 
crore of prawn fish in brackish water 

I have seen the production of paraewn 
fish in brackish water at our Research Centre 
in Madras where it is 2 to 4 tonnes in an cr 
and the price of 1 tonne is Rs. 2.5 lakh. It 
means Rs. 10 lakh from 1 hectare. I am 
happy with that too. f said that I would be 
satisfied by 51akh at one time but later on my 
appetite for more production will increase. I 
would like to do all this in the field of sea-
products. Hatcheries and feed making 
machines should be there. After doing all 
this, I would like to take it up. 

One of our friends Shri S.C. Patnaik 
said that nothing had been done in Orissa. 
We have started land and prawn farming in 
brackish water in seven thousand eight 
hundred hectare and not only this, the 
Government proposes to start it in many 
states and wants to implement it all overthe 
country. We have increased the production 
of fish from 7.8lakh tonnes to 381akh tonnes. 
According to my estimate and scheme it 
should be increased to 90 lakh tonnes. At 
present there is a small area under fish 
farming later on more area will be brought 
under it. 

I would like to reServe 50% for small 
farmers and want to leave 50% for others, so 
that, they may not suffer any loss. I had 
requested the Government of West Bengal 
in the recent past to enact the law, which is 
not in force only in Bengal and Gujarat. No 
law has eeen enacted to check fishing by 
poachers. Poachers come there. We have to 
safeguard the interests and rights of small 
fishermen. Therefore, they should enact this 
law. 

[English] 

Then, holding of 4000 demonstrations 
covering most of the agro-climatic zones 

demonstrating yield of rice, wheat, pulses, 
oil-seeds two to three times the yield of the 
nighbouring farmers. 

[ Translation] 

We have done all this. Seeing is 
believing. The main reason of the 
development of agriculture in Punjab is that 
there are demonstration block in each village. 
These people do all this after watching one 
and the other. This is our position. Therefore, 
I wont 40 make it clear that the farmer can do 
this much and given the incentives he can 
perform much better. 

[English) 

Adoption of 20000 farm families under 
land to land programme in areas of rain-fed 
farming demonstrating increase in 
productivity by forty per cent. 

.[ Trans/ation) 

We would like to increase 40 per cent 
productivity in rainfed areas. 

[English) 

There were 95816 training courses of 
Krishi Vigyan Kendra benefitting 207446 
trainees and 1445 trainers. 26,500 Scheduled 
Caste and Tribes farm families have 
increased Iheir annual income from Rs. 1,000 
to Rs. 3,000. 183 Krishi Vigyan Kendras 
have been established in 180 districts in the 
country. Iris work was already :,tarted there. 

[ Translation] 

I want to do a lot but at present I have to 
cut my coat according to the cloth and I shall 
not think of proceeding further. We would 
like to implement these schemes everywhere 
during the next five years. I would not like to 
set up Science centre only for name sake. I 
would like these centres to work in association 
with the farmer and develop a new attitude. 
I think of increasing production in this way. 
Not only this, horticulture will also be taken 
up along with it. I would like to adopt a new 
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attitude in regard to Horticulture. I would like 
to produce value added products. Only .05 
percent of the total production of vegetables 
and fruits in India is processed and canned. 
It is negligible. it requires an infrastructure. 
Forthat I have asked far Rs. 1000 crore from 
the Planning Commission. Let us see how 
much is given. Last year only Rs. 16 crore 
were given. I amfighting continuously. Neither 
I have learnt to say no nor I have ever learnt 
to lose. Inspite of their repeated no, I will get 
it done. 

I will include in that... ... 

[Eng/ish] 

Packaging, grading, forwarding, 
marketing, processing, storage, 
transportation; transportation by railways, 
by trucks, by aviation, by ships and then 
export orientation of fresh fruits. 

I Translation] 

I am the first person to take initiative in 
this direction and I amproud of saying that 14 
to 20 container of grapes are being daily 
exported to England. I want to improve the 
quality of the grapes to such an extent that 
there is no one in the world to compete with 
it. People of Rajasthan.Maharashtra, Andhra 
Pradesh and Karnataka are producing it. 
Plum of these states is superior to the apple. 
There are also other crops which needs to be 
encouraged these are sapadibla, 
pomegranate etc. 

People say that they require foreign 
exchange. Foreign exchange is lying beneath 
our earth, it is in the hands of ourfarmers. We 
can change the entire position. It is said that 
the fruits of the ef10rts put in by the farmers 
are received alter a long time. For example 
an old man was planting a tree. Somebody 
asked him as to what was he doing. He said 
that he was planting a mango tree. The man 
said you are planting among tree but being 
an old man your life is short who will eat the 
fruits? He said my sons and grandsons will 

eat them. I will also do such a work that all of 
you would be happy. We can make export of 
Rs. 40 thousand crore and it is 100 percent 
yours. Where is the need of IMF and the 
World Bank? There will be no need of aid 
from IMF the simple thing is that the farmer 
will produce and enjoy it. 

I am optimistic. Life is hope and hope is 
life. The person, who is not optimistic in life 
becomes sad. Now I would like to come on 
co-operative sector. There is a good co-
operative systemx in Maharashtra. Many 
mills are running on co-operative basis. It is 
also functioning well in Gujarat. We have 
also done some work in this direction. But 
there is a problem of interference by 
Government in this cooperative sector. It 
pinches me very much. I see the interference 
of Government in every sphere of co-
operative sector. The Government appoints 
an I.A.S. or any other otticer its managing 
director who remains there for 1 -1 112 year 
and goes back. He manupulates the things 
according to its sweet and acts arbitrarily but 
nobody can challenge his authority. 1 shall do 
away with this system. I would like to entrust 
the responsibility on local people. They would 
be answerable after three year as we are. I 
would like to introduce a new legislature for 
the people who work. 

The Government would like to introduce 
a new Bill soon for co-operative sector. The 
Government have also given some 
suggestion to the State Gpvernments 
regarding co-operativB. We will suspend it, if 
your party does not come into power; what is 
this way? What sort of d~mocracy is this? 

[Eng/ish) 

It is dictatorship; it is sheer negation of 
democracy. 

l Trans/ation1 

We have to do away with this system. 

19.00 hrs. 

:You have asked about fertilizers. All is 



357 Demands for Grants CHAITRA 20,1914 (SAKA) 
(Gen.) 1992-93 Ministries of Rural 

Civil Supplies and 
Public Distribution 

358 

Development; Food; Agriculture; and 
well with your grace and will remain so in that the allocations for agriculture have 
future. I have appointed a new committee always been less. 
which is determining as to how many mills 
are to be set up how much expenditure is to 
be incurred how much expenditure is 
superfluous. Hon. Members have also asked 
that last year Rs. 405 crore were allocated 
for it, but this year allocation has not been 
made. It is all under consideration. We will 
discuss it later on. There is nothing to worry 
about in this regard. I shall surely satisfy 
them. We will get funds in one way or the 
other. I will satisfy them but there is a paucity 
of funds. For this I have approached the 
Government. Government has reduced 
import duty and excise duty sli~htly. The 
Department of co-opertive has asked good 
corporations to produce fertilizers and 
produce it properly so that it may be made 
available at cheaper rates. They act arbitrarily. 
Fear of inflation haunts them, if procurement 
prices are increased. It is said that inflation 
will increase if prices of agricultural products 
are increased. If prices of agricultural 
products are increased by only Rs. 25, 
inflation will increase. Does the increase in 
agriculture products increase the inflation? 
Nobody say anything when prices of car, 
sugar, spirit and razors are increased. But 
when procurement prices of agriculture 
produce are increased by Rs. 25 people 
become prejudice t~ farmers. Has anybody 
else ever done farming? He toils hard. He 
works day and night. Some people were 
suggesting to impose income tax on 
agriculture income, but come to me for one 
year if not possible for two nights. 

Mr. Advani, if a person goes to water 
has field at 12.00 hrs. in the night in the 
month of January, when the temperature is 
zero degree, in the morning he is bound to be 
struck by pneumonia. Put on trousers in the 
month of June when harvesting is done, 
harvesting is going to start after 15th April. If 
you work for a Week or 15 days havresting 
the crop, you will come to know the travails 
and the ground realities. I had also said that 
he who has not worked in the field should not 
be made an Agriculture Minister or a 
Secretary in the Department of Agriculture. 
Everyone finds his own work easy. I admit 

[English] 

I want more investment in agriculture-
private as well as governmental. That is my 
thrust. 

[ Translation] 

If we do not invest money, how there 
can be production. The allocations for this 
sector are decreasing gradually. We want 
money and for this I would like to tell the 
House that all of us should be unanimous on 
agriculture and for its various disciplines Le. 
Research and development, No obstruction 
of any kind should be there. TIll money is not 
there, no irrigation project for development 
can be taken up and no factories can be set 
up. I would like to set upagro based industries 
and that too in villages. Even in this I need 
your help. Shri Manmohan Singh has 
proposed for creation of an Agri-business 
consortium. I want to expand it upto Kashmir. 
I would like to see that its target is achieved. 
I can only see one thing. Like Arjun, I can 
only see one eye of the sparrow. I see my 
target and nothing else. My aim is that the 
farmers should march ahead and alongwith 
it the country should make progress. Without 
farmer, the nation cannot march ahead. 

An hon. Member talked about China. In 
China they take the entire protJuction into 
account. But we do not do that. We ol1ly 
estimate the foodg.rains. They include 
potatoes, fodder and vegetables also. It is 
only due to this their total shows such a high 
figure. I have seen all this and studied it. 
They cannot excel us. I have done it and 
even now I can do it and show. We will 
rejuvenate it and uplift the backward States. 
If I am required to make request with folded 
hands I shall do it and ask them to work. In 
Punjab the per capita consumption of energy 
is 631 kilo watt; but in Bihar and Orissa It is 
106 kilowatt. Then how to work in this and 
make progress? This is not the way to make 
progress. 
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Our hOIl. friends were saying that there 
are no roads. There will be roads when there 
will be money with us and when the 
Governments are effective. You may go to 
Punjab and Haryana each village has three 
approach roads. I have done them with my 
own hands. We put soil and constructed 
roads. A lot of hard work was done and we 
got its fruit. There were villages in which 
there was no water. But now, everything has 
changed. No village lacks electricity or roads. 
There is hardly a village in which water IS not 
supplied through taps and there is not a 
village where there are no schools or middle 
schools. I say that there can be phenomenal 
changes. Today, there are telephone centres 
and telephone exchanges. Then. why there 
will not be a change? We have to work for 
this. In fact. a sense of enthusiasm should be 
there and people should have strength to 
work. This has been done. 

As far as technology transfer is 
concerned, I want setting up of extension 
services for development. These are most 
essential. I want to do everything for extension 
services and I want that it should reach the 
villages. A link should be established. The 
Gramsevaks have no link with the vLllagers .• 
Now everyone says. that no work is being 
done in the villages. Then what dq we people 
do? Have you ever asked that question to 
yourself whether we have any sense of 
responsibility or not? They began to say that 
manure is not available. it goes in black. If 
black marketing of manure is done in the 
villages, then what the villagers are doing? Is 
there nobody from the BhartiyaJanata Party. 
the Janata Dal, the Congress Party or the 
Communist Party? Are all of our workers 
useless? Do they not have any feeling in 
their hearts love for the nation? Is there no 
honesty? We should do something about 
this. You talk of natural calamities. These are 
the whims of nature and we suffer great 
losses because of this. I had myself gone to 
Karnataka, Andhra Pradesh, Pondicherry. I 
went every where. Just now, Meghe Sahib 
left the House. The people of Nagpur were 
saying that I did not go there. I keep going to 

Maharashtra everyday. Their is no such th ing. 
I have no objection in going there. but we 
shall have to changp the policy for this. 
When we do not have anything, what is the 
use of going. There is aproverb that those 
who lack food make empty claims. When we 
lack basic things and just of there to show our 
faces, then can we be called very 
philanthropist people? 

[English] 

It looks so badto me. I do not feel elated 
on that. I feel pained. 

[ Translation] 

Earlier. we used to do it and extended 
help from the centre. The States which 
suffered losses used to get financial 
assistance from the centre. Now the States 
though that why should all resources 
concentrate in the centre. They wanted to 
amass the resources themselves and now it 
has proved counter productive. That is why 
we should do something new in this regard. 

[English] 

We have to bring it again for 
consideration. 

[ Translation] 

Because a calamity does not come with 
advance notice. The States divert the funds 
for some other purposes. They do not keep 
it in resource to meet the eventuality. 

One more important thing remains and 
that relates to insurance. Even the Hon. 
Prime Minister made an announcement about 
insurance. I said that we shall introduce an 
insurance scheme. We shall try to Insure 
each crop and forthat reason I had made an 
appeal to all of you very humbly to offer 
suggestions. I have convened many 
meetings. I called all friends forthe insurance 
policy. I called you, I called the farmers, I 
called the exports, I called the officers. I 
called the officials of the general insurance 
corporation, I called everyone but till today 



361 Demands for Grants CHAITRA20,1914(SAKA) 
(Gen.) 1992-93 Ministries of Rural 
DevelopfTl8nt; Food; Agriculture; and 

Civil Supplies and 
Public Distribution 

362 

nobody has· been able to give me a Bhajan LalJI was giving the reply. I put the 
meaningful policy. Look Sir, at places floods question which I should not have. But I did. 
occur. A! places there is drought. At places I asked that If the entire industrial area does 
there are illnesses. How to assess the not catch fire, you will not give money. When 
quantum of production from various crops the entire locality catches fire, only then you 
viz. sugarcane cotton and potato etc. How will give insurance money. All these things 
will you decide all these things. One crop Is are in my mind, but how should I solve the.se 
going to be plentiful and the other Is not the vexatious Issues? I am expressing my Inability 
same. In Gujarat and Maharashtra abundant in front of you. I would not like to hide 
cotton is grown through dry farming process. anything. I would like to do everything by 
This time the crops were affected by drought taking all of you into confidence. 
and the yield has not been even two quintals. 
But in our area the yield from this crop was as 
11 quintals. Last time the price of cotton was 
very low. Butthistime itfetchesRs. 1500per 
quintal. When the price Is high you should at 
least give us applause. When a child has 
stUdied and passed the examination, then 
the members of the house should pat him 
and give him a pensil at least, and applaud 
him. The work Is done In this way, and that 
strengthen man's morale to do work. I think 
all this can notba done in this way. It shall be 
done after thinking property. I have tried to 
make a pilot project in each district an<;l I shall 
make an experiment for the new policy. I 
have asked the general insurance company 
to prepare a draft because we have to include 
all aspets before finallsation. We have to 
give shape to it and make It a success. We 
have to see as to what should be the 
premium for various crops. These are the 
things that needs to be considered. There 
are many different issues and I can not make 

f any assessment right now. So, we should i make an experiment after careful 
I consideration. Whatever I have said, it is 

correct, Suppose one factory is covered by 
insurance. It gets money and this facility Is 
not available at other places. Suppose that 
some villages. experienced hailstorm and 
they were devastated and a village close to 
them was saved. In this connection a reply 
had been given in the House that unless the 
entire village was affected, insurance money 
Would not be paid. I had asked a question 
when I was sitting on the Speaker's chair and 

One of our Senior Members, Sultanji 
was just now, talking of our hills. States 
(Interruptions) ..... . 

I would like to provide them a new plant 
material which has been produced throught 
issue culture. Afterprocuring drawn varieties 
form abroad we want to produce twenty to 
twenty five tonnes in place of present two 
tonnes. I have gone and seen it. 1. it can be 
done, then why should not we do it. Our 
farmers capable of leaming a technique if it 
si demonstrated to them just once. In 
Ludhiana, if you show them Jets and 
Vayudoot they will produce a prototype on 
the third day. It is a very minorthing.ln a way, 
we have made a firm resolve to make 
progress and we are determined to do so, I 
would like to thank you a lot for listening to 
me. If something new Is there, I will again 
coem before you. We shall try to proceed 
well. Please try to ensure thatthe Agriculture 
Ministry Is allocated more funds. 

[English] 

MR. SPEAKER: The House stands 
adjourned to meet again tomorrow, Friday, 
10th April, at 11 A.M. 

19.12 hrs. 

The Lok Sabha then adjoumed till Eleven 
of the Clock on Friday, 10 April, 19921 
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